[,:?@ State Industries Promotion Corporation of Tamil Nadu Limited

{A Government of Tamil Nadu Undertaking)
CIN | UT4998TN19715GC005967

E=Cal
o

Projects/ElA/Manallur/2020 Date: 14.08.2020

The Member Secretary IA [11

Ministry of Environment Forests and Climate Change,
Indira Paryavaran Bhavan,

Vayu Wing, 3™ Floor, Aliganj,

Jor Bagh Road,

New Delhi - 110003

5ir,
Sub: Reply te the query raised during the 239" EAC Meeting for

Development of Manallur Industrial Park, Gummidipoondi Taluk,
Thiruvallur District, Tamil Nadu by SIPCOT - Reg.

Ref. 1. Proposal No. TA/TN/NCP/27117/2015 ;[F.No.21-59/2015-
1AIIT]

2. Minutes of 239" meeting of Expert Appraisal Committee for
Projects related to Infrastructure Development, Industrial
estate/ parks/ complexesfareas, Export Processing Zones,
Special Economic Zones, Biotech Parks, Leather Complexes
and National Highways projects held an 29 - 30 July, 2020-
Agenda No.3.4

L

With reference to the above subject, please find enclosed the reply to the
query raised during the 239" EAC mesting along with the supporting Annexure,

We request you to kindly process our application for Environmental
Clearance.,

Yours Faithfully,

L~

HAHAGII“ﬂ DIRECTOR.

Regd. Office : 19-A, Rukmani Lakshmipathy Foad, Post Box Mo, 223, Egmore, Chennai - 600 008,
Phone : 45261777, Fax : 45261708, Website | www sipcot.in.gov.in



State Industries Promotion Corporation of Tamil Nadu Limited

{A Government of Tamil Nadu Undertaking)
GCIN : UT4939TN197 1SGC00596T

Projects/EIA/MANALLUR/2020

The Member Secretary IA 111
Ministry of Environment Forests and Climate Change,
Indira Paryavaran Bhavan,
Vayu Wing, 3™ Floor, Aliganj,
Jor Bagh Road,

New Deilhi - 110003

Sir,

Date: 14.08.2020

Sub: Reply to the guery raised in Minutes of 239™ Meeting of Expert Appraisal
Committee for Projects related to Infrastructure Development, Industrial
ectate/ parks/ complexes /areas,

Economic Zones,

Biotech Parks,

Export Processing

Zones, Special

Leather Complexes and Mational

Highways projects held on 29 - 30 July, 2020 - Agenda 3.4.

A A

With reference to the above subject, please find the reply to the query
raised during the 239™ EAC meeting for the proposed Development of Manallur
Industrial Park at Gummidipoondi Taluk, District Thiruvallur, Tamil Nadu by M/s

State Industries Promotion Corporation of Tamil

Nadu (SIPCOT) Limited

[Proposal No. TA/TN/NCP/27117/2015] [F.No.21-58/2015-1A 111] as given below.

5.No

1

Query

Reply

Submission of NOC from earlier
consultant, M/s CEHS
Annamatai University for utilizing
their EIA/EMP report by M/s Hubert
Enviro Care 5Systems (P) Ltd
Chennai.

i.e.,

The NoC from CEHS Annamalal
Liniversity for utilising the EIA / EMP
report, data and other information
in the EIA report
enclosed as Annexure-1

provided is

Submission of NOC from earlier
consultant, i.e., ITCOT Consultancy

and Services Limited for utilizing

ITCOT Consultancy & Services Ltd.,
the project consultant of SIPCOT has

engaged CEHS Annamalai University i

P.T.O.

Regd. Office | 19-A, Rukmani Lakshmipathy Road, Post Bax No, 7223, Egmore, Chennai - 600 008.
Phone : 45261777, Fax : 45261796, Website | www.sipool tn.gov.in
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State Industries Promotion Corporation of Tamil Nadu Limited

{A Governmant of Tamil Nadu Undertaking)
CIM - I74509TH 1871 5GC005067

5.No
=

Query

baseline data by M/s. Hubert Enviro |

Care Systems (P} Ltd Chennai.

Reply

for preparation of EIA/ EMP report
including baseline study for the
project.

Mol

Services

from I[TCOT Consultancy &
Ltd. for utilizing the
EIA/EMP report by HECS is enclosed
as Annexure-2.

Submission of detail
revalidation of baseline data and
ETA/EMP report by Mjs Hubert
(P} Ltd

process of

Enviro Care Systems
Chennai.

The process of validation of baseline |
data and EIA/EMP report is enclosed
as Annexure=3.

Submission of revised and validated
EIA/EMP report on PARIVESH along
with duly signed declaration of
experts Involved in this process,
Hubert Enviro Care
Systems (P) Ltd Chennai, for this
project.

from M/s

The revised EIA / EMP report with
the signed declaration of experts is
enclosed as Annexure-4

Proponent is required to make
detailed presentation before EAC
covering all the above points and

also earlier ADS raised for this

proposal,

Noted. Sama will be fallowed,

Yours Faithfully,

MANAGING DIRECT

Riegd. Gifice : 18-, Rukmanl Lakshmipathy Road, Posl Box No. 7223, Egmore, Chennai - GO0 008

Phone : 45261777, Fax : 45261796, Website | www.sipool.tn.gov.in




Annexure- 1

Centre for Environment, Health & Safety

a
ANNAMALAI == UNIVERSITY
Annamalai Nagar-608 002

............... NABET/QCI accredited EIA Consultancy Organization for MoEF/Gol

= C |

CEHS/SIPCOT/MLR-029/20 14/03/2020

To,

The Member Secretary IA 111

Ministry of Environment Forests and Climate Change
Indira ParyavaranBhavan,

Vayu Wing, 3" Floor, Aligan;,

JorBagh Road,

New Delhi - 110003

Subject : No objection for taking up the balance work of “Preparation of EIA/ EMP report for
proposed Manallur Industrial Park at Manallur and Soorapoondi Villages,
Gummidipoondi Taluk, Thiruvallur District”.

Reference :Proposal No. IA/TN/NCP/27117/2015 [F.N0.21-59/2015-1A.11I]

Sir,

We wish to inform you that we have no objection in M/s. Hubert Enviro Care System (P) Ltd,
(HECS) located at A-21, Phase lll, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032,
towards taking up the balance work of “Preparation of EIA/ EMP report for proposed Manallur
Industrial Park at Manallur and Soorapoondi Villages, Gummidipoondi Taluk, Thiruvallur District”
for obtaining Environmental Clearance.

We also inform that, the data and other information provided in the EIA report given by us can
be used by HECS fo finalize the EIA report and validating the same for appraisal by MOEF&CC.

This has been informed already to NABET/QCI.

Thanking you
Yours faithfully,
Dr.Nehrukumar
Director
Copy to

M/s.State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT),
19-A, Rukmani Lakshmipathy Road,
Egmore, Chennai - 600 008.
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Centre for Environment, Health & Safety

ANNAMALAI ‘f’t UNIVERSITY
Annamalai Nagar-608 002

NABET/QCI accredited EIA Consultancy Organization for MoEF&CCIGoI‘g‘2 i

CEHS/SIPCOT/MLR-041/20 13/08/2020

To

The Member Secretary 1A 1l

Ministry of Environment Forests and Climate Change
Indira Paryavaran Bhavan,

Vayu Wing, 3" Floor, Aliganj,

Jor Bagh Road,

New Delhi - 110003

Subject : No objection for utilising the EIA/EMP report along with baseline study prepared for
“Proposed SIPCOT Manallur Industrial Park at Manallur and Soorapoondi Villages,
Gummidipoondi Taluk, Thiruvallur District”.

Reference: Proposal No. IA/TN/NCP/27117/2015 [F.No.21-59/2015-1A.111]

Sir,
We wish to inform you that we have prepared the EIA/EMP report for “Proposed SIPCOT Manallur
Industrial Park at Manallur and Soorapoondi Villages, Gummidipoondi Taluk, Thiruvallur District”.
However, due to administrative reason, SIPCOT has engaged M/s. Hubert Enviro Care System (P) Ltd,
(HECS) for revision and validation of EIA report.
In this connection, we have no objection for utilising the EIA/EMP report and baseline data of the
project by M/s. Hubert Enviro Care System (P) Ltd, located at A-21, Phase Ill, Thiru Vi Ka Industrial
Estate, Guindy, Chennai- 600 032, for appraisal by MoEF&CC.
Thanking you
Yours faithfully,
Dr.Nehrukumar
Director
Copy to
1. M/s. State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT),

19-A, Rukmani Lakshmipathy Road, Egmore, Chennai - 600 008.
2. M/s. ITCOT Consultancy and Services Limited, 50-A, Greams Road, Chennai 600 006



Annexure- 2
ITCOT Consultancy and Services Ltd.

{toemerly 1adusrial and Technlesl Consubtansy Organlzation of Tamdinadu Liméted)
laint Venture of [FCI, SIPCOT, TIE, 51000 & Sands

Registered Office: 50-4, Greams Road, Chennai— 600 005 CIN Mo U742 10THISTEPLCOOTERS
Tel (a4-28300374 42935800 Fax: 044-2823351 3 E-mail: inffo@itcol.com Webc www.Bcot.com

13/08/2020

To,
The Member Secretary [A [1
Ministry of Environment Forests and Climate Change

Indira Paryvavaran Bhavan,
Vayu Wing, 3 Floor, Aligani,
Jor Bagh Road,

New Delhi - 110003

Sir,

Subject : Mo objection for utilising the EIA/ EMP report prepared by
CEHS for “Proposed Manallur Industrial Park at Manallur and
Soorapoondi  Villages, Gummidipoondi Taluk, Thiruvallur
District” to HECS.

Reference :  Proposal No. [A/TN/NCP/27117/2015 [F.No.21-59/2015-1A_III]

ITCOT is a Deemed Central Govt. Organisation promoted by financial
institutions, banks and State industrial development agencies,

We are the project consultant for SIPCOT for the proposed SIPCOT-
Manallur  Industrial Park at Manalluor and Socorapoondi  Villages,
Gummidipoondi Taluk, Thiruvallur District. As per MoEF&CC Norms, we had
appointed NABET accredited consultant, Centre for Environment, Health &
Safety (CEHS), Annamalai University for preparing the EIA/EMP report and
obtaining Environmental Clearance for the said project. CEHS has completed
the EIA report including base line survey. However, due to administrative
reasons we have changed the consultant and handed over the assignment to M/s.
Hubert Enviro Care System (P) Ltd, (HECS), a NABET accredited agency.
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We have no objection in M/s. Hubert Enviro Care System (P) Ltd, for
utilizing the EIA/EMP report prepared by CEHS, Annamalai University
including base line data for appraisal by MoEF&CC.

Yours Faithfully ,.f" e

Executive Dirﬂt:‘mfi.“ =

Copy to

. M/s. Centre for Environment, Health & Safety (CEHS),

Annamalai University, Annamalai Nagar -608002

. M/s.State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT),
19-A, Rukmani Lakshmipathy Road, Egmore, Chennai - 600 008.
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HECS

HUBERT ENVIRO CARE S‘I".STE MS (P) LTD

Annexure- 3
Detailed process of Validation of Baseline data and EIA/ EMP report
Validation process for Baseline data

1. DOne month baseline dala was collected for Amblent Air Cluality, noise quality, surface
waler, ground water, soil quality and Biodiversity during February 2020 at the same
moniforing locations which are given in the ELA EMP reper prepared by CEHS,
Annamalal University. (Validation data are given in the folirwing tables in EIA report
Amblent Air Quality — Table 3-7, Noise Quality — Table 310, Surface water quality -
Tahle 3-14, Ground water Quality- Table 3-16, Seil Quality — Table 3-20, Flora -
Table 3-21, Fauna- Table 3-22)

2. The baseling dala generated during February 2020, wers compared data generated
during April — Juna 2018 by CEHS Annamalai University and the results are interprated in
the EIA repart. (Results are given in the EIAEMP report in following sactions. Ambient
Air Quality — Section 3.5.1, Noise Cuality — Section 3.6.1, Surface water gquality —
Section 3.7.3, Ground water Quality- Section 3.7.5, Soil Quality — Section 3.9.2,
Flora —Section 3.10.1, Fauna- Section 3.10.2)

3. Summary of Baseline:
o Surface water and Ground Water:
* As per the monitoring done in April — June 2018 and validation done in
February 2020, all the parameters are wel within the limits of IS
10500:2012 for Ground water and |15 2296 for Surface walar.

= Az per the menitoring done in Aprl = June 2018 the pH of the soil
samples ranged from 5.1 o 6.2, Indicating that the soils ame slightly acidic
in natura where, as per monitoring doneg in February 2020 the pH of the
s0il samples ranged from 563 fo 7.52. Indicating that the soils are
sirongly acidic to newutral in naturs. o
= As per the monitoring done in April — June 2018 Conductivity of the sail .F‘rmw'k 1
samples ranped from140 pmhbosicm to 450 pmhogicm where, as per Ex}ﬁ .F?
monitoring dene in February 2020 Conductivity of the soil samples ran |

from138 pmbasicm to 281 pmhosicm. Uul\
-.i.-"""'ﬂ
=1

HUBERT ENVIRO CARE SYSTEMS (F) LTD
A-21, (Behind Lions Club Schoof) [l Phase, Thinu Vi Ka Industrial Estate, Guindy, Chennai - 600 032,

(B 044 - 43635555 & 044 - 43635500 m marketing@hecs.ln & www.hecs.in
GST No.33AABCHS335N1ZD | CIN No.UT3100THN2004PTCO55038
India | United Kingdom | MNatheriands



= As per the monlioring done in April — June 2014 Nitregen contant
ranged from 28Kg/ha to 3BKprha where, per meniaring done in
February 2020 Nitrogen content ranged from 75 mafkg to 2525
migikg.

* As per the monitering done in April = June 2018 Phosphorous ranged
fraom 40.5Kgtha to 46.2 Kg/ha where, as per monitoring done in
February 2020 Phosphorous ranged from 23 mg/Kg to 54.3 mg/Kg.

* As per the monitoring done in Aprl — June 2018 Potassium confent
ranges from 4ZKgiha to 50Kgha where, as per menitoring done in
February 2020 Fotassium content ranges from 117.5 mg/Kg to 280
migikg.

o Ambient Air Quality:

= Validation is done for 12 parameters as per National Ambient Air
Cluality Standards (MNAAQS) 2009 as per ToR Condition.

= As per the monitoring done in April — June 2018 and validation done in
February 2020, all the parameters are well within the limits of National
Ambient Air Quality Standards at all the monitoring locations.

o Noise (As per old EIA)

* As per the monitoring done in April - June 2016 all the sampiing
locations in Industrial and residential area Is within the CPCB limils
where, as per the monitering done in February 2020 all the locations
in industrial area and all the locations in residential area except

Satyavedu and Madharapakkam is within the CPCE limits.
Validation process for EIA/EMP report

. The revised layout for 279.995 Ha (303.75 Ha as per ToR, 286.065 Ha as per EIA
Report (CEHS)) was received form SIPCOT and the boundary was demarcated in
Google map. (Figure 2.2 of EIA Report).

. Justification for revision of area from 303.75 Ha to 279.995 Ha prepared based in the
inputs provided by Project Fropenent (Details given in Section 2.2 of EIA Report)

15 Km radius Google map was prepared and the Environmental sensitive areas,
water bodies, Reserve forests, within 15 Km radius were marked. Deatails are given in
the ElA Repart. (Table 2.1 of EIA Report).

. The site was marked in Toposheel and the distance of Pulicat lake was found to be

577 Km from project site boundary, Accordingly application for NBWL Clearance
was submitted to Chief Wildlifa Warden. Site visit was cenducted by RO on 27 July




2020 . [Distance of Pulicat lake from project site and TN —AP Boundary marked
in Topo map - Figure 2.6 and NBWL Application along with letter regarding
site visit and site visit photographs -Annexure -16 of EIA Report)

- As per GPLB guidelines of zoning atlas, Land use land cover map, Geo morpholegy
map, Monuments map were prepared for Thiruvallur District. (Annexure-12 of EIA

Report)

- Apart from this based on the CPCB's annual manitoring data of 2018, PM10, PMZ2.5,
502, NOx values were prepared for Thiruvallur District. (Annexure-12 of ElA

Report)

. Ground waler levels were identified near the project site and ground water level map
was prepared for the project site. (Section 3.8 of EIA Report)

. Based on the above details and ground water fable, type of industries ware proposed
for the project based on CPCB guidelines dated 26th November, 2016, (Table 2-4 of

ElA Report)

- Zonation map was prepared for the project based on the type of industries proposed.
only 10% of the plotted area (19.41 Ha) is proposed for 5{f) Non Pharma indusiries
llke Synthetic acrylic polymers and resins, Synthetic resins and water proofing
compounds ete and 80% of plotted srea (173.6Ha) is proposed for non EC category
industries (Annexure- 12 of EIA Report)

10. Based on the Manpower and type of industries proposed, water reguirement for the

project for domestic, process, utilities and green ball were worked out gnd detalled
water balance chart was prepared. (Details given in Table 2-7 and Figure 2-9 of EIA
Report)

11. The quantity of Municipal Solid wastes fo be penerated from the project was also

calculaled, (Table 2-8 of EIA Report)

12. Based on the type of industnes proposed, the Ground Level Concentrations for the

project considering worst case scenaric was computed using AEROMOD Softwara,
{Section 4.3.2 of EIA Report)

13. Based on the Public Hearing minutes, the reply was discussed with project propanent

and cost allocation owards various CER activities were recommended to the project
Proponent and the same was complied. (Reply to Public Hearing query and
commitment by Project Proponent — Table 7.1, CER acfivities with budget
allecation — Section 10.7 of EIA Report)




14, Environmental Monitoring Pian for construction and operation phases were proposed
for the project. {Section 6.5 of EIA Report)

15. Detailed Green belt development pian with type, number of plant spacies and budget
is inciuded (Section 6.7 of EIA Report).

16. List of frees available with number of trees at sile based on the GO Is included
(Section 6.7.1 of EIA Report),

17. Break up of project cost and budget for EMP was oblained from project proponent
and included in the ElA Repod.(Project cost break up-Section 2.5, Budget for
RMP - Section 10.8 of EIA Report)

18. Detailed reply to the guery was prepared based on the 230th EAC meeting minutes.
(Annexure-1 of EIA Report)

19. Basic structure of EIA Report modified as per APPENDIX Il -Generic Structure of
Environmental Impact Assessment Document as per EIA Netification 2008 and its
amendments comprising 12 chaplers (Section 1.6 of EIA Report)

2. Compliance to the ToR issued by MoEF&CT incdluded (Section 1.7 of EIA Report)




Annexure- 4

Final El& for Development of Manallur Industrial Park | 2020

ENVIRONMENTAL IMPACT ASSESSMENT REPORT

For

‘Development of Industrial Park at Manallur and Soorapoondi Villages, Gummidipoond
Taluk, Thiruvallur District, Tamil Nadu - Land area 279.99.5 Ha'
At

Villages: Manallur and Soorapoondi
Taluk: Gummidipoondi

District: Thiruvallur
State Tamil Nadu
By
State Industries Promotion Corporation of Tamil Madu Limited
(SIPCOT)

e

ElA Consultants

CEHS Annamalai University (EIA Prepared)
[TCOT Consultancy and Services Limited

Report Yalidation by
HITBERT ENVIED CARE SYSTEMS (F) LTD, CHEMNMNAIL

August 2020 .L//.

KManaging Diractar
Btale Industiies Promalion Cotporalion of Tamilsady Limibed
18-A, Rukmani Lakshmipathy Road,
Egmars, Chennal-600 008,

Doc Mo, HECS/ELAT{c)/SIPCOT/Final / 14 August 2020 Page 1
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Final EIA for Development of Manallur Industrial Park | 2020

Project Milestones

Activity Reference

ToR application uploaded 13/03/2015
Proposal no IA/ TN/NCP/27115/2015

File No: 21-59/2015 —IA.llI

ToR issued for the project 22/07/2015

ToR extension obtained for the 13/11/2018

project

Baseline monitoring Period April — June 2018 (By CEHS Annamalai
University and VIMTA Labs, Hyderabad)

Public Hearing Conducted 03/07/2019

Uploading Final EIA report 21/07/2019

Acceptance of proposal 24/12/2019

Proposal considered 230™ EAC Meeting Vide Agenda No. 3.1 on
28/01/2020

Additional details sought by EAC 10/02/2020
vide 230" Meeting

Uploading additional details 26/06/2020

Proposal considered 239" EAC meting vide Agenda no 3.4 on 29
and 30™ July 2020

Additional details sought by EAC 08/08/2020
vide 239" meeting

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

Validation Certificate

This is to certify that, Hubert Enviro Care Systems (P) Ltd., Chennai has validated the EIA
report prepared by CEHS, Annamalai University EIA/EMP for the proposed “Industrial Park at
Manallur and Soorapoondi Villages, Gummidipoondi Taluk, Thiruvallur District” Tamil Nadu in an
area of 279.995 Ha.

We have gone through the EIA report and verified the technical data. We have also conducted
one month baseline monitoring for the proposed IP. The report is adequate and in-line with the
ToR issued by MoEF&CC for the project and as per the EIA Notification 2006 and its

amendments.

We are authorised by NABET, QCI, as EIA Consultant Organisation for “Industrial Estates/

Parks/ SEZs/Export Processing Zones/ Biotech Parks / Leather complexes under Schedule 7(c)

Category A.

Thanking you

Yours truly

Signature:
Date: 10.08.2020
Name: Dr. J. R. Moses

Designation: CEO

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

Declaration by the Head of the Accredited Consultant Organization

I, Dr. J. R. Moses, hereby confirm that the below mentioned experts were involved in Validation

of EIA/EMP for the proposed “Industrial Park at Manallur and Soorapoondi Villages,

Gummidipoondi Taluk, Thiruvallur District” Tamil Nadu in an area of 279.995 Ha and also
confirm that | shall be fully accountable for any misleading information mentioned in this

statement.

Signature:

Date: 10.08.2020
Name: Dr. J. R. Moses
Designation: CEO

Name of the EIA Consultant Organization: Hubert Enviro Care System Private Limited,
Chennai.

NABET Certificate No & Validity: NABET/EIA/1619/RA0083 valid till 29.09.2020

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

Declaration of Experts Contribution to the EIA

| hereby certify that | was involved in the validation of EIA report for proposed “Industrial Park at
Manallur and Soorapoondi Villages, Gummidipoondi Taluk, Thiruvallur District” Tamil Nadu in an

area of 279.995 Ha along with the following Team Members.

EIA Co-ordinator
Name: Mr. Vamsee Krishna Navooru

Signature:
Date: 10.08.2020

Contact Information:

Hubert Enviro Care Systems Pvt. Lid.,

# A-21, Phase lll, Behind Lion Club School,
Thiru-vi-ka Industrial Area, Guindy,
Chennai —600032

Tamil Nadu, India

Email: consultancymanager@hecs.in
Website: www.hecs.in

Functional Area Experts (FAEs):

Duration of
Involvement
February 2020 -
till date
) February 2020-

AQ FAE | Dr. J R Moses R till date

Functional
Areas

AP FAE | Dr. J R Moses

Name of the Expert Signature

) February 2020 —
WP | FAE | Dr. J R Moses A till date

FAE Mr. A. Manoharan ' February 2020

FAE | Mr. A. Manoharan | February 2020

FAE | Mr.Vivek Navare oy o February 2020

FAE | Mr. A. Manoharan February 2020

FAE | Mr. V. Dhivakar February 2020

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

Functional Duration of
Areas

HG | FAE | Mr. Mallikarjuna Rao . February 2020

Name of the Expert Signature
Involvement

FAE | Mr. Mallikarjuna Rao February 2020

LU | FAE | Venkateshwaralu Rachala L \twialessdy | February 2020

FAE oA February 2020 —
RH Dr. J R Moses g till date

AP - Air pollution monitoring, prevention and control
AQ - Meteorology, air quality modeling and prediction
WP - Water pollution monitoring, prevention and control
SHW - Solid and hazardous waste management
EB - Ecology and biodiversity
NV - Noise & Vibration
SC - Soil conservation
SE -Socio Economics
HG -Hydrogeology and ground water
- Geology
LU -Land Use
RH -Risk Assessment and Hazard Management

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

CEHS Annamalai University NABET Extension letter

Mational Accreditation Board
for Education and Training

Prerie prergseay Sovps e P bR fe St i ee Copea s

CCLNABETV B OO IO 1T July 3, 000

T

Cantre for Esvirenment, Haalth & Safary [CEHS],

Faculty of Engiresring snd Techeclogy.

ArmamMa Universty, Ancamabal Nager, Tamil Mace-i0encg
{uind Attenben: be. V. Mahns Bessar]

TO WHOHA 50 EVER [T MAY CONCERM

Thie cenibra Tar Eneironimiont, Health B Laloty (CEHSY, Ssnarmalal Univarsity, o applced dor reswal
of their accredtiation and the offce paessment for the same we heid on October 15-16. 201% and
CEHS rocomemaniid Tor Pallowing tectors subject 0o Mdfifing the idendfiad shomlaln thicugh
wpplementary awesment

Bertar Huslser
HARET b F L
“rhama teckar Daoacnpuan Nabtthowiian di. Sap.
14, 1006 &

Mllill ol imiifaeili LpiiREnl TRRR (i1 ] 1 E'rl;ll

T Wl podierls 1503
irchoririal mtatesy parkiy comzlemeneem, mpon
procesny Tonea|EP2), Seecial Foomomic 2orsan|iEIn| Tl
Birinch Parhs Lvwthes i ospl s
Connion hag ardvess wRSTE TIEaTTesar, Horags ail il
shas ol fasct | s {TIDE ]
Bo-med sl vaste tewiment lacidim T |dal
Pty Tarhoaes, Bredl sitens mi feadgng Tiel

Howeser, requesmsnt of fulilling of shorsfals & uesder presess Bt dup to the outbreak of 0019
the mpplemerntary. gssemment oeud noi be condecied for ssuieg the lether g Certtficate of
AL T e tha ELA Solsimia,

Pebrarehil; this lEtar 16 6ol 1o analda CEHS, Armdmala Lnisrsily 10 repreenl Bl in EACSEAC
whhich mere canried and compeded prior to Ehelr opplices ion Tor renesml|

with bsst regarde

L4
L8 & |
51 Dinetar, ARET

Inuifrwrin of Torwe Plazewms cka, #*Fizor, &4, Fieg Rowd £2 Pdgiv, Mew Debi-1 10037, lasis
Tel # #2311 -23FI3 & 5 b ATF. 16 41943 GrL O3 E-wuil Do rabeendg il bbby Weleind vk o0ruHE
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Undertaking by CEHS Annamalai University

Centre for Environment, Health & Safety

e ]
ANNAMALAI === UNIVERSITY
Annamalai Nagar-608 002

NABET/QCI accredited EIA Consultancy Organization for MoEF&CC/Gol

UNDERTAKING

In line with MoEF OM no, J — 11013/41/2006-1A.11 (I} dated 4" Aug. 2009. We hereby confirm
that all Terms of Reference issued by MoEF & CC, Government of India vide Letter No. 21-
59/2015 - 1Al dated 22nd July, 2015 and was valid for a period of three years i.e. up to 21st
July, 2018, for preparation EIA/EMP report submitted for EC of Manallur SIPCOT Industrial Park
over an area of 286.065 Ha. at Manallur village, Tehsil — Gummidipoondi, District — Thiruvallur,
Tamilnadu for production of Synthetic Organic Chemicals and Integrated Paint Industries has

been complied with and data provided in the EIA/EMP report is factually correct.

The EIA/EMP report has been vetted by M/s Centre for Environment, Health and
Safety, Annamalai University, Annamalai Nagar. Centre for Environment, Health and Safety, is
a NABET accredited consultant for preparation of EIA/EMP report of Industrial
Estates/Parks/Complexes (Sector 31) In the List of Accredited Consultant Organizations/Rev,
19, lanuary, 2019.
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~ Dr.Nehru Kumar Vaithilingam
Director & EIA Coordinator
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Validation Summary
Validation process for Baseline data

1. One month baseline data was collected for Ambient Air Quality, noise quality, surface
water, ground water, soil quality and Biodiversity during February 2020 at the same
monitoring locations which are given in the EIA EMP report prepared by CEHS,
Annamalai University. (Validation data are given in the following tables in EIA report.
Ambient Air Quality — Table 3-7, Noise Quality — Table 3-10, Surface water quality —
Table 3-14, Ground water Quality- Table 3-16, Soil Quality — Table 3-20, Flora —
Table 3-21, Fauna- Table 3-22)

. The baseline data generated during February 2020, were compared data generated
during April — June 2018 by CEHS Annamalai University and the results are interpreted
in the EIA report. (Results are given in the EIAEMP report in following sections. Ambient
Air Quality — Section 3.5.1, Noise Quality — Section 3.6.1, Surface water quality —
Section 3.7.3, Ground water Quality- Section 3.7.5, Soil Quality — Section 3.9.2,
Flora —Section 3.10.1, Fauna- Section 3.10.2)

3. Summary of Baseline:
o Surface water and Ground Water:
= As per the monitoring done in April — June 2018 and validation done in
February 2020, all the parameters are well within the limits of IS
10500:2012 for Ground water and IS 2296 for Surface water.

As per the monitoring done in April — June 2018 the pH of the soil
samples ranged from 5.1 to 6.2. Indicating that the soils are slightly acidic
in nature where, as per monitoring done in February 2020 the pH of the
soil samples ranged from 5.63 to 7.52. Indicating that the soils are
strongly acidic to neutral in nature.

As per the monitoring done in April — June 2018 Conductivity of the soil
samples ranged from140 pmhos/cm to 450 umhos/cm where, as per
monitoring done in February 2020 Conductivity of the soil samples ranged
from136 pmhos/cm to 281 umhos/cm.

As per the monitoring done in April — June 2018 Nitrogen content ranged
from 28Kg/ha to 38Kg/ha where, as per monitoring done in February
2020 Nitrogen content ranged from 75 mg/Kg to 252.5 mg/Kg.

As per the monitoring done in April — June 2018 Phosphorous ranged
from 40.5Kg/ha to 46.2 Kg/ha where, as per monitoring done in February
2020 Phosphorous ranged from 23 mg/Kg to 54.3 mg/Kg.

As per the monitoring done in April — June 2018 Potassium content
ranges from 42Kg/ha to 50Kg/ha where, as per monitoring done in
February 2020 Potassium content ranges from 117.5 mg/Kg to 290
mg/Kg.
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o Ambient Air Quality:
= Validation is done for 12 parameters as per National Ambient Air Quality
Standards (NAAQS) 2009 as per ToR Condition.
As per the monitoring done in April — June 2018 and validation done in
February 2020, all the parameters are well within the limits of National
Ambient Air Quality Standards at all the monitoring locations.

As per the monitoring done in April — June 2018 all the sampling locations
in Industrial and residential area is within the CPCB limits where, as per
the monitoring done in February 2020 all the locations in industrial area
and all the locations in residential area except Satyavedu and
Madharapakkam is within the CPCB limits.

Validation process for EIA/EMP report

. The revised layout for 279.995 Ha (303.75 Ha as per ToR, 286.065 Ha as per EIA
Report (CEHS)) was received form SIPCOT and the boundary was demarcated in
Google map. (Figure 2.2 of EIA Report).

. Justification for revision of area from 303.75 Ha to 279.995 Ha prepared based in the
inputs provided by Project Proponent (Details given in Section 2.2 of EIA Report)

15 Km radius Google map was prepared and the Environmental sensitive areas, water
bodies, Reserve forests, within 15 Km radius were marked. Details are given in the EIA
Report. (Table 2.1 of EIA Report).

. The site was marked in Toposheet and the distance of Pulicat lake was found to be 5.77
Km from project site boundary. Accordingly application for NBWL Clearance was
submitted to Chief Wildlife Warden. Site visit was conducted by RO on 27" July 2020 .
(Distance of Pulicat lake from project site and TN —AP Boundary marked in Topo
map - Figure 2.6 and NBWL Application along with letter regarding site visit and
site visit photographs -Annexure -16 of EIA Report)

. As per CPCB guidelines of zoning atlas, Land use land cover map, Geo morphology
map, Monuments map were prepared for Thiruvallur District. (Annexure-12 of EIA
Report)

. Apart from this based on the CPCB’s annual monitoring data of 2018, PM10, PM2.5,
S0O2, NOx values were prepared for Thiruvallur District. (Annexure-12 of EIA Report)
Ground water levels were identified near the project site and ground water level map
was prepared for the project site. (Section 3.8 of EIA Report)

. Based on the above details and ground water table, type of industries were proposed for
the project based on CPCB guidelines dated 26th November, 2016. (Table 2-4 of EIA
Report)

. Zonation map was prepared for the project based on the type of industries proposed.
only 10% of the plotted area (19.41 Ha) is proposed for 5(f) Non Pharma industries like
Synthetic acrylic polymers and resins, Synthetic resins and water proofing compounds
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etc and 90% of plotted area (173.6Ha) is proposed for non EC category industries
(Annexure- 12 of EIA Report)

.Based on the Manpower and type of industries proposed, water requirement for the
project for domestic, process, utilities and green belt were worked out and detailed water
balance chart was prepared. (Details given in Table 2-7 and Figure 2-9 of EIA Report)

. The quantity of Municipal Solid wastes to be generated from the project was also
calculated. (Table 2-8 of EIA Report)

.Based on the type of industries proposed, the Ground Level Concentrations for the
project considering worst case scenario was computed using AEROMOD Software.
(Section 4.3.2 of EIA Report)

. Based on the Public Hearing minutes, the reply was discussed with project proponent
and cost allocation towards various CER activities were recommended to the project
Proponent and the same was complied. (Reply to Public Hearing query and
commitment by Project Proponent — Table 7.1, CER activities with budget
allocation — Section 10.7 of EIA Report)

. Environmental Monitoring Plan for construction and operation phases were proposed for
the project. (Section 6.5 of EIA Report)

. Detailed Green belt development plan with type, number of plant species and budget is
included (Section 6.7 of EIA Report).

. List of trees available with number of trees at site based on the GO is included (Section
6.7.1 of EIA Report).

. Break up of project cost and budget for EMP was obtained from project proponent and
included in the EIA Report.(Project cost break up-Section 2.5, Budget for RMP —
Section 10.8 of EIA Report)

. Detailed reply to the query was prepared based on the 230th EAC meeting minutes.
(Annexure-1 of EIA Report)

.Basic structure of EIA Report modified as per APPENDIX Il -Generic Structure of
Environmental Impact Assessment Document as per EIA Notification 2006 and its
amendments comprising 12 chapters (Section 1.6 of EIA Report)

20. Compliance to the ToR issued by MoEF&CC included (Section 1.7 of EIA Report)
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EXECUTIVE SUMMARY

1. Project back ground

M/s.State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT) was
established in the year 1971 to develop industrial growth in Tamil Nadu. The objective of
SIPCOT is to establish, develop, maintain and manage industrial complexes, parks and
growth centres at various places across the State of Tamil Nadu. SIPCOT has so far
developed 21 Industrial Complexes in 12 districts and Seven Sector Specific Special

Economic Zones (SEZs) across Tamil Nadu.

Considering the demand for industrial land in the vicinity of Chennai, SIPCOT proposes
to develop an “Industrial Park at Manallur and Soorapoondi villages of Gummidipoondi
Taluk, Thiruvallur District, Tamil Nadu State” over an extent of 279.99.5 Ha (691.587
Acres) — Manallur Village 201.75 Ha and Soorapoondi village 78.245 Ha. The Industrial
Park is planned with 10% plotted area for 5(f) category industries and balance 90% for
non EC category. Thus, as per the EIA Notification 2006 and its amendments the project
is termed under Schedule 7 (c), Category A (If at least one industry in the proposed
industrial estate falls under the Category A, entire Industrial Park shall be treated as
Category A, irrespective of the area). Besides TN — AP interstate boundary is ~3.13 Km
(towards NNW) from the project boundary and Pulicat lake bird Sanctuary is ~5.77 Km
(towards NE). Therefore, General Condition is applicable.

1.1 EIA study

The EIA study was undertaken by Centre for Environment, Health and Safety

Annamalai University and the project was taken in 230" EAC meeting for Projects

related to Infrastructure Development, Industrial estate/parks/complexes/areas,
Export Processing Zones, Special Economic Zones, Biotech Parks, Leather

Complexes and National Highways projects held on 28 - 29 January, 2020.

EAC has raised queries on the proposal vide uploaded Minutes of 230" meeting and

the replies are enclosed in Annexure -1.

The revised validated EIA report has been prepared by Hubert Enviro Care Systems
Pvt. Ltd., (HECS) Chennai, having NABET Accreditation, with one month validation of
baseline data during February 2020.
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1.2 Type of industry proposed

Table 1 Type of industry proposed for the Industrial Park

Schedule as | Category
per EIA with
Industry Proposed notification | Threshold
2006 and its Limit
amendments
19.41 (Ha) Synthetic Acrylic Polymer 5(f) 7(C),
Resins, water  proofing
compounds and Synthetic

Adhesives.

Plotted Area
193.01 (Ha)

IP Category
(Overall)

(10%) Category A.

Non EC Categories like E
vehicle and its components
manufacturing, Automobiles
and accessories
(90%) manufacturing, Engineering
and fabrication, Plastics
manufacturing etc., falling
under Red, Orange, Green
and White category
industries.

173.60 (Ha)

2. Project location

SIPCOT propose to develop an Industrial Park at Manallur and Soorapoondi Villages
over an extent of 279.99.5 Ha.

The site is located at survey Nos. - 203/1, 204/2, 207/2, 208, 209/1, 209/3, 210/1, 210/3,
211, 212/1, 212/3, 213, 214, 215, 216/1, 216/3, 217/1, 217/3, 218/1, 218/3, 219/1, 220/1,
223/4, 224, 225/1, 226/1, 227/1, 227/3, 228, 229, 230, 231, 232, 233/1, 234/1, 234/3,
235/3, 236, 237/1, 237/3, 238, 239, 240, 241, 242, 243, 244, 245, 248, 249, 250, 252,
253, 270/1, 270/8, 274/1, 274/29 at Manallur village and 1, 2, 3, 4, 5, 6/2, 9/1, 9/3, 9/5,
9/6, 9/11, 10/4, 10/9, 12/2, 12/3, 12/4, 12/5, 12/6, 12/7, 12/8, 12/9, 12/10, 12/11, 12/12,
12/13, 12/14, 12/15, 12/16, 12/17, 13/1, 13/2, 13/3, 13/4, 13/5, 13/6, 13/7, 13/8, 13/9,15,
16/1, 37/1, 38, 39, 40, 41, 42, 43, 44, 45, 46, 47, 48, 49 of Soorapoondi villages in

Gummidipoondi Taluk, Thiruvallur District.
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While obtaining ToR for the Industrial Park, the land area was considered at
303.75 Ha (300.765 Ha of poramboke land and 2.985 Ha of patta land) based on the
administrative sanction issued by Government of Tamil Nadu for development of
Industrial Park at Manallur vide G.O (Ms) No.119 dated 07.06.2013. The same is

enclosed as Annexure-5.

While applying for EC, the poramboke land extent was reduced to 283.08
Ha vide Government of Tamil Nadu land alienation G.O (Ms) No. 285 dated
03/08/2018, enclosed as Annexure -6. Accordingly, in EC application the land extent
was considered at 286.065 Ha (283.08 Ha of poramboke land vide per GO (Ms) No. 285
dated 03/08/2018 and 2.985 Ha of patta land vide G.O.(Ms) no. 119 dated 07.06.2013).

The project area is now further reduced from 286.065 Ha to 279.99.5 Ha due to the

following reasons:

% 3.085 Ha of poramboke land has been excluded by Thiruvallur District Collector
vide letter no. 14888/2018 dated 10.06.2019 enclosed as Annexure 7.
2.985 Ha of patta land is also excluded from land acquisition and the total area of
the Industrial Park is reduced to 279.99.5 Ha.
Land Delivery Receipt in proof of taking over possession of 279.99.5 Ha of land
from Zonal Deputy Tahsildar is enclosed as Annexure-8.

2.1 Site Salient features

Table 2 Salient features of the project site and surrounding features

Particulars Details

Site Co-ordinates of the Latitude: 13°26'54.55"N
project site (Centre Co- Longitude: 80°01'34.32"E
Ordinates)

Site Elevation 28m AMSL

Present land use Barren, Scrub land as per Bhuvan NRSC Land use/Land cover-2012.

Nearest Highway Chennai —Kolkata Highway (NH-5) at a distance of ~8.04 km towards E.

Interstate Boundary TN-AP interstate boundary at distance of~ 3.13km NNW (Distance
marked in Figure 2-6).
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Particulars

Details

Nearest railway Station

Elavur Railway station, ~ 8.92 km, NE

Nearest Airport

Chennai International Airport, ~ 50.78km, SE

Defense Installation

SDSC -SHAR at a distance of~ 33 Km towards NNE

Nearest village

Manallur, adjacent to site , W
Nearest Village habitat: Manallur - 0.56 Km W
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Particulars Details

Water bodies No. Water Bodies ~
(Km)

Distance | Direction

lake 0.3 W
Madharpakkam

lake near Surapundi 05

Pallavada lake

lake near Sanapattur

lake near
Roshanagaram

lake near Vaniya

lake
Chittoornatham

lake near Edur

lake
Pondavakkam

lake near Irukulam

lake near
Kannampakkam

lake near Periya Puliyur

lake near Appayapalem

lake near Tokkamur

lake near
Balakrishnapuram

lake near Chatram

lake near Kollanur

lake
Mandanapalem

lake near
Rajulakandridge

Pulicat lake

Arani River

Ralla Eru

0. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park

2020

Particulars

Details

Reserved/Protected Forest

Reserve Forests

~ Distance (Km)

Direction

Nemalur RF

1.13

WSW

[rukulam RF

3.06

NNW

Siruvedu RF

4.02

SSW

Panchali RF

4.03

SSW

Rajugunta RF

5.58

WNW

Vanalur RF

6.67

WNW

Palavakkam RF

7.36

S

Satyavedu RF

7.56

Manali RF

7.98

Arudur RF

9.05

1

Ambakkam RF

11.03

12

Senjiyagaram RF

13.87

SW

Eco sensitive zone/
Wild life sanctuary

Pulicat Bird Sanctuary ~5.77km NE (Distance marked in Figure 2-6)

2.2 Magnitude of operation

Total land area of the project is 279.99.5Ha (691.587 Acres). Total number of plots

are 131 nos. The Layout master plan is given in Annexure-9.

Table 3 Area break up for the project

Area Description

Area (Acres)

Area (Ha)

Area (%)

Plotted area
(including 25% green belt
in plotted area)

476.73

193.01 68.93

Common amenities

13.84

Commercial activities

13.84

Solid Waste Management

24.06

Roads, Storm water drain

38.86

OSR (To be developed as

69.16
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Area Description Area (Acres) Area (Ha) Area (%)
green belt)
Green belt area (road side, 55.097 22.305
periphery)
Total plot area 691.587 279.995

2.3 Water requirement
2.3.1 Construction Phase

Water requirement for construction phase is estimated to be 63 KLD. Basic amenities
like roads, storm water drainage, Administration building, power supply through
TANGEDCO, Occupational health Centre, water supply system will be constructed by
SIPCOT. Around 50 employees will be working during construction phase. Water

requirement during Construction Phase will be sourced from private water suppliers.

Operation Phase

Water requirement for operation phase is estimated to be 8627 KLD. Raw water
requirement is 5239 KLD. Fresh water requirement of 900 KLD and TTRO (Tertiary
Treated Reverse Osmosis) water requirement of 4339 KLD is proposed to be sourced
from Chennai Metropolitan Water Supply and Sewerage Board (CMWSSB).

The letters issued by CMWSSB for the supply of 5 MLD of TTRO water and 1.3 MLD
of fresh water for Manallur Industrial Park is enclosed as Annexure-10 and

Annexure- 11 respectively.

The balance 3388 KLD (208 KLD water for utilities, 2970 KLD for process, 135 KLD

for greenbelt and 75 KLD for flushing) of water will be met from recycling of treated

wastewater.

Power and fuel requirement
Power requirement for the Industrial Park is estimated to be 45 MVA. SIPCOT will
earmark the land required by TANGEDCO for the establishment of exclusive

substation for the Park. Individual industries will have their own power back up in case

of power failure.
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2.5 Solid waste generation and management
2.5.1 Municipal solid waste generation and management
MSW in Industrial Plots:

SIPCOT will mandate all the industries to manage the Municipal Solid generated by
them within their premises as per norms.

Municipal Solid wastes will be segregated by individual industries as organic and
inorganic wastes. Organic wastes will be composted by individual industries in
Organic Waste Convertor or Bio methanation plant and used for green belt
development. Inorganic wastes will be sold to TNPCB authorized recyclers by the
industries.

(Norms: 0.45 Kg/day of MSW as per construction manual)

MSW in area apart from Industrial Plots:

SIPCOT has earmarked 24.060 Acres of land for establishment of Solid Waste
Management facility

Organic wastes will be composted using organic waste convertor /\Vermi composting
and compost will be used as manure for green belt development. Inorganic waste
will be sold to TNPCB authorized recyclers.

As a provision to have in house and independent Solid Waste Management facility
24.060 Acres (3.48%o0f Industrial Park area) has been earmarked for Solid Waste

Management Facility. In future, based on need, SIPCOT will float tender and provide

land to private players for the establishment of Municipal Solid Waste Management
facility on BOOT basis.

2.5.2 Construction Waste Management

Most of the construction materials like soil, bricks, concrete will be reused in the
backfilling, road construction, sub-grade reparation etc. works. Metals, wood scraps
& bitumen junks will be used for road laying purpose or disposed outside as per
C&D rules 2016. The measures like reusing materials on-site and /or donating
/selling salvaged items reduces waste, virgin material use and disposal cost.
Vegetation and combustible waste will not be burnt on the site.

Reusable inorganic waste (e.g. excavated sand) will be stockpiled away from

drainage features and used for in filling where necessary.
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Unusable construction waste, such as damaged pipes, formwork and other

construction material, will be disposed off at an approved dumpsite.

2.5.3 Hazardous waste generation and management

Individual industries, will have their own storage area for storing Hazardous waste,
within their premises and the hazardous wastes will be sent by individual industries
to nearby authorised recyclers/ vendors/ TSDF for recycling /disposal as per the
Hazardous and other Wastes (Management and transboundary movement) rules
2016.

2.6 Manpower requirement

During construction phase, man power requirement will be 50 nos. and during

operation phase, the man power requirement will be 5000 nos.

Project Cost

Proposed cost for the project is Rs.250 Crores. The details are given in Table 2-9 of

EIA report.

3. Environmental Baseline Data

3.1  Micrometeorology

S.

Parameter

Monitoring Period (April-
June 2018)

Validation Period (February
2020)

Temperature

Max. Temperature —31.2 C
Min. Temperature - 17.5 C

Max Temperature:33°C
Min Temperature: 21°C
Avg Temperature: 27.3°C

Average Relative
Humidity

Morning — 65% to 75%
Evening - 40% to 65%

68.76 %

Average Wind

Speed

1.75 m/s

3.2m/s

Predominant
Wind Direction
during February
2020

East and North East

East
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3.2 Ambient Air Quality

Ambient air Quality was monitored at 10 locations within the monitoring period (April —

June 2018) and also during validation period (February 2020).

As per the monitoring done by Annamalai University through M/s. VIMTA labs, during
April- June 2018, the average baseline values were PM,, (45.2- 67.2ug/m3), PMy5
(20.2- 34.1 pg/m®), SO, (4.9 -12.4 pg/m?), NO, (18.3 — 26.0 pyg/m?®), CO (BDL- 0.2
pMg/m3), NH; (BDL).

Baseline data validation for Ambient Air Quality for all the 12 parameters was done in
February 2020, the average baseline levels were PM,, (46.85 -66.58 pg/m?3), PM, 5
(24.30 — 34.27pg/m3), SO,(6.83 — 12.58 pg/m?3), NO,(14.65—- 26.14 pg/m?), O3 (10.38
— 13.60 pg/m?3), NH; (6.05 — 8.77 ug/m?®). For other parameters the values were
Below Detection Limit.

Based on the monitoring done in April — June 2018 and validation done in February
2020, all the parameters are well within the limits of National Ambient Air Quality

Standards at all the monitoring locations.

Ambient noise Quality
Noise levels were monitored at 10 locations within the study area.

The observations during the monitoring period (April — June 2018) at all locations are

given below:

At site the day time average noise level was 34.10 dB(A) and the night time
noise level was 24.50 dB(A), which is well within the limit prescribed by
CPCB(75 dB(A) Day time & 70 dB(A) Night time for industrial area).
In residential areas, the day time average noise levels varied from 33.86 dB(A)
to 36.81 dB(A) and the night time average noise levels varied from 28.45
dB(A) to 32.16 dB(A). The noise levels were well within the limits prescribed
by CPCB for residential areas (55 dB (A) day time & 45 dB (A) night time).

The observations of day equivalent and night equivalent noise levels at all locations

during validation (February 2020) are given below:

e At site, day time Average noise level was about 49.1 dB (A) and average noise
level at night time was 42.5 dB(A), which is within the limit prescribed by
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CPCB (75 dB(A) Day time & 70 dB(A) Night time for industrial area). The noise
levels were well within the limits during the monitoring period (April —June
2018) and also during the validation period (February 2020) at site.

In residential areas day time noise levels varied from 50.6 dB (A) to 56.0 dB
(A) and night time noise levels varied from 41.0 dB(A) to 43.6 dB(A) across the
sampling stations. The field observations during the study period indicate that
the ambient noise levels at Sathyavedu and Madharapakkam exceeded the
limits prescribed by CPCB during day time and during night time the noise
levels are within the prescribed limits. (Limits prescribed by CPCB (55 dB(A)
day time & 45 dB(A) night time).

3.4 Surface water Quality

Surface water quality was monitored at 5 locations during monitoring period (April-

June 2018) and during validation period (February 2020).

3.4.1 Observations during Monitoring period (April-June 2018)

In the surface water the pH value ranged from 6.43 to 7.12. pH levels of all the
samples are within the limits of IS 2296:1992, Class A.

The Electrical Conductivity (EC) of the collected surface water ranges from
515 uS/cm to 780 uS/cm.

TDS levels range from 280 to 430 mg/l, which is well within the limits of IS
2296:1992, Class A.

The chloride content in the collected surface water ranges from 175 mg/l to

215 mg/l. Limit for chloride is 250 mg/l. The chloride content in all the samples
are well within the limits of IS 2296:1992, Class A.

The sulphate content in the collected surface water sample ranges from 35
mg/l to 75 mg/l. Limit for sulphate is 400 mg/l. All the samples are within the
limit.

The Total hardness of the collected surface water sample ranges from 240
mg/l to 360 mg/l and are exceeding the limits.

DO levels varied from 4.9 mg/l to 6.2 mg/l and BOD levels varied from 1.3 mg/I
to 2.0 mgl/l.
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3.4.2 Observations during validation period (February 2020)

In the surface water the pH value ranged from 6.93 to 7.31 which is well within
the limits of IS 2296:1992, Class A.

The Electrical Conductivity (EC) of the collected surface water ranged from
692uS/cm to 973 uS/cm.

TDS levels range from 441 to 666 mg/l, which is well within the limits of IS
2296:1992, Class A&C. The TDS levels during monitoring period also were
within the limits of IS 2296:1992 for Class A.

The chloride content in the collected surface water ranges from 103 mg/l to
198 mg/l. Limit for chloride is 250 mg/l. The chloride content in all the samples
were well within the limits of IS 2296:1992, Class A. The chloride content of all
the samples collected during monitoring period also were within the limits of IS
2296:1992 for Class A.

The sulphate content in the collected surface water sample ranges from 47
mg/l to 93 mg/l. Limit for sulphate is 400 mg/l. All the samples are within the
limit. The sulphate content of the samples collected during monitoring period
also were within the limits of IS 2296:1992 for Class A.

The Total hardness of the collected surface water sample ranges from 247
mg/l to 382 mg/l. Total hardness exceeds the limit of IS 2296:1992 for class A
for all the samples.

Fluoride content in the samples ranged from 0.15 mg/l to 0.23 mg/l and is well
within the limits of IS 2296:1992 for Class A.

Heavy metals such as Arsenic, total Chromium, Cadmium, Copper, Lead,
Manganese, Mercury, Nickel, Selenium were below detectable limits.
Dissolved Oxygen values of all the samples ranged from 5.5 to 6.1 mg/l. The
sample collected from Iguvarpalayam odai meets the standard of IS
2296:1992 for Class A.

BOD levels ranged from 1.9 mg/l to 4.9 mg/l. The sample collected from

Iguvarpalayam odai meets the standard of IS 2296:1992 for Class A.

3.5 Ground water Quality

Ground water quality was monitored at 5 locations during monitoring period (April-

June 2018) and during validation period (February 2020).
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3.5.1 Observations during Monitoring period (April-June 2018)

The ground water results of the study area indicate that the pH range varied
from 6.70 to 7.20. It is observed that the pH range is within the limits of IS
10500:2012.

The Total Dissolved Solids range varied between 1020 - 1510 mg/l for the
ground water. All the samples are well within the permissible limit of IS 10500:
2012.

The acceptable limit of the chloride content is 250 mg/l and permissible limit is
1000 mg/l. The chloride content in the ground water for study area ranges
between 212 mg/l — 420 mg/l. It is observed that all are well within the
permissible limit of IS 10500:2012.

The acceptable limit of the sulphate content is 200 mg/l and permissible limit is
400 mgl/l. the sulphate content of the ground water of the study area is varied
between 45 mg/l — 84 mgl/l. It is observed that all the samples are within the
acceptable limit of the IS 10500: 2012.

The Total hardness ranged between 160 mg/l — 510 mg/l for ground water
samples. It is observed that Total hardness is within the permissible limit of IS
10500: 2012.

3.5.2 Observations during validation period (February 2020)

The ground water results of the study area indicate that the pH range varied
from 6.82 to 7.38. It is observed that the pH range is within the limits of IS
10500:2012.

The Total Dissolved Solids range varied between 452 - 860 mg/l for the
ground water. All the samples are well within the permissible limit of IS 10500:
2012.

The acceptable limit of the chloride content is 250 mg/l and permissible limit is
1000 mg/l. The chloride content in the ground water for study area ranges
between 135 mg/l — 351 mg/l. It is observed that all are well within the
permissible limit of IS 10500:2012. The Chloride content of samples collected
during monitoring period also was within the permissible limit of IS
10500:2012.
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The acceptable limit of the sulphate content is 200 mg/l and permissible limit is
400 mgl/l. the sulphate content of the ground water of the study area is varied
between 68.4 mg/l — 124.4 mg/l. It is observed that all the samples are within
the acceptable limit of the IS 10500: 2012. The sulphate content of the
samples collected during monitoring period also was within the permissible
limit of IS 10500:2012.

The Total hardness ranged between 183 mg/l — 332 mg/l for ground water
samples. It is observed that Total hardness is within the permissible limit of IS
10500: 2012. The total hardness of samples collected during monitoring period
also was within the permissible limit of IS 10500:2012.

Fluoride content of the samples ranged from 0.24 mg/l to 0.41 mg/l. The
Fluoride content of all the samples was within the acceptable limit of IS
10500:2012.

Heavy metals such as Cyanide, Arsenic, Boron, Cadmium, Chromium,
Copper, Lead, Manganese, Mercury, Nickel and Selenium were below

detectable limits.

3.6 Soil quality

3.6.1 Observations during Monitoring period (April-June 2018)

The pH of the soil samples ranged from 5.1 to 6.2. Indicating that the soils are
slightly acidic in nature.

Conductivity of the soil samples ranged from140 pmhos/cm to 450 ymhos/cm.
Nitrogen content ranged from 28Kg/ha to 38Kg/ha.

Phosphorous ranged from 40.5Kg/ha to 46.2 Kg/ha.

Potassium content ranges from 42Kg/ha to 50Kg/ha.

3.6.2 Observations during validation period (February 2020)

The pH of the soil samples ranged from 5.63 to 7.52. Indicating that the soils

are strongly acidic to neutral in nature.

Conductivity of the soil samples ranged from136 pmhos/cm to 281 ymhos/cm.

Organic carbon content ranged from 0.56% to 0.91%.
Organic matter ranged from 0.97% to 1.57%
Nitrogen content ranged from 75 mg/Kg to 252.5 mg/Kg.
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o Phosphorous ranged from 23 mg/Kg to 54.3 mg/Kg.
e Potassium content ranges from 117.5 mg/Kg to 290 mg/Kg.

3.7 Ecology

Pulicat Bird sanctuary one of India's main water-bird sanctuaries is situated at a
distance of 5.77 km, NE from Project Site. More than 40,000 birds (including 26 rare
species), from various parts of the world visit the sanctuary during the migratory
winter season every year, some of which can be easily identified. Some easily found
birds include cormorants, darters, grebes, large egrets, little egrets, moorhens, night
herons, paddy birds, painted storks, pintails, pond herons, sandpipers, shovellers,
terns, white ibises and many more. The migratory birds include garganeys and teals
from Canada, snake birds and glossy ibises from Sri Lanka, grey pelicans from
Australia, grey herons and open billed stork from Bangladesh, painted storks from
Siberia, spoonbills from Burma and the spot-billed duck. Between October and March,
many migratory birds visit.

The forest blocks existing in the study area are Arudur RF9.05 Km (NNW), Vanalur
RF6.67 Km (WNW), Irukulam RF3.05 Km (NNW), SatyaveduRF7.56 Km (WNW),
Rajugunta RF5.58 Km (WNW), Ambakkam RF11.03 Km (WSW), Senjiyagaram RF
13.87 Km (SW) , Palavakkam RF 7.36 Km (S), Manali RF7.98 Km (SSE) , Siruvedu
RF4.02 Km (SSW) , Panchali RF4.03 Km (SSW), Nemalur RF1.13 Km (WSW). The
main composition of trees in forest blocks are Azadiractha indica, Ficus bengalensis,

Ficus religiosa, Phenixspp, Emblica officinalis, Zziphus jujube, Eucalyptus.

Socioeconomic environment

Social indicators of the Thiruvallur district are given in Table 4 below.

Table 4 Social indicators of Thiruvallur District

Social Indicators Thiruvallur District
Decadal variation % 35.30

Urban population % 65.14

o

Sex ratio (no. of female / 1000 males) 987

0-6 age group % 10.88
Population density (Persons per square Km) 1098
Scheduled caste population % 22.03
Scheduled tribe population % 1.26

N oo A W N2 Z
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Social Indicators Thiruvallur District
Literacy rate % 84.03
Work Participation rate % 41.26
Main Workers % 81.14
Marginal Workers % 18.86
Cultivators % 4.78
Agricultural labourers % 17.59

Workers in household industries % 3.79
Other workers % 73.84

4. Impact on Air environment due to proposed industries
Air quality modelling was done using AERMOD software to identify the ground level
concentration due to operation of proposed industries. The details on the type of fuel
proposed, emissions are given in Table 4-1 of the EIA report. Based on the modelling

done, the total ground level concentrations are given in Table -5.

Table 5Total concentration from proposed stacks (PM controlled)

Pollutant

Max. Base
line Conc.

(ug/m’)

Estimated

Incremental Conc.

(ug/m’)

Total
Conc.

(ug/m’)

NAAQ
standard

%
increase

PMyo

79.8

1.384

81.18

100

1.73

PMys

38.6

0.830

39.43

60

2.15

SO,

16.4

5.975

22.38

80

36.43

NO,

31.5

7.489

38.99

80

23.77

From the above table, it is evident that from the proposed project, the Total
Concentration for PMyo, PM, 5, SO, and NO, are well within the NAAQ Standards.
Individual Industries having boilers (Schedule 5 (f) industries) will be mandated to
provide cyclone separators and other Air Pollution Control measures as per CPCB/
TNPCB norms, so that the estimated incremental concentration for PM, SO, and NO, will
be further reduced for the proposed project after establishment.
. Alternate site consideration

The alternative sites considered for the project were:

e Arur (Kannambakkam)

e Sanaputhur, Iguvarpalaiyam & Lakshminarasimapuram

e Nemalur ,Pannur & Vaniyamalli

e Manallur and Surapundi (Hereinafter referred as Manallur and Soorapoondi

villages as per GO (Ms) no. 285)
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However, at Arur TN-AP interstate boundary is crossing the site and the site at Nemalur,
Pannur and Vaniyamalli is near Reserve forest and water body. The site at Sanaputhur,
Iguvarpalaiyam & Lakshminarasimapuram villages has a small stream crossing the site.
Hence these sites were not selected for development of Industrial Park. Based on the
availability of land, access to site, environmental sensitivity, R & R requirements, the
land at Manallur and Soorapoondi villages was selected for development of the Industrial
Park. Details are given in Chapter 5.

Environmental Monitoring Programme

A monitoring schedule with respect to Ambient Air Quality, Water Quality, Soil and Noise
as per CPCB/MoEF&CC will be adopted during construction phase and after
establishment of the project. Details are given in Tables 6-1 and 6-2 of EIA report.
Public Hearing

Public Hearing was conducted for the project on 03/07/2019 at K.V.C.Mahal,
Sathyavedu Road (Near Sivan Koil), Madarpakkam, Gummidipoondi Taluk, Thiruvallur
District, under the chairman ship of Tmt.Mageswari Ravikumar |.A.S-District Collector,
Thiruvallur district, assisted by District Environmental Engineer —Er.P.Ravichandran M.E.

The issues raised during Public Hearing with the reply along with commitment based on

the Minutes of 230" EAC meeting is revised and detailed in Table 7-1 of EIA report.
Rehabilitation and Resettlement

The project site is free from habitation. The entire extent of land(279.995 ha) is
Government poramboke land and is already allotted to SIPCOT by Government of Tamil
Nadu for development of Industrial Park. Hence, there is no Rehabilitation and
Resettlement for this project.

9. Environmental Management Plan

9.1 Air Environment

e Individual industries will be mandated to have Air Pollution control measures
as per CPCB /TNPCB guidelines. Schedule 5 (f) industries will be mandated
to provide cyclone separators and adequate stack height in case of boilers for

dispersion of flue gases.

e Adequate green belt will be developed to mitigate the pollution arising due to

proposed project.
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e Ambient air Quality monitoring will be carried out on regular basis and if the
values are exceeding the NAAQ standards, proper mitigation measures will be

mandated for individual industries.

9.2 Water Environment

e During operation phase, individual industries will have their own STP/ETP as

applicable to treat the sewage /effluent generated.
e Zero Liquid Discharge system will be proposed by individual industries.

e Treated sewage will be recycled for green belt development and treated

effluent will be recycled for utilities within the industry.

e Individual industries will have their own reject management system so that

there is no disposal of untreated effluent in the land or nearby water body.
9.3 Noise Environment
¢ All the noise generating equipments will be designed / operated to ensure that

noise level does not exceed 75-70 dB (A) at plant boundary as per the

requirement of Central / State Pollution Control Board.

Noise generating sources will be maintained properly to minimize noise

generated by them.

Wherever feasible, acoustic enclosures will be provided for compressors, DG

sets.

Compliance with noise control norms will be given due importance at the time
of purchase of various equipments and it will be mentioned while placing the
purchase orders and guarantee for noise standards will be sought from

suppliers.
Green belt will act as a noise barrier.

Training will be imparted to personnel to generate awareness about effects of

noise and importance of using PPEs.
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9.4 Land Environment

Domestic organic Solid wastes generated during the operation phase will be
composted by individual industries and used as manure. Inorganic solid

Wastes will be sold to authorised recyclers.

Individual industries will have their Air Pollution Control Measures to control
the release of air pollutants to a greater extent. In addition, thick green belt will

attenuate air pollutants released into the environment.

During operation phase, individual industries will have their own STP/ETP as

applicable to treat the sewage /effluent generated.
Zero Liquid Discharge system will be proposed by individual industries

Noise generating sources will be maintained properly to minimize noise

generated by them.

Green belt development will help in abatement of air and noise pollution and

will improve the aesthetics of the Industrial Park.

9.5 Ecology

Pulicat bird sanctuary is located at a distance of approximately 5.77 km (NE)
from the project site. Online application for NBWL Clearance has been
submitted and the report is enclosed as Annexure-16. Site inspection by RO
done on 27" July 2020. Letter regarding site inspection and the site inspection

photos are also enclosed in Annexure-16.

Organic Solid wastes generated during the operation phase will be composted
by individual industries and used as manure. Inorganic solid Wastes will be
sold to authorised recyclers.

Individual industries will have their Air Pollution Control Measures to control
the release of air pollutants to a greater extent. In addition, thick green belt will

attenuate air pollutants released into the environment.

During operation phase, individual industries will have their own STP/ETP as

applicable to treat the sewage /effluent generated.

e Zero Liquid Discharge system will be proposed by individual industries.
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e |t is expected that the ecology of the region is preserved by these mitigation

measures.

Green belt development

The total land area is 691.587 Acres. Greenbelt area is 243.437 Acres (35.20%).
Around 118269 number of tree will be planted as per CPCB guidelines for developing
greenbelt.

Budgetary provisions for EMP

Recurring cost
Component Capital cost (lakh) (lakhs) per
Annum

.| Storm water drains & Rain Water
Harvesting
Municipal Solid Waste Management 25.00 20

.| Greenbelt Development 31.06 3.0
.| Safety - Occupational Health Centre 30.00 5.0

600.00 20

Environmental monitoring 0.00 15.0
.| Solar Lighting 150.00 20
Total 836.06 29

Proposed CER activities

As per the Office Memorandum dated 1st May, 2018 from MoEF&CC, SIPCOT will
earmark Rs.3.75 Crores i.e 1.5% of the project cost towards Corporate Environment
Responsibility (CER) activities. The details are given in Section 10.7.

10. Project Benefits

o There will be an opportunity for job at different cadres and work force.

e This project will have positive impact on the socio economic status of the

surrounding human environment and increased inflow of revenue to the Tamil
Nadu Government.
Proposed Industrial Park will help in revenue generation for the State as well as to

the Country.

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park

2020

1.1 Project Background

1. INTRODUCTION

M/s. State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT), is

proposing an “Industrial Park at Manallur and Soorapoondi villages of Gummidipoondi

Taluk, Thiruvallur District, Tamil Nadu State”. The proposed area for Industrial Park is
279.99.5 Ha (691.587 Acres). As per the EIA Notification 2006 and its amendments the

project is termed under Schedule 7 (c), Category A:

Plotted

(Ha)

Area 193.01

Industry Proposed

Schedule as
per EIA
Notification

2006 and its

amendments

Category
with
threshold

limit

IP Category
(Overall)

(10%)

19.41 (Ha)

Synthetic Acrylic

Polymer Resins,
water proofing
compounds and

Synthetic Adhesives.

5 (f)

(90%)

173.60 (Ha)

Non EC Categories
like such as E vehicle
and its components
manufacturing,
Automobile and
automobile
accessories
manufacturing,
Engineering and
fabrication, plastics
manufacturing  etc.,

falling under Red,

7(C),
Category A.
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Plotted Industry Proposed Schedule as | Category | IP Category
Area 193.01 per EIA with (Overall)
(Ha) Notification | threshold
2006 and its limit

amendments

Orange, Green and
White category

industries.

*Note: The Total area of IP is 279.99.5 Ha and total Plotted area is 193.01Ha. (476.73

Acres, inclusive of 25% green belt area)

As per the ToR obtained and EIA report submitted in 2019, the proposal was to
accommodate 5(f) and 5(h)project activities under the purview of Environmental
Clearance, both A and B category industries as per EIA Notification, 2006 and
amendments thereof. It was also proposed to accommodate other industries that are not
classified in the EIA Notification but classified by Tamil Nadu Pollution Control Board

(TNPCB) as red, ultra red, orange or green category industries.

Based on the queries raised by EAC in 230" Meeting the proposal has been revised to
accommodate only non pharma industries as per schedule 5(f) in an area of 19.41 Ha and

the rest of 173.60 Ha is proposed to accommodate non EC category industries.

Project Proponent

State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT) is a wholly
owned Undertaking of Government of Tamil Nadu which was incorporated as a Public
Limited company in the year 1971 with the objective of playing a catalytic role in the
promotion and development of medium and major industries and to hasten the industrial
dispersal in backward and under developed areas of the state. The objective of SIPCOT is
to establish, develop, maintain and manage industrial complexes, parks and growth
centres at various places across the State of Tamil Nadu. Ever since SIPCOT was

incorporated, it plays a key role in the development of industrialization of the State.

With the effective guidance of the Government and the proactive approach of SIPCOT

many prominent industrial units viz. M/s. Amway, Apollo Tyres, Ashok Leyland, Bosch,
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Britannia, Cognizant Technology, Daimler, DELL, Delta Electronics, Delphi TVS, Eicher
Motors, Foxconn, Growth Link, Hyundai, India Yamaha, Kone Elevator, KPR Spinning
Mills, Mahindra & Mahindra, Mando-Hella, Michelin Tyres, Nokia Seimens, Renault-
Nissan, Saint Gobain, Samsung, Sanmina and Wheels India have established their facility
in various Industrial Parks of SIPCOT.

SIPCOT has so far developed 21 Industrial Complexes/Parks/Growth Centres including 7
sector specific Special Economic Zones in a total extent of 32,004 acres spread over 12
Districts. Out of the allottable extent of 26376 acres, 21500 acres have been allotted to
2591 units and thereby attracted investment of about Rs.1,13,630 crores, which created

employment opportunity for about 6.40 lakh persons.

Justification and Need for the Project

Government of Tamil Nadu (GoTN) has implemented several special drives for attracting
private investments to promote industries and conducted successfully a Global Investors
Meet (GIM) during 2015 and 2019. Many International and National Corporate and
industrial houses have expressed their interest to start new industries in Tamil Nadu and
many of them have already signed Memorandum of Understanding (MoU) with GoTN and
SIPCOT. Based on this several initiatives and incentives have been announced
subsequently by GoTN to sustain such initiatives to ensure further industrial growth in

Tami Nadu.

The strategy of industries- in- cluster is highly tenable and environmentally compatible
with inherent feature of several common facilities for optimal use of resources like land,
water, manpower, power, transports, etc., State Industries Promotion Corporation of
Tamil Nadu Limited (SIPCOT), is the nodal implementing agency of Government of
Tamil Nadu (GoTN) for promoting industrial infrastructures in the state.

The proposal of this new standalone IP in Manallur by SIPCOT is essentially need based
as several Industrial Houses are in line to establish new industries as the location has
become compatible for industrial growth, due to close proximity to Chennai and has sea

route access and a major Port.
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1.4 Need for the Study

According to the Environmental Impact Assessment (EIA) Notification, 2006 and its
amendments, issued by Ministry of Environment, Forests & Climate Change (MoEF&CC)
under Environmental Protection Act, - Industrial parks falls under Schedule 7(c) A
category. Terms of Reference for the project was issued on 22" July 2015, vide F.No.21-
59/2015 — IA.lll. The EIA report prepared is in accordance to the ToR issued for the
project. Further for conducting Public Hearing, ToR extension was applied and the same
was issued on 13" November, 2018.Public Hearing was conducted on 2 July 2019 and
the final EIA report was submitted to EAC on 21 July 2019. The project was appraised in
230™ EAC meeting for Projects related to Infrastructure Development, Industrial estate/
parks/ complexes /areas, Export Processing Zones, Special Economic Zones, Biotech
Parks, Leather Complexes and National Highways projects held on 28 - 29 January, 2020.
Based on the query raised in the EAC meeting, the EIA report is revised and being

submitted.

EIA Study

The EIA study was undertaken by Centre for Environment, Health and Safety Annamalai

University and the project was taken in 230" EAC meeting for Projects related to

Infrastructure Development, Industrial estate/parks/complexes/areas, Export Processing
Zones, Special Economic Zones, Biotech Parks, Leather Complexes and National
Highways projects held on 28 - 29 January, 2020.

EAC raised queries vide uploaded Minutes of 230™ meeting and the replies are enclosed

in Annexure -1.

As per the uploaded MoM of 230" meeting, Centre for Environment, Health and Safety
Annamalai University, was not having valid NABET accreditation for Schedule 7 (c) Hence
the work of preparing revised EIA/EMP report, addressing the queries raised in the
meeting was allotted to M/s.Hubert Enviro Care Systems Pvt. Ltd., (HECS) Chennai.
Accordingly, HECS having NABET Accreditation, has prepared the revised EIA/ EMP
report, with one month validation of baseline data during February 2020. The
Accreditation Certificate of HECS with the extension letter from NABET is enclosed as

Annexure 2 and 3 respectively.
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Also, the Change of consultant request has been submitted to MoEF&CC and the

acknowledgment is enclosed as Annexure -4.

Structure of the EIA Report

This EIA report is structured into eleven chapters as below.

Chapter 1 - Introduction presents details of project background, justification and need

for the project, screening and scoping studies, compliance to ToR.

Chapter 2 — (Project Description) presents details of the proposed project, land

requirement and details of various supporting facilities required for the project.

Chapter 3 - (Description of Environment) presents a comprehensive description of the
baseline environmental conditions of the study area. This includes the data obtained from
primary surveys carried by Centre for Environment, Health and Safety Annamalai
University and M/s.VIMTA Labs from February to June 2018, and also secondary
published data from various authentic sources. One month validation of baseline data was
done by M/s. Hubert Enviro Care Systems Pvt. Ltd., Chennai during February 2020. The

validated results are incorporated in appropriate sections.

Chapter 4 — (Anticipated Environmental Impacts and Mitigation Measures) presents
the environmental aspects associated with the proposed project, envisaged emissions and
discharges from the facility, an overview of various pollution control systems proposed
under project planning activities in the detailed project report and construction and

operational phase environmental impacts.

Chapter 5 — (Analysis of Alternative Sites & Technology) presents alternative sites if

any considered for the project and alternative Technologies considered for this project.

Chapter 6 — (Environmental Monitoring Programme) depicts the summary of proposed

environmental management plan.

Chapter 7 — (Additional Studies) presents the details of Public Hearing and the issues
raised during Public Hearing with the reply to the same, findings of the risk assessment
study and disaster management plan.
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Chapter 8- (Project Benefits) presents the benefits of the project.

Chapter 9- Environmental Cost Benefit Analysis

Chapter 10- (Environmental Management Plan) present the EMP of the project.

Chapter 11 — (Summary and Conclusion) of EIA report.

Chapter 12 — Disclosure of Consultant Engaged presents the declaration by the EIA

consultant organisation as per the NABET requirements.

1.7 Compliance to the ToR Issued by MoEF&CC

S.No

ToR Point

Details

1

Reasons for selecting the site with details of
alternate sites examined/rejected/ selected on
merit with comparative statement and
reason/basis for selection. The examination
in terms of

should justify site suitability

environmental damage, resources
sustainability associated with selected site
as compared to rejected sites. The analysis
should include parameters
considered along with weightage criteria for

short-listing selected site.

Four sites were selected for
this project.

1. Arur (Kannambakkam)
2.Sanaputhur, Iguvarpalaiyam
& Lakshminarasimapuram
3.Nemalur,Pannur
Vaniyamalli
4 Manallur and Surapundi
(Soorapoondi as per revenue
records)

Based on the availability of
eco sensitive areas,
the

Manallur

land,

access to site, land

available at and

Soorapoondi  villages was
selected for development of
Industrial Park. The Topo map
showing the alternate sites
and alternate site matrix in

details is given in Chapter 5.

Submit details of the land use break-up for the

Land use break up for the

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020

Page 48




Final EIA for Development of Manallur Industrial Park

2020

ToR Point

Details

proposed project. Details of
land use around 10 km radius of the project
be

based on latest satellite imagery for land use

site. Analysis should made

with raw images.

project is given in Table 2-2.

Details regarding land use
and Land cover of study area

is given in Section 3.3.4.1

Submit details of environmentally sensitive

places, land acquisition status,

rehabilitation of communities/ villages and

present status of such activities

Environmental sensitive
places are given in Table 2-1.
Government of Tamil Nadu
has alienated to SIPCOT vide
GO (Ms)No. 285 dated
3/8/2018and the entire extent
i.e 279.995 Ha has been
taken over possession by
SIPCOT vide LDR attached

as Annexure-8.

Examine the impact of proposed project on the

nearest settlements.

Nearest settlement is Manallur
which is adjacent to the site.
The details are discussed in
Air

modeling was done for worst

chapter 4. Quality

case scenario and it was
found that from uncontrolled
the
incremental GLCs are well
the limits of NAQ
Standards for PM, SO2 and
NOXx.
Section 4.3.2

emissions also

within

Details are given in

Examine baseline environmental quality along

with projected incremental

load due to the project taking into account of
the

existing developments

Baseline environmental
quality was examined at 10
locations within the study

area. Existing baseline data
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ToR Point

Details

the Ambient Air

existing

includes
Quality due to
development also. Details are
Table 3-4.

Incremental pollution load due

given in

to proposed project is given in
Table 4-6.

Environmental data to be considered in relation
to the
would be (a) land, (b) groundwater, (c) surface
(d) (e)
(F)noise and vibrations, (g)socio economic and
health.

project development

water, air, bio-diversity,

Details are given in as
following Land ( Table 3-19 &
Table 3-20),
(Table 3-15 & Table 3-16),
surface water (Table 3-13 &
Table 3-14), Ambient
Quality (Table

(Section

ground water

air
3-4),
3.10),
noise and vibrations (section
3-6),
health (section 3.11)

biodiversity

socio economic and

Submit a copy of the contour plan with slopes,

drainage pattern of the site

and surrounding area.

Contour map of the site and
surrounding area are given in
Figure 3-8. Drainage pattern
of the
surrounding area
Figure 3-13.

project site and

is given

Details regarding project boundary passing

through any eco- sensitive area

and within 10 km from eco- sensitive area

The project site is located at
=577 Km, NE from Pulicat
lake Bird sanctuary ESZ.
Topo the
distance of Pulicat Lake ESZ

from project site is given in

map showing

Figure 2-6.

Green buffer in the form of green belt to a width

15 m green belt is proposed
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ToR Point

Details

of 15 be
provided all along the periphery of the industrial
The

should keep 33% of the allotted area as a

meters should

area. individual units

green area.

along the periphery of the
project site
(39.157Acres).Green belt is
proposed along the industrial
(119.18 Acres).
green  belt
proposed is 243.437 Acres

which is 35.20% of plot area.

plots also

Total area

Submit details of the trees to be felled for the

project.

List of trees available at site
as per GO is given in Section
6.7.1

To the maximum tree cutting
will be avoided at site. If it is
not possible, the trees will be
uprooted and planted in the
area allotted for green belt
development. For the trees in
the if the

industries, has to remove the

industrial plots,

tree, they will compensate at

the rate of 3 trees for each

tree cut. The details regarding

the number of trees to be cut
be
provided in the application for
EC/CTE by

industries.

and compensation will

individual

Submit details of the infrastructure to be

developed.

like
drain,
supply
system, power supply through
TANGEDCO, Administration
building,

Infrastructure facilities

roads, storm water

street lights, water

and solid waste
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ToR Point Details

management system is
proposed. Apart from this fire
station, occupational health
centre is also proposed in
common amenities. Canteen/
food court will be provided in

commercial area.

Submit the present land use and permission | Government of Tamil Nadu
required for any conversion | has allotted the entire land to
such as forest, agriculture etc. SIPCOT for industrial purpose
vide GO (Ms)No. 285 dated
3/8/2018.

Further SIPCOT will also
obtain specific land use
certification from Directorate
of Town and Country Planning
(DTCP) before applying CTO,
for the Industrial Park from
TNPCB.

Submit details regarding R&R involved in the | There is no R&R for the

project. project. The entire extent of
land (279.995 ha) is
Government poramboke land
and is already handed over to
SIPCOT by Government of
Tamil Nadu for development

of Industrial Park.

Zoning of the area in terms of 'type of | Zonation map is enclosed as
industries'’ coming-up in  the industrial | Annexure- 12.
area based on the resource requirement along

with likely pollutants with
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ToR Point

Details

quantity from the various industries.

The project boundary area and study area for
the

generated should be

which baseline data is
indicated through a
the
parameters, frequency and locations shall be

discussed in the EIA.

suitable map. Justification of

Details are given from
sections 3.5 to 3.9 along with
monitoring locations map and

parameters for each.

Submit Legal frame work for implementation of
the

conditions - to be clearly spelt out in the EIA

Environmental Clearance

report.

work/EMP

responsibilities are discussed

Legal frame

in section 10.3 of EIA report.

Submit roles and responsibility of the developer
for compliance of
environmental regulations under the provisions

of EP Act.

work/EMP

responsibilities are discussed

Legal frame

in section 10.3 of EIA report.

identified

environmental

Site justification of the industry

sectors from angle

and details of the studies conducted if any.

Ground water table near the
project site is low. Study was
conducted during February
2020 and

ground water levels at site

it was found that

varied from 2.5 to 4.8 m bgl.
Details are given in Section
3-8. Hence it was decided to
propose 10% of plotted area
(19.41 Ha) for non pharma
industries in 5(f) -ie Synthetic
Acrylic polymers and resins,
water proofing compounds,
synthetic adhesives etc. and
rest of the 90% of plotted area
(175.37Ha), will be allotted to

non EC category industries
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ToR Point

Details

such as E vehicle and its
components  manufacturing,
Automobile and accessories
manufacturing,  Engineering

and fabrication, plastics

manufacturing etc., falling
under Red, Orange, Green

and White category industries.

Details of ground water levels
near the site are given in
Section 3-8.

Ground water classification as per the Central
Ground Water Authority

As CGWB'’s
ground water
2007, Gummidipoondi taluk is

per District

brochure for

in safe category.

Submit the source of water, requirement vis-a-

vis waste water to be generated

along with treatment facilities, use of treated
with
balance chart taking into account all forms of

waste water along water

water use and management.

Total water requirement for
the project is 8627 KLD.Raw
is 5239
KLD. Fresh water requirement
of 900 KLD and TTRO
(Tertiary Treated Reverse

water requirement

Osmosis) water requirement
of 4339 KLD is proposed to be

sourced Chennai

Supply
Board

from
Metropolitan Water
and Sewerage
(CMWSSB).

The letter issued by CMWSSB
for the supply of 5 MLD of
TTRO water and 1.3 MLD of
fresh  water

for Manallur

Industrial Park is enclosed as

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020

Page 54




Final EIA for Development of Manallur Industrial Park

2020

ToR Point

Details

Annexure-10 and Annexure-
11 respectively

Individual industries will have
their STP/ ETP as
applicable and will ensure
Liquid
concept. 208 KLD of water for
utilities, 2970 KLD water for
process, 135 KLD of water for
green belt and 75 KLD for

flushing  will

own

Zero Discharge

be met from
recycling of treated effluent
and sewage. Water balance
diagram is enclosed in Figure
2-9.

Rain water harvesting proposals should be

with

ground water quality, Maximize recycling of

made due safeguards for

water and utilization of rain

water

Individual industries will have
their

harvesting mechanism.

own rain water

Rainwater harvesting
calculations with number of
pits proposed for common
areas and road are given in

section 10.5.4.

Examine soil characteristics and depth of

ground water table for rainwater

harvesting

Soil quality was assessed in
10 different locations within
the study area and the details
are given in Section 3.9 of
EIA report.

Depth of water table was
found to vary between 2.5m to
4.5 m below ground level.
Details are given in Section

3-8.
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ToR Point

Details

Examine details of solid waste generation

treatment and its disposal.

Details are given in Section
2.43.

Examine and submit details of use of solar

energy and alternative source of

energy to reduce the fossil energy consumption

Solar lighting will be proposed
for 70% of street lights within

the Industrial Park.

In case DG sets are likely to be used during
construction and operational phase of the
project, emissions from DG sets must be taken
into consideration while estimating the impacts

on air environment.

Details of utilities and DGs
proposed for the project is
given in Table 4-1.
AEROMOD software is used
to estimate the GLCs from
proposed project is given in
Section 4.3.2.

A detailed traffic and transportation study
be

projected passenger and cargo traffic.

should made for existing and

Details given in Section 4.3.3

Examine details of transport of materials for

construction which should

include source and availability.

The construction materials will
be

places

from
the

sourced nearby

for proposed

project.

Examine details of National Highways/State

Highways/ expressways falling

along the corridor and the impact of the

development on them.

NH5~8.04Km (towards E)
from project site. Impact due
to existing and proposed
traffic is detailed in section
4.3.3.

Examine noise levels - present and future with

noise abatement measures.

Noise levels were monitored
at 10
study area and the same is
in Table 3-9. Noise

management measures are

locations within the

given

given in Section 10.5.2.

Identify, predict and assess the environmental

and sociological impacts on

CER with cost estimate is

given in Section 10-7.
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ToR Point

Details

account of the project. A detailed description
with CSR
should be incorporated in the EIA / EMP report.

costs estimates of

Examine separately the details for construction
both

Plan

and operation phases for

and
with

Environmental Management

Environmental Monitoring Plan

cost and parameters.

Environmental monitoring plan

for construction operation
phases are given in Section
6.5.

management plan with cost

Environmental

estimate is given in section

10.8.

Submit details of a comprehensive Disaster

Management Plan including
emergency evacuation during natural and man

-made disaster.

Disaster Management Plan is
included in Annexure-16 of
the EIA report.

Any further clarification on carrying out the

above studies including
anticipated impacts due to the project and
PP

the model ToR available on Ministry website

mitigative  measure, can refer to

"http://moef.nic.in/ Manual/Industrial Estate"

Noted and will do the needful

as required.

The EIA document shall be printed on both
sides, as for as possible

Noted and will do the needful

as required.

All documents should be properly indexed,

page numbered

Noted and will do the needful

as required.

Period/ date of data collection should be clearly
indicated.

Given

Authenticated English translation of all material
provided in Regional

languages.

Noted and will do the needful

as required.

The letter/application for EC should quote the
MoEF&CC File No.
attach a copy of the letter prescribing the TOR

and also

Noted and will do the needful

as required.
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ToR Point

Details

The copy of the letter received from the
the TOR
the project should be attached as an annexure
to the final EIA-EMP Report.

Ministry  on prescribed  for

Noted and will do the needful

as required.

The final EIA-EMP report submitted to the
must the
issues in TOR and that raised in Public
Hearing. The index of the final EIAEMP report,
must indicate the specific chapter and page no.
of the EIA /[EMP
Report where the specific TOR prescribed by
the

have

Ministry incorporate

Ministry  and issue  raised in
the P.H.
Questionnaire related to the project (posted
on MQEF&CC website) with all sections duly

filled in be

been incorporated.

shall also submitted

at the time of applying for EC

Noted and will do the needful

as required.

Grant of TOR does not mean grant of EC

Noted and will do the needful

as required.

Grant of TOR/EC to the present project does

not mean grant of  approvals in

the
the Wildlife

such Forest

1980 or

other regulations as
(Conservation) Act

(Protection) Act, 1972.

Noted and will do the needful

as required.

Grant of EC is also subject to Circulars issued
under the EIA
2006, which are available on the MoEF&CC

website: www.envfor.nic.in.

Notification

Noted and will do the needful

as required.

The status of accreditation of the EIA
with NABET/QCI be
specifically mentioned. The consultant shall
that his

consultant shall

certify accreditation is

Accreditation certificate for the
sector 7(c) is enclosed as

Annexure -2
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ToR Point Details
for the sector for which this EIA is prepared

On the front page of EIA/EMP reports, the | Noted and will do the needful

name of the consultant/ consultancy firm along | as required.
with their complete details including their
accreditation, if any shall be indicated. The
consultant while submitting the
EIA/EMP report shall give an undertaking to the
effect that the prescribed
TORs (TOR proposed by the project proponent
and additional TOR given by
the MoEF) have been complied with and the
data submitted is factually
correct (Refer MoEF office memorandum dated
4"August, 2009).

While submitting the EIA/JEMP reports, the | Noted and will do the needful

name of the experts associated | as required.

with/involved in the preparation of these reports

and the laboratories through which the samples
have been got analysed should be stated in the
report. It shall clearly be indicated whether
these laboratories are, approved
under the Environment (Protection) Act, 1986
and the rules made there
under (Please refer MoEF office memorandum
dated 4th August, 2009). The
project leader of the EIA study shall also be

mentioned.

All the TOR points as presented before the | Noted and will do the needful
Expert Appraisal Committee (EAC) | as required.

shall be covered.
A detailed draft EIA/EMP report should be | Noted

prepared in terms of the above
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ToR Point Details
additional ToRs and should be submitted to the

State Pollution Control Board for
conduct of Public Hearing. Public Hearing to be
conducted for the project in
accordance with the provisions of
Environmental Impact Assessment Notification,
2006 and the issues raised by the public should
be addressed in the Environmental
Management Plan. The Public Hearing should
be conducted based on the ToR letter
issued by the Ministry and not on the basis of
Minutes of the Meeting available on

the web-site.

You are required to submit the detailed final | Noted and will do the needful
EIA/EMP prepared as per ToRs | as required.

including issues raised during Public Hearing to
the Ministry for considering the
proposal for environmental clearance within 3
years as per the MoEF&CC O.M.
No.J-11013/41/2006-IA-1I(1)(P)dated
08.10.2014.

The consultants involved in the preparation of | Noted and will do the needful

EIA/EMP report after | as required.
accreditation  with  Quality = Council  of
India/National Accreditation Board of
Education and Training (QCI/NABET) would
need to include a certificate in this

regard in the EIA/EMP reports prepared by

them and data provided by other
Organization(s)/Laboratories including their
status of approvals etc. vide
notification of the MoEF dated 19.07.2013.
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ToR Point Details

The prescribed ToRs would be valid for a | Noted and will do the needful

period of three years for submission | as required.
of the EIA / EMP Reports.
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2. PROJECT DESCRIPTION

2.1 Type of the Project

SIPCOT propose to establish an “Industrial Park at Manallur and Soorapoondi Villages,
Gummidipoondi Taluk, Thiruvallur District, Tamil Nadu”. The total land area for the project

is 279.99.5 Ha. (691.587Acres). It is proposed to develop Industrial park as below:

SI.No. | Plotted Area | Industry Proposed Schedule as | Category IP Category
193.01 (Ha)* per EIA | with (Overall)
notification threshold
2006 and its | limit
amendments
19.41 (Ha) Synthetic Acrylic | 5 (f) 7 (C),
(10%) polymer Resins, Category A.

water proofing
compounds and
Synthetic Adhesives.

173.60 (Ha) Non EC Categories
(90%) such as E vehicle and

its components

manufacturing,

Automobile and
accessories

manufacturing,

Engineering and
fabrication, plastics
manufacturing  etc.,
faling under Red,
Orange, Green and
White category

industries.

*Note: The Total area for IP is 279.99.5 Ha and Total Plotted area is
193.01Ha.(476.73 Acres inclusive of 25% green belt area).

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

As per the ToR obtained and EIA report submitted in 2019, the proposal was to
accommodate 5f and 5h project activities under the purview of Environmental Clearance,
both A and B category industries as per EIA Notification, 2006 and amendments thereof. It
was also proposed to accommodate other industries that are not classified in the EIA
Notification but classified by Tamil Nadu Pollution Control Board (TNPCB) as red, ultra

red, orange or green category industries

Based on the queries raised by EAC in 230" Meeting the proposal has been revised to

accommodate only non pharma industries as per schedule 5(f) in an area of 19.41 Ha and

the rest of 173.60 Ha is proposed to accommodate non EC category industries.

Project Site Location

SIPCOT propose to develop an Industrial Park at Manallur and Soorapoondi Villages over
an extent of 279.99.5 Ha.

The site is located at survey Nos. - 203/1, 204/2, 207/2, 208, 209/1, 209/3, 210/1, 210/3,
211, 212/1, 212/3, 213, 214, 215, 216/1, 216/3, 217/1, 217/3, 218/1, 218/3, 219/1, 220/1,
223/4, 224, 225/1, 226/1, 227/1, 227/3, 228, 229, 230, 231, 232, 233/1, 234/1, 234/3,
235/3, 236, 237/1, 237/3, 238, 239, 240, 241, 242, 243, 244, 245, 248, 249, 250, 252,
253, 270/1, 270/8, 274/1, 274/29 of Manallur village and 1, 2, 3, 4, 5, 6/2, 9/1, 9/3, 9/5,
9/6, 9/11, 10/4, 10/9, 12/2, 12/3, 12/4, 12/5, 12/6, 12/7, 12/8, 12/9, 12/10, 12/11, 12/12,
12/13, 12/14, 12/15, 12/16, 12/17, 13/1, 13/2, 13/3, 13/4, 13/5, 13/6, 13/7, 13/8, 13/9,15,
16/1, 37/1, 38, 39, 40, 41, 42, 43, 44, 45, 46, 47, 48, 49 of Soorapoondi villages in

Gummidipoondi Taluk, Thiruvallur District.

While obtaining ToR for the Industrial Park, the land area was considered as
303.75 Ha (300.765 Ha of poramboke land and 2.985 Ha of patta land) based on the
administrative sanction issued by Government of Tamil Nadu for development of Industrial
Park at Manallur vide G.O (Ms) No.119 dated 07.06.2013. The same is enclosed as

Annexure-5.

While applying for EC, the poramboke land extent was reduced to 283.08
ha vide Government of Tamil Nadu land alienation GO (Ms) No. 285 dated
03/08/2018, enclosed as Annexure -6. Accordingly, in EC application the land extent was
considered at 286.065 Ha (283.08 Ha of poramboke land vide per GO (Ms) No. 285 dated
03/08/2018 and 2.985 Ha of patta land vide GO.(Ms) no. 119 dated 07.06.2013).
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The project area is now further reduced from 286.065 ha to 279.99.5 ha due to the

following reasons:

3.085 Ha of poramboke land has been excluded by Thiruvallur District Collector
vide letter no. 14888/2018 dated 10.06.2019 enclosed as Annexure- 7.

2.985 Ha of patta land is also excluded from land acquisition and the total area of
the Industrial Park is reduced to 279.99.5 Ha.

Land Delivery Receipt in proof of taking over possession of 279.99.5 Ha of land

from Zonal Deputy Tahsildar is enclosed as Annexure-8.

The project site centre coordinates are Latitude: 13°26'54.55"N, Longitude: 80° 1'34.32"E.
Location map of the project site is given as Figure 2-1 and Satellite image of the project site
is given as Figure 2-2. 10 Km radius Google image of the project site is given as Figure 2-3
and site photographs are given in Figure 2-4and 2-5. Topo map of the study area showing
the distance of site from Pulicat Lake and Tamil Nadu- Andhra Pradesh State Boundary is
given in Figure 2-6 and Figure 2-7shows the Google map covering environmental sensitive

areas within 15 Km radius from project site.
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\ BOD1" 21.79"E
g_# = @ -,w_:'ﬂ'.'lth-n'.c'h
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To Chennal 34 km

.
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FrEEAE [EIF
Figure 2-1 Location Map of the project
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.'il"'

RE@Iect Site

Figure 2-2 Satellite image (1 Km) of the project site
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Figure 2-3 Satellite image of the project site covering 10 Km radius
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Figure 2-4Project Site Photographs

Figure 2-5 Approach road to the site towards Madharapakkam

Table 2-1 Salient Features of project site and surroundings

Particulars Details
Site Co-ordinates of the Latitude: 13°26'54.55"N
project site (Center Co- Longitude: 80°01'34.32"E
Ordinates)
Site Elevation 28mAMSL

Present land use Barren, Scrub land as per Bhuvan NRSC Landuse/Land

cover-2012.

Nearest Highway Chennai —Kolkata Highway (NH-5) at a distance of ~8.04

km towards E.
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Particulars Details

Interstate Boundary TN-AP interstate boundary at distance of =3.13km NNW

(Distance marked in Figure 2-6)

Nearest railway Station Elavur Railway station, ~ 8.92 km, NE
Chennai Central Railway station, ~47.32 km, SE

Nearest Airport Chennai International Airport, ~ 50.78km, SE
Defense Installation SDSC —-SHAR at a distance of=33 Km towards NNE

Nearest village Manallur, adjacent to site W

Nearest Village Habitat: Manallur- 0.56 Km W
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Particulars Details

Water Bodies ~ Distance Directio
(Km) n

lake near Madharpakkam 0.3 W

lake near Surapundi 0.5 E

Pallavada lake

lake near Sanapattur

lake near Roshanagaram

lake near Vaniya

lake near Chittoornatham

lake near Edur

lake near Pondavakkam

lake near Irukulam

Waterbodies lake near
Kannampakkam

lake near Periya Puliyur

lake near Appayapalem

lake near Tokkamur

lake near
Balakrishnapuram

lake near Chatram

lake near Kollanur

lake near Mandanapalem

lake near
Rajulakandridge

Pulicat lake

Arani River

Ralla Eru

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020




Final EIA for Development of Manallur Industrial Park | 2020

Particulars

Details

Reserved/Protected Forest

Reserve Forests

~ Distance
(Km)

Direction

Nemalur RF

1.13

WSW

Irukulam RF

3.05

NNW

Siruvedu RF

4.02

SSwW

Panchali RF

4.03

SSW

Rajugunta RF

5.58

WNW

Vanalur RF

6.67

WNW

Palavakkam RF

7.36

S

Satyavedu RF

7.56

Manali RF

7.98

Arudur RF

9.05

Ambakkam RF

11.03

Senjiyagaram RF

13.87

Eco sensitive zone/

Wildlife sanctuary

Pulicat Bird Sanctuary =5.77km NE (Distance marked in
Figure 2-6).
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Figure 2-6 Topo Map of the study area showing the distance of Pulicat Lake and TN-AP State Boundary from project site
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Environmental

Sensitivity Map
:.f

RallalErdl 14.058 NW . Legend
K b y “Arambakkam g _ ;
ArudlinRF. fi LI o) HH i Ao Project Site
°  Rivers & Reserved Forest

= . S : PLJlI_CEl"-LEI-:iE, 8:98 INE Google Earth Pro

v, - 5 %, 10Km 1km Buffer Boundary
5Km iph”l,:at WLESTE 774N - 5km Buffer Boundary
: 10km Buffer Boundary

; 4 tif 41 N= "-'-"uP StatelBound ar‘“l_ -—-1:-1. NNV o s -
i - o) ! F’Gaﬂgmar‘a 15km Buffer Boundary

TG Canal/ .':‘ET'.EE Sai tj':il JoF=§ (‘-Jl-idl 5 5-._1 VI NV I"'-.,' ¥ 3 KE‘.”

Rajugunta FxF- 580NN TKm | |.". . : _
J { : ‘tManellore AH 45 | Map No: EIA MIP - 015

P NemalunRE 113 WSW 'E ‘Mangavaram : _
SEtﬂ.ﬁa’a‘u’Eﬂu \ e T o | Client: SIPCOT, Chennai

Project Site . [AH45]

Banchal |_] 4.03/ SSW ‘*F‘appankuppam

- % . Source: S0l Toposheet
Ambakkam R St SR | 57 0/14, 15, 66 C/2, 3
| ® | satellite: IRS P6 LISS Il

EEIEVELLS am, RE:

[ B

| -r 12 ; } |
"Er‘magdram RF, 1387, SW=S AranitRiver; 111:04 {SSE “ikavaraipettal
] Data SI0, NOAA, U5 NavyiNGA, GEBCO F’Dﬂr‘:&ﬂ
zChniogies

GD Scale

|
1
axar Technologies h

~HPathi= magery Date: 6/9/2019  13°27'00.63" N | 80°02'27.87" E elev 16m

A o SR TR,

Figure 2-7 Google map showing Environmental Sensitive areas within 15 Km radius from the project site
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2.3 Size or Magnitude of Operation

Total land area for the project is 279.99.5Ha (691.587 Acres). Area break up for the
project is given in Table 2-2.Total number of plots are 131. The Layout master plan is

given in Figure 2-8 and Annexure-9.

Table 2-2 Area break up for the project

Area Description Area (Acres) Area (Ha) Area (%)

Plotted area 476.73 193.01 68.93
(including 25% green
belt in plotted area)

Common amenities

Commercial activities

Solid Waste
Management

Roads, Storm water
drain

OSR (To be
developed as green
belt)

Green belt area (road 55.097 22.305
side, periphery)

Total plot area 691.587 279.995
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Figure 2-8Manallur Industrial Park Layout Master Plan
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2.3.1 Plotted Area Allotment
Around 10 % of the plotted area (47.95Acres) is proposed to be allotted for Non Pharma

5(f) industries, like Synthetic Acrylic polymers and resins, water proofing compounds
synthetic adhesives etc. Rest of the area 90%(428.78Acres) is proposed for Non EC
category industries such as E vehicle and its components manufacturing, Automobile
and automobile accessories manufacturing, Engineering and fabrication, Plastics
manufacturing etc., falling under Red, Orange, Green and White category industries.

The area proposed for industries is given in Table 2-3 and type of industries proposed is
given in Table 2-4. The types of industries proposed are based on the enquiry and
feasibility. No electro plating industry will be proposed in the Industrial Park.

Table 2-3 Type of industries proposed

Total area in Total Area in | Plot nos. as per
Industry type

Acres Ha layout

5 (f) =Non pharma - Synthetic 47.95 C-1to C-11
Acrylic polymers and resins,
water proofing compounds and

synthetic adhesives etc.,

Non EC Category - E vehicle
and its components

manufacturing

Non EC category- Automobiles 1-38, 111-120
and accessories industries,
Engineering and fabrication,

Plastics industries etc.

Total 476.73 193.01

Type of EC and non EC category industries proposed for the Industrial Park with the pollution
potential and CPCB category is given in Table 2-4.
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Table 2-4Type of industries proposed

Industry sector

Type of Industry

Pollution
potential

Schedule as per
EIA Notification
and its
amendments

Category
with
threshold
limit

Category as
per CPCB

Area details

EC Category
Chemical — Non
Pharma

Synthetic acrylic
polymers and resins

W12, Group
A1G, HW1,
HW4

5(f)

A

Red

Synthetic resins and
water proofing
compounds

W12, Group
A1G, HWA1,
HW4

5(f)

Red

10 % of
plotted area
—47.95
Acres (19.41
Ha)

Non EC category-
E Vehicle and its
components
manufacturing
industries

and
parts

Electronic
electrical
manufacturing
industries

W11, A1F
Group,
HW1, HW4

Red

Electronic and
electrical parts
assembling industries

Complete
dry process

47.72% of
plotted area
- 227.51
Acres (92.11
Ha)

Non EC category-
Chemical

Tyre, tube and rubber
components

W12, Group
A2F1, HW1,
HW4

Synthetic  detergents
and soaps (excluding
formulation) having
waste water
generation < 100KLD

W12, Group
A1G

Paints and varnishes
(mixing & blending)

Group A1G,
W12, HW1,
HW4

Printing ink
manufacturing

W12, Group
A1G, HW1,
HW4

Spray painting,
baking, paint shipping

paint

Group A1G,
HW1, HW4

Non EC category-

Automobile

A1C; W11,

42.28 % of
plotted area
-201.27
Acres (81.49
Ha)
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Industry sector

Type of Industry

Pollution
potential

Schedule as per
EIA Notification
and its
amendments

Category
with
threshold
limit

Category as
per CPCB

Area details

Automobile
&accessories
Manufacturing

manufacturing

HW3 & HW4

Automobile
manufacturing

parts

A1C; W11;
HW3 & HW4

Nil

Nil

Non EC category-
Engineering &
Fabrication

Foundry units <5
MT/Hr

A2F1, W15

Nil

Nil

steel
using

Steel and
products

furnaces

A2F1, W15

Nil

Nil

Fabrication Industries
—dry process

Nil

Nil

Nil

Non EC category-
Glass and
Ceramics

Fibre glass production
and processing

A2F1, HWA1,
HW4

Nil

Nil

Manufacturing of glass
(except Lead glass)

Group A2F1,
HW1, HW4

Nil

Nil

Glass ceramics,
earthen potter and tile
manufacturing

Group A2F2,
W12

Nil

Nil

Non EC category-
Plastics
Manufacturing

Reprocessing of waste
plastics

Group A2F2,
W12

Nil

Nil

Polythene and plastic
processed products
manufacturing  (virgin
products)

Group A1F,
W17,

Nil

Nil

Source: As per CPCB classification of industries dated February 29, 2016
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Water Pollution

a) W11 - Waste-water which is polluted and the pollutants are -
¢ not easily biodegradable (very high strength waste waters having BOD > 5000 mg/l); or
e toxic; or
¢ both toxic and not easily biodegradable. (Presence of criteria water pollutants having
prescribed standard limits up-to 10 mg/l or having BOD > 5000 mg/I).
W12 - Non-toxic high strength polluted waste-water having BOD in the range of 1000-
5000 mg/l and the pollutants are biodegradable. (Presence of criteria water pollutants
having prescribed standard limits from 11 mg/l to 250 mg/I and having BOD strength in
the range of 1000-5000 mg/l).
W15 — Waste-water generated from the physical unit operations / processes and which
is polluted due to presence of TDS (total dissolved solids) of inorganic nature and of
natural origin like fresh-water RO rejects, boiler blow-downs, brine solution rejects etc.
(Presence of criteria water pollutants having prescribed standard limits more than 250
mg/l.

d) W17- Waste-water from cooling towers and cooling-re-circulation processes

Air Pollution

a) A1C - Presence of criteria air pollutants having prescribed standard from 11 to 50

mg/Nm?®

b) A1F — Generation of fugitive emissions of Particulate Matters which are:
¢ Not generated as a result of combustion of any kind of fossil-fuel.
e Generated due to handling / processing of materials without involving the use of any
kind of chemicals.
¢ Which can be easily contained /controlled with simple conventional methods
c) A1G — Generation of Odours which are:
e Generated due to application of binding gums / cements /adhesives /enamels
¢ Which can be easily contained /controlled with simple conventional methods
d) A2F1 — All such industries in which the daily consumption of coal/fuel is more than 24
MT/day and the particular (Particulate/gaseous/process) emissions from which can be
controlled only with high level equipment’s / technology like ESPs, Bag House Filters,

High Efficiency chemical wet scrubbers etc.
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e)

A2F2 — All such industries in which the daily consumption of coal/fuel is from 12 MT/day
to 24 MT/day and the particular(Particulate/gaseous/process) emissions from which can

be controlled with suitable proven technology.

Hazardous waste

a)

b)

HW1 — Land disposable HW which requires special care & treatment for stabilization
before disposal.

HW3 — Land disposable HW which doesn’t require treatment & stabilization before
disposal. High volume low effect wastes such as fly-ash, phosphogypsum, red-mud,
slags from pyro-metallurgical operations, mine tailings and ore beneficiation rejects)

HW4 — Recyclable HW, which are easily recyclable with proven technologies

Internal Access Road
Every main haul road shall be paved with concrete, bituminous materials, hardcore or

metal plates, and kept clear of dusty materials; or sprayed with water or a dust
suppression chemical so as to maintain the entire road surface wet. Internal roads of
width varying (30 m/ 24 m/ 18m /12 m) width with median will be provided. Storm water
drains will be provided along the roads. 38.860Acres i.e., 5.63% of the total layout area

is allotted for providing internal roads and storm water drains.

Common Amenities
Area allotted for common facilities is 13.84 Acres i.e., 2% of the total Layout area. This

includes an Administration Building, and other common Facilities like Bank, ATM,
canteen, post office, weigh bridge, truck parking area, fire station and Occupational
Health Centre. Apart from this raw water storage tank and electrical substation are also

proposed for the Industrial Park.

Area proposed for Municipal Solid waste processing is 24.06 Acres (3.48% of plot area).
The Municipal Solid Wastes produced in the Industrial park, will be segregated by the
individual industries and sent to this area. Organic wastes will be composted here and

used for green belt development and inorganic waste will be sold to authorised recyclers.

13.84 Acres (2%) is allotted for commercial activities like Food court / restaurants etc.

Green Belt
243.437Acres (35.20% of total area of the park) is allotted for green belt development.

15 m Green belt (39.157 Acres) is proposed along the periphery of the Industrial park.

Apart from this, 3 m green belt is proposed along the roads (15.94 Acres). Industrial
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units will be mandated to develop green belt in 25 % of allotted area (119.18Acres). OSR

area (69.16 Acres) is also proposed for development of green belt.

It is proposed to plant indigenous species which can control air pollution.

2.4 Utilities Proposed for the Project

2.41 Power and Fuel Requirement
Power requirement for the Industrial Park is estimated to be 45 MVA. SIPCOT will

earmark the land required by TANGEDCO for the establishment of exclusive substation
for the Park.

Individual industries will have their own power back up in case of power failure. Tentative

power requirement is given in Table 2-5.

Table 2-5Power and Fuel requirement

Details Capacity/Quantity Source

Power Requirement

(MVA) 45 TANGEDCO

No back up is
proposed for
common facilities.

Back-up
(KVA)

2.4.2 Water Requirement

24.21 Construction phase
Water requirement for construction phase is 63KLD. Infrastructure facilities like

roads, storm water drain, street lights, water supply system, power supply through
TANGEDCO, Administration building, and solid waste management system is
proposed. Apart from this fire station, occupational health center is also proposed by
SIPCOT. Around 50 employees will be working during construction phase. Water

requirement for construction phase with break up is given in Table 2-6.

Table 2-6 Water requirement during construction phase

S. No | Activities Water Requirement (KLD)
1 Domestic water (50 3

employees)
Water for construction 50
purpose
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Other uses (Water sprinkling, 10
green belt development etc.)
Total 63
Water requirement for construction phase will be met from private tankers.

Operation Phase
Water requirement for operation phase is estimated to be 8627 KLD. Raw water

requirement is 5239 KLD. Fresh water requirement of 900 KLD and TTRO (Tertiary

Treated Reverse Osmosis) water requirement of 4339 KLD is proposed to be

sourced from Chennai Metropolitan Water Supply and Sewerage Board (CMWSSB).

The letter issued by CMWSSB for the supply of 5 MLD of TTRO water and 1.3 MLD
of fresh water for Manallur Industrial Park is enclosed as Annexure-10 and
Annexure- 11 respectively. The balance 3388 KLD (208 KLD water for utilities,
2970 KLD for process, 135 KLD for green belt and 75 KLD for flushing) of water will
be met from recycling of treated waste water. Water requirement details are given in
Table 2-7. Individual industries will have their own STP/ETP as applicable. SIPCOT
will ensure that individual industries set up Zero Liquid Discharge system for ETP
using RO/MEE/ATFD. Individual industries will be responsible for their reject

management system from their ETP. Water Balance is given in Figure 2-8.
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Table 2-7 Water Requirement during operation phase

Description

Fresh
Water
(KLD)

Water
from
TTRO
(KLD)

Recycled
Water
(KLD)

Sewage
Generation
(KLD)

Effluent
generation
(KLD)

Treatment
Method

Domestic water

Domestic

150

135

STP

Flushing

75

STP

Green Belt

3315

Process

10% EC
Category
industries

423

90% Non-EC
Category
industries

380

Utilities

221

To Manallur
village water
supply (CER)

75

75

65*

Total (KLD)

8627

900

4339

3388

275

3472

294

Total (MLD)

8.63

0.9

4.34

3.39

0.275

3.47

0.294

Note:

1. *Sewage of 65 KLD will be treated in separate STP and treated sewage will be used for avenue plantation in Manallur Village.
2. TTRO water will be filtered and disinfected and used by individual industries.

3. Loss (1.43 MLD)
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2.4.3 Solid Waste Generation and Management

2431 Municipal solid Waste Generation and Management
During construction phase around 22.5 Kg/day of Municipal solid waste will be

generated. This will be collected and disposed in local municipal bins near the site.

During operational phase, Total quantity of Municipal Solid Waste generated will be

2250 Kg/day. All industries will be mandated to have their own solid waste storage

facility, within their plot as per the norms. The Individual industries will segregate

organic and inorganic wastes. 1350 Kg/day of Organic wastes will be composted by

individual industries using Organic Waste Composter and the compost will be used

for green belt development. 900 Kg/day of inorganic wastes will be sold to

authorised recyclers by individual industries. Details are given in Table 2-8.

Table 2-8 Municipal solid waste generation and management

Waste type

Construction

phase (kg/day)

Operation
phase (kg/day)

Management measure

(for operational phase)

Organic waste

13.5

1350

Inorganic waste

9

900

MSW in Industrial Plots:
SIPCOT will mandate all
the industries to manage
the Municipal Solid
generated by them within
their premises as per
norms.

Municipal Solid wastes will
be segregated by individual
industries as organic and
inorganic wastes. Organic
wastes will be composted
by individual industries in
Organic Waste Convertor
or Bio methanation plant
and used for green belt
development. Inorganic

wastes will be sold to
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Waste type Construction Operation Management measure
phase (kg/day) | phase (kg/day) (for operational phase)
TNPCB authorized

recyclers by the industries.

MSW in area apart from
Industrial Plots:

SIPCOT has earmarked
24.060 Acres of land for
establishment of  Solid
Waste Management facility
Organic wastes will be
composted by using
Organic waste composter
/Vermi  composting and
compost will be used as
manure for green belt
development. Inorganic
waste will be sold to
TNPCB authorized
recyclers.

3 Total 22.5 2250
Norms: CPHEOO waste generation @0.45 Kg/capita/day

Population for construction phase — 50 nos. Operation phase — 5000 nos.

As a provision to have in house and independent Solid Waste Management facility
24.060 Acres (3.48%of Industrial Park area) has been earmarked for Solid Waste
Management Facility. In future, based on need, SIPCOT will float tender and provide
land to private players for the establishment of Municipal Solid Waste Management
facility on BOOT basis.

Hazardous waste Generation and Management
Individual industries, will have their own storage area for storing Hazardous waste,

within their premises and the hazardous wastes will be sent to TNWML for recycling
/disposal as per the Hazardous and other Wastes (Management and transboundary

movement) rules 2016.
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2.5 Project Cost

Proposed cost for the project is Rs.250 Crores. Project cost break up is given in Table 2-

9and project schedule is given in Table 2-10.

Table 2-9 Project cost break up

Aspects Capital cost (Lakhs)

Land acquisition cost 9580.00

Survey, site clearance and plotting 138.32

Development of roads (including storm 8254.15
water drains)
Water supply 4245.00
Amenity building 400.00
Street lights 454.60
Green belt development 31.06

Rain water harvesting 100
Contingencies 1021.73

Preliminary and Preoperative Expenses 775.29
Total cost 25000.16

Table 2-10 Tentative Project schedule

Activity Schedule (Month & year)
Environmental Clearance from August 2020

MoEF&CC
Consent for Establishment October 2020
from TNPCB

Infrastructure development November 2020-October 2022

(2 years)

2.6 Man power Requirement

During construction phase, man power requirement will be 50 nos. and during operation

phase, the man power requirement will be 5000 nos.
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2.7 Pollution control Measures Proposed

2.7.1 Air Pollution Control measures
Individual industries will have their Air Pollution Control equipments /Measures, like stack

heights for DGs and boilers for proper mixing of pollutants before they are dispersed to

atmosphere.

2.7.2 Wastewater Treatment
SIPCOT will mandate all individual industries adhere to Zero Liquid Discharge system,

so that no effluent is let out of the Industrial park.

Solid Waste Management
MSW in Industrial Plots:

SIPCOT will mandate all the industries to manage the Municipal Solid Waste generated

by them within their premises as per norms.

Municipal Solid wastes will be segregated by individual industries as organic and
inorganic wastes. Organic wastes will be composted by individual industries in Organic
Waste Convertor or Bio methanation plant and used for green belt development.

Inorganic wastes will be sold to TNPCB authorized recyclers by the industries.
MSW in area apart from Industrial Plots:

SIPCOT has earmarked 24.060 Acres of land for establishment of Solid Waste
Management facility. Organic wastes will be composted by organic waste composter
/Vermi composting and compost will be used as manure for green belt development.
Inorganic waste will be sold to TNPCB authorized recyclers. Details are given in Table 2-
8.

As a provision to have in house and independent Solid Waste Management facility
24.060 Acres (3.48%of Industrial Park area) has been earmarked for Solid Waste
Management Facility. In future, based on need, SIPCOT will float tender and provide
land to private players for the establishment of Municipal Solid Waste Management
facility on BOOT basis.
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Individual industries will have their own storage area for hazardous waste within their

premises. The hazardous wastes will be segregated and sent to authorised recyclers /

TNWML for disposal by individual industries as per Hazardous and other Wastes
(Management and Transboundary Movement) amended Rules 2016. Individual

industries will have to obtain Hazardous waste authorisation from TNPCB as applicable.
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3. DESCRIPTION OF ENVIRONMENT
3.1 Preamble

The proposed IP will have 279.99.5 ha of land in the revenue limits of Manallur and

Soorapoondi Villages, Gummidipoondi Taluk, Thiruvallur district.

The area around 10 km radius from the proposed IP is considered as project impact area

for evaluating the environmental due diligence of the proposed IP location.

The proposed project impact area of 10 km radius is presented in Figure 3-1.The Satellite
image based map showing the impact area features, for a radial distance of 10 km radius

are presented in Figure 3-2.

Environmental Baseline Monitoring (EBM) was initiated and carried out in line with the
generic guidelines of Terms of Reference (ToR) of MOEF&CC for Industrial Estates and

also in compliance to Additional ToR as approved by EAC/MoEF&CC.

The prevailing environmental status in respect of all attributes viz., micrometeorology, air,
water, soil, noise, biological and socio-economics, have been evaluated using the

objective test results of the field samples.

The baseline data were correlated and interpreted to appreciate the prevailing interactions

between the attributes of natural, cultural, socio-economic systems.

The objective is to describe the baseline settings of the prevailing environmental attributes
and also to focus the baseline data to facilitate all Value Environmental Components

(VECs) that are likely to be affected by the industrial activities of the proposed IP.
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3.2 Objectives

The Environmental Baseline Monitoring (EBM) is envisaged on the following objectives;

Evaluation of environmental conditions using primary data generated through field
survey of sampling and analysis on all value attributes as per CPCB guidelines
Interpretation of data on the basis of their relationships among micro meteorology,
air, water, noise, soil, biological and socio economics.

Identification of sensitive polluting sources requiring prevention, mitigation and
control activities.

Collection and regulating of input data for prediction models, if necessary.
Summation of baseline data against which the results of any future Environmental

monitoring programs can be compared.

Systematic observation strategies with program for sampling, analysis, data collection on
all VECs were carried out during the period, during April- June, 2018. The study was

carried out for all VECs in 10 Km radius from the proposed IP.

The Survey was conducted by VIMTA LABS, Hyderabad who are NABL accredited
laboratory. CEHS has outsourced the services to VIMTA Labs for conducting
Environmental Baseline Survey through an exclusive Memorandum of Understanding

(MoU) and subsequent job contract.

One month validation of baseline data was done by M/s. Hubert Enviro Care Systems Pvt.

Ltd., Chennai during February 2020 and the results are given in subsequent sections.

Physical Conditions

In this section, the physical conditions of PIA district are discussed in general and
wherever possible references to the conditions prevailing in the study area in particular

are also provided. The physical conditions are discussed as under:

District profile
Drainage, land use, geology, Physiography
Natural resources

Climatic conditions, seismic zone characteristics and natural hazard
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3.3.1 District Profile
Thiruvallur district is bounded on the north by Andhra Pradesh state, on the south by

Kancheepuram district, on the west by Vellore and Chennai district on the east. The
district lies between 12° 15’ N -13° 15’ N latitude and 79° 15’ E - 80° 20’ E longitude. The
total geographical area of the district is about 3,422 Sq.Km. At present there are 617
Revenue Villages (582 inhabited and 35 uninhabited), 58 towns (33 Census Towns, 12
Municipalities, 13 Town Panchayats) in this district. This district is constituted with 14
Panchayat Unions (Community Development Blocks) for the convenience of community
development activities. The district has a total population of Thirty-seven lakhs twenty
eight thousand one hundred and four with 18,760,62 males and 18,520,42 females
(2011 census).The sex ratio in Thiruvallur stood at 987females per 1000 males
according to the 2011 census. Of the total population, 12,99,709 (32.4%) persons live in

rural areas and 24,28,395 (67.6%) persons live in urban areas.

Source:https://censusindia.gov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRU

VALLUR.pdf

Climatic Conditions

Average summer temperature of Thiruvallur is 37.9°C and the average winter

temperature is found to be 18.5 °C. Like other parts of Tamil Nadu, hot climate prevails
during the month of April - May and humid climate during the rest of the year except
December - February when it is slightly cold. The annual maximum and minimum
temperature (1970-2000) of Thiruvallur district are 33.3°C and 23.6°C respectively. 3
Projections of maximum temperature over Thiruvallur for the periods 2010-2040 (2020s),
2040-2070 (2050s) and 2070-2100 (2080s) with reference to the baseline (1970-2000)
indicate an increase of 0.9°C, 2.0°C and 3.0°C respectively. Similarly, the projections of
minimum temperature for the same periods indicate an increase of 1.1°C, 2.3°C and
3.4°C respectively.

Source:

http://www.tnenvis.nic.in/WriteReadData/UserFiles/file/2 THIRUVALLUR TEMPERATURE.pdf
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3.3.3 Natural Resources of Thiruvallur District

3.3.3.1  Flora & Fauna
A qualitative floristic survey was conducted in Thiruvallur district to record alien

invasive flora. The study recorded 136 species in 90 genera and 37 families. The
most specious family of study area is Asteraceae (18), Convolvulaceae (11),
Caesalpiniaceae (9) and Amaranthaceae (8) while 12 families which include
Apocynaceae, Balsaminaceae, Cactaceae, Liliaceae were represented by just
single species in study area. Among genera, Cassia with 9 species dominated the
study area followed by Ipomoea (7) and Indigofera (5). Eighty-nine species from
tropical America, 19 from tropical Africa and 6 from tropical South America invaded
into Thiruvallur district, Tamil Nadu, India. Of eight life forms herb represented with
95 species followed by shrub and under-shrub (11 species each). Study that
concentrates on quantitative analysis is essential to assess the impact of invasive
alien species on native flora of Thiruvallur district. The diversity of butterflies in
Thiruvallur district, which constitutes of 9 talukas, has been studied. A total of 63
genera and 97 species belonging to 5 families were recorded. Out of these,
individuals of the family Nymphalidae were dominant with 31 species under 19
genus, followed by the family Hesperiidae with 25 species under 18 genus, family
Pieridae with 20 species under 12 genus, family Lycaenidae with 14 species under
11 genus and family Papilionidae with 7 species under 3 genus. Flora and fauna of

PIA are discussed in Section 3.10.

Forest Resources
The district has scattered forest area of 18748.82 hectares of the total area of

290785.61 hectares. The forest types available in the district are tropical in nature
and they fall under dry thorn and dry evergreen types. Much of the natural forest
have been converted in to manmade forests since the late 1950s. However, chunks

of natural forests still exist. These pieces of reserved forest consist of trees of poor

height and deciduous type, fuel trees and low scrub jungle and do not have any

valuable resources.
Source:

http://censusindia.gov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRUVALL

UR.pdf
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Irrigation
Apart from seasonal rivers like Kosasthalaiyar, Araniar, Nandi, Kallar, Coovum and

Buckingham canal, there is no perennial river in the district. The agricultural
operations in the district depend mainly on tanks and lakes. They get water mainly
during two monsoon periods viz., South-West monsoon (June to September) and
North-East monsoon (October to December). The North-East monsoon brings more
water compared to the others.During the year 2009-10, an area of 80348.2 hectares
was irrigated by different sources. Out of this, the main source of irrigation was by
tube wells for about 62663.3 hectares and irrigation from lakes was 14273 hectares
which works out to 78% and 17.8% respectively. There are 17 canals in the district

which connects to 3292 hectares of land.
Source:

http://censusindia.gov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRUVALL

UR.pdf

Agricultural Resources
Though industrially well developed, residents of Thiruvallur district continues to be

involved in the agricultural sector also. But, the extent of dependency on agriculture
appears to be declining in this district as seen from previous years. Only 8.5% of the
total workers of its residents are occupied in agriculture, 37.41% of the total area of
the district is utilised for cultivation of various food and non-food crops and 73444

persons in this district are engaged in agriculture as cultivators. The major crops

grown in the district are paddy, corn, maize, ragi, green gram, black gram, sugar

cane and ground nut.
Source

http://censusindia.gov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRUVALL

UR.pdf

Mineral Resources
The district does not contain any precious mineral. However, it has a few varieties of

major/ minor minerals which are detailed below.
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Minor minerals

Lime Shell: Pulicut Lake, Sunnambukulam, Annamalaicherry

Silica Sand: Elavoor, Eravanoor, Ennore, Gummidipoondi and Ponneri.
Stoneware Clay: Adhigathur, Odhapal, Gudapakkam Kandigai

Major minerals

River Sand: Kosasthalaiyar, Araniar, Kallar, Nandi, Coovam

Blue Metal: Pallipattu and Tiruttani Taluks

Gravel: Ponneri and Gummidipoondi Taluks

Brick Clay: Thiruvallur and Ponneri Taluks.

Source:

http://censusindia.gov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRUVALL

UR.pdf

Figure 3-3Geology and Minerals Maps of Tamil Nadu
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3.3.4 Land Use & Land Cover

Total geographical area of Thiruvallur district is 3423Sqg.Km.Total urban area of
Agriculture Plantation is 69.82.Km. Forest, Forest Plantation covered is 13.09Sq.Km.
Built up-Urban area is 224.06Sq.Km. Details of land use/land cover statistics for
Thiruvallur district is given in Table 3-1 and Land Use map of Thiruvallur district is

given in Figure 3-4.

Table 3-1District land use/land cover statistics for Thiruvallur district

e Areain Area in Area in
Division of Land Use/Land Cover Sq. Km

Acres Ha

Built up,Urban 204.06 | 55366.35 | 22406

Buildup,Mining 0.71 175.4446 71

Agriculture, Plantation 69.82 17252.87 6982

Forest,Evergreen/ Semi evergreen 18.21 4499.782 1821

Forest,Forest Plantation 13.09 3234.604 1309

Barren/unculturable/ Wastelands, Salt Affected
land 17.39 4297.156 1739

Barren/unculturable/ Wastelands, Scrub land 220.09 54385.34 | 22009

Wetlands/Water Bodies, Inland Wetland 0.33 81.54465 33

Wetlands/Water Bodies, River/Stream/canals 66.9 16531.32 6690

Buildup,Rural 108.84 26894.91 | 10884

Agriculture,Crop land 2090.02 | 516454.4 | 209002

Agriculture,Fallow 56.28 13907.07 | 5628

Forest,Deciduous 70.03 17304.76 7003

Forest, Scrub Forest 19.74 4877.853 1974

Barren/unculturable/ Wastelands,
Gullied/Ravinous Land 0.47 116.1394 47

Barren/unculturable/ Wastelands, Sandy area 9.09 2246.184 909

Wetlands/Water Bodies, Coastal Wetland 102.92 25432.05 | 10292

Wetlands/\Water Bodies,
Reservoir/Lakes/Ponds 335.01 82782.65 | 33501

Total 3423 845840.4 | 342300
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Figure 3-4 Land use map of Thiruvallur district showing the project site
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Land Use and Land Cover of Study area
Project study area is 412.40 Sq.km. Land use pattern of study area is given in Table

3-2 and Figure 3-5. Land use map of the study area is given in Figure 3-6.

Table 3-2 Land use pattern of study area

Description % Sq.Km Acres Ha
Cropland 54.42 224.44 55460.2 22444
Plantation 8.35 34.45 8512.77 3445
Fallow land 7.53 31.04 7670.14 3104
Forest Plantation 5.69 23.48 5802.03 2348
Scrub land 5.00 20.63 5097.78 2063
Forest, Deciduous 4.39 18.11 4475.07 1811
Rural 417 17.18 4245.26 1718
Reservoirs/ Lakes/ Ponds 4.01 16.54 4087.12 1654
Urban 3.47 14.29 3531.13 1429
Coastal Wetland 2.21 9.1 2248.66 910
Scrub Forest 0.55 2.26 558.457 226
River/ Stream/ Canals 0.11 0.46 113.668 46
Sandy area 0.10 0.42 103.784 42

Total 100 412.40 101906 | 41240.0

w
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Figure 3-5 Land Use pattern of the study area
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3.3.5 Topography
The coastal region is mostly flat while certain areas in Tiruttani and Pallipattutaluka’s are
undulated and even hilly. The types of soil, predominantly found are red non calcareous
and coastal alluvial. The soil found in the coastal region is of the erinaceous type
(sandy), suitable for Casuarina plants. The other soil types are sand and sandy loams
which are found in all taluks with red loam in part of Tiruthani Taluk. Saline and alkaline
soils are also noticed in some patches of Ambathur, Ponneri and Thiruvallur division.
The project site falls under an elevation of 40m above the mean sea level and the study
area contours vary from 20 m to 180 m above MSL. From the project site the high
elevations were observed towards West North West direction. While the remaining areas
showed variations with respect to contours. Physical map of Tamil Nadu state is given

inFigure 3-7. Contour map of the Study area is given in Figure 3-8.
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Figure 3-8 Contour Map of the study area
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3.3.6 Geomorphology of PIA District
The prominent geomorphic units identified in the district through interpretation of Satellite
imagery are 1) Alluvial Plain, 2) Old River Courses 3) Coastal plains 4) Shallow & deep
buried Pediments, 5) Pediments and 6) Structural Hills. The elevation of the area ranges
from 183 m amsl in the west to sea level in the east. Four cycles of erosion gave rise to
a complex assemblage of fluvial, estuarine and marine deposits. The major part of the
area is characterized by an undulating topography with innumerable depressions which
are used as irrigation tanks. The coastal tract is marked by three beach terraces with
broad inter-terrace depressions. The coastal plains display a fairly lower level or gently
rolling surface and only slightly elevated above the local water surfaces or rivers. The
straight trend of the coastal tract is resultant of development of vast alluvial plains. There
are a number of dunes in the coastal tract. Geomorphology map of the district is given in

Figure 3-9.Geomorpohology Map of the study area is given in Figure3-10.

Source: http://cgwb.gov.in/District Profile/TamilNadu/TIRUVALLUR.pdf
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3.3.7 Hydrogeology of PIA District
The district is underlain by both porous and fissured formations. The important aquifer
systems in the district are constituted by unconsolidated & semi consolidated formations,
weathered, fissured and fractured crystalline rocks. The porous formations in the area
include sandstones and clays of Jurassic age (Upper Gondwana), marine sediments of

Cretaceous age, Sandstones of Tertiary age and Recent alluvial formations.

As the Gondwana formations are well compacted and poorly jointed, the movement of
ground water in these formations is restricted to shallow levels. Ground water occurs
under prelatic to semi-confined conditions in inter -granular pore spaces in sands and
sandstones and the bedding planes and thin fractures in shales. In the area underlain by
Cretaceous sediments, ground water development is rather poor due to the rugged
nature of the terrain and the poor quality of the formation water. Quaternary formations
comprising mainly sands, clays and gravels are confined to major drainage courses in
the district. The maximum thickness of alluvium is 30.0 m whereas the average

thickness is about 15.0 m.

Ground water occurs under phreatic to semi-confined conditions in Baseline
Environmental Status. These formations are being developed by means of dug wells,
and filter points. Alluvium, which forms a good aquifer system along the Arani and
Kosasthalaiyar river bed is one of the major sources of water supply to urban areas of
Chennai city and also to the industrial units.

Ground water generally occurs under phreatic conditions in the weathered mantle and
under semi-confined conditions in the fissured and fractured zones at deeper levels. The
thickness of weathered zone in the district is in the range of 2 to 12 m. The depth of the
wells ranged from 8.00 to 15.00 m bgl. The yield of large diameter wells tapping the
weathered mantle of crystalline rocks ranges from 100 to 500 Ipm and are able to
sustain pumping for 2 to 6 hours per day. The yield of bore wells drilled down to a depth
of 50 to 60 m ranges from 20 to 400 Ipm. The yield of successful bore wells drilled down
to a depth of 150 m bgl during the ground water exploration programme of Central
Ground Water Board ranged from 1.2 to 7.6 Ipm. Hydrogeology map of PIA district is
given in Figure 3-11.

Source: http://cgwb.gov.in/District Profile/TamilNadu/TIRUVALLUR.pdf
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Figure 3-11 Hydrogeology Map of Thiruvallur District
3.3.8 Drainage Pattern in PIA District

Araniyar, Korattalayar, Cooum, Nagari and Nandhi are the important rivers in the district.
The drainage pattern, in general, is dendritic. All the rivers are seasonal andcarry
substantial flows during monsoon period.Korattaliar river water is supplied to
Cholavaram and Red Hill tanks byconstructing an Anicut at Vellore. After filling a
number oftanks on its further course, the river empties into the Ennore creek a few

kilometers north of Chennai.

The Cooum River, flowing across the southern part of the district, has its origin in the
surplus waters of the Cooum tank in Thiruvallurtaluk and also receives the surplus
waters of a number of tanks. It feeds the Chembarambakkam tank through a channel. It
finally drains into the Bay of Bengal.There are many minor water bodies within the study
area. Drainage map of Thiruvallur District showing project site is given in Figure 3-12

and drainage pattern of the study area is given in Figure 3-13.

Source: http://cgwb.gov.in/District Profile/TamilNadu/TIRUVALLUR.pdf
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Figure 3-12 Drainage pattern of Thiruvallur district showing the project site
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Figure 3-13 Drainage pattern of the study area
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3.3.9 Soils in PIA District

Soils in the area have been classified into i) Red soil ii) Black soil iii) Alluvial soil
iv)colluvial soil. The major part is covered by Red soil of red sandy/clay loam type.
Ferruginous red soils are also seen at some places. Black soils are deep to very
deep and generally occur in the depressions adjacent to hilly areas, in the western
part. Alluvial soils occur along the river courses and eastern part of the coastal areas.
Sandy coastal alluvium (arenaceous soil) are seen all along the sea coast as a
narrow belt. The study area covers moderately deep black soil. Soil map of the

district is given in Figure 3-14.

Source: http://cgwb.gov.in/District Profile/TamilNadu/TIRUVALLUR.pdf
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Figure 3-14 Soil Map of Thiruvallur District
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3.3.10 Natural Hazards in PIA District

The coastline is mainly accreting with noticeable erosional effects particularly near
Ennore. Development of offshore bars and shoals are observed near Ennore and
Pulicat. Generally, floods occur during north east monsoon when there is heavy
rainfall coupled with cyclonic storm in Bay of Bengal. Floods often occur in the
basins of Kosasthalaiyar, Araniar, Coovum and Adyar and its tributaries. The entire

coastal length of the district is prone to Tsunami.

3.3.10.1 Seismicity

As per Vulnerability Atlas of India (3™ Edition), the project location/study area
falls in Zone lll, which is categorized as a Moderate Risk Zone. The seismicity

map of India is shown in Figure 3-15.
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Figure 3-15 Seismic Zonation map of India
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3.4 Micrometeorology

A micrometeorological station was installed at the project site for continuous monitoring of

the meteorological parameters, during April, May, and June 2018

The climate is hot and tropical, during the study period of April-June, 2018. The Project
location receives the rain during both South East and North East monsoons. Most of the
precipitation occurs in the form of cyclonic storm caused due to the depressions in Bay of
Bengal chiefly during northeast monsoon period. The southwest monsoon rainfall is highly

erratic and summer rains are negligible.

3.4.1 Wind Speed and Direction

The wind speed and directions were observed at the observatory station in the

proposed IP project site on hourly basis with an average wind speed is 1.75 m/s.

The observed data were used to draw a Wind Rose Diagram which is presented in
Figure 3-16.

The predominant wind directions were E and NE. The clam period was observed for
18.29 % during the study period.

Temperature

The highest temperature observed was 31.2°C and the lowest was 17.5°C.

Relative Humidity

The relative humidity varied in the morning hours between 65 to 75 % and in the

evening hours between 40 to 65%, during the study period.

Rainfall

Annual total rainfall was 1391.5 mm. Maximum and minimum rainfall of 407.4 mm

and 2.2 mm was recorded in the months of Nov and Feb respectively.
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Figure 3-16 Wind rose for the study period (April to June 2018) (From Meteorological
station installed at site)

3.4.5 Micrometeorology data for validation period
Micrometeorology data for validation period (February 2020) is given in Table 3-3
and windrose for February 2020 is given in Figure 3-17. The predominant wind
direction was East during the monitoring period (April — June 2018) and for the

validation period (February 2020).

Table 3-3 Micrometeorology for February 2020

Parameter Observation
Temperature Max Temperature : 33°C
Min Temperature:21°C
Avg.Temperature: 27.3°C
Average Relative Humidity 68.76 %
Average Wind Speed 3.2m/s
Predominant Wind Direction | East
during February 2020
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Figure 3-17 Windrose for February 2020 — From Chennai Airport data
3.5 Ambient Air Quality

The Environmental survey was carried for Ambient Air Quality Monitoring (AAQM),

considering 10 AAQ stations. The AAQM stations were chosen on the basis wind directions.

The Four AAQ station were fixed within 5km radius and another Six AAQ stations were fixed

above 5km radius
Upwind direction
Downwind direction -

Crosswind direction -
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The locations of the AAQM stations in the project impact area are presented in Table 3-4

and the map showing Ambient air quality monitoring stations are given in Figure 3-18.

The standard methods recommended by MoEF&CC used for analysis of the parameters viz.,
PMio, PM,5s, Sulphur Dioxide (SO,) Nitrogen Oxides (NOyx). Carbon monoxide (CO) and

Ammonia (NH3), etc. are presented Table 3-5.

The comprehensive analysis values during the monitoring period from April- June 2018 is
presented in Table 3-6.Validation done for the AAQ parameters during February 2020 is
given in Table 3-7.

Table 3-4 Ambient Air Quality Monitoring locations

AAQ Station Location Distances
no. Category of

Direction (km) Wind

-—

Project location 0.5 Cross wind

Soorapundi 1.25 Up Wind

Madharpakkam 3.50 Down Wind

Pallavada 3.8 Cross wind

Burma nagar 7.5 Cross Wind

Pappankuppam 8.4 Cross wind

Periyapuliyur 7.4 Cross wind

Sathyavedu 8.5 Down Wind

2
3
4
5
6
7
8
9

Palagunta Cross Wind

-
o

Madanapalem . Cross Wind
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Figure 3-18 Map showing Ambient Air Quality monitoring locations
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Table 3-5 Analytical methods for analysing Ambient Air Quality

Parameters

Analytical method

NAAQ standards: 2009

Sampling

Time

Sulphur  Dioxide

(SO2), ug/md

1S:5182(Part-2):2001 (Reaff:2006)

50 (Annual)

80(24 Hours)

24 Hours

Nitrogen Dioxide
(NOy), pg/m3

IS: 5182 (Part - 6): 2006

40 (Annual)

80 (24 Hours)

24 Hours

Particulate Matter
(PMz,s), pg/m3

IS: 5182 (Part - 23): 2006

40 (Annual)

60 (24 hours)

24 Hours

Particulate Matter
(PMyo), pg/m3

1S:5182 (Part- 23): 2006

60 (Annual)

100 (24 hours)

24 Hours

CO mg/md

1S:5182(Part—10):1999 (Reaff:2006)

2 (8 hours)

4 (1hour)

8 Hours

Pbug/m3

1S:5182(Part-22):2004 (Reaff:2006)

0.5(Annual)

1(24 hours)

24 Hours

O3, pg/m3

IS: 5182 (Part - 9): 1974

100(8hours)

180 (1hour)

8 Hours

NHs, ug/m?

APHA(air) 2nd edition (Indophenol-
blue method)

100(Annual)

400(24 hours)

8 Hours

Benzene, pg/md

1S:5182(Part-11):1999 (RA:2009)

5 (Annual)

5 (Annual)

24 Hours

Benzo (a) pyrene,

ng/m3

1S:5182(Part-12):2004 (RA:2009)

1 (Annual)

1 (Annual)

24 Hours

Arsenic, ng/ m3

APHA (air) 2nd edition

6 (Annual)

6 (Annual)

24 Hours

Nickel ng/ m3

In house method (AAS method)
based on CPCB guidelines volume
1

20(Annual)

20(Annual)

24 Hours
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Table 3-6 Ambient Air Quality Results (April - June 2018)

Locations

Burma | Pappan
Nagar | kuppam

NAAQ Project site | Soorapundi | Madharapakkam | Pallavada Periyapuliyur | Sathyavedu FREEIIE || LEEETE R

Parameters Standards

A1 A2 A3 A4 AS A6 A7 A8

Min.
Max

PM10 Conc. (pug/m®)
Avg.

98th ‘tile

PM.5 Conc. (ug/m3) Min.

Max

Avg.

98th ‘tile

Min.

S02 Conc. (ug/md)

Max

Avg.

98th ‘tile

NO: Conc.(ug/m?) Min.

Max

Avg.

98th ‘tile

CO (mg/m3d) Min
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Locations

Burma | Pappan Palagunta | Madanapalem

Nagar | kuppam Periyapuliyur | Sathyavedu

NAAQ Project site | Soorapundi | Madharapakkam | Pallavada

Standards

Parameters

A1 A2 A3 A4 AS A6 A7 A8

Max

Avg

98’tile

Min

Max 400
(24 hours)

NH3 (pg/m?3)
Avg

98t ‘tile

Table 3-7 Ambient air Quality Validation Results (February 2020)

Locations
NAAQ Project Soorapun | Madharap Burma Pappanku | Periyapuli | Sathyaved | Palagunta | Madanapa
. . Pallavada
Conc. Standards site di akkam Nagar ppam yur u lem
AAQ1 AAQ2 AAQ3 AAQ4 AAQS AAQ6 AAQ7 AAQ8 AAQ9 AAQ10
Min. 44.32 57.59 54.58 53.55 48.62 41.15 58.48 40.96 53.55 55.75
(ugim?) Max 100 59.89 77.81 73.75 72.36 65.70 55.60 79.02 55.35 72.36 75.32
Avg. (24 Hours) 50.46 65.56 62.15 60.97 55.36 46.85 66.58 46.64 60.97 63.47
98th ‘tile 59.73 77.60 73.56 7217 65.53 55.45 78.81 55.20 7217 75.12
PM2s Conc. Min. 23.02 29.65 28.16 27.64 25.17 21.44 30.10 21.35 27.64 28.73
(Mg/m3) Max 60 31.11 40.07 38.04 37.35 34.01 28.97 40.67 28.84 37.35 38.82
Avg. (24 Hours) 26.21 33.76 32.06 31.47 28.66 24.41 34.27 24.30 31.47 32.7
98th ‘tile 31.02 39.96 37.94 37.25 33.92 28.89 40.56 28.76 37.25 38.72

SO Conc. Min. 80 8.22 6.16 6.00 9.83 11.05 7.1 9.11 6.74 7.01 6.44

Parameters

PM1oConc.
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Locations
NAAQ Project Soorapun | Madharap Burma Pappanku | Periyapuli | Sathyaved | Palagunta | Madanapa
. . Pallavada
Conc. Standards site di akkam Nagar ppam yur u lem
AAQ1 AAQ2 AAQ3 AAQ4 AAQ5 AAQ6 AAQ7 AAQ8 AAQ9 AAQ10
(Mg/m?3) Max (24 Hours) 11.11 8.32 8.11 13.28 14.93 10.41 12.31 9.11 9.47 8.70
Avg. 9.36 7.01 6.83 11.19 12.58 8.77 10.37 7.68 7.98 7.33
98th ‘tile 11.08 8.30 8.09 13.25 14.89 10.38 12.27 9.09 9.45 8.68
NO: Conc. Min. 17.30 13.18 12.87 20.52 22.96 16.27 19.07 14.34 14.88 13.74
(Mg/m3) Max 80 23.38 17.80 17.38 271.73 31.03 21.99 25.77 19.38 20.10 18.57
Avg. (24 Hours) 19.70 15.00 14.65 23.36 26.14 18.53 21.72 16.33 16.94 15.65
98th ‘tile 23.32 17.75 17.34 27.65 30.94 21.93 25.70 19.33 20.05 18.52
1 BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ
(24 hour) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05)
4 BDL(DL BDL(DL BDL(DL BDL(DL BDL(DL BDL(DL BDL(DL BDL(DL BDL(DL BDL(DL
(1hour) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05) 0.05)
03 (ng/m3) Avg. (1:1?:") 10.38 13.39 12.69 11.85 11.32 10.57 13.60 11.15 12.45 12.96
NH3 (ug/m?) Avg. 2 4‘:1(:)0urs) 6.57 8.63 8.16 8.27 7.24 6.08 8.77 6.05 8.06 8.34
Benzene Av. 5 BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ
(ng/m3) (Annual) 1) 1) 1) 1) 1) 1) 1) 1) 1) 1)
Benzo (a) Av. 1 BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ
pyrene, (ng/m3) (Annual) 1) 1) 1) 1) 1) 1) 1) 1) 1) 1)
Arsenic (ng/ Avg. 6 BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ
m3) (Annual) 2) 2) 2) 2) 2) 2) 2) 2) 2) 2)
20 BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ | BLQ(LOQ
(Annual) 10) 10) 10) 10) 10) 10) 10) 10) 10) 10)

Note: BLQ — Below Limit Of Quantification; LOQ — Limit Of Quantification

Parameters

Pb (ug/m3) Avg.

CO (mg/m?) Avg.

Nickel (ng/m3) Avg.
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3.5.1 Observations

The Ambient Air Quality was monitored at 10 locations for 6 parameters as per CPCB
guidelines within the study area. As per the monitoring done during April- June 2018,
the average baseline values were PM, (45.2 - 67.2ug/m?), PM, 5 (20.2- 34.1ug/m?),
S0,(4.9 -12.4ug/m?3), NO,(18.3 — 26.0ug/m?), CO (BDL- 0.2ug/m?), NH; (BDL).

Baseline data validation for Ambient Air Quality for all the 12 parameters was done in
February 2020, the average baseline levels were PMy, (46.85 - 66.58ug/m?), PM, 5
(24.30 — 34.27ug/m?), SO,(6.83 — 12.58 pg/m?3), NO»(14.65 — 26.14 ug/m?), O3(10.38
— 13.60 pg/m3), NH; (6.05 — 8.77ug/m?3). For other parameters the values were

Below Detection Limit.

Based on the monitoring done in April — June 2018 and validation done in February
2020, all the parameters are well within the limits of National Ambient Air Quality

Standards at all the monitoring locations.

3.6 Ambient Noise Monitoring

Ten Noise observatory stations are fixed for noise sampling in the study area. The

locations of noise observatory stations are presented in Table 3-8and Figure3-19.

One station was taken at the project site and another 9 stations were taken in the
location of road intersection points, railway station, schools and village administrative

office.

Noise level monitoring at each observatory station was carried out three times,
uniformly distributed, during the study period of one month. Noise levels were
studied separately during day and night at all ten stations. The observed noise levels
during the monitoring period from April- June 2018 is presented in Table 3-9. The

validation done for noise levels during February 2020 is given in Table 3-10.

Table 3-8 Noise level monitoring locations

Noise Observatory Distances
Location Direction

Station No. (km)

N1 Project location N 0.5
N2 Soorapundi 1.25
N3 Madharpakkam 3.50
N4 Pallavada 3.8
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Noise Observatory

Station No.

Location

Direction

Distances

(km)

N5

Burma nagar

NNE

N6

Pappankuppam

SE

N7

Periyapuliyur

SSE

N8

Sathyavedu

SW

N9

Palagunta

NW

Madanapalem
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Table 3-9 Ambient noise levels during study period (April —-June 2018)

Monitoring
Stations

Day Time

Night Time

dB(A) standard

Min.
dB(A)

Min.
dB(A)

Avg.
dB(A)

Day
time

Night
time

Project site

30.65

27.90

24.50

55

45

Soorapundi

36.98

30.50

28.45

55

45

Madharapakka
m

31.60

32.70

30.40

55

45

Pallavada

33.53

33.70

32.16

55

45

Burma nagar

30.60

31.20

30.70

55

45

Pappankuppam

32.75

31.40

29.60

55

45

Periyapuliyur

30.02

31.50

30.10

55

45

Sathyavedu

35.43

32.40

30.96

55

45

Palagunta

34.22

32.90

29.20

55

45

Madanapalem

34.80

32.75

30.10

55

45

Table 3-10 Validation of Ambient Noise levels within the study area (February2020)

Monitoring
Locations

Day Time
Avg. dB(A)

Night Time
Avg. dB(A)

CPCB Standards
dB(A)

Day time | Night time

Environmental Setting

Project site

75 70

Industrial

Soorapundi

55 45

Residential

Madharapakkam

55 45

Residential

Pallavada

55 45

Residential

Burma nagar

55 45

Residential

Pappankuppam

55 45

Residential

Periyapuliyur

55 45

Residential
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Monitoring
Locations

Day Time
Avg. dB(A)

Night Time
Avg. dB(A)

CPCB Standards

Environmental Setting

dB(A)

Day time | Night time

Sathyavedu . . 55 45 Residential

Palagunta . . 55 45 Residential

Madanapalem . . 55 45 Residential

3.6.1 Observations

The observations during the monitoring period (April — June 2018)at all locations are

given below:

At site the day time average noise level was 34.20 dB(A) and the night time
noise level was 24.50 dB(A), which is well within the limit prescribed by CPCB(75
dB(A) Day time & 70 dB(A) Night time for industrial area).

In residential areas, the day time average noise levels varied from 33.86 dB(A) to
36.81 dB(A) and the night time average noise levels varied from 28.45 dB(A) to
32.16 dB(A). The noise levels were well within the limits prescribed by CPCB for
residential areas (55 dB(A) day time & 45 dB(A) night time).

The observations of day equivalent and night equivalent noise levels at all locations

during validation (February 2020) are given below:

o At site, day time Average noise level was about 49.1 dB(A) and average noise
level at night time was 42.5 dB(A), which is within the limit prescribed by CPCB
(75 dB(A) Day time & 70 dB(A) Night time for industrial area). The noise levels
were well within the limits during the monitoring period (April —June 2018) and
also during the validation period (February 2020) at site.
In residential areas day time noise levels varied from 50.6 dB (A) to 56.0 dB (A)
and night time noise levels varied from 41.0 dB(A) to 43.6dB(A) across the
sampling stations. The field observations during the study period indicate that the
ambient noise levels at Sathyavedu and Madharapakkam exceeded the limits
prescribed by CPCB during day time and during night time the noise levels are
within the prescribed limits. (Limits prescribed by CPCB (55 dB(A) day time & 45
dB(A) night time).
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3.7 Water Quality Monitoring

Samples were taken from ten locations. Five ground water samples and five surface

water samples were collected from the study area.

Water sampling locations are given in Table 3-11 and Figure 3-20. The samples were
analysed for all Standard parameters of potable water quality. The Methodology of

Analysis is given in Table 3-12.

Field monitoring results (April — June 2018) of surface water sample results are given
in Table 3-13 and the monitoring results of validation done in February 2020 is given in
Table 3-14. Field monitoring results (April — June 2018) of ground water sample
results are given in Table 3-15 and the monitoring results of validation done in
February 2020 is given in Table 3-16.

Table 3-11 Water quality monitoring locations

Water Sampling
Location Type of Source
Stations
SW 1 Manallur Lake Surface
SW 2 Irugulam Lake Surface
SW 3 Madharpakkam Eri Surface

SW 4 Iguvarpalayam Lake Surface

SW5 Iguvarpalayam odai Surface

GW 6 Sanaputtur Sub Surface
GW7 Sathyavedu Sub Surface
GW 8 Irugulam Sub Surface
GW 9 Elavur Sub Surface
GW 10 Chinna Puliyur Sub Surface

O | N| O O | W N| =

-
o

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020 Page 128




Final EIA for Development of Manallur Industrial Park | 2020

To Nellorel1Dl km
13%7 15.37N 1327 9 83 N

a0’0d* 21,797 A0'01" S6.24"E

= R

13"26 4815 13°26" 43.45"N
B0"01°31.14"E  m0°01° 53.14°E

LEGEND

SW-1 | Manallur Lake
| Irugulam Lake
| Madharpakiam Eri
| iguvarpalayam Lake
| iguvarpalayam River
| Sanaputtur
| Sathyavedu
| Irugulam
| Elawur
Chinna Puliyur

Figure 3-20 Map showing water quality monitoring locations
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Table 3-12 Analytical methods

Quality Parameter Method

pH pH meter
Turbidity (NTU) Nephelometric method

Total Dissolved Solids, mg/I Evaporation method

Total Suspended Solids, mg/l | Filtration & Evaporation method
Total Hardness as Ca Cos EDTA Titrometric method

Conductivity uS/cm Conductivity meter

Physico- Sulphates as SO,4, mg/l Turbidometric method

chemical Chloride as CI, mg/I Argentometric method

Sodium as Na, mg/I Flame Photometric method

Calcium as Ca, mg/l EDTA Titrometric method

Magnesium as Mg, mg/l Calculation method

Potassium as K, mg/l Flame Photometric method

Nitrates as NO3;, mg/l U.V Spectrophotometer method

Ammonical Nitrogen, mg/l Titrometric method

Dissolved Oxygen, mg/l Azide modification

Biological BODs, mg/I Dilution & DO by Winkler's
method

COD, mg/I Open reflux method
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Table 3-13 Surface water quality monitoring results during monitoring period (April- June 2018)

Parameters Surface Manallur Irugulam Madharapakka | Iguvarpalayam | Iguvarpalaya
water Lake lake m Eri Lake m odai
standards
(IS 2296
Class-A)

pH at 25°C 6.5-8.5
Turbidity (NTU) 1

Total Dissolved Solids, mg/I

Total Suspended Solids, mg/I

Total Hardness as Ca Co;

Conductivity uS/cm

Sulphates as SO,4, mg/l

Chloride as Cl, mg/l

2
3
4
5
6
7
8
9

Sodium as Na, mg/|

—_
o

Calcium as Ca, mg/l

-_—
—

Magnesium as Mg, mg/I

—_
N

Potassium as K, mg/l

-
w

Fluoride as F, mg/l

—_
N

Dissolved Phosphate as PO,4, mg/I

-
a

Nitrates as NO3, mg/I

—_
(o))

Aluminum as Al, mg/I
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Parameters

Surface
water
standards
(IS 2296
Class-A)

Manallur
Lake

Irugulam

lake

Madharapakka
m Eri

Iguvarpalayam
Lake

Iguvarpalaya
m odai

Manganese as Mn, mg/l

0.5

0.10

Iron as Fe, mg/l

0.3

0.10

Ammonical Nitrogen, mg/l

11

13

12

Dissolved Oxygen, mg/l

6.0

4.9

5.7

6.2

BOD3, mg/l

2.0

1.3

1.7

1.0

COD, mg/l

20.1

15.6

10.5

Table 3-14Surface water quality monitoring results of validation (February 2020)

Parameter

Unit

Surface
water
standards
(IS 2296
Class-A)

Manallur Lake

Irugulam
lake

Madharapakkam
Eri

Iguvarpalayam
Lake

Iguvarpalayam
odai

Turbidity

NTU

1

pH (at 25°C)

6.5-8.5

Electrical Conductivity

puS/cm

Total Dissolved Solids

mg/l

500

Total Suspended Solids

mg/l

Total Alkalinity as CaCOg

mg/l

Total Hardness as CaCO;

mg/l

| Nl O O | W[ N| =

Sodium as Na

mg/l
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Parameter

Unit

Surface
water
standards
(IS 2296
Class-A)

Manallur Lake

Irugulam
lake

Madharapakkam
Eri

Iguvarpalayam
Lake

Iguvarpalayam
odai

Potassium as K

mg/l

2

3

2

5

1

Calcium as Ca

mg/l

51

79

56

72

49

Magnesium as Mg

mg/l

29

41

34

49

37

Chloride as ClI

mg/l

131

183

198

149

103

Sulphate as SO,

mg/I

72

58

93

54

47

Nitrate as NO3

mg/l

12.7

6.9

8.6

10.2

11.3

Fluorides as F

mg/l

0.23

0.18

0.15

0.19

0.21

Cyanide

mg/l

BLQ
(LOQ 0.01)

BLQ(LOQ
0.01)

BLQ(LOQ 0.01)

BLQ
(LOQ 0.01)

BLQ
(LOQ 0.01)

Arsenic

mg/l

BLQ (LOQ
0.005)

BLQ
(LOQ
0.005)

BLQ (LOQ 0.005)

BLQ (LOQ
0.005)

BLQ (LOQ
0.005)

Boron as B

mg/I

BLQ(LOQ 0.1)

BLQ(LOQ
0.1)

BLQ(LOQ 0.1)

BLQ(LOQ 0.1)

BLQ(LOQ 0.1)

Cadmium as Cd

mg/l

BLQ(LOQ
0.001)

BLQ(LOQ
0.001)

BLQ(LOQ 0.001)

BLQ(LOQ
0.001)

BLQ(LOQ 0.001)

Chromium, Total

mg/l

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ 0.01)

BLQ(LOQ 0.01)

BLQ(LOQ 0.01)

Copper as Cu

mg/l

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ 0.01)

BLQ(LOQ 0.01)

BLQ(LOQ 0.01)

Lead as Pb

mg/l

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ 0.005)

BLQ(LOQ
0.005)

BLQ(LOQ 0.005)

Manganese as Mn

mg/l

BLQ(LOQ
0.05)

BLQ(LOQ
0.05)

BLQ(LOQ 0.05)

BLQ(LOQ 0.05)

BLQ(LOQ 0.05)
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Parameter

Unit

Surface
water
standards
(IS 2296
Class-A)

Manallur Lake

Irugulam
lake

Madharapakkam
Eri

Iguvarpalayam
Lake

Iguvarpalayam
odai

25

Mercury

mg/I

0.001

BLQ(LOQ
0.0005)

BLQ(LOQ
0.0005)

BLQ(LOQ 0.0005)

BLQ(LOQ
0.0005)

BLQ(LOQ
0.0005)

26

Nickel as Ni

mg/l

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ 0.01)

BLQ(LOQ 0.01)

BLQ(LOQ 0.01)

27

Selenium as Se

mg/I

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ 0.005)

BLQ(LOQ
0.005)

BLQ(LOQ 0.005)

29

Dissolved Oxygen

mg/l

5.6

5.9

5.5

5.7

6.1

30

Chemical Oxygen Demand as O,

mg/I

42.7

23.6

49.2

31.5

6.2

31

BOD, 3 days @ 27°C as O,

mg/l

4.9

3.4

5.2

41

1.9

Note: BLQ — Below Limit Of Quantification; LOQ — Limit Of Quantification
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3.7.1 Observations during monitoring period (April- June 2018)
e In the surface water the pH value ranged from 6.43 to 7.12. pH of all the

samples are within the limits of IS 2296:1992, Class A.

The Electrical Conductivity (EC) of the collected surface water ranges from 515
pNS/em to 780 uS/cm.

TDS levels range from 280 to 430 mg/l, which is well within the limits of IS
2296:1992, Class A.

The chloride content in the collected surface water ranges from 175 mg/l to 215
mg/l. Limit for chloride is 250 mg/l. The chloride content in all the samples are
well within the limits of IS 2296:1992, Class A.

The sulphate content in the collected surface water sample ranges from 35
mg/l to 75 mg/l. Limit for sulphate is 400 mg/l. All the samples are within the
limit.

The Total hardness of the collected surface water sample ranges from 240 mg/l
to 360 mg/l and some of the samples are exceeding the limits.

DO levels varied from 4.9 mg/l to 6.2 mg/l and BOD levels varied from 1.0 mg/I
to 2.0 mg/l.

3.7.2 Observations during validation period (February 2020)
e In the surface water the pH value ranged from 6.93 to 7.31 which is well within

the limits of IS 2296:1992, Class A.

The Electrical Conductivity (EC) of the collected surface water rangedfrom
692uS/cm to 973 uS/cm.

TDS levels range from 441to 666mg/l, which is well within the limits of IS
2296:1992, Class A&C. The TDS levels during monitoring period also were
within the limits of IS 2296:1992 for Class A.

The chloride content in the collected surface water ranges from 103 mg/l to 198
mg/I. Limit for chloride is 250 mg/l. The chloride content in all the samples were
well within the limits of IS 2296:1992, Class A. The chloride content of all the
samples collected during monitoring period also were within the limits of IS
2296:1992 for Class A.

The sulphate content in the collected surface water sample ranges from 47
mg/l to 93 mg/l. Limit for sulphate is 400 mg/l. All the samples are within the
limit. The sulphate content of the samples collected during monitoring period
also were within the limits of IS 2296:1992 for Class A.
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The Total hardness of the collected surface water sample ranges from 247 mg/l
to 382 mg/l. Total hardness exceeds the limit of IS 2296:1992 for class A for all
the samples.

Fluoride content in the samples ranged from 0.15 mg/l to 0.23 mg/l and is well
within the limits of IS 2296:1992 for Class A.

Heavy metals such as Arsenic, total Chromium, Cadmium, Copper, Lead,
Manganese, Mercury, Nickel, Selenium were below detectable limits.

Dissolved Oxygen values of all the samples ranged from 5.5 to 6.1 mg/l. The
sample collected from Iguvarpalayam odai meets the standard of IS 2296:1992
for Class A.

BOD levels ranged from 1.9 mg/l to 5.2 mg/l. The sample collected from

Iguvarpalayam odai meets the standard of IS 2296:1992 for Class A.
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Table 3-15Ground water quality results during monitoring period (April —June 2018)

Parameter

Drinking water
Standard (IS 10500:
2012) Permissible
Limit

Drinking water
Standard (IS
10500: 2012)

Acceptable Limit

Sanaputtur

Sathyavedu

Irugulam

Elavur

Chinna
Puliyur

-_—

pH at 25°C

NR

6.5-8.5

Turbidity (NTU)

5

1

Total Dissolved Solids, mg/l

Total Suspended Solids, mg/l

Total Hardness as Ca Cos

Conductivity uS/cm

Sulphates as SO,4, mg/l

Chloride as Cl, mg/l

2
3
4
5
6
7
8
9

Fluoride as F, mg/l

Dissolved Phosphate as POy,
mg/l

Iron as Fe, mg/l

Manganese as Mn, mg/l

Potassium as K, mg/l

Sodium as Na, mg/l

Calcium as Ca, mg/l

Nitrates as NO3, mg/I

NR

Aluminium as Al, mg/|

0.2

Magnesium as Mg, mg/I

100

11.1
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Parameter

Drinking water

Standard (IS 10500:

2012) Permissible
Limit

Drinking water
Standard (IS
10500: 2012)

Acceptable Limit

Sanaputtur

Sathyavedu | Irugulam

Elavur

Chinna
Puliyur

Ammoniacal Nitrogen, mg/l

Dissolved Oxygen, mg/I

BOD3;, mg/l

COD, mg/l

Table 3-16Groundwater quality monitoring results of validation (February 2020)

Parameters

Unit

Drinking water
Standard (IS 10500:
2012) Permissible
Limit

Drinking water
Standard (IS
10500: 2012)

Acceptable Limit

Sanaputtur

Sathyavedu

Irugulam

Elavur

Chinna
Puliyur

Colour

15

5

BLQ(LOQ 1)

BLQ(LOQ 1)

BLQ(LOQ 1)

BLQ(LOQ 1)

BLQ(LOQ 1)

Turbidity

5

1

BLQ(LOQ
0.1)

BLQ(LOQ 0.1)

BLQ(LOQ 0.1)

BLQ(LOQ
0.1)

BLQ(LOQ 0.1)

pH

NR

6.82

7.26

7.04

6.96

7.38

Conductivity

pS/c
m

736

1157

1271

1352

893

Total Dissolve Solids

mgll

452

732

806

860

578

Total Suspended Solids

BLQ(LOQ 1)

BLQ(LOQ 1)

BLQ(LOQ 1)

BLQ(LOQ 1)

BLQ(LOQ 1)

Alkalinity as CaCO;

mg/l

84

119

142

97

68

Total Hardness as
CaCO0s

mg/l

183

332

276

233

206

Sodium as Na

mg/l

59

114

135

162

97
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Parameters

Unit

Drinking water

Standard (IS 10500:

2012) Permissible
Limit

Drinking water
Standard (IS
10500: 2012)

Acceptable Limit

Sanaputtur

Sathyavedu

Irugulam

Elavur

Chinna
Puliyur

Potassium as K

mg/l

1.8

5.2

24

3.1

4.9

Calcium as Ca

mg/l

200

75

42

73

59

48

45

Magnesium as Mg

mg/l

100

30

18.9

36.4

31.3

27.5

22.7

Chloride as CI

mg/l

1000

135

243

285

351

224

Sulphate SO

mg/l

400

68.4

87.5

92.5

124.4

81.3

Nitrate as NO3

mg/l

NR

12.5

10.9

9.60

6.1

5.9

Fluorides as F

1.5

0.27

0.35

0.24

0.41

0.32

Cyanide

mg/l

NR

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

Arsenic as As

mg/l

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

Boron as B

mg/l

BQL(LOQ
0.1)

BQL(LOQ 0.1)

BQL(LOQ 0.1)

BQL(LOQ
0.1)

BQL(LOQ 0.1)

Cadmium as Cd

mg/l

BQL(LOQ
0.001)

BQL(LOQ
0.001)

BQL(LOQ
0.001)

BQL(LOQ
0.001)

BQL(LOQ
0.001)

Chromium as Cr

mg/l

BQL(LOQ
0.01)

BQL(LOQ
0.01)

BQL(LOQ
0.01)

BQL(LOQ
0.01)

BQL(LOQ
0.01)

Copper as Cu

mgll

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

Lead as Pb

mg/l

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

Manganese as Mn

mg/l

BLQ(LOQ

BLQ(LOQ

BLQ(LOQ

BLQ(LOQ

BLQ(LOQ
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Parameters

Unit

Drinking water

Standard (IS 10500:

2012) Permissible
Limit

Drinking water
Standard (IS
10500: 2012)

Acceptable Limit

Sanaputtur

Sathyavedu

Irugulam

Elavur

Chinna
Puliyur

0.05)

0.05)

0.05)

0.05)

0.05)

25

Mercury

mg/l

NR

0.001

BLQ(LOQ
0.0005)

BLQ(LOQ
0.0005)

BLQ(LOQ
0.0005)

BLQ(LOQ
0.0005)

BLQ(LOQ
0.0005)

26

Nickel as Ni

mgl/l

NR

0.02

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

BLQ(LOQ
0.01)

27

Selenium as Se

mgll

NR

0.01

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

BLQ(LOQ
0.005)

Note: BLQ — Below Limit Of Quantification; LOQ — Limit Of Quantification
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3.7.3 Observations during monitoring period (April- June 2018)
e The ground water results of the study area indicate that the pH range variedfrom

6.71 to 7.20. It is observed that the pH range is within the limits of IS
10500:2012.

The Total Dissolved Solids range varied between 1020 - 1510 mg/l for the
ground water. All the samples are well within the permissible limit of IS 10500:
2012.

The acceptable limit of the chloride content is 250 mg/l and permissible limit is
1000 mg/l. The chloride content in the ground water for study area ranges
between 212 mg/l — 420 mg/l. It is observed that all are well within the
permissible limit of IS 10500:2012.

The acceptable limit of the sulphate content is 200 mg/l and permissible limit is
400 mg/l. the sulphate content of the ground water of the study area is varied
between 45 mg/l — 84 mg/l. It is observed that all the samples are within the
acceptable limit of the IS 10500: 2012.

The Total hardness ranged between 160 mg/l — 510 mg/l for ground water
samples. It is observed that Total hardness is within the permissible limit of IS
10500: 2012.

3.7.4 Observation during Validation period (February 2020)
o The ground water results of the study area indicate that the pH range varied from

6.82to 7.38. It is observed that the pH range is within the limits of IS 10500:2012.
The Total Dissolved Solids range varied between 452- 860mg/| for the ground
water. All the samples are well within the permissible limit of IS 10500: 2012.
The acceptable limit of the chloride content is 250 mg/l and permissible limit is
1000 mg/l. The chloride content in the ground water for study area ranges
between 135mg/l — 351mgl/l. It is observed that all are well within the permissible
limit of IS 10500:2012. The Chloride content of samples collected during
monitoring period also was within the permissible limit of IS 10500:2012.

The acceptable limit of the sulphate content is 200 mg/l and permissible limit is
400 mg/l. the sulphate content of the ground water of the study area is varied
between 68.4 mg/l — 124.4 mg/l. It is observed that all the samples are within the
acceptable limit of the IS 10500: 2012. The sulphate content of the samples
collected during monitoring period also was within the permissible limit of IS
10500:2012.

The Total hardness ranged between 183mg/l — 332mg/l for ground water

samples. It is observed that Total hardness is within the permissible limit of IS
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10500: 2012. The total hardness of samples collected during monitoring period

also was within the permissible limit of IS 10500:2012.

Fluoride content of the samples ranged from 0.24 mg/l to 0.41 mg/l. The Fluoride

content of all the samples were within the acceptable limit of IS 10500:2012.

Heavy metals such as Cyanide, Arsenic, Boron, Cadmium, Chromium, Copper,

Lead, Manganese, Mercury, Nickel and Selenium were below detectable limits.

3.8 Water table in the study area

Ground water table was identified at four locations during February 2020, near the

project site using piezometer. The details are given in Table 3-17 below.

Table 3-17 Ground water table near the project site

Well No

Location

Latitude

Longitude

Ground
Water
depth

Kundelimedu

13°27'19.71"N

80° 1'22.49"E

4m

Manellore

13°27'23.01"N

80° 1'1.52"E

3.5m

Sanapoothur

13°27'49.59"N

80° 212.11"E

4m

Soorapoondi

13°26'45.47"N

80° 2'42.43"E

22m

Photographs of monitoring are enclosed in Figure 3-21. Based on the ground water

table, the map was prepared for the project site and the same is given below in

Figure 3-22. Water table at site varies from 2.5 m to 4.2 m below ground level.
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14:02-2020

14-02-2020 14-02-2020

Figure 3-21 Photograph of Ground water level monitoring
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Figure 3-22Ground water table map showing the project site
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3.9 Soil Quality monitoring

Soil quality was monitored at 10 locations within the study area. The monitoring
locations are given in Table 3-18 and Figure 3-23. The result of soil quality during
monitoring period (April- June 2018) is given in Table 3-19 and the results of soil

quality during validation (February 2020) is given in Table 3-20.

Table 3-18 Soil quality monitoring locations

Soil Sampling
SI.No. Location
Stations

S1 Project location

S2 Soorapundi
S3 Madharpakkam
S4 Allipukkam
S5 Gumpili

S6 Valaimadu
S7 Kollanur

S8 Sathyavedu
S9 Irugulam

O 00 N O O & WO N =

—_
o

Appayapalem
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Project location

Soorapumndi

rtadharpakkam

Allpukkam

Gumpdli

Valaimadu

Eodlanur

Sathyavedu

brugulam

Appayapalem

Figure 3-23 Map showing soil quality monitoring locations
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Table 3-19 Soil quality monitoring results — monitoring period (April —June 2018)

Characteristics

Project
site

Soorapoon
di

Madharapakk
am

Allipukka
m

Gumpil
i

Valaimad
u

Kollanu
r

Sathyaved
u

Irugula
m

Appayapale
m

Type of soil
(Texture)

Reddish
brown

Brown

Brown

Reddish
brown

Brown

Brown

Reddish
brown

Brown

Brown

Reddish
brown

Colour

Silt loam

Sand

Silt loam

Silt loam

Sand

Sand

Clay

Sand

Sand

Clay

pH

6.00

5.70

5.10

5.60

5.90

5.40

5.80

5.70

5.45

6.20

Conductivity
(micro mhos/cm)

140

150

180

190

160

170

180

170

450

140

Magnesium
(mg/kg)

16

15

21

29

32

35

41

33

42

31

Nitrogen (kg/ha)

29

30

31

35

37

28

30

35

35

38

Phosphorous
(kg/ha)

41.8

Potassium, as
K™, (kg/ha)

45

Calcium, as Ca’™”
,mg/kg

21

Sand (%)

20

Gravel (%)

Silt and Clay (%)

Infiltration
(cm/hr)

Bulk Density
(g/cc)
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Table 3-20Soil quality monitoring results for validation period (February 2020)

Parameters

Project
site

Soorapo
ondi

Madhara
pakkam

Allipukka
m

Gumpili

Valaimad
u

Kollanur

Sathyave
du

Irugulam

Appayap
alem

Soil Texture

Loam

Sand

Silt loam

Silt loam

Loamy
Sand

Clay

Sand

Clay

Sand

%

37.5

93.5

28.3

25.6

83.5

33.4

90.3

26.5

Silt

%

46.1

3.1

53.4

541

121

5.6

19.8

4.6

5.9

239

Clay

%

16.4

3.4

18.3

20.3

44

3.1

46.8

1.5

3.8

49.6

pH

6.42

6.13

5.85

6.07

6.83

5.63

6.22

6.75

7.52

7.19

Electrical
conductivity

umhos/
cm

172

189

167

153

235

267

158

206

281

136

Organic Carbon

%

0.68

0.89

0.78

0.71

0.91

0.83

0.75

0.85

0.56

0.81

Organic matter

%

1.17

1.53

1.34

1.22

1.57

1.43

1.29

1.47

0.97

1.40

Nitrogen as N

mg/kg

252.5

90

105

75

92.5

105

175

112.5

213

202

Phosphorus

mg/kg

54.3

42

49

32.5

45

35.5

38

51

23

27

Potassium

mg/kg

175

207.5

117.5

232.5

250

200

164

127.6

290

156

Boron

mg/kg

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LOQ
1)

BLQ(LO
Q1)

BLQ(LO
Q1)

Cadmium

mg/kg

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LOQ
0.1)

BLQ(LO
Q0.1)

BLQ(LO
Q0.1)

Note: BLQ — Below Limit Of Quantification; LOQ — Limit Of Quantification
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Summary of analytical results of monitoring period (April- June 2018)
The pH of the soil samples ranged from 5.1 to 6.2. Indicating that the soils are slightly

acidic in nature.

Conductivity of the soil samples ranged from 140 ymhos/cm to 450 ymhos/cm.
Nitrogen content ranged from 28Kg/ha to 38Kg/ha.

Phosphorous ranged from 40.5Kg/ha to 46.2 Kg/ha.

Potassium content ranges from 42Kg/ha to 50Kg/ha.

Summary of analytical results of validation (February 2020)
The pH of the soil samples ranged from 5.63to 7.52. Indicating that the soils are strongly

acidic to neutral in nature.

Conductivity of the soil samples ranged from136umhos/cm to 281umhos/cm.
Organic carbon content ranged from 0.56% to 0.91%.

Organic matter ranged from 0.97% to 1.57%

Nitrogen content ranged from 75 mg/Kg to 252.5mg/Kg.

Phosphorous ranged from 23mg/Kgto 54.3mg/Kg.

Potassium content ranges from 117.5mg/Kgto 290mg/Kg.

3.10 Biological Environment

Biodiversity encompasses the variety and variability of life on Earth. It refers to the
differences within and between all living organisms at their different levels of biological
organization — genus, individuals, species and ecosystems. The diversity depends not
only on the rate of species input (by immigration and speciation), species output
(emigration and extinction) but also on the ecological history of the region. Terrestrial flora
and fauna are important features of the environment. Each plant and animal in the world
brings something to the environment that another plant or animal including man will rely
on. This creates a balance of life that enables the life cycle to survive. The flora and fauna
are imperative because they form the fine net of life, where each life has something to

contribute even if in a very small way.

Pulicat Bird sanctuary one of India's main water-bird sanctuaries is situated at a distance
of ~5.77 km from Project Site. More than 40,000 birds (including 26 rare species), from
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various parts of the world visit the sanctuary during the migratory winter season every
year, some of which can be easily identified. Some easily found birds include cormorants,
darters, grebes, large egrets, little egrets, moorhens, night herons, paddy birds, painted
storks, pintails, pond herons, sandpipers, shovellers, terns, white ibises and many more.
The migratory birds include garganeys and teals from Canada, snake birds and glossy
ibises from Sri Lanka, grey pelicans from Australia, grey herons and open billed stork from
Bangladesh, painted storks from Siberia, spoonbills from Burma and the spot-billed duck.
Between October and March, many migratory birds visit. The birds can be viewed from the

bank or from the watch tower.

There is very little natural vegetation within the study area. The predominant species are
small trees and bushes. The growth of natural flora is very limited. It is observed that
Prosopis juliflorais a predominant species present on uncultivable waste land. There is
availability of lotus and water lily in seasonal surface water bodies. Azadirachta indica and
Cocos nucifera have better adaptability among naturally growing species. The villages in
study area were found to have coconut plantations, along with trees like neem, tamarind,
banyans and mangoes. Plantation of fruit trees & decorative plants like Guava, Papaya,
Banana, China rose, Coconut etc. are seen. Paddy is the main crop but pulses,
sugarcane & groundnut are also grown is this areaThe forest blocks existing in the study
area are Arudur RF9.05 Km (NNW), Vanalur RF6.67 Km (WNW) , Irukulam RF3.05 Km
(NNW) , SatyaveduRF7.56 Km (WNW), Rajugunta RF5.58 Km (WNW), Ambakkam
RF11.03 Km (WSW), Senjiyagaram RF 13.87 Km (SW) , Palavakkam RF 7.36 Km (S),
Manali RF7.98 Km (SSE) , Siruvedu RF4.02 Km (SSW) , Panchali RF4.03 Km (SSW),
Nemalur RF1.13 Km (WSW) The main composition of trees in forest blocks are
Azadiractha indica, Ficus bengalensis, Ficus religiosa, Phenixspp, Emblica officinalis,

Zziphus jujube, Eucalyptus.

3.10.1 Flora
To characterize vegetation of the study area, the primary data was collected and

analyzed for describing the properties of vegetation with reference to species
composition and structural attributes expressed. Identification of flora within a radius of
10 km was done based on personal observations, management plan of Forest Division,
authentic secondary literature, and in-depth exploration of the entire area. List of species
observed during the study period are listed in Table 3-21. There are no rare and

endangered species in the study area.
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Table 3-21 List of flora reported/observed in the study area

Botanical Name

Family Name

Local Name (Tamil)

IUCN Red List
of Threatened
Species

Acacia auriculoformis

Fabaceae.

Kaththi Savukku

LC

Acacia nilotica

Fabaceae

Karuvelamaram

LC

Albezia lebbeck

Fabaceae

Siridam

VU

Alstonia scholaris

Apocynaceae

Ezhilai pillai

LC

Annona squamosa

Annonaceae

Sitapalam

NA

Azadirachta indica

Meliaceae

Veppamaram

NA

Cocos nucifera

Arecaceae

Thennai

NA

Ficus religiosa

Moraceae

Arasamaram

NA

©| X N| @ O B w M=

Flueggea leucopyrus

Malvaceae

Vellai-pulanci

NA

—_
o

Mangifera indica

Anacardiaceae

Mamaram

DD

—_
—_

Manilkara zapota (L.) P.Royen

Sapotaceae

Sappotta

NA

—
N

Prosopis juliflora

Fabaceae

Seemai karuvel

LC

—_
w

Psidium guajava L.

Myrtaceae

Koiyya

NA

—
b

Spondias mangifera

Anacardiaceae

Pulicha kaai

NA

—
o

Syzygium cumini

Myrtaceae

Navva Pazham

NA

—_
»

Tamarindus indica

Legumes

Puliyamaram

NT

—
~

Terminalia arjuna

Combretaceae

Marudha maram

EW

—_
oo

Thespesia Populnea

Mallows

Poovarasu

NA

—_
©

Thevetia pervuiana

Apocynaceae

Ponnarali

NA

[N
<

Ziziphus mauritiana

Rhamnaceae

Elenthai

LC

N
—

Barringtonia acutangula

Lecythidaceae

Samudra Pazham

LC

22.

Digitaria bicornis

Poaceae

Menmaiyana kutai pul

DD

23.

Chloris montana

Poaceae

LC

24,

Heteropogan contortus

Poaceae

LC

25.

Saccharum officinarum

poaceae

Sugarcane

LC

26.

Solanum trilobatum

Nightshade

Thoodhuvalai

NA

27.

Crotolaria verrucosa

legume

Salangaichedi

DD

28.

Abutilon indicum

Mallows

Thuthi

CR

LC-Least Concern, DD-Data deficient, CR-Critically Endangered, VU-Vulnerable, NE-Not Evaluated, NA-Not
assessed, EN- Endangered, NT-Near Threatened, EW- Extinct in the Wild

Source: https.//www.tntreepedia.com/location-result/?id=Thiruvallur
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3.10.2Fauna
This area hosts common animals. Indian Dogs, Jungle and Domestic cat, Domestic

Cows, Buffaloes, Bullocks, Goat etc. are found amongst mammals. Other common
snakes, and lizards like garden lizards are commonly found amongst reptiles. List of

animals observed during the field survey are provided in Table 3-22.

Table 3-22 List of Fauna observed in the study area

S.No

ZoologicalName

Family Name

Common Name

IUCN Red
List of
Threatened
Species

Amphibians

1.

Bufo melanostictus

Bufonidae

Toad

LC

2,

Hyla arborea

Hylidae

Tree frog

LC

3.

Rana cyanophlyctis

Bufonidae

Skipper Frog

LC

4.

Hoplobatrachus tigerinus

Bufonidae

Bull Frog

LC

5.

Rhacophorus bimaculatus

Rhacophoridae

Asiatic Tree Frog

VU

Mammals

6.

Bandicota bengalensis

Muridae

Sind Rice Rat

LC

7.

Cynopterus sphinx

Megabat

Short-nosed Fruit
Bat

LC

Funambulus palmaram

Sciuridae

Three striped palm
Squirrel

LC

9.

Herpestes edwardii

Herpestidae

Indian Grey
Mongoose

LC

10.

Rattus norvegicus

Muridae

Common rat

LC

Reptiles

11.

Bungarus fasciatus

Elapidae

Banded Krait

LC

12.

Calotes ellioti

Agamidae

Elliot's Forest
Lizard

LC

13.

Chameleo zeylanicus

Chamaeleonidae

Indian chameleon

LC

14.

Eryx johnii

Boidae

Indian sand boa

NT

Butterflies

15.

Graphium agamemnos

Papilionidae

Tailed jay

NA

16.

Hypolimnas bolina

Nymphalidae

Great egg fly

NA

17.

Junoria almanac

Nymphalidae

Peacock pansy

LC

18.

Pachliopta hector Lin.

Papilionidae

Crimson rose

NA

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020 Page 152




Final EIA for Development of Manallur Industrial Park

2020

ZoologicalName

Family Name

Common Name

IUCN Red
List of
Threatened
Species

19.

Papilio demoleu

Papilionidae

Lime butterfly

NA

20.

Ardea purpurea

Ardeidae

Purple Heron

LC

21.

Alcedo atthis

Alcedinidae

Common
Kingfisher

LC

22.

Athene brama

Strigidae

Spotted Owlet

LC

23.

Bubulcus ibis

Ardeidae

Cattle egret

LC

24.

Centropus sinensis

Cuculidae

Crow Pheasant

LC

25.

Clamator jacobinus

Cuculidae

Jacobin Cuckoo

LC

26.

Copsychus saularis

Muscicapidae

Magpie robin

LC

27.

Dicrurus paradiseus

Dicruridae

Racket tailed
drongo

LC

28.

Egretta garzetta

Ardeidae

Little egret

LC

29.

Elanus caeruleus

Accipitridae

Black winged Kite

LC

30.

Francolinus pondicerianus

Phasianidae

Grey Francolin

LC

31.

Galerida cristata

Alaudidae

Crested Lark

LC

32.

Gallus sonneratii

Phasianidae

Grey jungle fowl

LC

33.

Motacilla
maderaspatensis

Motacillidae

Large browed
Wagtalil

LC

34.

Nectarinia asiatica

Nectariniidae

Purple Sun Bird

LC

35.

Pavo cristatus

Phasianidae

Indian Peafowl

LC

36.

Psittacula eupatria

Psittacidae

Alexandrine
Parakeet

NT

37.

Psittacula krameri

Psittacidae

Rose ringed
Parakeet

LC

38.

Pycnonotus cafer

Pycnonotidae

Red vented Bulbul

LC

39.

Spilornis cheela

Accipitridae

Crested Serpent-
eagle

LC

(Note:LC-Least Concern, DD-Data deficient, CR-Critically Endangered, VU-Vulnerable, NE-Not
Evaluated, NA-Not assessed, EN- Endangered, NT-Near Threatened, EW- Extinct in the Wild).

Source: https://indiabiodiversity.org/
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List of fishes reported in Pulicat Lake

Family

Scientific Name

IUCN
Red
list

Acanthuridae

Acanthurus mata

LC

Carangidae

Alepes kleinii

NA

Carangidae

Alectis indica

NA

Carangidae

Alectis ciliaris

LC

Lutjanidae

Aphareus rutilans

NA

Ariidae

Avrius thalassinus

NA

Balistidae

Balistes niger

LC

Belonidae

Belone strongylurus

NA

OO NN WIN|—

Carangidae

Caranx heberi

NA

Chanidae

Chanos chanos

NA

Tetraodontidae

Chelenodon patoca

NA

Chirocentridae

Chirocentrus nudus

NA

Clariidae

Clarias batrachus

LC

Cynoglossidae

Cynoglossus puncticeps

NA

Cynoglossidae

Cynoglossus macrostomus

NA

Haemulidae

Diagramma pictum

NA

Diodontidae

Diodon hystrix

LC

Echeneidae

Echeneis brachyptera

LC

Serranidae

Epinephelus fasciatomaculosus

NA

Ephippidae

Ephippus orbis

NA

Serranidae

Epinephelus lanceolatus

\Y

Serranidae

Epinephelus retouti

NA

Cichlidae

Etroplus suratensis

LC

Scombridae

Euthynnus affinis

LC

Exocoetidae

Exocoetus bahiensis

LC

Exocoetidae

Exocoetus poecilopterus

NA

Fistulariidae

Fistularia serrata

NA

Carangidae

Formio niger

NA

Gerreidae

Gerres lucidus

NA

Pleuronectidae

Glyptocephalus cynoglossus

NA

Gymnuridae

Gymnura poecilura

NT

Muraenidae

Gymnothorax reticularis

NA

Hemiramphidae

Hemiramphus limbatus

NA

Paralichthyidae

Hippoglossina oblonga

LC

Kyphosidae

Kyphosus vaigiensis

LC

Leiognathidae

Leiognathus splendens

LC

Trichiuridae

Lepturacanthus savala

NA

Lutjanidae

Lutjanus ehrenbergii

NA

Lutjanidae

Lutjanus jocu

NA

Lutjanidae

Lutjanus Priacanthid

NA
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Mugilidae

Mugil cephalus

Muraenesocidae

Muraenesox cinereus

Triakidae

Mustelus canis

Cottidae

Myoxocephalus octodecemspinosus

Narcinidae

Narcine timlei

Clupeidae

Nematalosa nasus

Nemipteridae

Nemipterus bipunctatus

Nemipteridae

Nemipterus metopias

Nemipteridae

Nemipterus randalli

Sciaenidae

Nibea maculata

Lutjanidae

Pinjalo pinjalo

Platycephalidae

Platycephalus indicus

Haemulidae

Plectorhynchus gibbosus

Plotosidae

Plotosus canius

Polynemidae

Polydactylus quadrifilis

Haemulidae

Pomadasys maculatus

List of Avifauna reported in Pulicat Lake

Species Name Family

Common Name

IUCN
Red
List

Status

Limosa limosa

Scolopacidae

Black-tailed Godwit

NT

Himantopus himantopus

Recurvirostridae

Black-winged Stilt

LC

Tringa nebularia

Scolopacidae

Commo Greenshank

LC

Tringa totanus

Scolopacidae

Common Redshank

LC

Actitis hypoleucos

Scolopacidae

Common Sandpiper

LC

Gallinago gallinago

Scolopacidae

Common Snipe

LC

Calidris ferruginea

Scolopacidae

Curlew Sandpiper

LC

Numenius arquata

Scolopacidae

Eurasian Curlew

NT

Burhinus oedicnemus

Burhinidae

Eurasian Thick-Knee

LC

Pluvialis squatarola

Charadriidae

Grey Plover

LC

Charadrius alexandrinus

Charadriidae

Kentish Plover

LC

Podiceps ruficollis

Podicipedidae

Little Grebe

LC

Pelicanus philippensis

Pelecanidae

Spotted-billed Pelican

NT

Phalacrocorax carbo

Phalacrocoracidae

Cormorant

LC

Phalacrocorax niger

Phalacrocoracidae

Little Cormorant

LC

Anhinga rufa

Anhingidae

Darter

LC

Ardea cineria

Ardeidae

Grey Heron

LC

Ardeola grayii

Ardeidae

Pond Heron or Paddy Bird

LC

Bulbulcus ibis

Ardeidae

Cattle Egret

LC

Ardea alba

Ardeidae

Large Egret

LC

Egretta garzetta

Ardeidae

Little Egret

LC
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Egretta gularis Ardeidae Indian Reef Heron LC
Nycticorax nycticorax Ardeidae Night Heron LC
Mycteria leucocephala Ardeidae Painted Stork NT
Anastomus oscitans Ardeidae Opnebill Stork LC
Ciconia episcopus Ciconiidae White-necked Stork VU
Pseudibis papillosa Threskiornithidae Black Ibis LC
Platalea leucorodia Threskiornithidae Spoonbill LC
Phoenicopterus roseus Phoenicopteridae Flamingo LC
Anas acuta Anatidae Pintail LC
Anas crecca Anatidae Common Teal LC

Note: (LC-Least Concern, DD-Data deficient, CR-Critically Endangered, VU-Vulnerable, NE-Not
Evaluated, NA-Not assessed, EN- Endangered, NT-Near Threatened, EW- Extinct in the Wild).

Source :

Ramesh R, Nammalwar P, Gowri VS. Database of coastal information of Tamil Nadu.
Report submitted to environmental information system (ENVIS) Centre Department of
Environment, Government of Tamil Nadu. 2008; 1-133.

Macro Fauna of Pulicat Lake, National Biodiversity Authority, 2006

3.11 Socioeconomic Profile of the District

A socio-economic study was undertaken in assessing aspects which are dealing with
social and cultural conditions, and economic status in the study area. The study provides
information such as demographic structure, population dynamics, infrastructure resources,
and the status of human health and economic attributes like employment, per-capita
income, agriculture, trade, and industrial development in the study area. The study of
these characteristic helps in identification, prediction and evaluation of impacts on socio-
economic and parameters of human interest due to proposed project developments. The

parameters are:

Demographic structure
Infrastructure Facility
Economic Status
Health status

Cultural attributes

Awareness and opinion of people about the project and Industries in the area.
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The following Table 3-23provides the certain important social indicators of Thiruvallur

District.

Table 3-23 Thiruvallur District Social Indicators

Social Indicators Thiruvallur District
Decadal variation % 35.30
Urban population % 65.14
Sex ratio (No. Of females / 1000 males) 987
0-6 age group % 10.88

Population density (Persons per square Km) 1098

Scheduled caste population % 22.03
Scheduled tribe population % 1.26
Literacy rate % 84.03
Work Participation rate % 41.26
Main Workers % 81.14
Marginal Workers % 18.86
Cultivators % 4.78

Agricultural labourers % 17.59

w
gcooo\lovm-thA'g

N
—_
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N
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—_—
~

Workers in household industries % 3.79
15 | Other workers % 73.84

(Source: Census 2011 and Thiruvallur District Profile)

3.11.1 Population and household size

Thiruvallur district ranked the 4™ in terms of the highest population in Tamil Nadu.
Thiruvallur district has the urban population share of 65.14%. In terms of population
density, Thiruvallur district has recorded 1098 persons per sq.km. The district's Sex
Ratio is 987, lower when compared to the State Sex Ratio of 996. The district has
recorded higher literacy rate (84.03%) as compared with State literacy rate of 80.1%.
The district decadal population growth during 2001 - 2011 was 35.3%.

Source:
http://censusindia.gov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRUVALLUR

-pdf
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3.11.2 Sex Ratio

The sex ratio is defined as number of females to 1000 males.
Sex Ratio is 987 per 1000 male compared to 2001 census figure of971.The  average
national sex ratio in India is 940 as per latest reports of Census 2011 Directorate. In
2011 census, child sex ratio is 946 girls per 1000 boys compared to figure of 957 girls
per 1000 boys of 2001 census data.

Source: https://shodhganga.inflibnet.ac.in/bitstream/10603/19587 1/6/chapter%20iv.pdf

Scheduled Castes and Scheduled Tribes
As per 2011 Census, Total Scheduled Castes (SC) population reported in the district is

821646 persons, which contributes about 22.03 percent of total population of the
district. Total Scheduled Tribes (ST) population reported in the district is 47243
persons, which contributes about 1.26 % of total population of the district.

Source:

http://censusindia.gov.in/2011census/dchb/DCHB_A/33/3301 PART A DCHB THIRUVALLUR
.pdf

Education Facilities

The literacy rate of Thiruvallur district is 84.03% in 2011 as against the state literacy
rate of 80.1%. The educational infrastructure in Thiruvallur district is given in Table
3-24.

Source:

http://censusindia.qov.in/2011census/dchb/DCHB A/33/3301 PART A DCHB THIRUVALLUR
.pdf

Table 3-24 Education Infrastructures in Thiruvallur District

Total schools Rural Schools
Type of school

Government | Private | Government | Private
Primary 941 487 815 252

Primary + Upper Primary 289 60 225 35

Primary + Upper Primary + Secondary +
Higher Secondary 33 12 55
Upper Primary only 2 2 0
Upper Primary + Secondary + Higher
Secondary 69 13
Primary + Upper Primary + Secondary 11 53
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Total schools Rural Schools
Type of school

Government | Private | Government | Private
Upper Primary + Secondary 147 18 117 7
Source: District Information System on Education (DISE report) card 2016-17

3.11.5 Health Facilities
Primary Health Centers (PHCs) and Health Sub-centers (HSCs) are providing the

preventive, curative and rehabilitative health care services to the rural people. The
district has good number of public health systems accessible and affordable apart from
the private health facilities. The Health Facilities given inTable 3-25.

Table 3-25 Medical Facilities available in Thiruvallur District

Facilities As on 05th November 2019
Total Facility Active Facilities
Name of the Type of Total Total
District Facility [(A+B) | Public | Private | Urban [(A+B) | Public | Private | Urban
or [A] (B] [C] or (Al (B] [€]
(C+D)] (C+D)]
SC 303 303 0 303 303 0
PHC 58 58 11 47 54 54 0 11
CHC 16 15 1 15 15 14 1 1
SDH 12 12 10 2 1 11 0 10
0
1

0

Thiruvallur

DH 1 1 0 1 1 1 0
Total 390 389 22 368 384 383 22

Note: SC — Sub Center; PHC — Primary Health Center; CHC — Community Health
Center; SDH — Sub District Hospital; DH — District Hospital.

(Source: National Health Mission, as on November 05, 2019)

Employment and Livelihood within study area

Though agriculture is the main occupation of the district, being close to Chennai and
fast industrialization has resulted in shift in the occupation pattern. Out of the total
workers only 4.78% of workers are cultivators and 17.59% of workers are Agricultural
labourers. The district's economy is vibrant as 81.14% of working population is
belonging to main workers category that means they have regular employment
activities more than 6 months in a year. The total coastal area of the district is about
49,803 ha and has a coast line of 80 km for marine fisheries. Prawn/shrimp culture is

famous along the coast line of Gummidipoondi and Minjur.
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3.11.7 Industrial Scenario

The district is fast growing in Industries. The district has many leading industries like
Madras Refineries Ltd., Madras Fertilizers Ltd., Manali Petrochemicals Ltd., MRF,
Ashok Leyland, Tl Cycles, Britannia India Ltd, Parry India Ltd. It also boasts Ennore
Thermal Power Station and Avadi Tank Factory. The District has 16 Industrial Estates,
all in operation: 11 developed by the Government and 5 by Private Organization. This

district also has 16940 Small Scale Industries.

Source:http://dcmsme.qov.in/dips/2016-17/DIP. THIRUVALLUR.%202015.16.pdf.
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4. ANTICIPATED ENVIRONMENTAL IMPACTS AND MITIGATION
MEASURES

4.1 General

Environmental Impact Assessment (EIA) is a process of evaluating the likely
environmental impacts of a proposed project or development, taking into account inter-
related socio-economic, cultural and human-health impacts, both beneficial and adverse.
It aims to predict environmental impacts at an early stage in project planning and design,
find ways and means to reduce adverse impacts, shape project to suit the local
environment and present the predictions and options to decision-makers. By using EIA
both environmental and economic benefits can be achieved, such as reduced cost and
time of project implementation and design, avoiding treatment/clean-up costs and impacts
of laws and regulations. The main purpose of identifying the impacts is that it helps in
adopting appropriate mitigation measures for the adverse consequences if any. The
impacts on the environmental indices viz. air, water, soil, noise, biological and

socioeconomic conditions are scrutinized methodically and assessed.

The most likely impacts on the environment due to the proposed project need to be
appraised during the two different phases of the project namely pre-operation/construction
phase and operation phase. The impacts that could be triggered on the environmental

attributes by the activities of the proposed project are discussed below.

Construction Phase

Impact assessment during the construction phase of the project is of importance as the
construction activities lead to adverse effects on the environment on a short term basis.
The major activities that are undertaken during this phase are civil works, mechanical

works, machinery works and transportation works.

During the construction phase, the following activities among many are considered to be

important towards creating environmental impacts:

e Site preparation (fencing, boundary & clearing of site).
e Excavation, backfilling and levelling

e Hauling and dumping of earth materials & construction spoils.
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Foundation works.

Fabrication erection of Steel structures such as, Tanks, Pipelines and Sheds.
Construction of internal roads drains & water supply.

Painting and finishing.

Cleaning, landscaping and plantations.

4.21 Land Environment

4211 Impacts
The activities carried out during the construction phase will involve a change in the

land use from vacant industrial land to a built up industrial land, which will pose the

following impacts on the land environment.

. Compaction of soil and a change in the soil structure due to the use of heavy
construction vehicles and machineries.
2. Removal of soil from the site.
3. Mixing of the topsoil and subsoil.

4. Dispersion of dust.

4.21.2 Mitigation Measures

1. Restricting access during wet conditions, using protective boarding and low
ground pressure machineries will minimize compaction of soil.
The removed soil will be properly stored for subsequent reinstatement.
Reuse of excess excavated material for road development, green belt
development and landscaping.
A well designed closed depository for storage of construction materials to
prevent land/soil pollution.
Effective stabilization of altered landforms to minimize soil erosion and the
potential for water pollution (e.g. vegetation).
Reuse of construction wastes such as sand, brick, gravel, cement for

developing internal road and project structures.
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4.2.2 Air Environment

4.2.2.1 Impacts
Activities like site clearance, site levelling, movements of workers and material,

construction of road, transportation will generate dust, gaseous pollutants and

particulate matter and affect the air quality. Other impacts include -

Site Preparation-fencing the boundary and clearing of site will cause
disturbance to the surroundings.

Excavation, backfilling and levelling.

Hauling and dumping of earth materials and construction spoils.

Foundation works can cause dust generation which will decrease the air quality
and it can impact the labours working.

Emission from Construction DG & Construction equipments.

4.2.2.2 Mitigation Measures

1.

Barricading the construction area and minimizing exposed areas to reduce dust
generation.

Areas generating dust during dry weather will be sprayed with water.

Creation of vegetation screens to act as a barrier to dust.

Appropriate enclosed areas for storage of construction materials.

Facilitating the workers with required Personal Protective Equipments.

Efficient usage and maintenance of equipment’s/machineries to lower air
emissions, noise pollution and consumption of energy resource.

Exhaust vent of DG set will be provided with adequate stack height to ensure
quick dispersal of gaseous emissions.

Periodic monitoring and maintenance of transport vehicles to check on the
quality of emission to be within permissible limits and consumption of fuel.
Regular inspection of construction site to ensure timely removal and disposal of

construction debris to the dumping sites or for recycle/reuse.

4.2.3 Water Environment

4.2.3.1 Impacts

1.

Contamination of watercourses by leakage from fuel and materials storage

areas.
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Oil and suspended solids in run-off from vehicles and access roads.
Use of heavy machineries and vehicles causes compaction of topsoil due to
which a change in the surface water drainage pattern may occur.

Generation of sewage.

4.2.3.2 Mitigation measures

1. Impenetrable lining will be provided to storage premises to avoid accidental
mixing or leakage.

2. Storehouse will be located at a distance away from the water storage area to
prevent accidental release or spillage.

3. Proper management of rain water run-off during monsoon by creating bunds to
utilize the rain water for construction purpose.

4. Sewage will be treated in mobile STP and treated sewage will be recycled for

green belt during construction phase.

4.2.4 Noise Environment

4241 Impacts
During construction phase, noise will mostly be generated from building activities and

machineries used for carrying out construction. Construction activities mainly involve
diesel generators, laying of foundation, erection of superstructure, clearing of
obstruction and trees if any from the proposed area. Activities such as construction of
labour camps, onsite office, pneumatic hammers, compressors, concrete mixers,
construction material plants however does not cause significant noise pollution but if
the work continuous for longer duration, it can affect the health of local people and

workers involved in the project.

4242 Mitigation Measures

1. Selection of equipment’s of high quality.

2. Proper planning and organizing construction activities by avoiding loud verbal
exchanges between the intervening parties.
Transportation activities will be carried out only during the day and only in case
of emergency, the transportation activities will be permitted during night time.
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The vehicles used for construction activities and transportation of materials will
be provided with the horn of low noise level as recommended by RTO/
concerned authorities.

Minimising operation time of noisy equipment and operation of
machineries/equipment that generate high levels of noise only during day time.
Inadequate use of plant and equipment, namely, running on full power when the
work does not necessitate will be avoided.

Personal Protective Equipment’'s, education and public awareness and
exposure control through rotation of work will be provided to the workers
engaged in construction activities in the area generating high levels of noise.

Development of green belt during construction stage itself.

4.2.5 Waste Generation

4.2.51 Impacts

The source of waste are metal pieces, cardboards, wooden scrap, sand, gravels etc.,

generation of chemical waste by general site practices (e.g. vehicle and plant

maintenance/servicing), municipal waste generated by site workers.

4.2.5.2 Mitigation measures

1.

Recycling/reusing/recovering materials where possible and thereby reducing
the disposal requirements.

Separation of construction material for reuse- either to be used on onsite filling
or can be used as public fill.

Training the staff in waste minimizing practices.

Chemical waste should be stored in separate area having impermeable lining,
so as to avoid leaching of harmful chemicals in the soil or nearby water bodies
(If any).

4.2.6 Construction Waste Management

The contractor will prepare a site waste management plan prior to commencement of

construction work. This should include the designation of appropriate waste storage

areas, collection and removal schedule, identification of approved disposal site, and a

system for supervision and monitoring. Preparation and implementation of the plan
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must be made the responsibility of the building contractor with the system being

monitored independently.

Special attention will be given to minimizing and reducing the quantities of solid waste
produced during site preparation and construction. To reduce organic waste, softer
vegetation may be composted onsite and used for soil amendment during

landscaping.

Most of the construction materials like soil, bricks, concrete will be reused in the
backfilling, road construction, sub-grade reparation etc. works. Metals, wood scraps &
bitumen junks will be used for road laying purpose or disposed outside as per C&D
rules 2016. The measures like reusing materials on-site and /or donating /selling

salvaged items reduces waste, virgin material use and disposal cost.
Vegetation and combustible waste will not be burnt on the site.

Reusable inorganic waste (e.g. excavated sand) will be stockpiled away from

drainage features and used for in filling where necessary.

Unusable construction waste, such as damaged pipes, formwork and other
construction material, will be disposed off at an approved dumpsite.

4.2.7 Ecology
4.2.71 Impacts

The impacts on terrestrial wildlife in the project area are considered minor as little to
no loss of natural habitat will occur. Continued road construction to access the project
site will temporarily increase sediment loading to the water bodies. However, given
that the exposed embankments, are currently contributing sediment loading to the

water bodies, the additional amount from construction activities is relatively small.

Mitigation measures

Minimising erosion and vegetation loss, and protecting nearby water bodies will help
minimize impacts to wildlife, habitat, and biodiversity.
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Social environment

This new project will have employment opportunity for 50persons during construction

phase and 5000persons during operation phase. Additional employment opportunity for

product dealers and distributors, and transport sectors for product movements will

increase the employment opportunity indirectly.

4.3 Operation Phase

From an environmental perspective, this phase is of paramount significance due to its

potential to invoke long-term impacts. The adverse effects that are likely to occur during

this operational phase of the project are: air pollution (gaseous emissions), effluent

generation, noise generation, solid waste generation etc.

4.3.1

4.3.1.1

Land Environment

The land use of the Industrial park will be changed to industrial use.

Impact due to Discharges on land

Discharge of untreated sewage, effluent and solid waste will have adverse impact on
the land.

Mitigation measures

1.

Individual industries will have their own STP/ ETP as applicable and treat the
sewage /effluent generated from their premises. Zero Liquid discharge system
will be proposed by individual industries.

There will be institutional arrangement to check the efficiency of Zero Liquid
Discharge.

Municipal solid wastes will be segregated by individual industries and organic
waste will be composted in the Solid waste management area and used for green
belt development. Inorganic wastes will be sold to authorised recyclers.

Individual industries will have their own hazardous waste storage areas and the
hazardous wastes generated will be disposed as per Hazardous and other
wastes (Managementand Transboundary movement) amendment Rules 2016.
Good housekeeping and best practices of waste handling shall be adopted to

eliminate/minimize the risks of soil contamination.
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Air Environment

Baseline data reveals that ambient air quality in the study area for the parameters
PM;o, PM,5, SO, & NO,, are well within the permissible limits as prescribed by the
National Ambient Air Quality Standards (NAAQS) for Industrial, Residential, Rural &

Other areas.

The major air pollution sources from the industry are DG sets, boilers and process
emissions. The DG set and boiler will be provided with stacks of adequate height to
disperse the emanating flue gases containing Particulate Matters, Oxides of Sulphur

and Nitrogen without affecting the ground level concentrations.

AERMOD Process
AERMOD Software Version 8.0.5 was used for air dispersion modeling and is

applicable to a wide range of buoyant or neutrally buoyant emissions up to a range of
50 km. In addition to more straight forward cases, AERMOD is also suitable for

complex terrain and urban dispersion scenarios.

AERMOD is a steady-state plume model. In the stable boundary layer (SBL), it
assumes the concentration distribution to be Gaussian in both the vertical and
horizontal. In the convective boundary layer (CBL), the horizontal distribution is also
assumed to be Gaussian, but the vertical distribution is described with a bi-Gaussian
probability density function (pdf). This behavior of the concentration distributions in
the CBL was demonstrated by Willis and Deardorff (1981) and Briggs (1993).
Additionally, in the CBL, AERMOD treats “plume lofting,” whereby a portion of plume
mass, released from a buoyant source, rises to and remains near the top of the
boundary layer before becoming mixed into the CBL. AERMOD also tracks any plume
mass that penetrates into the elevated stable layer, and then allows it to re-enter the
boundary layer when and if appropriate. For sources in both the CBL and the SBL
AERMOD treats the enhancement of lateral dispersion resulting from plume meander.

The emissions from proposed stacks are estimated and used for the air dispersion
modeling as shown in Table 4-1 for uncontrolled emissions, except for Boiler
emission that will have cyclone separators for PM control. Maximum incremental
values for PM10, PM2.5, SO2 and NOx have been represented as pictorial
concentration contours from Figures 4-2 to 4-5and as tabular concentration values
from Tables 4-2 to 4-5 respectively.
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Figure 4-1Wind rose diagram considered for Modeling (April to June 2018)
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Table 4-1Proposed Stack Emission details

2 Stack Details Emission per stack (g/s)
s o
No Stack details 2 _ .
3 =3 = |%88| E¥ PM10 PM2.5 so NO
£ s £ s |BSE| ST : 2 x
T a S~ -
1 Boiler- 5 TPH (APC-
Cyclone Separator) | Industry —1[8.04 | 23.889 1.2 20 393 0.3493 0.20958 1.65 0.95
5 | DG 500 kVA x 1 Acres 5 (7)]
(Stand by) 15 0.3 10 523 0.00619 | 0.003714 | 0.00574 | 0.087
3. Boiler- 5 TPH (APC-
Cyclone Separator) | Industry — I 23.889 1.2 20 393 0.3493 0.20958 | 1.65 0.95
4 DG 500 kVA x1 [8.04 Acres 5 (f)]
' (Stand by) 15 0.3 10 523 0.00619 | 0.003714 | 0.00574 | 0.087
5. Boiler- 2 TPH (APC-
Cyclone Separator) | Industry — Il [4 18.14 0.8 12 393 0.1397 0.08382 0.66 0.38
6. |DG2sokvax1  |AcresS ()
(Stand by) 13 0.3 8 473 0.0031 0.00186 | 0.00287 | 0.0435
7. Boiler- 2 TPH (APC-
Cyclone Separator) | Industry—IV[4 | 18.14 0.8 12 393 0.1397 0.08382 | 0.66 0.38
g | DG 250 kVAx 1 Acres 5 (7]
(Stand by) 13 0.3 8 473 0.0031 0.00186 | 0.00287 | 0.0435
0. Boiler- 2 TPH (APC-
Cyclone Separator) | Industry — V [4 18.14 0.8 12 393 0.1397 0.08382 | 0.66 0.38
10. | DG 250 KVAx 1 Acres 5 (7)]
(Stand by) 13 0.3 8 473 0.0031 0.00186 | 0.00287 | 0.0435
11. | Boiler-2 TPH (APC- | Industry — VI [4
Cyclone Separator) | Acres 5 ()] 18.14 0.8 12 393 0.1397 0.08382 | 0.66 0.38
Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020 Page 170




Final EIA for Development of Manallur Industrial Park

2020

2 Stack Details Emission per stack (g/s)
s =
No Stack details 2 _ .
3 £ _ £ 0 2=
i 2F S XOE EX PM10 PM2.5 SO, NOx
12. DG 250 kVA x 1
(Stand by) 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
13. Boiler- 2 TPH (APC-
Cyclone Separator) | Industry — VII [4 18.14 0.8 12 393 0.1397 0.08382 0.66 0.38
Acres 5 ()]
14. DG 250 KVA x 1
(Stand by) 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
15. DG 750 KVA x 1
(Stand by) Industry VIII 20 0.3 10 573 0.00929 0.005574 | 0.00861 0.131
16. DG 750 KVA x 1
(Stand by) Industry IX 20 0.3 10 573 0.00929 0.005574 | 0.00861 0.131
17. DG 750 KVA x 1 Industry X
(Stand by) 20 0.3 10 573 0.00929 0.005574 | 0.00861 0.131
18. DG 750 KVA x 1
(Stand by) Industry XI 20 0.3 10 573 0.00929 0.005574 | 0.00861 0.131
10. DG 750 KVA x 1
(Stand by) Industry XII 20 0.3 10 573 0.00929 0.005574 | 0.00861 0.131
20. DG 750 KVA x 1
(Stand by) Industry XIlII 20 0.3 10 573 0.00929 0.005574 | 0.00861 0.131
21. DG 500 KVA x 1
(Stand by) Industry XIV 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
29 DG 500 KVA x 1
(Stand by) Industry XV 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
23. DG 500 KVA x 1
(Stand by) Industry XVI 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
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2 Stack Details Emission per stack (g/s)
s e
No Stack details 2 _ .
E S E e X9 - 5 PM10 PM2.5 SO, NOXx
T o S~ -

24, | DG 500 KVA x 1

(Stand by) Industry XVII 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
o5 | DG 500 KVA x 1

(Stand by) Industry XVIII 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
26. DG 500 KVA x 1

(Stand by) Industry XIX 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
27. DG 500 KVA x 1

(Stand by) Industry XX 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
28. DG 500 KVA x 1

(Stand by) Industry XXI 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
29. DG 500 KVA x 1

(Stand by) Industry XXII 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
30. DG 500 KVA x 1

(Stand by) Industry XXIII 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
31. DG 500 KVA x 1

(Stand by) Industry XXIV 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
32. DG 500 KVA x 1

(Stand by) Industry XXV 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
33. | DG 250 KVA x 1

(Stand by) Industry XXVI 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
34 | DG 250 KVA x 1

(Stand by) Industry XXVII 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
35 | DG 250 KVA x 1

(Stand by) Industry XXVIII 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
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2 Stack Details Emission per stack (g/s)
s =
No Stack details 2 _ .
E 2E G X OE X PM10 PM2.5 SO, NOx
T o S~ -
36. DG 250 KVA x 1
(Stand by) Industry XXIX 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
37. DG 250 KVA x 1
(Stand by) Industry XXX 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
38. DG 250 KVA x 1
(Stand by) Industry XXXI 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
39. DG 250 KVA x 1
(Stand by) Industry XXXII 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
40. DG 250 KVA x 1
(Stand by) Industry XXXl 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
41. DG 250 KVA x 1
(Stand by) Industry XXXIV 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
42. DG 250 KVA x 1
(Stand by) Industry XXXV 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
43. DG 100 KVA x 1
(Stand by) Industry XXXVI 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
44. DG 100 KVA x 1
(Stand by) Industry XXXVII | 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
45. DG 100 KVA x 1
(Stand by) Industry XXXVIII | 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
46. DG 100 KVA x 1
(Stand by) Industry IXL 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
47. DG 100 KVA x 1
(Stand by) Industry XL 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
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2 Stack Details Emission per stack (g/s)
s e
No Stack details 2 _ .
E 2E G X OE X PM10 PM2.5 SO, NOx
T o S~ -
48. DG 100 KVA x 1
(Stand by) Industry XLI 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
49. DG 100 KVA x 1
(Stand by) Industry XLII 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
50. DG 100 KVA x 1
(Stand by) Industry XLIII 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
51. DG 100 KVA x 1
(Stand by) Industry XLIV 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
52. DG 100 KVA x 1
(Stand by) Industry XLV 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
53. DG 100 KVA x 1
(Stand by) Industry XLVI 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
54. DG 100 KVA x 1
(Stand by) Industry XLVII 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
55. DG 100 KVA x 1
(Stand by) Industry XLVIII 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
56. DG 100 KVA x 1
(Stand by) Industry XLIX 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
57. DG 100 KVA x 1
(Stand by) Industry L 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
58. DG 100 KVA x 1
(Stand by) Industry LI 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
59. DG 100 KVA x 1
(Stand by) Industry LI 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
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2 Stack Details Emission per stack (g/s)
s =
Ne Stack details 2
o ) - = >
S 5= £ E T g"f
E 2E G X9 E X PM10 PM2.5 SO, NOx
T o S~ -
60. DG 100 KVA x 1
(Stand by) Industry LIl 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
61. DG 100 KVA x 1
(Stand by) Industry LIV 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
62. DG 100 KVA x 1
(Stand by) Industry LV 10 0.12 7 523 0.00124 0.000744 | 0.00115 0.0174
63. DG 250 KVA x 1 Commerecial
(Stand by) Area-| 13 0.3 8 473 0.0031 0.00186 0.00287 0.0435
64. DG 500 kVA x 1
(Stand by) Industry LVI 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
65. DG 500 kVA x 1
(Stand by) Industry LVII 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
66. DG 500 kVA x 1
(Stand by) Industry LVIII 15 0.3 10 523 0.00619 0.003714 | 0.00574 0.087
Note:
e Coal-fired Boilers to have Cyclone separators for PM control. Control efficiency assumed to be 95%.
¢ Diesel Generator emissions uncontrolled
e 1TPH Steam generation would consume 3TPD Coal.
e Coal ash content and sulfur content taken as 35% and 0.5% respectively.
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Figure 4-2Predicted 24-Hrs GLC’s of PM,, within 10 km Radius of the Study Area
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Table 4-2Estimated Top 10 Highest Concentrations of PM,,0btained through Modeling

»
z
o

UTM coordinates (m)

E

N

Conc.
(ng/m?)

Distance from
Centre of IP
(~Km)

Direction from
Centre of IP
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Figure 4-3Predicted 24-Hrs’ GLC’s of PM, ;5 within 10 km Radius of the Study Area

Table 4-3Estimated Top 10 Highest Concentrations of PM, s Obtained Through Modeling

»
z
o

UTM coordinates (m)

E

Concé
(ng/m”)

Distance from
Center of Sources
(Km)

Direction from
Source Center

395545.9

1486996

0.83045

1

E

386545.9

1475996

0.72247

13.70

SW

388545.9

1481996

0.71235

7.92

SW

386545.9

1484996

0.7112

8.22

384545.9

1479996

0.69039

12.08

SW

387545.9

1488996

0.68847

7.23

389545.9

1482996

0.67363

6.42

385545.9

1474996

0.66691

15

© XN g ~® N>

385545.9

1476996

0.66484

13.35

—
©
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7.35
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Figure 4-4Predicted 24-Hrs’ GLC’s of SO, within 10 km Radius of the Study Area

Table 4-4Estimated Top 10 Highest Concentrations of SO,Obtained through Modeling

S. No

UTM coordinates (m)

E

Concé
(ng/m”)

Distance from
Centre of IP
(~Km)

Direction from
Centre of IP

—_

395545.9

1486996

5.97505

1

E

386545.9

1475996

5.42355

13.70

SW

385545.9

1476996

5.15701

13.35

SW

388545.9

1481996

5.05364

7.92

SW

385545.9

1474996

5.00784

15

SW

383545.9
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4.7737

SW
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4.73417

SW

382545.9

1476996

4.73118

SW
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Figure 4-5Predicted 24-Hrs’ GLC’s of NO, within 10 km Radius of the Study Area

Table 4-5Estimated Top 10 Highest Concentrations of NO, Obtained through Modeling

S. No

UTM coordinates (m)

E

N

Concé
(ng/m’)

Distance from
Center of Sources
(Km)

Direction from
Source Center

389545.9

1487996

7.48914

5.14

WNW

387545.9

1484996

7.14706

7.35

WSswW

386545.9

1484996

6.9674
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WsW

388545.9
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6.78826
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WNW
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6.54344
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6.45462
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SW
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6.37329
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43.2.2

Conclusion
It was observed that the maximum concentration observed due to proposed Industrial

Park for PMo, PM ;5 SO, and NO, are 1.384ug/m?®, 0.83 pg/m® 5.975 ug/m® and

7.489ug/m3respectively. The total increase in concentrations above baseline status to

estimate the percentage increase and summarized inTable 4-6.

Table 4-6Total Maximum GLCs from the proposed Stack Emissions (Boiler emissions PM

controlled)

Pollutant

Max. Base
line Conc.

(ug/m’)

Estimated

Incremental Conc.

(ug/m’)

Total
Conc.

(ug/m’)

NAAQ
standard

%
increase

PMyo

79.8

1.384

81.18

100

1.73

PM;s

38.6

0.830

39.43

60

2.15

SO,

16.4

5.975

22.38

80

36.43

NOx

31.5

7.489

38.99

80

23.77

From the above table, it is evident that due to the emissions from the proposed
project, the Total Concentration for PMyy, PM>s, SO, and NO, are well within the
NAAQ Standards.

Industries proposing coal fired boilers will have cyclone separators as Air Pollution
control measure, apart from proper stack height, so that the estimated incremental
concentration for PM,y, PM,s, SO, and NO, will be further reduced for the proposed
project after establishment.

4.3.3 Traffic and Transport

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020

Approach road to the site is Madarapakkam —Gummidipoondi Road. Google image of
road connectivity to the site is given in Figure 4-6. Existing and expected traffic due to
the proposed project is given in Table 4-7 and the level of service after

implementation of the project is given in Table 4-8.
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Figure 4-6 Google image showing site connectivity

Table 4-7 Existing and proposed vehicular movement

o PCU Total PCU
Factors after project

after project | o< (SP | implementatio
implementati 41) n

on
Two wheeler 10 75 100 75 110 0.75 82.5

3Wheeler 10 12 30 36 40 1.2 48

4 Wheeler/cars 10 10 50 50 60 1 60
Trucks/Bus 4 8.8 30 66 34 22
Agri. tractor 0 0 1 4 1 4
Light
commercial 20 28 20 14
vehicle
Total

Existing | Existing
vehicles PCUat | Proposed | Proposed
at Peak peak vehicles PCU
hour hour

Type of Vehicle
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Table 4-8 Traffic volume after implementation of the project

For the | Volume Volume | Capacity \'/[ LOS Traffic
Road of Traffic (V) (C) Ratio Category* | Classification
Existing 34 38.3 2400 0.02 A Frele:ITraﬁ'C
ow
After project Free Traffic

. ; 297.3 2400 0.12 A
implementation Flow

4.3.4 Noise Environment
The impacts of the proposed project on the noise levels of the surrounding areas were

assessed. All equipments in the Industrial Park will be designed/operated to have a
noise level not exceeding 85 to 90 dB (A) as per the requirement of Occupational
Health and Safety Administration Standard (OHSAS). In addition, since most of the
noise generating equipment would be in closed structures, the noise transmitted

outside would be still lower.

4.3.41 Impacts

Major sources of noise generation in the individual industries during operational

phase are classified into two categories:

Stationary sources due to operation of heavy duty machinery at the project site
like Boilers, Compressors, DG sets, Pumps etc.

Mobile sources corresponding to mainly vehicular traffic for staff mobilization,
materials, material transportation, liquid fuel transportation to project site, etc.
The impact of vibrations beyond the site would be negligible during normal operation
phase. However, the impacts on workers engaged in the plant area would be
considerable due to occupational exposure. The fixed major equipment/units such as
boiler house, compressors, pumps, DG sets etc., also generate vibrations during
operational phase and may cause exposures to the workers/operators engaged at

these units.

4.3.4.2 Mitigation Measures
e The major noise generating equipment like Compressors, DG sets, Boiler Feed

water pumps etc. will be enclosed in an acoustic enclosure designed for an

insertion loss of 25 dB (A) and silencers to other equipment etc.
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Major noise generating equipment will be designed with 85 dB (A) ensuring
cumulative noise at 1.0 m remains at 85 dB (A).

The occupational noise exposure to the workers in the form of eight hourly times
weighted average will be maintained well within the prescribed Occupational
Safety and Health Administration (OSHA) standard limits.

Acoustic silencers will be provided in equipment wherever necessary.

Acoustic design with sound proof glass panelling will be provided for critical
operator cabins / control rooms of individual modules as well as central control
facilities.

Use of personal protective equipments/devices such as ear-muffs, ear plugs etc.
will be strictly enforced for the workers engaged in high noise areas.

33% greenbelt will be developed along the periphery and at various locations
within the industry.

Ambient noise levels will be monitored at regular intervals during operational
phase of the project. Work place monitoring will also be carried out at regular
intervals to ensure that noise levels are well within the standards prescribed by

the Factories Act.

Water Requirement
The total water requirement for proposed project will be 8627 KLD. Fresh water

consumption of 900 KLD and 4339 KLD of TTRO will be used for process and green
belt development.3388 KLD water requirement will be met from recycling of treated
effluent for utilities (208 KLD), process (2970 KLD) and for green belt (135 KLD) and
flushing (75 KLD)from recycling of treated sewage.

Individual industries will have their own STP and ETP as applicable and treated
sewage /effluent will be recycled for utilities and green belt development and will
maintain Zero Liquid Discharge system.

Impact due to Wastewater Generation

The untreated wastewater if discharged into nearby surface water may affect the
surface water and/or if disposed off on land without treatment may pollute the ground

and surface water.
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The effluent characteristics of different types of industries are given in Tables 4-9 to

4-20below.

Table 4-9Effluent characteristics of Synthetic polymer resins and water proofing
compounds, resins industries

ra
°

Parameters Range
pH 7.0-7.7
Color (Pt/Co) 50-60
Oil & Grease (mg/l) 60-90
Total Suspended Solids (mg/l) 200-230
700-800
575- 650

1250- 1350

Total Dissolved Solids (mg/l)
BOD (mg/l)
COD (mg/l)

N o gl A w| N = o

Table 4-10 Effluent characteristics of printing ink manufacturing industries

S.No.
1 pH

Color (Pt/Co)

Oil & Grease (mg/l)

Total Suspended Solids (mg/l)

Parameters Range
6.8-7.2
35-40
150-170
100-125
375-410
175-230

625-700

Total Dissolved Solids (mg/l)
BOD (mgl/l)
COD (mg/l)

Table 4-11 Effluent characteristics of paint blending industries

S.No. Parameters

Range (solvent
based)

Range (water
based)

pH

7.0-7.7

7.0-7.7

Color (Pt/Co)

10-15

Out of range

Oil & Grease (mg/l)

20-30

375-410

(mg/l)

Total Suspended

Solids

30-40

1400-150
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Parameters Range (solvent | Range (water
based) based)
340-360 1600-1700
50-75 2500-3000

200-250 5500-6000

Total Dissolved Solids (mg/l)
BOD (mg/l)
COD (mg/l)

Table 4-12 Effluent characteristics of tyre, tube and rubber components manufacturing
industries

z
o

Parameters Range

pH 5.5-6.0
3450 -3550
2200-2250
1250-1350
2800-2900
40-50

90-100

Total Suspended Solids (mg/l)

Total Dissolved Solids (mg/l)
BOD (mgl/l)

COD (mg/l)

Phosphate (mg/l)

N o gl A ow N 2| oo

Ammonia (mg/l)

Table 4-13 Effluent characteristics of fibre glass manufacturing industries

S.No.

Parameters

Range

1

pH

6.5-9.0

Total Suspended Solids (mg/l)

1000 -1200

Total Dissolved Solids (mg/l)

1400 -1500

BOD (mgll)

1400- 1500

COD (mg/l)

300-3100

Table 4-14 Effluent characteristics of synthetic detergents and soaps manufacturing

industries

S.No.

Parameters

Range

1

pH

8.5-9.3

Total Suspended Solids (mg/l)

300-350

Total Dissolved Solids (mg/l)

1400-1500

2
3
4

BOD (mg/l)

600-700
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COD (mg/l)

1000-1100

Total Hardness (mg/l)

200-230

Color

Greyish

Table 4-15Effluent characteristics of Automobile manufacturing industries

S.No.

Parameters

Range

1

pH

8.2-9.7

Total Suspended Solids (mg/l)

15- 400

Total Dissolved Solids (mg/l)

800-4200

BOD (mg/l)

3.5-150

Cadmium (mg/l)

45-1200

Oil & Grease (mg/l)

23-50

Zn (mg/l)

0.1-3.7

Table 4-16 Effluent characteristics of earthen pot/ tiles manufacturing industries

S.No.

Parameters

Range

1

pH

7.5-7.7

Total Suspended Solids (mg/l)

3500-4250

Total Dissolved Solids (mg/l)

3000-3750

2
3
4

Turbidity (NTU)

399-405

Table 4-17 Effluent characteristics of plastics manufacturing industries

S.No.

Parameters

Range

1

pH

7.2-7.9

Total Suspended Solids (mg/l)

500-1000

COD (mg/l)

5200 -6700

BOD (mg/l)

2600 -3500

Organic Nitrogen (mg/l)

90-210

Phenols (mg/l)

05-13

Oil & Grease (mg/l)

200-500
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Table 4-18Effluent characteristics of Electronics and Electrical parts manufacturing

S.No. Parameters Range
1 pH 7.2-7.9
Total Suspended Solids (mg/l) 70-200
COD (mg/l) 40-100
Fe (ppm) 30-50
Zn (ppm) 200-300
Mn (ppm) 4-6

Pb (ppm) 2-3

Cu (ppm) 01-0.5

Table 4-19Effluent characteristics of Foundries and steel products

S.No | Parameters Range
1 pH 6-9
TSS (mg/l) 50-75
Oil & Grease(mg/l) 5-10
Copper (mg/l) 0.3-0.6
Zinc( mg/l) 1-3

Temperature increase 3to5 C

Table 4-20 Characteristics of sewage

STP Inlet MOEF
Standards

pH - 6.0-8.0 6.5-9.0

BOD Mg/l 300 <20
TSS Mg/l 240 <50
F.Colifom | (MPN/100 ml) | 600 <100

Parameter | Units

4.3.5.2 Mitigation Measures

e Individual industries will have their STP/ETP as applicable and treat the
sewage/ effluent generated. Zero Liquid discharge concept is proposed.
Treated effluent will be recycled for utilities and treated sewage for green belt

development.
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Out of the effluent generated High TDS and low TDS wastewater stream will
be segregated by individual industries and treated to tertiary level to ensure
zero liquid discharge concept.

210 KLD sewage generated will be treated in STP proposed by individual
industries and treated to meet the MoEF&CC standards. Treated sewage of
210 KLD will be recycled for green belt development and flushing.

Institutional arrangements will be proposed for monitoring of treated sewage

and treated effluent quality by individual industries.

4.3.6 Solid waste management

4.3.6.1 Impacts

During operation phase the type of solid wastes generated can be broadly

categorized as Hazardous Waste and Municipal Solid Waste. Further, the generated

Municipal Solid Waste generation includes biodegradable, recyclable and inert

compounds.

If the solid waste generated is not properly managed and disposed in unauthorised

manner, it will impact on soil quality, groundwater and air quality.

Municipal Solid waste generated from operation phase is estimated as 3250Kg/day.

4.3.6.2 Mitigation Measures

The Source of Municipal waste in the industry will be from the domestic use
and strict guidelines will be put in place in order to manage the solid waste
generation during operation phase will be segregated to organic and inorganic
wastes. The organic waste will be composted at site and used for green belt
development and inorganic waste will be sold to authorized vendor by
individual industries.

As a provision to have in house and independent Solid Waste Management
facility 24.060 Acres (3.48%of Industrial Park area) has been earmarked for
Solid Waste Management Facility. In future, based on need, SIPCOT will float
tender and provide land to private players for the establishment of Municipal

Solid Waste Management facility on BOOT basis.
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e Hazardous waste generated from the process will be stored in a separate
hazardous waste storage area and properly disposed as per the Hazardous
and Other Wastes (Management and Transboundary Movement) Amendment
Rules, 2016.

Ecology
Air emissions, liquid effluent disposal and solid waste generation are likely to have

some impact on terrestrial ecosystem. However, there will be no net increase in air
pollution. Individual industries in the Industrial Parkwill maintain a ZLD system and the
solid wastes will be collected and disposed properly. Hence, negligible impact on

ecology is expected.

Proposed plot will have greenbelt of 243.437 Acres (35.20% of total area of Industrial
Park). Greenbelt will be developed along the periphery and at various locations within

the Industrial Park thereby minimising impacts of noise and gaseous emissions.

Socio-Economic Environment
The project is likely to have positive impacts on socio economic environment.

SIPCOT intends to spend around 1.5% of project cost for the CER activities with focus
on Health and sanitation facilities near the project site, desilting of two water bodies
near the site there by improving social infrastructure.

Various modes of indirect employment i.e. increased business opportunities will reflect
in the improved quality of life of the people in the study area.

Thus, it can be said that the proposed project will have significant beneficial impact on

the socio economic scenario in the study area.
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5. ANALYSIS OF ALTERNATIVES
5.1 General

The development and promotion of socio economics of the people in almost many
districts of Tamil Nadu entirely depends on the Industries. The Government of Tamil
Nadu is under pressure to address the potential for the growth and development of
industries at state level. SIPCOT identified three locations, considering demand to

have access and a pre-set idea of establishing it near Chennai.

The environmental compatibility of the identified land mass is the key issue for the

finalization of the particular location and extent of land for the proposed Industrial Park.

Choice of Alternative Sites

SIPCOT considered four alternative sites based on the need for promoting an
Industrial Park in the proposed project location. Industrial growth, preciously, require
good connectivity to the urban areas and other facilities like port, airports etc. Hence

only, the present location is proposed.
The alternative sites considered as per SOl Topo map were:

Arur (Kannambakkam)

Sanaputhur, Iguvarpalaiyam & Lakshminarasimapuram

Nemalur ,Pannur & Vaniyamalli

Manallur and Surapundi (hereinafter referred as Manallur and Soorapoondi

villages as per land alienation GO Ms No 285)

However, at Arur TN-AP interstate boundary is crossing the site and the site at
Nemalur, Pannur and Vaniyamalli is near Reserve forest and water body. The site at
Sanaputhur, Iguvarpalaiyam & Lakshminarasimapuram villages has a small stream
crossing the site. Hence these sites were not selected for development of Industrial
Park.

The alternative site with reference to the proposed project location is presented in

Figure 5-1.

Detailed comparison was made among these sites for the proposed Industrial Park.

On the basis of these options and detailed ground truth exercise, it is recommended
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that the land available at Manallur and Soorapoondi Villages is the best among the

four choices.

SITE MATRIX

The choice among the alternative sites in Thiruvallur District was made by constructing
a Matrix using Standard set of guidelines and set of recommendations in the Technical
Guidance Manual of MOEF&CC.

The environmental and coastal compatibility of the location which is with respect to the

following were studied and compared for all the three locations;

Area

Access

Soil Conditions
Ecological Index
R& R Requirements

The Site Matrix evaluated for the above said deciding criteria is presented in Table 5-
1.

Evaluation of Selected Sites

The importance of environmental and coastal attributes was examined for their
relevance to the proposed project and arbitrary values were assigned. The assigned
values of importance for evaluation of selected sites are listed in Table 5-2. The score

of values of each site is listed in Table 5-3.
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Figure 5-1 Alternate sites considered for the project
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Table 5-1Environmental analysis for alternate sites for Proposed Industrial Park

S.No

Environmental
Attributes

Arur

Sanaputhur,
Iguvarpalaiya
m &
Lakshminara
simapuram

Nemalur,
Pannur&
Vaniyamalli

Manallur
&Soorapundi

Location

Human
Settlement
adjacent

Human
Settlement
adjacent to
the

Human
settlement
within 1 Km

Human
Settlement within
1 Km

Land availability

To be
purchased

Government
Lands

To be
purchased

Government
Land. Alienated
to SIPCOT for
Industrial
Development.

Land use
classification

Unclassified

Unclassified

Unclassified

Unclassified

Access

No Access
Road

Direct Access

Access road
available

Access Road
available

Soil
Characteristics

Clayey

Largely Sandy
Fine/Coarse

Sandy fine/
coarse

Sandy with Red
Gravely patches

Socio Economic

Disturbance
to local
farming

Farms are in
the adjoin
location

Site close to
many religious
places

No Activity;
Barren

Eco sensitive
areas

Interstate
boundary
crossing the
site

No eco
sensitive
regions in the
near vicinity
(within 1 Km
radius)

Reserve forest
is near the site
and water body
is near the site

No eco sensitive
regions in the
near vicinity
(within 1Km
radius).

Air Quality

AAQ is well
within the
prescribed
level

AAQ is well
within the
prescribed
level

AAQ is well
within the
prescribed level

AAQ is well within
the prescribed
level

Water Source

Ground
water

Ground water

Ground water

Ground water

Noise

Within the
limits
prescribed
by CPCB

Within the
limits
prescribed by
CPCB

Within the limits
prescribed by
CPCB

Within the limits
prescribed by
CPCB

RR Plan

Applicable

Not applicable

Applicable

Not applicable

Project Costing
Budgetary
Estimate

More

Comparatively
less

More

Less since land is
already alienated
to SIPCOT.
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Table 5-2Arbitrary value of importance for site selection

2

Selection Criteria

Z
o

Value of Importance

Land Availability

200

Road Access

100

Soil Conditions

100

Ecological Sensitivity

200

Change in land use

100

Interference with fresh water sources

100

R& R Requirements

100

Project timeline

50

OO N[O B|WDN| -~

Project Budget estimate

50

Net Score

Table 5-3Site Selection Criteria

Site-l
Arur

Site-ll
Sanaputhur,
Iguvarpalaiyam &
Lakshminarasimapur
am

Selection
Criteria

Site -l
Nemalur,
Pannur&

Vaniyamalli

Site-IV
Manallur
&Soorapoon
di

To be
purchased

Land

Availability Available

To be
purchased

Readily
available

Not

. available
available

Road Access

Available

Available.
Bisecting the
project site

Coarse
sand

Soil

Conditions Fine sand

Coarse and

fine sand

Coarse sand

Ecological

Y Nil
Sensitivity ©s '

Yes

Nil

Change in

land use Required

Required

Required

Required

Interference
with fresh Nil
water sources

Yes

Yes

Nil

R&R

Y Nil
Requirements ©s I

Yes

Nil

Project

. ) More
Timeline

Optimum

More

Optimum

Project
Budget
estimate

More Optimum

More

Less

Site- IV is preferred, on the basis of compatibility.
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Table 5-4Site selection based on arbitrary value

Selection Importance | Site-l Site-ll Site -l Site-IV

Criteria Values Arur Sanaputhur, Nemalur, | Manallur&So
Iguvarpalaiyam & Pannur&
Lakshminarasimapu | Vaniyamal

ram li
Land 100 50 200

Availability
Road 100 50 100
Access
Soil 50 50 50

Conditions

orapoondi

Ecological 75
Sensitivity

Change in

land use

Interference
with fresh
water
sources

R & R

requirements

Project

Timeline

Project
budget

Total score

Choice Ranking

Based on these criteria, Manallur site is selected for development of this Industrial
Park.

Based on the CPCB’s siting criteria for setting up of the industrial Parks, the zoning

map for the Industrial Park has been prepared and enclosed as Annexure -12.
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6. ENVIRONMENTAL MONITORING PROGRAMME

6.1 Introduction

The primary aim of environmental monitoring program is to formulate a systematic, site-
specific plan for monitoring the environmental parameters within the impact area, during and
after commissioning of the project, which would aid in assessing the effectiveness of
mitigation and environmental protection measures implemented for the proposed project
based on the existing environmental scenario and probable environmental impacts

appraisal.
The plan framed for the intended facility will describe:

The details of the proposed mitigation measures taken for safeguarding the
environment at the project site as well as in the vicinity of the industrial site.

Details of management plans (Greenbelt development plan, Solid waste
management plan etc.)

Post project environmental monitoring programme to be undertaken after
commissioning of the project.

The associated cost components of the pollution control systems installed at the site.

For each of the environmental attributes, the monitoring plan specifies the parameters to be
monitored, location of monitoring sites, frequency and duration of monitoring and it also

denotes the applicable standards, implementation and supervising responsibilities.

6.2 Objectives

Ensure day to day operational activities are conducted in a manner in compliance
with the applicable regulatory approvals including legislation and industry standards.
Evaluate the adequacy of mitigation and pollution control measures implemented for
reducing the adverse impacts caused during the construction and operation stage
and suggest additional mitigation measures, if appropriate, in the light of the results.
Define a detailed framework to monitor and document for achieving full compliance
with statutory requirements.

Encourage good environmental management practices through planning,

commitment and continuous improvement.
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Develop clearly defined environmental monitoring program designed to assess the
nature and extent of environmental impacts of the proposed operations and
progressively refine such programs against the targets

Define roles and responsibilities of site personnel and ensure that all people onsite
are fully informed of their responsibilities and accountabilities with regard to the
environment.

To comply with all regulations stipulated by the Central Pollution Control Board
(CPCB)/ State Pollution Control Board (SPCB) related to air emission and liquid
effluent discharge as per air and water pollution control act/ laws.

To handle hazardous wastes as per the Hazardous Waste (Management & Handling)
Rules 1989and Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 and subsequent amendments.

Review, improve and update environmental management procedures and standards.
Establish response procedures for actual/potential environmental impacts including
community complaints and ensure corrective action is taken.

Perspective budgeting and allocation of funds for environmental management
expenditure, Continuous development and search for innovative technologies for a

cleaner and better environment.

6.3 Environmental Management Plan during Construction Phase

Environmental impacts during the construction phase can be attributed to the site
preparation activity and the mobilization of workforce. The impacts of the construction
phase on the environment would be basically transient nature and are expected to
wear out gradually on completion of the construction programme. However, once the
construction of the project is completed and its operations started, these operation

stage impacts would overlap the impacts due to the construction activities.

In order to mitigate such impacts and restrict them within tolerable levels, the following

measures shall be adopted:

Proper and prior planning of approach and access roads, and appropriate
sequencing and scheduling of all major construction activities.

Adoption of appropriate soil conservation programme and its timely implementation in
the proposed project site.

Initiation of an appropriate landscape programme including plantation of trees and

flowering plants in and around the project site particularly, at all available spaces
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which would serve the dual purpose of controlling fugitive dust and abatement of
noise levels in addition to improving the aesthetics of the area.

Water sprinkling in the vulnerable areas to suppress the dust generated during
excavation, levelling and other operations.

Use of properly tuned construction machinery & vehicles in good working condition
with low noise & emission and engines turned off when not in use.

Control of quality of construction wastewater within the construction site through
suitable drainage system with traps for arresting the sediment load for its proposed
disposal into the main natural drainage system around the site.

Implementation of suitable disposal methods of sediment/ construction debris at
designated places to avoid water logging at construction site.

Provision of protective gears such as ear mufflers etc. for construction personnel
exposed to high noise levels and locating the temporary labour sheds for housing the

construction labourers away from the construction site.

6.4 Environmental Management Plan during Operation Phase

The control measures which will be imposed to mitigate the impacts caused during the

operation phase of the project are as follows:

Periodic monitoring of the environmental attributes to check the adequacy and
effectiveness of pollution control measures employed.

The major sources of emission from individual industries are DG set and boiler
stacks which will be of adequate height to disperse the pollutants. Regular
monitoring of Stacks (DG, process, utilities) by individual industries and Ambient air
quality by individual industries and project proponent is advisable.

Individual industries will follow Zero liquid discharge system for sewage and effluent
treatment for the sewage and effluent generated in the plant.

Noise pollution is curbed by providing acoustic enclosures for D.G sets, pumps and
reactors; thereby the ambient noise level is maintained below the CPCB limits of 75
dB (A) for industrial areas. Personal Protective Equipments will be provided to those
workers who work in the areas of high noise.

Rainwater harvesting system will be implemented for recharging ground water
system.

Proper maintenance of greenbelt will be ensured.

Adequate safety measures conforming to the occupational health and safety policy

will be taken to prevent accidents/hazards to the workers.
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6.5 Environmental Monitoring Programme

It is imperative that the Project Authorities set up regular monitoring stations to assess
the quality of environment during construction phase and after commissioning of the
project. An environmental monitoring programme is important as it provides useful

information and helps to:

o Verify the predictions on environmental impacts presented in this study assist in
detecting the development of any unwanted environmental situation, and thus,
provides opportunities for adopting appropriate control measures, and identify the

effectiveness of mitigation measures suggested in the EMP.

Environmental Monitoring Program — Construction Phase

During construction, to assess the environmental parameters, monitoring will be
carried out which will include Ambient Air Quality, noise, water and soil quality of
site and surrounding areas.Monitoring programme including areas, number and
location of monitoring stations, frequency of sampling and parameters to be
covered is summarized in Table 6-1.

Table 6-1 Environmental Monitoring Programme- Construction Phase

Area of Number of Sampling Frequency of
. . ) Parameters to be Analysed
Monitoring Stations Sampling

Three stations (one at
Ambient Air site, one in upwind All the parameters as per NAAQ
Once a month
Quality direction and one in Standards

down wind direction)

. o Ambient Equivalent Continuous
Three locations at site in .
_ Onceinamonth | Sound Pressure Levels (Leq) at day
different places S
and Night time.

Two number of surface
All the parameters as per IS

and ground water Once in a month
10500:2012

samplesnear the site

. During peak
Vehicular , , L .
o One at site approach hours Onceina | Air emission and noise, PCU
Emissions ’
wee
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Area of

Monitoring

Number of Sampling

Stations

Frequency of

Sampling

Parameters to be Analysed

Solid waste /

Hazardous waste

Storage areas of solid

and hazardous waste

Weekly once

Quantity

Soil

Three locationswithin the

site

Once a month

Physico chemical properties,

Nutrients, Heavy metals

Environmental Monitoring Program — Operation Phase

After commissioning of the project, post project monitoring of environmental

parameters will be carried out at regular intervals. The monitoring programme in

different areas of the environment has been based on the findings of the impact

assessment studies. The post project monitoring programme including areas,

number and location of monitoring stations, frequency of sampling and parameters

to be covered is summarized in Table 6-2.

Table 6-2 Environmental Monitoring Programme —Operation Phase

Area of

Monitoring

Number of Sampling

Stations

Frequency of

Sampling

Parameters to be Analyzed

Meteorology

One at site

Daily basis

Wind

Temperature,

speed and  direction,

Relative  Humidity,

Atmospheric pressure, Rainfall.

Ambient Air
Quality

3 Stations (one in up wind
and one in downwind and

one at site)

Once in 3 months

24 hourly period

All the 12 parameters as per NAAQ
Standards

3 (two within IP and one
outside IP)

Once in 3 months

for 24 hours

Ambient Equivalent Continuous
Sound Pressure Levels (Leq) at day

and Night time.

Two number of surface
and ground water sample

near the site

Once in 6 months

All the parameters as per IS
10500:2012

Vehicular

Emissions

At site approach

Periodic
monitoring of

vehicles

Air emission and noise, PCU
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Area of Number of Sampling Frequency of
Parameters to be Analyzed
Monitoring Stations Sampling

. Municipal Solid and waste o .
Solid waste Twice in a month | Quantity
storage area

Three locations (two . _ _
. . _ Physico chemical properties,
within and one outside Once in 6 months .
o Nutrients, Heavy metals
project site)

Compost One at the compost yard | Monthly Nutrients, Heavy metals

Terrestrial Within 10km, around the | Once in three o
. Symptoms of injuries on plants
Ecology project years

6.6 Submission of Compliance Reports

As a part of environmental monitoring programme, following compliance report will be
submitted to TNPCB and Regional Office of MOEF&CC.

Half yearly compliance reports ofEnvironmental Clearance terms and conditions on
1%June and 1%'December every calendar year
Environmental statement (Form-V) for the financial year ending March 31 to TNPCB

on or before September 30 every year.

6.7 Greenbelt Development

As per the rules and regulations laid by Ministry of Environment Forests and Climate
Change, Central Pollution Control Board (CPCB) and State Pollution Control Board
(SPCB), it is legally mandatory to earmark 33% of the project area for greenbelt
development to promote integration of environmental issues with industrial

development projects.

The total land area is 691.587 Acres. Greenbelt area is 243.437 Acres — 35.20% of

total area of Industrial Park). Details are given in Table 6-3.

Table 6-3 Green belt area breakup within the Industrial Park

S.No Green belt details Area (Acres)
1 OSR area 69.160
2 25%Green belt along the plotted | 119.18
area
3 m green belt along the road | 15.94
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Green belt details Area (Acres)

side
Green belt along the periphery | 39.157
of the site
Total greenbelt area 243.437

Around 118269numbers of trees(1200 trees / Ha)will be planted as per CPCB
guidelines for developing greenbelt (PROBES/75/1999-2000, published in Mar 2000).

The purpose of developing the greenbelt in and around the industrial site is for:

1. Preventing land degradation and erosion of topsoil due to activities during

construction phase.

Containment and abatement of pollution in the industrial environment, capturing of
fugitive emissions if any and thereby improving the quality of the surrounding

environment.

Substantially reducing the adverse environmental impacts due to the proposed

industrial activity.
Serving as a barrier for attenuating the intensity of noise generated.
Enhancing the biodiversity index of the region.
. Adding aesthetic value to the project area.
Maintaining the ecological equilibrium of the area.
The following general guidelines and measures will be adopted:

1. The plantation of trees will be initiated during construction stage so that substantial
growth may be achieved when the project is completed. The greenbelt
development programme will be drawn to conform to natural climatic conditions
and adaptability of the species.

Species involved in afforestation will be indigenous, fast growing and eco-friendly.
Proper drainage system and proper plantation techniques will be adopted.
Plantation will be properly maintained and protected by fencing from grazing and
felling.

The plantations would consist of a mixture of carefully chosen locally available

species of trees, shrubs and herbs, preferably evergreen and resistant to pollution.

A capital cost of INR 31.06 Lakhs shall be earmarked for this purpose and INR of 3.0
Lakhswill be allotted for recurring expenses towards green belt development and

maintenance.
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Proposed Species:
1. Neem (Azadirchta indica) — 10000 Nos
2. Seasam — (Sesamum indicum)-10000 No’s
3. Teak wood (Tectona grandis) —10000 Nos
4. Cassia fistula — 10000 Nos.
5. Commelina benghalensis-10000 nos
6. Cheno qodium album -10000 nos.
7. Acacia auriculiformis — 10000 nos.
8. Acacia ferruginea — 10000 nos.
9. Adina cordifolio Roxb — 10000 nos.
10. Borringtonio racemose Roxb — 10000 nos.
11. Buteo monos perma Lamk. — 10000 nos.

12. Colophyllum inophyilum Linn — 8269 nos.

(Note: The plant species proposed are based on the guidelines for developing green belt by CPCB-
March 2000)

6.7.1 Trees already available at site
Trees available at site as per GO (Ms) No. 285 date 03.08.2018, is given in Table
6-4below.

Table 6-4 Survey No. wise list of trees available at site

No. of trees

S.No
Coconut

216/3

235/3

238

239

ONO|ANBR(WIN|(=

245

9/1

9/3

9/5

9/6

9/11
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No. of trees

Mango

Coconut

14

10/4

15

10/9

16

12/2

17

12/3

18

12/4

19

12/5

20

12/6

21

12/7

22

12/8

23

12/9

24

12/11

25

12/12

26

12/13

27

12/14

28

12/15

29

12/16

30

12/17

31

13/1

32

13/2

33

13/3

34

13/4

35

13/5

36

13/6

37

13/7

38

13/8

39

13/9

Total

+ O OORO2 D NWNBDBRNN 2NN N[N(N|N [N 00|

Y
a o
f.?(_U'I

*saplings

Total number of trees at site is 1694 +459 Mango saplings.
The trees available along the periphery of site and OSR area will be retained to the

maximum. If not possible the tress will be uprooted and planted along the green belt area

allotted at site.

For the trees at the industrial plots, in case of necessity to cut the trees by individual

industries, the industry will plant additional 3 trees for cutting one tree as compensation in

their greenbelt area. Details regarding tree cutting by individual industries will be given in

their EC/ CTE application as applicable along with the compensation of trees.
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7. ADDITIONAL STUDIES
7.1 Public Hearing

As per the ToR dated 22" July, 2015, Public Hearing is mandatory for the project. Public
Hearing was conducted for the project on 03/07/2019 at K.V.C.Mahal, Sathyavedu Road
(Near Sivan Koil), Madarpakkam, Gummidipoondi Taluk, Thiruvallur District, under the
chairman ship of Tmt.Mageswari Ravikumar |.A.S-District Collector, Thiruvallur district,

assisted by District Environmental Engineer —Er.P.Ravichandran M.E.

The advertisement for Public Hearing was given in Indian Express and Dhinamani on

01/06/2019. Advertisement copies are enclosed as Annexure -13.

Public Hearing Proceedings along with the reply given during Public Hearing is enclosed as
Annexure -14.

Based on the proceedings of 230"EAC meeting MoM, reply to the issues raised during

Public Hearing and the commitment is revised and given in Table 7-1.

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020 Page 205




Final EIA for Development of Manallur Industrial Park

2020

Table 7-1 Issues raised during Public Hearing and reply with commitment

Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

Thiru. Ravi
Soorapoondi

It is informed that no forest land is
available in the vicinity of proposed site,
but forest land is available.

There is no forest land within the Industrial
Park area. The nearest forest is Nemalur
RF which is 1.13 Km towards WSW. A
detail of Reserve Forests within the study
area with distance and direction from project
site boundary is given in Table 2-1 of EIA
document.

Whether Manallur Industrial Park is

started or yet to be started by SIPCOT.

The Industrial Park is yet to start.

The industries such as M/s.ARS Power
and Kevin Steel located in the vicinity,
have made bore well for a depth up to
1000 ft. But in the proposed site it is
reported that the bore well by individual
unit is refused. How the water will come
in Matherpakkam area.

No borewell will be permitted in the
proposed Industrial Park. The same will be
stipulated as a condition in the Allotment
Order and Lease Deed.

The fresh water and TTRO water will be
sourced from CMWSSB.

Doc. No. HECS/EIA/7(c)/SIPCOT/Final / 14 August 2020

Page 206




Final EIA for Development of Manallur Industrial Park

2020

Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

What is the necessity of SIPCOT in this
area, it should be established based on
public’s need? Already one SIPCOT is
existing in Gummidipoondi, then what is
the necessity for one more SIPCOT in
this area?

Considering the demand for industrial space
near Chennai/Andhra Border, the site is
selected. The entire extent of land in
Gummidipoondi Industrial Complex has
already been allotted to the industries and in
Thervoykandigai Industrial Park only few
plots are vacant.

It is informed that the Bio medical
wastes will be dumped, below ground,
but it will be released during rainy days
and it will affect the health and

livelihood of nearby Public.
Hence we don’t need the Manallur
Industrial park.

No biomedical waste will be generated from
proposed project.

Mrs.Vettriselvi
Manallur

My residence is located adjacent to this
SIPCOT. Development of SIPCOT in

healthy and wealthy village is not
acceptable. Large area of agricultural
land is available in the vicinity of the
proposed site. Agriculture will be
affected due to the industries. Already
Gummidipoondi SIPCOT is available
within a distance of 30 Km, for that red
alert is given. The proposed SIPCOT is
adjacent to their agricultural land and it

The project has been reworked as 10% of
EC Category viz. Non-Pharma 5(f)
Categories and the balance 90% will be
Non-EC Category industries viz. Automobile
and its auxiliary industries, E-Vehicle, etc.,

Every member industry will have the
required APC measures and the Ambient air
quality as per the Statutory standards will be
maintained.
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

will affect the three season harvesting
in that area.

Air pollution is caused due to heavy
lorry transportation and in the evening
hours, the

after 5 PM and night
transport gets affected due to this
smoke.

SIPCOT will provide proper paved roads
within the Industrial park to prevent dust
emissions. The individual industries will
adapt to low Sulphur diesel vehicles so that
air pollution due to transportation is
minimised.

It is informed that employment
opportunity will be available due to the
development of SIPCOT, but
opportunities are given only to the other
state people.

The Industrial Park will provide direct
employment to 5000 people as per the TN
Government guidelines.

Employment will be provided as per the
skills, preference will be given to locals.

As part of CER Activity,
Skill development centre
will be established for
providing training related
to E-Vehicle/ auto
components repairing,etc
to local people at cost of
Rs.25 lakhs .
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

Due to the industrial development,
ground water is over exploited and gets
contaminated and affects children’s
health. Hence we don’t need Manallur
Industrial park.

No borewell will be permitted in the
proposed Industrial Park. The same will be
stipulated as a condition in the Allotment
Order and Lease Deed

As a part of CER activity,
Health camps will be
conducted once in six
months by SIPCOT at
Manallur and Soorapoondi
vilages to ensure the
health condition of local
people. The cost for the
same will be around Rs.15
Lakhs.

Thiru.
Gunasekar
Manallur

The industries which are not affecting
the surrounding environment can be
acceptable, but the surrounding
environment already gets polluted due
to operation of existing industries.

The project has been reworked as 10% of
EC Category viz. Non-Pharma 5(f)
Categories and the balance 90% will be
Non-EC Category industries viz. Automobile
and its auxiliary industries, E-Vehicle, etc.,

Due to heavy air pollution, whitewashed
walls get blackened within a week.

Due to air pollution, the public gets
affected by diseases like cancer,
Typhoid etc.

SIPCOT will ensure and monitor that all the
industries proposed within this Industrial
Park have their APC measures and ZLD
Concept along with proper storage area for
Hazardous wastes.

As a part of CER activity,
Health camps will be
conducted once in six
months by SIPCOT at
Manallur and Soorapoondi
vilages to ensure the
health condition of local
people. The cost for the
same will be around Rs.15
Lakhs.
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

It is informed that employment
opportunity will be available due to the
development of SIPCOT, but security
and Scavengers post is only given to
local people.

The Industrial Park will provide direct
employment to 5000 people as per the TN
Government guidelines.

As per the skill requirements of the job local
people will be considered and preferred.

As part of CER Activity,
Skill development centre
will be established for
providing training related
to E-Vehicle/ auto
components repairing, etc
to local people at cost of
Rs.25 lakhs.

There is no possibility of developing
non polluting industries in this Manallur
SIPCOT. Hence we don’t need the
Manallur Industrial Park in our area.

SIPCOT will ensure and monitor that all the
industries proposed within this Industrial
Park have their APC measures and ZLD
Concept along with proper storage area for
Hazardous wastes.

Thiru. Prem
Pathirivedu

It is informed that animals and forests
will not be affected but there is no
protection to the Human.

Also the industries proposed in this
area will be chemical industries only
and it will affect the environment.

The project has been reworked as 10% of
EC Category viz. Non-Pharma 5(f)
Categories and the balance 90% will be
Non-EC Category industries viz. Automobile
and its auxiliary industries, E-Vehicle, etc.,

The great Thiruvalluvar said “There is
no world without water” but we are
suffering due to contamination of water.
Hence we don't need Manallur
Industrial Park.

There will not be ground water extraction for
the project. Entire Water requirement for the
proposed IP will be met from CMWSSB and
recycling of treated wastewater. Individual
industries will be mandated for Zero liquid
discharge concept to reduce the
consumption of fresh water and maximise
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

recycling of treated sewage/ effluent as
applicable.

Thiru. Chittibabu
- Pathirivedu

There is no adequate announcement
well in advance regarding the Manallur
Industrial park proposed to be
developed by SIPCOT and the
conducting of Public Hearing in this
regard. No awareness was given to the
Public in this regard. It was reported
that Public notice was given in the news
papers, but necessary local
announcement in the way of “Dom
Dom.

In the public meeting, without hearing
the public views, it is reported that
SIPCOT is being developed.

The conduction of Public Hearing
meeting is not known to many of the
people in the surroundings.

TNPCB has given Advertisement in English
(Indian Express) and Tamil (Thina Mani)
newspapers on 01.06.2019. Apart from this,
announcement regarding Public hearing
was made through loud speaker system by
auto.

After 7 PM, vision of route gets affected
due to air pollution. Agriculture gets
affected. The duty of the Government is
to protect the public, instead, the
Government affects the livelihood of the
people, in the name of industrial
development.

In the proposed Industrial Park, Individual
industries will be mandated to provide all
pollution control measures as per
CPCB/TNPCB norms to minimise the effect
of the project on the nearby agricultural land
and communities. Apart from this 243.437
Acres (35.20% of area) of land is proposed

As a part of CER activity,
Health camps will be
conducted once in six
months by SIPCOT at
Manallur and Soorapoondi
vilages to ensure the
health condition of local
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

Hence we don’t Manallur

Industrial Park.

need,

for green belt development which will act as
buffer.

people. The cost for the
same will be around Rs.15
Lakhs.

Thiru.
E.Sambath-
Mannallur

There is no adequate announcement
well in advance regarding the “Manalur
Industrial Park”, proposed to be
developed by SIPCOT and conducting
of Public Hearing. Women were not
able to participate in the Public Hearing
Programme.

TNPCB has given Advertisement in English
(Indian Express) and Tamil (Thina Mani)
newspapers on 01.06.2019. Apart from this,
announcement regarding Public hearing
was made through loud speaker system by
auto.

It is not correct to discuss about the
development of SIPCOT, without
having adequate Toilet facilities and
without solving the discrepancy in the
100 day employment programme.

SIPCOT will provide 5 no. of toilets each at
Manallur and Soorapoondi. Further, Skill
development Centre will also be provided
for training local people related to E -
Vehicle/ auto components repairing, etc.

As a part of CER activity,
10 no. of common toilets
will be constructed. 5 Nos
at Manallur Village and 5
Nos at Soorapoondi
village. Total cost recurred
towards construction,
operation and
maintenance of 10
common toilets will be Rs.
25 Lakhs.

Further, Skill development
centre will be established
for  providing  training
related to Evehicle/ auto
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

components repairing,etc
to local people at cost of
Rs.25 lakhs .

There is no action taken on the
resolution passed in the village Saba
due to M/s.Kavin Steel. It is rice bowl
and setting up SIPCOT by sacrificing
the agriculture is not acceptable one.

In the proposed Industrial Park, individual
industries will be mandated to provide all
pollution control measures as per CPCB/
TNPCB norms to minimise the effect of the
project on the nearby agricultural land and
communities. Apart from this 243.437 Acres
(35.20% of area) of land is proposed for
green belt development which will act as
buffer.

There is lot of Palm and Cashew trees
and it is proposed to set up the SIPCOT
by destroying the above trees. There
are 5000 number of cattle available in
the area and there will not be sufficient
land for grazing.

Total number of trees at site is 2153 nos.
The trees are as follows:

Mango tree — 1294, Guava tree — 89,
Sapota tree — 24, Coconut tree — 471
Eucalyptus — 38, Amla — 95, Cashew — 16
Banyan tree — 2,Papaya tree — 19, Neem
tree — 50, Palm tree — 1, Teak — 48 and
Naga — 6

The trees available along the periphery of
site and OSR area will be retained to the
maximum extent.

As per the proposed green belt about 1.1
lakhs trees will be developed in the
proposed green belt by SIPCOT and the
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

allotted industries.

There is no solution for water problems
and the Public hearing is being
conducted for establishing new
SIPCOT. Agriculture gets affected due
to industrialization.

There will not be any ground water
abstraction for the project. Entire Water
requirement will be met from CMWSSB and
recycling of treated wastewater.

As a part of CER Activity,
75 KLD of water will be
provided for  Manallur
villages by SIPCOT along
with 75 KLD water storage
tank also Sewerage
system will be provided.
Cost towards the same will
be around Rs.50 Lakhs.

Desilting has not been done in the two
lakes located within the proposed site.
Due to heavy harvesting of Paddy, the
village is named Manallur.

Desilting will be undertaken by SIPCOT in
the two nearby lakes.

As a part of CER activity
desilting will be undertaken
in the nearby 2 lakes. The
Cost for same will be
around Rs.15 lakhs.

There is no adequate land allotment for
“Burial Ground” and disposal of
Municipal Solid waste. Instead of that,
all the Poremboke land is allotted for
this proposal. Instead of developing
SIPCOT, importance may be given to
agriculture.

As per the Thiruvallur Collector Letter dated
10.06.2019, the burial ground is excluded
from the proposed Industrial Park area and
SIPCOT will provide and maintain access
road for the burial ground.
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Issue Raised Issue Reply by SIPCOT Commitment on fund
by allocation
Already enough number of SIPCOTs | Nearby SIPCOT Industrial Complex/ Park
are available in this area. There is no | are Gummidipoondi and Thervoykandigai.
need of Manallur Industrial park. Almost entire extent of the land in
Gummidipoondi Industrial Complex has
already been allotted to industries. Further,
only few plots are available in
Thervoykandigai Industrial Park.
Considering the demand for industrial space
near Chennai/Andhra Border, the site is
selected.
Thiru. Nalan - | The Government has to provide all the | It was mentioned to the Participant that | SIPCOT  will earmark
Madarapakkam | basic amenities for living things. This | such issues will be addressed with the | Rs.3.75 crores for
proposal will not affect mankind. There | guidance of district administration to the | undertaking the following
are lot of SIPCOT available in the area | extent possible. CER Activities in Manallur,
and what are the developments made | SIPCOT will provide basic amenities to | Soorapoondi,
for this people? nearby villages such as water supply, | Ramachandrapuram,
sanitation, health care, etc. under CER. Madharapakkam,
Sathyavedu, [rukulam
villages:

e Construction of

toilets

Providing water
supply and
sewerage system
Conducting Health
camps
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Issue Raised Issue Reply by SIPCOT Commitment on fund
by allocation

Desliting of two
nearby lakes

PC with a printer
and scanner to the
Government
schools.

Drinking water
dispensers for the
Government
schools.

Class room
furniture for the
Government
schools.

Sports equipments
for the Government
schools.

Solar lighting
facilities for the
Government
schools.

Providing Medical
equipments for
primary health
centre.

Providing trolleys to
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Issue Raised Issue Reply by SIPCOT Commitment on fund
by allocation

Local Panchayat
for transport of
Municipal Solid
Waste

Solid Waste
Disposal Bins

Construction of
Rainwater
Harvesting Pits
Avenue Plantation
Solar lighting
facilities

Scientific
Support/Awareness
to farmers

Skill  development
for youth

Most of the families were shifted from | It was mentioned to the Participant that
this area, since there is no basic | such issues will be addressed with the
amenities and transport available even | guidance of district administration to the
in 2019. extent possible.

Due to development of this Industrial Park,
transportation facilities and basic amenities
will improve in the nearby vicinity.
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

Already we are suffering a lot from
existing SIPCOT and don’t push us to
death trench by developing this
SIPCOT. We don't need Manallur
Industrial Park.

To minimise the impact due to proposed IP,
proper Air Pollution Control Measures, Zero
Liquid Discharge Concept, waste
minimisation measures will be mandated to
individual industries to minimise the effect of
pollution due to proposed project. Apart
from this 35.20% of green belt area is
proposed as buffer.

Thiru
Saravanan
Manallur

Most of the people are not aware of this
Public Hearing. It should be informed
through village Panchayat.
Advertisement through news papers will
not reach.

TNPCB has given Advertisement in English
(Indian Express) and Tamil (Thina Mani)
newspapers on 01.06.2019. Apart from this,
announcement regarding Public hearing
was made through loud speaker system by
auto.

It is proposed to develop SIPCOT in an
extent of 286 Ha, but there is no way
for development of agriculture. Desilting
of lakes will improve agriculture.

The present proposal is for industrial
development and the member was told that
GoTN also execute exclusive projects for
agricultural projects with grants.

As a part of CER activity
desilting will be undertaken
in the nearby 2 lakes .Cost
for Desilting will be around
Rs.15 lakhs.
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

Due to operation of M/s.Chitrakoot
Industries, the public in Gummidipoondi
area gets more affected. Similarly it will
happen in this area also.

Due to heavy industrialisation, lots of
diseases occur and public suffer a lot.

Proper Air Pollution Control Measures, Zero
Liquid Discharge Concept, waste
minimisation measures will be mandated to
individual industries to minimise the effect of
pollution due to proposed project. Apart
from this 35.20% of green belt area is
proposed as buffer. Hence the impact due
to the proposal will be minimal.

In the event of closing most of the
industries in Gummidipoondi SIPCOT,
there is no need for this proposed
SIPCOT.

Nearby SIPCOT Industrial Complex/ Park
are Gummidipoondi and Thervoykandigai.
Almost entire extent of the land in
Gummidipoondi Industrial Complex has
already been allotted to industries. Further,
only few plots are available in
Thervoykandigai Industrial Park.
Considering the demand for industrial space
near Chennai/Andhra Border, the site is
selected.

Thiru.
Jagankumar
Manellur

As per EIA Notification 2006, this
“Manallur Industrial park is categorised
as Category A. The Category A type is
dangerous and poisonous. It s
proposed to develop Synthetic Organic
Chemicals in the area. The waste
generated cannot be recycled.

The project has been reworked as 10% of
EC Category viz. Non-Pharma 5(f)
Categories and the balance 90% will be
Non-EC Category industries viz. Automobile
and its auxiliary industries, E-Vehicle, etc.,

Proper Air Pollution Control Measures, Zero
Liquid Discharge Concept, waste
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Issue Raised
by

Issue

Reply by SIPCOT

Commitment on fund
allocation

minimisation measures will be mandated to
individual industries to minimise the effect of
pollution due to proposed project. Apart
from this 35.20% of green belt area is
proposed as buffer. Hazardous waste
generated for individual industries will be
properly stored and disposed as per
Hazardous and other wastes (Management
handling and Transboundary movement)
amendment rules 2016.

There are more number of SIPCOT,
SIDCO & CRZ prone area.

Nearby SIPCOT Industrial Complex/ Park
are Gummidipoondi and Thervoykandigai.
Almost entire extent of the land in
Gummidipoondi Industrial Complex has
already been allotted to industries. Further,
only few plots are available in
Thervoykandigai Industrial Park.
Considering the demand for industrial space
near Chennai/Andhra Border, the site is
selected.
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Reply by SIPCOT

Commitment on fund
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Water and food material are supplied
by this area to Thiruvallur District.
Tanjore is the rice bowl of Tamil Nadu,
like that Manellur is the rice bowl of
Thiruvallur District.

There is no welfare for the nearby
public due to the project.

The cost utilised in the project can be
utiised for better development of
agriculture and thereby increasing the
ground water table. This project cost
may be spent on the development of
green belt in that project area. Hence
we don’t need to Manallur Industrial
park.

There will be an opportunity for job at
different cadres and work force upon
establishment of this Industrial Park.

This project will have positive impact on the
socio economic status of the surrounding
human environment and increased inflow to
the Tamil Nadu Government.

Proposed Industrial Park will help in
revenue generation for the State as well as
to the Country.

SIPCOT will provide 10 no.
of common toilets (5 in
Manallur Village and 5 in
Soorapoondi Vvillage), 75
KL water supply to
Manallur village, Health
camps at Manallur and
Soorapoondi Villages as
part of CER activities.

Thiru. Vadivel -
Manellur

It is reported that the details of
industries to be located within the
proposed site is not able to furnish right
now, but the air pollution is reported as
52%. It is also reported that the value is
within the standard prescribed by the
Government.

After industrialization, whether the 52%
can be increased or not. What is the
assurance for that?

SIPCOT will ensure and monitor that all the
industries proposed within this Industrial
Park have their APC measures and ZLD
Concept along with proper storage area for
Hazardous wastes.
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Issue

Reply by SIPCOT

Commitment on fund
allocation

It is informed that employment
opportunities will be available due to
the development of SIPCOT, but
opportunities are given only to other
state people. More than 5000 people
have registered in the employment
exchange office.

If the proposed land is given to Public,
we will develop agriculture and give
employment to more people and
develop our livelihood. Hence we don’t
need Manallur Industrial Park.

The Industrial Park will provide direct

employment to 5000 people as per the TN
Government guidelines.

As per the skill requirements of the job local
people will be considered and preferred.

As part of CER Activity,
Skill development centre
will be established for
providing training related
to E vehicle/ auto
components repairing,etc
to local people at cost of
Rs.25 lakhs .

Thiru.Sukumar -
Manellur

Agriculture is the backbone of our
country. Development of agriculture is
the development of nation. The
proposed area is catchment area for
the Bootheri lake. If the Industrial Park
is developed, how water will come to
this lake?

The participant was told that no water
source in the project area will be sourced for
water requirement of the proposed IP.

The existing drainage system will not be
disturbed due to the proposed Industrial
Park by development of appropriate storm
water management system.

There are two water
bodies adjacent to the
project site. As a part of
CER activity, the lakes will
be desilted and will be
used for storage of
rainwater during monsoon

It is reported that, the approval has
been obtained from MoEF&CC in 2015,
but there is no adequate announcement
well in advance regarding the “Manallur
Industrial Park” proposed to be
developed by SIPCOT and the
condition of Public Hearing.

Terms of Reference was obtained for this
project in 2015. Public Hearing is conducted
as a part of the conditions in Terms of
Reference issued by MoEF&CC.
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Commitment on fund
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Already 3 lakes and one rain water
harvesting pond is located within the
proposed site and green belt also
developed in some area. But it is given
that no water bodies within the
proposed site. How the water will come
to this area.

Hence we don’t need the Manallur
Industrial Area.

Water bodies are excluded from the project
site and the revised layout is enclosed as
Annexure -9. As per the revised layout
there is no water body within the site. The
water body near the site will not be affected
and 15 m green belt is proposed along the
periphery of the project site.

Thiru. Karthik -
Nagarajkandigai

It is reported in the assembly that 12
places were highly polluted.
Gummidipoondi is one among them. In
Gummidipoondi area lot of emissions
after 6 PM and heavy pollution. It can
be tolerated by adult, but not by
children.

SIPCOT will ensure and monitor that all the
industries proposed within this Industrial
Park have their APC measures and ZLD
Concept along with proper storage area for
Hazardous wastes.

As a part of CER activity,
Health camps will be
conducted once in six
months by SIPCOT at
Manallur and Soorapoondi
vilages to ensure the
health condition of local
people. The cost for the
same will be around Rs.15
Lakhs.

Since the ground water is over
exploited by the industries, there is a
possibility of sea water intrusion. Hence
we are strongly objecting the proposal,
which will affect the public livelihood.

No ground water abstraction will be allowed
for the project. Entire water requirement will
be met from CMWSSB and recycling of
treated wastewater.
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Thiru.
Anandharaj -
New
Gommidipoondi

Already air gets polluted in the
Gummidipoondi area due to operation
of industries such as KTV Oil,
Chitrakoot Steel. Due to air pollution,
physical exercises such as walking,
result in casualty.

SIPCOT will ensure and monitor that all the
industries proposed within this Industrial
Park have their APC measures and ZLD
Concept along with proper storage area for
Hazardous wastes.

As a part of CER activity,
Health camps will be
conducted once in six
months by SIPCOT at
Manallur and Soorapoondi
vilages to ensure the
health condition of local
people. The cost for the
same will be around Rs.15
Lakhs.

Ground water gets polluted. 12 people
died due to this pollution. Many people
are affected by vomiting, faint etc.
Pollution level is 3-4 times more than
Government’s, prescribed limit.

Hence we don’t need the Manallur
Industrial Park, which will affect the
public livelihood.

No ground water abstraction will be allowed
for the project. Entire water requirement will
be met from CMWSSB and recycling of
treated wastewater.

Thiru.
Srinivasan
Manallur

There is no way to the burial ground,
due to the development of SIPCOT.

SIPCOT will provide and maintain roads for
burial ground. The Ilayout is revised
accordingly.
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What kind of development can happen
to the public? What is the assurance for
that?

The proposed project will provide
employment to around 5000 people during
operation phase, including local people also
based on the qualification and skill
requirements. This will lead to development
of housing, transportation and other
infrastructure like Hotels, Educational
facilities will develop in the surrounding
areas.

As a part of compliance to the conditions in
EC, the cost spent towards CER activities
will be submitted to MoEF&CC Regional
Office.

SIPCOT  will  earmark
Rs.3.75 crores for
undertaking the following
CER Activities in Manallur,
Soorapoondi,
Ramachandrapuram,
Madharapakkam,
Sathyavedu,
villages:

e Construction of

toilets

[rukulam

Providing water
supply and
sewerage system

Conducting Health
camps

Desliting of two
nearby lakes

PC with a printer
and scanner to the
Government
schools.

Drinking water
dispensers for the
Government

schools.
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Class room
furniture for the
Government
schools.

Sports equipments
for the Government
schools.

Solar lighting
facilities for the
Government
schools.
Providing Medical
equipments for
primary health
centre.

Providing trolleys to
Local Panchayat
for transport of
Municipal Solid
Waste

Solid Waste
Disposal Bins
Construction of
Rainwater
Harvesting Pits
Avenue Plantation
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Issue Raised Issue Reply by SIPCOT Commitment on fund
by allocation

Solar lighting
facilities

Scientific
Support/Awareness
to farmers

Skill  development
for youth

Note:

As seen above, SIPCOT is allocating INR 3.75 Crores for the above mentioned CER activities.
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7.2 Rehabilitation and Resettlement

The project site is free from habitation. The entire extent of land (279.995 ha) is
Government poramboke land and is already allotted to SIPCOT by Government of
Tamil Nadu for development of Industrial Park. Hence, there is no Rehabilitation and

Resettlement for this project.

Risk Assessment and Disaster Management Plan

In this section risk due to fire and Electric fire/ shock are discussed. Individual
industries upon establishment will have their own Risk assessment and Disaster
Management Plan as applicable. Disaster Management Plan is enclosed as

Annexure-15.

7.3.1 Action plan in case of Fire or Explosion
a) Shout and break MCP.

Trained personnel will be involved in firefighting with suitable PPEs.
Extinguish with DCP / CO, / Foam Extinguishers will be installed at site.
Isolate the power supply of the respective area.

Other than the needy all shall evacuate the area.

Affected persons shall be given first aid and moved for medical attention.

7.3.2 Action plan in case of Electric Fire or Shock
a) Isolate the power supply to the affected area immediately before approaching

the site.

b) Do not use water for extinguishing the fire. Use CO, type or DCP type or dry
sand to extinguishing the fire.

c) Remove any flammable or combustible material from the vicinity of the
incident.

d) Remove the affected person to an open area and check his breathing.

e) If he is unconscious and not breathing initiate artificial resuscitation
procedure.

f) Do first aid for any burn injury.

g) Physically isolate the burnt electrical components. Do not energize till the
entire circuitry is checked with megger or other devices with safety

mechanisms.

Individual industries will also have their onsite and offsite DMPs in case of any

accidents.
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8. PROJECT BENEFITS

There will be an opportunity for job at different cadres and work force.
This project will have positive impact on the socio economic status of the surrounding
human environment and increased inflow to the Tamil Nadu Government.

Proposed Industrial Park will help in revenue generation for the State as well as to
the Country.
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9. ENVIRONMENTAL COST BENEFIT ANALYSIS

(Not recommended for scoping stage)
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10.ENVIRONMENTAL MANAGEMENT PLAN

10.1 Introduction

This Environmental Management Plan (EMP) identifies the principles, procedures and
methods that will be used to control and minimize the environmental impacts of the
proposed construction and operational activities associated with the project
development. It is intended to ensure that commitments are made by proponent to

minimize project related environmental and social impacts.

10.2 Objectives of EMP

To suggest the formation of a core group (Environment Management Cell)
responsible for implementation of environmental control & protective measures
as well as monitoring of such implementation.

To ensure project components comply with all laws and approval conditions.
Facilitate a continual review of post construction and operation activities.

To suggest preventive and mitigation measures to minimize adverse impact and
to maximize beneficial impacts like.

Preparation of Greenbelt Development scheme.

Preparation of rain water harvesting scheme and energy conservation actions.
To prepare a capital cost estimate and annual recurring cost for Environmental
Management Plan.

To prepare a detailed action plan for implementation of mitigation measures.

Measure the effectiveness and success of proposed mitigation measures

10.3 EMP Roles and Responsibilities
10.3.1 Environmental Management System

For effective implementation of the mitigation measures and consistent functioning
of the proposed project, an Environmental Management System (EMS) is proposed.
The EMS includes the following:

¢ Environmental Management Cell
e Environmental Monitoring Program
e Personnel Training

¢ Regular Environmental Audits and Corrective Action Plan
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¢ Documentation-Standard  Operating  procedures of  Environmental

Management

All the activities will be monitored to ensure appropriate implementation of all
environmental mitigation activities and to identify areas where environmental

management plan compliance is not satisfied.

For effective implementation of the system, it is also necessary to have a
permanent organizational set-up as Environmental Management Cell (EMC) for the
effective implementation and monitoring of environmental management system.
This is done by assigning responsibility to the concerned personnel for

implementation of environmental control measures.

SIPCOT Environmental Management Cell consist of 7 team members headed by
SIPCOT Managing Director, General Manager (Projects), Manager and two
Environmental Consultants assisted by two Office Staffs which will enforce and

implement the Environmental Plan.

The Organization of Environmental Management Cell (EMC) proposed is given in
Figure 10-1.
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Figure 10-1 Organogram for Environmental Management Cell

Responsibilities of Environmental Management Cell

The Environment Management Cell will be responsible for monitoring of the

individual industry’s safety and safety related systems which include
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Checking of safety related operating conditions.
Preparation of a maintenance plan and documentation of maintenance work
specifying different maintenance intervals and the type of work to be

performed.
Other responsibilities of the cell will include

Mitigation / corrective measures as specified by TNPCB.

Keeping the management updated on regular basis about the conclusions /
results of monitoring activiies and proposes measures to improve
environment preservation and protection.

Conducting regular safety drills and training programs to educate employees
on safety practices

A qualified and experienced safety officer will be responsible for the
identification of the hazardous conditions and unsafe acts of workers and
advise on corrective actions, organize training programs and provide
professional expert advice on various issues related to occupational safety
and health.

Conducting safety and health audits to ensure that recommended safety and

health measures are followed.

Table 10-1 EMP Roles and responsibilities

Designation Responsibilities

Establish an Environment Management Cell.
Responsible for overall environmental management.
Regularly coordinate with GM and take feedback
Managing Director regarding all the activities performed under EM and give
directions to succeeding component.

Provide sufficient funds for environmental management

cell to reduce the environment impacts.

Keep aware the Management about all the activities
performed under EMC.

. To ensure, implement and follow all the required safety
GM - Projects o _ N
procedures & facilities, avoid the unsafe act & conditions,
organizing safety trainings, mock drills, availability of

onsite &off site emergency plans. Plan & implement
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Designation Responsibilities

Good safety committee.

Prepare Management Information System (MIS) reports
and budget for environment management program.
To deal with the environmental issues and ensuring
Manager compliance to the conditions prescribed by TNPCB.
Noncompliance / violation of environmental norms, if any
are reported to GM and immediately required action is

taken.

Plan and maintain adequate number of trees and
gardens around the Industry
Getting Statutory Approvals from MoEF, SEIAA, TNPCB,

. DTCP, Forest, etc. Implementing Greenbelt
Environmental

development, Storm water management, rain water
Consultant 1 & 2

harvesting, etc.

Submitting Environmental compliance report and
coordinating with Environmental monitoring,
Environmental auditing, Emergency and Disaster

Management Cell, Occupational Health and Safety, etc.

10.4 EMP for Construction Phase

Environmental impacts during the construction phase can be attributed to the site
preparation activity and the mobilization of workforce. The impacts of the construction
phase on the environment would be basically of transient nature and are expected to
wear out gradually on completion of the construction programme. However, once the
construction of the project is completed and its operations started, these operation

stage impacts would overlap the impacts due to the construction activities.

In order to mitigate such impacts and restrict them within tolerable levels, the following

measures shall be adopted:

1. Proper and prior planning of approach and access roads, and appropriate
sequencing and scheduling of all major construction activities.
2. Adoption of appropriate soil conservation programme and its timely

implementation in the proposed project site.
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. Initiation of an appropriate landscape programme including plantation of trees
and flowering plants in and around the project site particularly, at all available
spaces which would serve the dual purpose of controlling fugitive dust and
abatement of noise levels in addition to improving the aesthetics of the area.

. Water sprinkling in the vulnerable areas to suppress the dust generated during
excavation, levelling and other operations.

. Use of properly tuned construction machinery & vehicles in good working
condition with low noise & emission and engines turned off when not in use.

. Control of quality of construction wastewater within the construction site
through suitable drainage system with traps for arresting the sediment load for
its proposed disposal into the main natural drainage system around the site.

. Implementation of suitable disposal methods of sediment/ construction debris
at designated places to avoid water logging at construction site.

. Provision of protective gears such as ear mufflers etc. for construction
personnel exposed to high noise levels and locating the temporary labour

sheds for housing the construction labourers away from the construction site.

10.5 EMP for Operational Phase

Monitoring during the operation phase will reflect those environmental and socio-
economic issues that may persist upon completion of construction activities.
Monitoring will focus on evaluating the effectiveness of project mitigation measures
and continue baseline monitoring and sampling. The mitigation measures to prevent

adverse impact during the operation phase of the project shall focus on the following:

Air quality

Noise environment

Water quality and water resources
Solid and hazardous waste

Land environment

Ecology

Socio Economic

10.5.1 Air Quality Management

The major air pollution sources from the industries will be DG set, boiler and process
emissions. Individual industries will have air Pollution control measures as per CPCB/
TNPCB norms to disperse the pollutants. Adequate green belt will be developed to

mitigate the pollution arising due to movement of vehicles.
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10.5.2 Noise Environment

Individual industries will adhere to the following measures to mitigate negative

impact of operation phase of the project on the surrounding noise environment.

All the noise generating equipments will be designed / operated to ensure that
noise level does not exceed 75-70 dB (A) at plant boundary as per the
requirement of Central / State Pollution Control Board.

Noise generating sources will be maintained properly to minimize noise
generated by them.

Wherever feasible, acoustic enclosures will be provided for compressors, DG
sets.

Compliance with noise control norms will be given due importance at the time of
purchase of various equipments and it will be mentioned while placing the
purchase orders and guarantee for noise standards will be sought from
suppliers.

Green belt will act as a noise barrier.

Training will be imparted to personnel to generate awareness about effects of

noise and importance of using PPEs.

Water and Wastewater Management

During operation phase, individual industries will have their own STP/ETP as
applicable to treat the sewage /effluent generated. Zero Liquid Discharge system
will be proposed by individual industries. Treated sewage will be recycled for green
belt development and treated effluent will be recycled for utilities within the industry.
Rejects from RO will be taken to MEE/ ATFD and the condensate will be again
recycled to utilities/ process. MEE /ATFD salt will be disposed as hazardous waste

by individual industries.

Rainwater Harvesting

Rainwater harvesting is an important component of wise resource use and
environmental management. The total amount/quantity of water i.e., received in the
form of rainfall over an area is called the rain water endowment of that area, out of
which the amount of water that can be effectively harvested is called the rain water
harvesting potential. The collection efficiency accounts for the fact that all the rain

water falling over an area cannot be effectively harvested due to losses on account
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of evaporation, spillage or run off etc. Individual industries will have their own rain

water harvesting system to recharge ground water upon establishment.

Rainwater harvesting pits are proposed for recharging the ground water table. The

calculation on the number of pits for rainwater harvesting is arrived as given below.

Table 10-2 Rainwater harvesting calculation

Land Allocation Breakup

Area in
Hectares

Area (A) in
(Sg.m)

Run off
Coefficient
(C)

Intensity
of rainfall
)
(mm/day)

Total
Discharge-
Q (m*/day)

Roads and Pavement Area

1.15

11500

0.7

7

56.35

Common amenities

5.6

56000

0.7

7

274.4

OSR

280000

0.15

7

294.0

Green belt area (Road
side, &periphery of plot)

503000

0.15

528.15

Total Land area

850500

1152.9

Design parameter:
Intensity of Rain fall Considered = 2612 mm (as per 2015 December flood data)

Formula:
Discharge, Q= CIA (m*/day)
Where,

Q= Discharge (in m*/day)
C=Coefficient of Runoff

I= Intensity of rainfall (in mm/day)
A= Area (in Sq.m)

Runoff calculation:

Total runoff Load = 1152.9m*/day
Proposed RWH Pits: (100% Harvesting)
Rain water harvesting pits of 250 mm dia x 1000 mm depth will be constructed.
Volume of each Pit = mx 0.250 x 0.250 x 1.0
= 0.196m°
Percolation rate is 50%, so total harvesting capacity of each pit per hour = 0.196 *1.5
= 0.29m°
Total runoff load per hour = 1152.9/24 = 48.04 m®/Hr.
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No of Rainwater harvesting pits proposed per hour intensity =48.04 /0.29 = 165.65 ~166
nos.

166 No. of rain water harvesting pits are proposed for the project.

10.5.5 Utilisation of solar energy
Solar lighting is proposed for 70% of lighting along the roads. The estimated solar

power generation would be around 40KW. Apart from this individual industries will

be insisted to provide roof top solar panels to reduce power consumption.

Solid and Hazardous Waste Management

MSW in Industrial Plots:

SIPCOT will mandate all the industries to manage the Municipal Solid generated by

them within their premises as per norms.

Municipal Solid wastes will be segregated by individual industries as organic and
inorganic wastes. Organic wastes will be composted by individual industries in
Organic Waste Convertor or Bio methanation plant and used for green belt
development. Inorganic wastes will be sold to TNPCB authorized recyclers by the

industries.
MSW in area apart from Industrial Plots:

SIPCOT has earmarked 24.060 Acres of land for establishment of Solid Waste
Management facility. Organic wastes will be composted using Organic waste
convertor/ vermin composting and compost will be used as manure for green belt

development. Inorganic waste will be sold to TNPCB authorized recyclers.

As a provision to have in house and independent Solid Waste Management facility
24.060 Acres (3.48%of Industrial Park area) has been earmarked for Solid Waste
Management Facility. In future, based on need, SIPCOT will float tender and
provide land to private players for the establishment of Municipal Solid Waste

Management facility on BOOT basis.
Hazardous waste Management

Hazardous waste from individual industries will be stored separately in hazardous
waste storage area within their premises and given for recycling to TNPCB

authorized vendors or disposed to TNWML within a stipulated period of time.
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Hazardous waste materials will be properly disposed as per the Hazardous and
Other Wastes (Management and Transboundary Movement) Rules 1989 and

subsequent amendment in 2016.

Land Environment

Following measures are proposed to mitigate negative impact during operational

phase of the project on the land environment.

Organic Solid wastes generated during the operation phase will be composted
by individual industries and used as manure. Inorganic solid Wastes will be
sold to authorised recyclers.

Individual industries will have their Air Pollution Control Measures to control the
release of air pollutants to a greater extent. In addition, thick greenbelt will
attenuate air pollutants released into the environment.

During operation phase, individual industries will have their own STP/ETP as
applicable to treat the sewage /effluent generated.

Zero Liquid Discharge system will be proposed by individual industries

Noise generating sources will be maintained properly to minimize noise
generated by them.

Green belt development will help in abatement of air and noise pollution and

will improve the aesthetics of the Industrial Park.

10.5.8 Ecology
e Pulicat bird sanctuary is located at a distance of approximately 5.77 km (NE)

from the project site. Online application for NBWL Clearance has been
submitted and the report is enclosed as Annexure-16. Site inspection by RO
done on 27" July 2020. Letter regarding site inspection and the site inspection
photos are also enclosed in Annexure-16.

Organic Solid wastes generated during the operation phase will be composted
and used as manure. Inorganic solid Wastes will be sold to authorised
recyclers.

Individual industries will have their Air Pollution Control Measures to control the
release of air pollutants to a greater extent. In addition, thick green belt will
attenuate air pollutants released into the environment.

It is expected that the ecology of the region is preserved by these mitigation

measures.
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¢ Individual industries will have their own STP/ETP as applicable to treat the
sewage /effluent generated. Zero Liquid Discharge system will be proposed by

individual industries.

10.5.9 Socio — Economic Environment

Various modes of indirect employment i.e., transportation, increased business
opportunities to shopkeepers, small scale business entrepreneurs etc. will lead to

development of the area.

10.6 Occupational Health Centre (OHC)

Within the Industrial park, there will be One Occupational Health Centre with 1Doctor

and 1male nursefor each shift along with 24/7 ambulance facility.

10.6.1 First aid Boxes
A first aid kit is a collection of supplies and equipment for use in giving first aid. First

Aid boxes will be kept available in OHC. First Aid items will be issued to injure only
by authorized persons.
Following are the contents of First Aid Box,
1. Dettol — Antiseptic solution
. Ciplox — Eye Drops
. Soframycin — Skin ointment
. Silverex — Burn ointment
. Betadine — Microbicidal solution
. Muscle Pain relieving gel
. Sterilized Cotton Wool
. Surgical Paper Tape
9. Small Sterilized Dressings
10.Medium Sterilized Dressings
11.Roller Bandage — 5 cm wide
12.Roller Bandage — 10cm wide
13.Band Aid

14.Crocin / Paracetamol Tablet

10.7 Corporate Environmental responsibility (CER)

As per the Office Memorandum dated 1st May, 2018 from MoEF&CC, SIPCOT will
earmark Rs.3.75 crores i.e 1.5% of the project cost towards Corporate Environment

Responsibility (CER) activities. As per the issues raised during Public Hearing, it is
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proposed to carry out the following activities. The details along with its cost are given
in Table 10-3.

Table 10-3Cost allocation towards CER activities

CER activity Cost
(Lakhs Rs.)

Providing 10 nos. of common toilets (5 nos. in 25

Manallur village and 5 nos. in Soorapoondi Village)

Skill development centre for providing training 25
related to E-Vehicle/ auto components repairing to
local people.

Desilting two lakes near the project site

Construction of 75 KL water storage tank for
Manallur Village and providing 75 KL water to
Manallur village, along with development

ofsewerage system.

Providing Health camps at Manallur, Soorapoondi
villages once in 6 months for general check up
Total

The remaining amount will be utilized for the following activities in the nearby villages
namely Manallur, Soorapoondi, Ramachandrapuram, Madharapakkam, Sathyavedu,

Irukulam villages:

PC with a printer and scanner to the Government schools.

Drinking water dispensers for the Government schools.

Class room furniture for the Government schools.

Sports equipments for the Government schools.

Solar lighting facilities for the Government schools.

Providing Medical equipments for primary health centre.

Providing trolleys to Local Panchayat for transport of Municipal Solid Waste
Solid Waste Disposal Bins

Construction of Rainwater Harvesting Pits

Construction of toilet

Avenue Plantation
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e Solar lighting facilities
e Scientific Support/Awareness to farmers

e Skill development for youth

The details on CER activities carried out along with its cost will be submitted along with

the half yearly compliance reports.

10.8 Budgetary Provisions for EMP

Adequate budgetary provisions have been made for execution of environmental
management plan. The details of capital and recurring budget earmarked are given in
Table 10-4.

Table 10-4Cost for Environmental Protection Measures

Component Capital cost Recurring cost
(lakh) (lakhs) per
Annum

Storm water drains & Rain Water 600.00
Harvesting
Municipal Solid Waste Management 25.00

Greenbelt Development 31.06
Safety - Occupational Health Centre 30.00
Environmental monitoring 0.00
Solar Lighting 150.00
Total 836.06
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11. SUMMARY AND CONCLUSION
11.1 Summary

An Environmental Impact Assessment Study has been carried out and assessed for
the proposed project based on the ToR and baseline quality data collected for the
study area. Identification and anticipation of the potential environmental impacts due to
the proposed project with a delineation of appropriate impact mitigation measures in
an Environmental Management plan during both construction and operation phases is

provided in the EIA report.

The proposed project will ensure that the industrial activities relevant to the project are
environmentally sound with no adverse impacts posed on the natural environment in

the surrounding area.

The marginal impacts that might be caused by the proposed activity will be mitigated

by the pollution control and environmental management measures.

In a true and a larger sense, in view of the considerable benefits from the project with

no major impacts, the proposed project is said to be more beneficial to the nation.

The EMP implemented for the construction and operation stages of the project will

include:

Air Pollution control and management
Noise Control and Management

Solid and Hazardous Waste Management
Sewage treatment and Management

Effluent treatment and Management

In order to effectively implement the EMP, an environmental management system will

be formulated.

11.2 Conclusion

The baseline study carried out for the study area indicates that all the physical,
chemical and biological characteristics of the environmental attributes in the

surrounding area are well within the permissible limits.
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Based on this environmental assessment, the possible impacts during both pre-project
and post-project phase are anticipated and the necessary adequate control measures

are formulated to meet the statutory compliances.

With very less negative impacts, the project positively leads to commercial business
opportunities, employment opportunities, increased revenue and infrastructural

development.

Thus, this project may kindly be granted Environmental Clearance.
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12.DISCLOSURE OF CONSULTANT

In order to assess the potential environmental impacts due to Proposed development of
Manallur Industrial Park at Manallur and Soorapoondi villages, Gummidipoondi Village,
Gummidipoondi Taluk, Thiruvallur District and Tamil Nadu state, SIPCOT through ITCOT
Consultancy & Services Limited has engaged Hubert Enviro Care Systems (P) Limited,
Chennai to submit the revised EIA /EMP report based on the Minutes of 230" meeting of
Expert Appraisal Committee for Projects related to Infrastructure Development, Industrial
estate/parks/complexes/areas, Export Processing Zones, Special Economic Zones, Biotech
Parks, Leather Complexes and National Highways projects held on 28 - 29 January, 2020.
The report was prepared by Centre for Environment Health and Safety - Annamalai

University and Baseline monitoring was done by M/s.VIMTA Labs, Hyderabad.

12.1 ITCOT Consultancy &Services Limited

ITCOT Consultancy and Services Limited (ITCOT), SIPCOT’s Project Consultant is a
reputed Central Public Sector Consultancy Organisation founded in 1979 as a joint
venture of leading Financial Institutions, State Industry Development Corporations and
Banks. The company is registered under Companies Act, 1956 on 17" July 1979. The
Registered Office of the company is located at 50-A, Greams Road, Chennai, Tamil
Nadu - 600 006.

ITCOT has more than 40 years of track record in offering various industrial and
technical consultancy services to Govt. departments, Banks, Financial Institutions,
Corporate, SME, etc.

ITCOT is known for impartial and client neutral approach. ITCOT is an approved
consultancy agency for the provision of various consultancy services such as
preparation of Techno-Economic Feasibility Report, Techno-Economic Appraisal
Report, Detailed Project Report, Project Appraisals, Project Management Consultancy,
Tender Process Management, Lender’'s Independent Engineer, Owner's Engineer,
Environment Impact Assessment, Cluster Development, Statutory Compliance
Consulting, Energy & Environmental Consulting, Financial Restructuring, Asset
valuation, Skill Assessment etc., to Govt. departments, Banks, Financial Institutions,
Industrial Development agencies, Corporates, SME, etc. for industrial growth and

development.

12.2 CEHS, Annamalai University

Annamalai University is a State University. Centre for Environment, Health & Safety

(CEHS) is a wholesome, multi- disciplinary Environmental Organization of Annamalai
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University and an accredited EIA Consulting Organization under National Accreditation
Board for Education and Training (NABET) by Quality Council of India (QCI) for
undertaking EIA studies for Seven Sectors for MOEF&CC. Industrial Estate/Parks is
one of the sectors for which CEHS has been accredited.

CEHS has been contracted for EIA consultancy by SIPCOT through ITCOT
Consultancy and Services Limited, Chennai towards getting Environmental Clearances
under EIA Notification, 2006.

MoEF&CC and as well QCI/NABET updates the list of accredited EIA Consulting
Organization on every month and keep posting it in their official web of MOEF&CC and
as well QCI/NABET.

12.3 Brief Profile of Hubert Enviro Care Systems (P) Limited (HECS)

Enviro Care Systems was started in the year of 1997 by Dr. J. R. Moses with the vision
to serve the world in all environmental related problems by completing the latest

technological advancements available.

In the year 2004, Enviro Care Systems became Hubert Enviro Care Systems (P) Ltd

after having collaboration with Hubert Stavoren B.V. for higher Technology.

The company provides total pollution control solutions to several industries like
Thermal Power Plant, Pharma, R&D Facilities, Electroplating and Manufacturing, IT

Parks, Residential Complexes, Dairies, Food Processing, Textile mills, Breweries, etc.

The company is specialized in executing projects right from concept development,
supply, erection, commissioning and operation on turnkey basis. HECS has
successfully executed more than 200 environmental engineering projects for various

industrial sectors both in India and overseas.

HECS has state-of-art facilities to provide quality environmental consultancy and

engineering solutions.

12.4 Strengths of HECS

Number of Employees as on date

Total No of Employees
Consultancy
Laboratory
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 Projects 19
Operation & Maintenance 614

12.3 QCI - NABET - EIA Accreditation

| Consulancy Hubert Enviro Care Systems Pvi Lid., Chennal
MABET Cerificate Mo NABET! EWA 1619 RADDA] Valid up fo 290572020
MoEF Reg. Lab F.No. Q-15018M32016-CPW

National Accreditation Board for Education & Training (NABET) is a constituent board
of the Quality Council of India (QCI). QCI, NABET has accredited HECS for carrying
out Category ‘A & Category B' EIA studies in the following sectors:
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J. KUMARAGUYRUBARAN, LA.S.,
Maznaging Direclar

Stade Indestries Promolion Corporation of Taminady Limiied

18-&, Rukmani Lakshmipaihy Road,

Egmore, Chennai-800 008.
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ANNEXURE
For
'Development of Industrial Park at Manallur and Soorapoondi Villages, Gummidipaendi

Taluk, Thiruvallur District, Tamil Nadu — Land area 279.99.5 Ha'
AL

Villages: Manallur and Soorapoondi
Talok: Gummidipoondi
District: Thiruvallur
State: Tamil Nadu

By
State Industries Promotion Corporation of Tamil Nadu Limited

(SIPCOT)

O

27

ElA Consultants

CEHS Annamalai University (EIA Prepared)
ITCOT Consultancy and Services Limited
Repart Validation by
HUBERT ENVIRD CARE SYSTEMS (P) LTD, CHENNAI
August 2020

L~

J. KUMARAQURUBARRN, ILA.S.,
Managing Diraclar
Stata Indusires Promotion Corporation of Tamilnzdy Limied
19-A, Rukmani Lakshmipaihy Road,
Egmore, Chennai-600 008,




List of Annexure

Annexure no Details

1 Reply to the query raised in230"EAC meeting vide agenda no. 3.1

2 HECS NABET Certificate copy

3 Extension letter issued by NABET

4 Acknowledgement from MOEF&CC on submission of letter regarding
change of consultant

5 GO No.119 dated 07/06/2013 regarding administrative approval for
development of Industrial Park over and extent of 303.75 Ha(300.765 Ha of
poramboke land and 2.985 Ha of patta land to SIPCOT for development of
Industrial Park).

6 GO No. 285 dated 03/08/2018 regarding alienation of 283.08 Ha of land to
SIPCOT for development of Industrial Park

7 Thiruvallur district Collector Letter No. 14888/2018 dated 10/06/2019
regarding exclusion of 3.08.5 Ha of land

8 Land Delivery Receipt in proof of taking over possession of 279.99.5 Ha of
land from Zonal Deputy Tahsildar

9 Layout of Proposed Industrial Park

10 Letter for supply of 5MLD TTRO water from CMWSSB to Manallur Industrial
Park

11 Letter for supply of 1.3 MLD fresh water from CMWSSB for Manallur
Industrial Park.

12 Zonation map prepared for the proposed Industrial Park as per guidelines of
CPCB’s programme on zoning atlas for siting industries.

13 Advertisement for conducting Public Hearing

14 Public Hearing Proceedings

15 Disaster Management Plan

16 NBWL NOC Application
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Annexure-1

. HLAlE IRRIEURES FIWnoNon LOfRAalesE ¢l 1088 Rddu LiRineda
(& Govemment of Tami Mod) Undaniskg)
w Foagd. Office : 19«4, Fukmani Lakshinipaihy Foad, Post Box Mo, 7223, Egmeore, Chennai - 600 (6.

Fhome . 26554757, Fax - (M4-2B5 13978, Wabsite © wenw. sipaalin
Frojects/ElA/Manallurf 2020 Date: 21.05.2020

Thie Mamber Secratary TA [11

Minlstry of Environment Forests and Climata Change
Indira Parvavaran Bhavan,

Vayy Wing, 3™ Floor, Aligani,

Jor Bagh Road,

Hew [walhi - 110003

Sir,
Sub: Reply to the gquery ralsad during the 230" EAC meeting for
Pavelepment ¢f Manallur Industrial Park, Gummidipoondi Taluk,
Thiruvallur District, Tamil Nadu by SIPCOT

Ref. 1 Proposal No. I&/TH/NCR/27117/2015 [F NG 21-55/2015-
[A.ITIY

2 Minutes of 230" mesting of Experl Appraisal Commltbes for
Frojects relabed to Infrastructure Development, Industrial
astatey parks’ complexesfareas, Export Processing Zones,
Spedal Econgmic Zones, Blotech Parks, Leather Complaxes
and National Highways projacts hakd on 28 - 29 January,
2020 Agenda No. 3.1

ool e

’

With reference to the above subjact, plaace Aind endosad tha réply 1o the query
ralsag during tha 230" EAC masting along with the supporting Annasure.

We request you o kindly process our application for Environmental Clearance.

Yaours lalthfully,

e
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Reply to the query raised in Minutes of 230" Meeting of Expert Appraisal Committee
for Projects related to Infrastructure Development, Industrial estate/ parks/ co mplexes
lareas, Export Processing Zones, Special Economic Zones, Biotech Parks, Leather
Complexes and National Highways projects held on 28 - 29 January, 2020

Agenda No. 3.1 — Development of Manallur Industrial Park at Gummidipoondi Taluk,
District Thiruvallur, Tamil Nadu by M/s State Industries Promotion Corporation of
Tamil Nadu (SIPCOT) Limited [Proposal No. IAITN/INCP/27117/2015] [F.Ne.21-58/2015-

1A 11
[ SNo | Query T Reply
1 i.Thqugh_tha ‘consultant  has | 1. SIPCOT has changed the consultant from
already applied for accreditation M/s, Centre for Environment Health and
(renewal) but as on date fthe Safety- Annamalai University to M/'s
consultant does nol possess Huberd Enwviro Care Systems (P} Lid,
accreditation  cerificate  from (NABET Accraditation lefter s attached as
QCI/NABET an Annexure-1a).
I 2, Mo objection certificate for change of
consultent from Mis. Centre for
{ Environment Healh  and Safaty-
Annamalal University is sttached as anl
Annexure-1b.
3, Change of EIA consultant letter submitted |
to MoEFECC on 0%/03/2020 and
| acknowladgement of the same is enclosad |
&s Annexure-ic
2 Tha cerificate from Chief Wildiife | 1. Pulicat wildiife sanctuary/Lake is located
Warden that states the distance at a distance of = 577 Km towards NE
of existing FPulicat direction, Topo map wilth demarcafion

Wikdlife Lake Sanctuary or any from project boundary to the sancluary is

other protected area located in attached as an Annexure- 2a.

the close vicinity of the propesed 2. Applicalion for obtaining NBWL clearance

project site was not provided. from Chisf Wildlife \Warden was applied in
Parivesh Portal on 02/03/2020. The onlina
application repon iz enclosed as
Annexure- Zb

3 Letter from competent authorty The letler issued by Chennai Metropolitan

regarding allocation of water was | Water Supply and Sewerage Board

s
J. KEUMAR A RUBRRAM, |.A.S,,

Mandging Dirkciof
Biate indusines Pramolian Cospoiatos ol Taminado Limied
154 Hukman Leksbhrpoalny Hoad,
f:g.[!' gre, Ghanna-tCh 94
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s.No Query . Reply
not submitted (CMWSSB) for the supply of 5 MLD of
Sewage-Terlary Treated Reverse Osmosis
(TTRC) water and 1.3 MLD of fresh water for
Manallur Iindustrial Park is enclosed as
Annexure-3a and Annexure- 3b
respactively
4 | Proponeni has mentioned Thal 1. Pulicat wildiife sancluary/Lake is Tncatia?i']
thera is no prolected area within at a distance of = 577 Km towards NE
‘ 10 km range of fhe direction, Topo map with demarcation
proposed sde. Howewver, as per  from project boundary to the sancluary Is
Ministry's  Decision  Suppor altached as an Annexure- 2a |

Systam, Pulicat Lake | 2. Application for  obtaining NEWL
Wildlife Sanctuary is located at clearance from Chief Wildlife Warden
5.5 km from project site. was applied in Parivesh Poral on |

02/03/2020. The online application rapart

Is enclosed as Annexure- 2b,

5 'As per ToR issued by Ihis The project area is reduced from 303,75 ha

Ministry. project area is 303.75  toc 286 065 ha due to following reasons

ha, however. in EC application. | 1. While oblgining ToR for the park, the

project area s mentioned as land area was considered as -I

285 065 ha, 303.756 Ha (300.765 Ha of poramboke
land and 2985 Ha of pafta land) based
on the administrative sanction issued by
Govemment of Tamil MNadu for

' development of Industial Park at

Manallur vide G.0 (s}
MNo. 119 daled 07.06.2012 The same is
enclosed as Annexure-da.

2. While applying for EC, the poramboke
land extent was reduced to 283.08 ha
vide Government of Tamil Madu GO

(M=) Mo. 285 dated
| 03/08/2018, enclosed as Annexure -4b,
Accordingly, in EC application the land

|_ exten! was conside Q:E-ﬂﬂl'rﬁ"

J. KUMARAGURUBARRN. 1A.5.,
Managing Direcior

-

Stabe Indusiries Fromalion Compe:atar o Taminadu Limibed
18-A. Rukmani Lakshmpathy Raad,
Page 5 of 170 Egmare, Chennai-670 078
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| SiNo Query Reply i
| (283.08 Ha of poramboke land vide per
I G0 (Ms) No. 285 dated 03/08/2018 and
- 2 BB5 Ha of patta land vide GO.(Ms) no.
110 dated 07.06.2013)
| The project area is now further reduced from
286,065 ha fo 270995 ha due to the
following reasons.
1, 3.085 ha of poramboke land has been
excluded by l
Thiruvallur District Collector vide lefter
no, 14858/2018 dated
10.06.2019 enciosed as Annexure 4c.
| 2. 2.985 ha of patta land is also excluded
from acqguisition and the lotal area of the
park is reduced to 275.99.5 Ha
3. The Land Dalwvery Receipt of SIFCOT In
proof of faking over possgssion of
279,895 Ha of land from Zonal Deputy
Tahsiidar is enclosed as Annexure-4d
As on date the project site area is 2789.98.5
ha
The ElA and all documentations are revisad
to 279.99.5 ha,
We request MoEFACC to kindly consider the
above and accept the same,
B Site selection for the proposed | As per CPCB guidelines dated 29" Febreary

Industrial Estate is nol planned
according to guideling of CPCB's
programme . on Zoning Atlas for
siting of Industries.

2018, tha line of activibes proposed for the
Industrial Park is enclosed as Annexure-5a
and #s Masler plan |s enclosed as Annexure
-5b.

The proponent has not addressed
tha Public Hearing issues raised
and commitmants rrade
by Proponent along with fund
provisions in EIA/EMP report

1

Public Hearing Minutes is attsched as |
Annexure = 6a.

Public Hearing issues raised and
commitment made by proponent s ‘
enclosed as Annexure -6b.

L-

J. KUMARAQURUBRRAN, LLAS,,
Managtng Deirectar

18-A, Rukmani Lakshmipalty Hoed,
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S.No

The proponent has nol p!anned';
Industrial Estate according o
critefia mentioned in the Ministry's
Technical EIA Guidance Manual

Estate (2009) |
ILE&FS Ecosmar

for  Industnial
prepared by
Limited.

The proponemt shall revise the
layout {ovarlaid on Google map

1

2.

using kmi file) and planning of the I 3.

proposed Industrial Estate.

Based on CPCB guidelines daled 20th
February 2016, the type of industries
proposed is enclosed as Annexure-5a.
The Industrial Estate's Master plan is
revised based on the Ministry's
Technical ElA Guidance Manual for
Industrial Estate (2009) prepared by
IL&FS Ecosmart Limited and the same is
enclosed as Annexure-Sh.

The layoul superimposed on Google
map using kml file s enclosed As
Annexure -5c.

The proponent has proposed | Proponent has studied and reworked as per

instaliation of ETP by individual the ADS and have proposed the following:

Industrial  Unit ZLD,
employing RO But
nothing has been mentioned

with
Eystam,

about managementireatmant nrl
the reject from RO hawving high
TDS other consttuent
parametars

and

1 As water table 15 shallow in tha|

area (2.38-7.36 m bgl during pre-
mansoon and 0.78-7.30m bgl
dunng post-monscon) and  sall
formation is predominantly red

| clay and coastal sand. Thus, the |

site i not suitable for Chemical
Industries s0 as fo protect lhe
ground water and surface water

Page 7 of 170

1.

Individual industries will have their Zero
Liquid discharge concept (own ETP/
STP as applicabie) and will take care of
reject management by  installing
MEE/ATFD.

Water requirement calculation and Water
Balance diagram Is enclosed as
Annexure-Ta and 7b respactively

addressing the rejacls management

proposed

Primary survey (Posi-Monsoon) was |
dona within 1km radius from the project |
site on 14/0272020. Ground Water lavel
was ideniified using peizometer at four
locations near the site.

Based on the survey, the water table a
site varies from 2.5 m to 4.2 m below
ground level. The detalls of the water
level and the water table map ame
enclosed as Annexure-8

Based on the water table, following

J: KUMARA, URUBARAN, LA,
Mandging Director

19-A, Rukmanl Lakshm

State Indusiries Promation Corporaion of Tamiinady Limind



SNo | Query Reply J

changes are made in the type ufi

industries proposad as below:
|, Only 10% of the plotied area (19.41
Ha} is proposed for Mon Pharma

industries in 5(f) Category — ie., |
Synthetic Acrylic polymers and
resins, water proofing compounds,
synthetic adhesives elc

i. 80% of the plotted area {173 60 Ha)
is proposed for Non EC category
industries -  Automobile and
Automabile Accessories, E vehicle
and its components manufacturing,
Engineerng and fatirication, Plastics
Manufacturing etc., faling undér
Red, Crange, Greem and While
category industries

il The individual B(f) Industres wil
have all their slorage tanks and

plpelines above ground.

4, Affidavit regarding the proposal for
allotment of 10% of plotted area for non
pharma industries in 5(f -ie Synthetic
Acrylic polymers and resins, water
proofing compounds, syniheatic
adhesives etc and rest 90% of plotied

| area for non EC category indusiries —

| ig., E wvehicle and ts componenis
manufaciunng, Automobile and
CCessonas manufacturing,
‘ Engineering and fabrication, plastics |
manufacturing etc.. is enclosed as

Annexure -9

pal-

4. KUMARA RUBARAN, LA.S.,
Managing Diraclor
Stale Industries Promoticn Corporation of Tamiinady Limilsd
19-A, Rukmani Lakshmizaihy Aoad,
Page 8 of 170 Egmore, Chennai-500 004,




SNe | Query == ~ Reply

following:

a Zero Liguid Discharge Concept with
deployment of RO followed by
MEE/ATFD.

| b. Hazardous waste will be segregated and
will be earmarked and stored not morme
than 80 days in dedicated Hazardous
storage with concrete platform  and
proper roof shed. And then will be sent fo
| TSOF. Thus no spillage on land is
| | envisaged

. Top soil conservation will be dona to
maintain the soll fertility,

SIPCOT wil monitor and ensure that

individual industries comply with all the
conditions in the agreameant,

11 |Proponent shall revise fhe I'ElA reporl 1s revised and zame wil be
EIAWEMP report by incorporafing | submitted to MS, MOEF&CC*,
all above mentionad
observations of EAC

' “Due ta limitation in ADS file size, Revised EiA repor could not be uploaded along with 1his
reply. However, the same will be sent to all members for circulation prior to EAC meeting.

"

4 HUMAR;GUHULAHAH. LA.S.
Managing Directif S

State Indeastries Promolion Lorporation of Tamilngdy Lirmiled
18-A, Rukmani Lakst mipathy Road,
Egmors, Chennal-g00 #ng
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List of Annexure

Annexure no

Details

1a HECS NABET Certificate copy and Extension letter issued by NABET

1b NoC from Annamalai University

1c Acknowledgement from MoEF&CC on submission of letter regarding
change of consultant

2a Topo map showing the distance of Pulicat lake from site

2b NBWL NOC Application

3a Letter for supply of 5 MLD TTRO water from CMWSSB to Manallur
Industrial Park

3b Letter for supply of 1.3 MLD fresh water from CMWSSB for Manallur
Industrial Park.

4a G.O0 (Ms)No.119 dated 07.06.2013 allocating
303.75 Ha (300.765 Ha of poramboke land and 2.985 Ha of patta land) for
development of Industrial Park at Manallur.

4b GO (Ms) No. 285 dated 03/08/2018, callocating 283.08 ha by the
Government of Tamil Nadu

4c Thiruvallur district Collector letter No. 14888/2018 dated 10/06/2019
regarding exclusion of 3.08.5 Ha of land

4d Land Delivery Receipt in proof of taking over possession of 279.99.5 Ha of
land from Zonal Deputy Tahsildar

5a Line of activities for the proposed project

5b Zonation Map prepared for the proposed Industrial Park

5c Layout superimposed in Google image

6a Public Hearing Proceedings

6b Reply to issue raised during Public Hearing with Fund allocation

7a Water requirement calculation

7b Water Balance Drawing

Ground water table near project site

Affidavit regarding allotment of 10% of plotted area for non pharma
industries in 5(f) -ie Synthetic Acrylic polymers and resins, water proofing
compounds, synthetic adhesives etc and rest 90% of plotted area for non
EC category industries —i.e., E vehicle and its components manufacturing,
Automobile and accessories manufacturing, Engineering and fabrication,

plastics manufacturing etc.,

Page 10 of 170




(ag Annexure-la
Quality Councit of India

< National Accreditation Board for
Education & Training

"CERTIFICATE OF ACCREDITATION

Hubert i terns (P) Lid.

A-21, 11l Phase, Behind Lions Club School, ThruVIKa Indusirial Extata,
Gulndy, Chennai — 600032

Accradited as Category - A organlzation pnder the QO-NABET Stheme for Accreddathon of ElA
Consultant Ovganizations: Version 3 for preparing ElA-EM# reports In the following Sectors:

. | Spctar{ae
H'h_ mm'{e.n.pum } NASET nfm 1 &
1| Mining of minerals Incluckng opecast ! underground mining 1 14a] i} A
2 | Qnshore all ang ges eqioration, terelapment & produciion 2 b | A
3 | Thermal power plants . 4 | 1 A
4 | MewBurgbeal irdustries isdcondary ratalurgy ondy) 8 3{al 4
S b Caasir planks 9 31k 3
f | Parratawm refieng ndustry 10 4 {a A
| 5 | Pefrochemical complexes [inchustrits b 5 pracasing of petroleumn 18  [e] A
: lraetlares & netursl ges sndfor refiarning o aratnatied)
'y | Petochemical based procwsing [processes other than oracking & | o £ a8 "
reforrmation and not cowersd wridass b Socrplace]
p | Symthetic orgonic dvomdcalks irduskry a 5{N A
0 | kodated starage & handllng of Hazardous chemicals 28 & i{b] B
Industilal  estatesy parks’  complewesfareds, SapOrt  procising
1 | SoresEPZa), Speay Eotramile S SEE:], Mowech Farks, Laather A1 Tiet A
Cpampd e s
12 | Commen Mura:ipal Solld Waste Management Facility [EMEWHAF] 37 Ty E
13| Bullchrg and consirucllcn projecis 38 £ (a) B
14 | Townships and Area developraent profecls 3% &b B

obr: Mames of oepcaved A Cogndinmiors and Furchiana! Adrra Faparis ane medttlitieg RS AL oy dadad Mos, 003, 2017
Dok bt oy QOFNWABET wg ks i,

The Aeraditation skl remunn b fanm mblest by Corfinged caomploncs Eo the derens el somallnons Ao k1 T MARE T Trbby

of acoredktation heorig an OCTRARETENLACOMIEOREE detkd Feb. 16, 2008 The dcaalbmion meeds toburemmﬂbefm e
axpiry dare by Hirhart Ervire Cmve Speerms (P D6, Chnne! Raltery the roess OF Hsescrment

%

Sr. D . NASET Cartificate No. Valid sl
Daad: Fab. 16, 2018 NABET/ B1A/1619/ RA 0093 13.10.201%

For the tgkkabad L5t of Accpetited EHA Conauimnt Organizations with approved Secbors phicass teRer to CO-MABET website,
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National Accreditation Board
for Education and Training

(Member - International Accreditation Forum & Pacific Accreditation Cooperation)

To 16 April 2020

Hubert Enviro Care Systems
18, 92nd Street, 18th Avenue,
Ashok Nagar, Chennai — 600083

Sub.: Extension of Validity of Accreditation between 15th March and 30th April 2020
till 30th June, 2020 - regarding

Dear Sir/Madam

In view of the outbreak of Corona Virus (COVID-19) and subsequent lockdown
declared for its control vide order dated 24th March 2020, issued by Ministry of Home Affairs,
Govt. of India, NABET hereby extends the Validity of your Accreditation till 30th June 2020.

As soon as, NABET office opens/resumes its operation necessary action regarding issuance of
certificate/extension of validity letters / other may be initiated, therefore, ACO to ensure
their complete application with NABET, if applicable.

Meanwhile, you may enclose this with your EIA reports along with the certificate/validity
letter. The EAC/SEIAA/SEAC/Other are hereby requested to consider the same as a valid
document for the preparation of EIA/EMP report.

With best regards.
Sd/-

(A KJha)
Sr. Director, NABET

Institute of Town Planners India, 6t Floor, 4-A, Ring Road, I.P Estate, New Delhi-1 10 002, India
Tel. #4+911-23323416,417,18, 419, 420, 421,423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org
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QCI/NABET/ENV/ACO/20/1365 June 30, 2020
To

Hubert Enviro Care Systems
18, 92nd Street, 18th Avenue,
Ashok Nagar, Chennai — 600083

Sub.: Extension of Validity of Accreditation till Sept 29, 2020 - regarding

Dear Sir/Madam

In view of the outbreak of Corona Virus (COVID-19) and subsequent lockdown
declared for its control vide order dated 24th March 2020, issued by Ministry of Home Affairs,
Govt. of India, NABET hereby extends the Validity of your Accreditation till Sept 29, 2020.

As soon as, NABET office opens/resumes its operation necessary action regarding issuance of
certificate/extension of validity letters / other may be initiated, therefore, ACO to ensure
their complete application with NABET, if applicable.

Meanwhile, you may enclose this with your EIA reports along with the certificate/validity
letter. The EAC/SEIAA/SEAC/Other are hereby requested to consider the same as a valid
document for the preparation of EIA/EMP report.

With best regards.
Sd/-

(AKJha)
Sr. Director, NABET

Institute of Town Planners India, 6 Floor, 4-A, Ring Road, I.P Estate, New Delhi-1 10 002, India
Tel. « +911-233234 16,417, 18, 419, 420, 421,423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org
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Annexure-1b

Centre for Environment, Health & Safety

&-'n
ANNAMALAI #£ UNIVERSITY
Annamalai Nagar-608 002

............... NABET/QCI accredited EIA Consultancy Organization for MoEF/Gol

=C |

CEHS/SIPCOT/MLR-029/20 14/03/2020

To,

The Member Secretary IA 111

Ministry of Environment Forests and Climate Change
Indira ParyavaranBhavan,

Vayu Wing, 3" Floor, Aligan;,

JorBagh Road,

New Delhi - 110003

Subject : No objection for taking up the balance work of “Preparation of EIA/ EMP report for
proposed Manallur Industrial Park at Manallur and Soorapoondi Villages,
Gummidipoondi Taluk, Thiruvallur District”.

Reference :Proposal No. IA/TN/NCP/27117/2015 [F.N0.21-59/2015-1A.11I]

Sir,

We wish to inform you that we have no objection in M/s. Hubert Enviro Care System (P) Ltd,
(HECS) located at A-21, Phase lll, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032,
towards taking up the balance work of “Preparation of EIA/ EMP report for proposed Manallur
Industrial Park at Manallur and Soorapoondi Villages, Gummidipoondi Taluk, Thiruvallur District”
for obtaining Environmental Clearance.

We also inform that, the data and other information provided in the EIA report given by us can
be used by HECS fo finalize the EIA report and validating the same for appraisal by MOEF&CC.

This has been informed already to NABET/QCI.

Thanking you
Yours faithfully,
! o
Dr.Nehrukumar
Director
Copy to

M/s.State Industries Promotion Corporation of Tamil Nadu Limited (SIPCOT),
19-A, Rukmani Lakshmipathy Road,
Egmore, Chennai - 600 008.
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Annexure-1c

Letter regarding Change of Consultant —Acknowledgement from MoEF&CC

L Jo swbmit in 1B W tern et
e State Industries Promotion Corporation of Tamil'Nady Limited
& Gvwmment of Tam# Malu Undesaling)
. : fAned, Pest Box g, .
Ragd, Oifice @ r:ﬂ?ﬂgﬁrﬂ?ﬂ&m-iﬂhﬁmﬂ.i:hhlh?fhim_iml- 0 DR

S— s
§i & T W

The Hembar Secretary, it u 7

Hll'liEtl"p' of Enwiromment, Forest & Climate Change, e

SAT@.:WHF" Bhavan, 5
@, 3" Floor, Alganj, P |
Jor Bagh Road, " ENETES T

aub:  SIPCOT - FrEn ridustr
s Eﬂhﬂﬂﬁ" E- of 1 isl Park in  Manghur and
il ages of Gummidipoondi Taluk, Thirmradyr e
u - Entimation on Changa of Considtang - Fegarding =

Resf: ;
;_ ::EE::I :l‘l-:ll ;ﬂﬂfﬂfﬁlgﬁ!ﬁiﬁéﬁﬂn. 21-50/ 200 5-18 1)
mestn Appraisal O i
w ;Iam;;;rﬁanuutum Developrnant, ]nd;?rw;.hg
Economic Fones mﬂaﬁwmmim weshrsc B rer
- . T m
Highways orojects haid on d8-1 Janugry, zugffg:rﬂa r‘rr-?ggn?l

HECS & enclogad for your Ling refarence,

ET.0.
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12/

This is submitted for your kind perusal and record.
Yours faithfully,

e

Ma na;}ggm;{tor
Enclosed as above:

1. NABET Certificate of M/s. Hubert Envirc Care Systems Pvt. Ltd.,

Chennai
2. Extension letter issued by NABET to M/s. Hubert

Copy to:
1. M/s. Centre for Environment, Health and Safety
Centre for Environment Health & Safety, Annamalai Un|ver5|ty,
Chidambaram - 608 002.

2. M/s. Hubert Enviro Care Systems Pvt. Ltd.,
A-21, I1Ird Phase, Behind Lions Club School,
Thiru Vi Ka Industrial Estate, Guindy, Chennai — 600 032.

3. M/s. ITCOT Consultancy and Services Limited,
50-A, Greams Road, Chennai.
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Annexure -3a

AND SEWERAGE BOARD

MAMNAGING DIRECTOR

Lr.No. CMWSSBICE(QSMIISTP(NYASTTRO - KODIGIWSIPGOT-MANALLUR, Date; 30.01.2020
Te,

The Managing Director,

SIPCOT,

No.19 - A, Rukmani Lakshmipathy Road,

Egmore,

Chennai = 800 D08.
Sir,

sub:  CMWSS Board — C.E (O&M) |l - S.E.(WWTER) - "Design, Build and Operate
for 15 years (DBO) a 45 MLD capacity Tertiary Treatment Reverse Osmosis
(TTRO) Kodungaiyur expandable to €0 MLD including supply, laying and
maintenance of D.| Transmission mains for conveyance of Proguct waler o
industries located in Manali - Minjur and Manali — Ennore cormidor = Reques!
received from SIPCOT o supply 20MLD TTRO water to SIPCOT industrial
park at Manallur from Kodungaiyur TTRO plant - Confirmation on supply to
SIPCOT industrial park at Manaliur from Kodungaiyur TTRO plant - Req.

Ref 1) SIPCOT Lr.No.CD/MWater Supply/MNL/2018, Dated 27, 12.2018
2) SIPCOT Lr No. CD/Water Supply/MNL/2018, Dated :29.01.2020

LL g i ]

The Managing Director, SIPCOT, has requested o extend the supply of 20MLD TTRO
water from TTRO plant at Kodungaiyur to the proposed SIPCOT industnal park at Manaliur
and other parks in the vicinity and also to furnish lettes of confirmation for the supply of TTRO
Water in order to obtain Environmental clearance for the proposed industnal complex at
Manallur, vide referance 1% and 2™ cited respectively.

Your requirement of 20MLD of TTRO water has already been factored in the
astimation and we hereby convey our acceptance to supply 20 MLD of Tertiary Treated water
to SIPCOT indutries including SMLD for the proposed SIPCOT industrial park at Manaliur and
15 MLD for other parks in the vicinity from the expandable SOMLD TTRO plant at Kodunagiyur
on completion of entire works in all respects,

0| o
~| MANAGING DIRE

No.1, Pumping Statio PEGESPeH PO pet, Chennal - 500 002.
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CHENNAI METROPOLITAN WATER SUPPLY AND SEWERAGE BOARD
No.1, Pumping Station Road, Chintadripet, Chennai - 600 002.

q"a:.m puesd MANAGING DIRECTOR

Lr. Mo CMWSSBIOEM WWTAT/RQIVSIPCOT/01/2020. Dt. 20.05.2020

To

The Managing Director
SIPCOTNo 19-4,

Rukmani Lakshmipathy Road.,
Post Box No, 7223

Egmere,

Chenna-600 Og
air,

Sub: CMWSSE - O&M Il - WTAT- RO 1l - Establishment of Industrial
park at Manallur - Obtaining environmental clearance — Supply
of 1.3 MLD fresh water lo the proposed Industnal park = Mo
objection te ullize the waler supplied to Thervoykandigai
SIPCOT issued - Req.

Ref. Lr.No. Projects/ElA/Fresh water supply! Manallurf2020 dated
12.05.2020

LU

In the reference cited above, it is informed that it has been proposed to establish an
Industrial park at Manallur, SIPCOT and is in the process of oblaining Environmental
clearance from MoEF & CC, Govt of India, New Delhi for the proposed Manallur Industrial
Park. In the first phase, an extent of 279.895 Heclares is to be developed and the water
requirement is 6.3 MLD out of which 5 MLD is proposed from TTRO water and 1.3 MLD of
fresh water is required.-

In this regard, it is informed that CMWSSB has developed infrastructure to supply 14
MLD of raw water from Redhille Lake to SIPCOT Industrial Park at Thervoykandigal as
deposit work. SIPCOT may develop infrastructure to convey the required quantity of 1.3
MLD of water from Thervoykandigal pump house to Manaliur SIPCOT from the overall

allocation of 14 MLD 1o Thervoykandigai SIPCOT.
/%\'ﬂ”‘"
Mﬂanaging Director.
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J. HUM#.HAGUAIUBA M. LAS.,

Maraging Direcior

Siala Induatries Promolion Corporation of Tamilnady Limiled
18-A, Rukmani Lakshmipathy Road,

Egmore, Chaffia-800 004.
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o EUMAHAGUILUE&H&H LLA.S.,
Managing Dirsctar

Slatw Indusiries Prometion Corporabien of Tamiradu Limited
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village -

200, et of 210,145
hectars and Smrapmn'ldi Village - SMnl atr. - AN extert of 79.71% Hectpre -
Alienation in favour of State Induskries Frmnnl:mn Covporation of Tamll Madu For e
foarmation of Mulbipurpose Spedial Economic Zone f Tndustriel Park - Onders - lasued.

i o in 2040
!
., -~ Read:-
‘&}{ @ “ /7 1. From the Districk Revenue Officer, Tinwvallur letter Mo, 14838/
2006/B2, dated 38.12.2010, 28.10,2011 and 7.15.2014,

2. From the Additional Chief Seaetany / Commissioner of Land
Aciminisiration Latter l"lu.EB.u"l?Mﬂ,rDEI' dated 26.9.2014 and 16.12.2014,

In tha |after sacond read above, the Additonal Chief Secretary and
Conrressiongr of Land administration has stated that, the District Revenwe Officer,
Teruwallur has reported as follows:-

i) Int G.O {Ms) No 264, Revenoe (LD7) Department dabead 2305 2008, the
Gavemment have sued orders for in princlple allotment of SO0 acres
of Governrent Porambota lands In Manathie and Sosrapeoandi Vilsges
of Gurmidipoordi Takd, Thiruvetiur District for the purpoie of
frmation of multipurpose 562 and Industrial Pak; and dso 25 acres for
the purpose of Housing Geveloping Schanes.

b) On: behall of the requisitioning agency the Principal Secratary [ Chiel
Managing Diedor / State Indirstries Promotion Corporation of Tamb
Madu has given an appllcation In the specific format, an wdertaking to
abide by the conditors bor be imposed and consent to pay the {and
oost.

¢)  The land propesed for alenabion and it clacsification are a5 detailed

below.

J. KUMARAGURUBARAN, 1LA.S.,
" Blate bl Pristion Comporation of Taaiady Limod

A, Rykman! Lakihondpathy Read,
Egmors. Chmnpi-B00 MO8,
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Sl | SNo. [Extentin | Classification Remarks |
Mo | - hectares | .
1. | 2031 L45.0 | Punfa Anadesriam Vacant
2. | 2033 | 0330 | Punjal Anadesrom Black Top Poad |
! 203/5 0.11.0 | Punfal Anadesrmam _ Mud Rosd |
p | 201 | 0190 | Punjal Anadecnam ~ Mud Road i
i 2042 | 3750 | Punjai Anedesnam Vacant
4 | 2071 | 0285 Kallzapkuthw | MudRead
20772 | 3440 Kallaarkuthu Berenlation pond
=08 204 3.36.5 Kallaankuthu | Vacant E
| B, 2091 1755 Katlaankuthu Varant
| 202 | 0325 Fallaankuthy Black Top Rasd
| W33 | 074E Koy | Vacant
7 204 | 0,208 Kellaankuthu Vacant
02 | 0.17.5 fallaardmthn Eack Top Ruad |
T A3 | 2eLD | Wallasnkutw Vacant =
| & | 711 _-H'rﬂ  Kalaankithy Vacant __4
| & [ 2128 | 0350 Kalaankutht _ Vewrt |
2132 | D225 Kallaankuthu Black Tog Road |
— |
. 212/3 | 2.88.0 Kalbyarhamtng Wacant |
0. | 212 3005 | Falaankuthu Mangg - 228, Gowva—1,
E Teak - 1,
1 ] Sappoita — 5, Ucaliptus — |
| 28, Mango
| | saplings — 192,
cronlt — 24, weell, off : |
1 Engjine |
1L 214 | 2815 Kallaaributtw | Mango
' saplings = 210
e 215 3.37.5 Kedaankuthu | Naga trea — 5, Banana,
Coooms ~ 92,
Temk - 48
i N L P R e

LT N DS

L

& RUMARA HUE AHHL;;
mwmmﬂmm

5w, P Lakalnipaihy-Rood,

Pafdg8Ad70 T 0o



14985

3

SO [ ue | Kallaanioutins | Yacant 1
—— | . SN |
!_ 21647 0.37.0 Kallaankutu Black Tog Road !
| 2183 | b7Zo Kallaankuthy | Mango Tres - 34, Amix - 37,
Cotonut - 5, Small Concrefe
| plt|  building with bore wed) i
4. | 2 0.28.0 | Kallasrkuthu \acant ;
t | | e | - -
; 25742 0,180 | Kallaankuthu Black Top Road . !
e '| 217/2 | 3555 | Kalaankuthu | Varant :;
1S b 21871 | 3245 | Kafsankuthu | Vacant =5
21872 0.22:0 Kallaantothu Black Top Road
. 218/3 0340 Kallmankarths Vacant
hﬁ. 2191 | 3495 | rallbankuthu vacant )
':_..__l._..__q.. s
T TR 3760 | Kallbankutu Vacent |
18 | 223/% | 4240 | Kallkankuthu | Willivar colony & Pathway t
e . Sanaputhur villaga
! 22344 D690 Kallaankighu | Wacant
L 15, 724 | 4995 | kalsankuthu Gowt-Kalam, Manoo ]
| 200 | 2w 3745 Kalaanduthu Vacanr, I
21 22541 2785 | FKaMaznkuthu Vacant !
2 | 1L | 2B2s Kalaanlurthy | Vacant |
| 22972 0.31.0 Yellsankatiu | Black Top Road |_
L2373 | 0870 | Yalsenkuttw Vacam '-
| .23, | 28 4 4.0 Kallaarkuti Vaamt
L34 | 279 40580 | Kallenkuthu _ Vgrant |
s 330 40L5 | Kalaankuthu Vacant
3B, 31 4.04.5 Kallazankthis Vacant % b
27, 232 2390 | FKalaankuthu Vaant 00
_ 2B | 2331 | 2145 Kaliaankuthu Vacant |
2. | 2332 0225 Kaktaanioithu Black Top Road |
|30, 23471 | 2085 kakaankuthu Vacan: :
i 42 | 0380 Kallaankuthu ~ MakTopRoad
E_ | 2343 | 1580 | EKallaankuhu  Vacant 1
P31 235/3 | 2220 Kalsankuthu Mapge — 22, Meem - 21,
i | ey - Coconut=3, Cashew - i6,

=

Kattuva—2, Billfing=-2 |

4. KUMARAGURUBARAM, 1A%

" Etnly Lo Poomotar: ol Tombtack; Linidled!
#3-A, Pubmeni Lakshmipathy Rond,
Chnama-S0 (OB

Paf288:34 70



34 | 234 4.14.5 helliaandiuthi ¥erCant _ 1
| 33 | 237h 0,065 | Kallaankuthu Vacart ,
5 775] 0.055 | . Kellaankuthy Ellat:l: Top Poad

233 | 3925 | Kakaankuthu | _ Yacant .
M. B | 4MS5 ¢ Kalmankuthn | Wegai- b Gowva— 16, |
- i Cocomit—107,
: ' | Borewell =1 !
35 . 39 4065 |  Kalaskuthu | Cocomut — 31,
! | : G - 72, ‘
. Mang0 saplings — 459,
. = I Amlg - 58 |
6. 240 | 3260 | Kallaankutin Vatant
37 241 4,05.0 Kallsankuthu Yacart |
3. 242 4045 Kalaankuthu - Yacant
toa. | 243 4.01.0 Kalmanluthu Vacant
| Al | Ta4 4185 |  Kalarkigho Vacant
| 41, | 245 7| 2JHL5 Kallaankithu Baryan — 2, Nesm — 29,
t Fundgan =19, palim = 1, ;
Cnmnul:-—-ﬂ,
Mango = 29,
] 3 Sappota — 19
4. | 248 1.76.0 Kallaaniarthut Mango, Eucaliptus
43, | 44 4.04.0 Kellxaplosthy Mango, Teak and
e ] : : Borewell
a4, | B0 2370 Kalaankuthy | Vacant |
| 45 | 282 | 33&.0 _Kaflaankuthy | Vacant
| .. 253 4.06.5 Kallankuthy Vacaht
A7 TN 13.69.0 Kallaankithu _ Vacant
I | 27 .41.0 Kaltsankuthy Hindu Mavarnam
: 2M/5 | a3LD Kallzankuthu Christian Mayanam
L - P06 | 0675 | KaNaankuthy Black Top foad
| 207 1.18.5 Kallaankurthy Vacant
! ooy | 1190 Kallaankuthy | vacant
} 8. 273 4850 | Kuitai | Waptant =
' M1 | 24585 | Unatcecead waste i Varcant _
227 0.9L0 | Unasiescedwasts | Hawse she agsonmont
I arsg
j 27428 0.95.5 | Unassessedwaste | EBlack Tog Road
| v 1A2D Lnassesser] wakts | Wacant
: Tatal | 219145 |
1 |
v AABURU AR o A

B

o o

Wﬂﬁﬂﬂmmrl LAS.

umm—-murmm

T8, Fiukomami

Lshmtawipaihy Rosd.

Pa&’@@?‘c?f:hm Egmare, GhadRM-E00 0P,



S eebadi Villags ¢

| Sl | S.Ng. | Exbentin | Classifiation |  Remarks |

‘ No. L hectaves | ! -
1. 1 4.51.5 ' Kafiaarbuthu | Vacant -
2.2 13mMS5 | Kallaapkuthu Vacant |

% | 3 [3835 | Kalasnkuthu Vacank |

. 4 1 4.180 Kadlaankuthu B I

= 5 | 2.83.0 Kallaankuthu Manogs |

6 | .82 (4270 | Xaaankstw | _ Mango |

| 5/1 0.07.5 Manjs Anadesnam | Mango -5

| 8 | %3 180 | ManjalAnadeepem | Mango- O

L3 %5 0155 | NanlaiAnadesnam | Manap -7
0. | 96 0045 | NanjaiAnadeamam | Menao-7 |

44, %11 0328 | HanjaiAnedesram | Mango - 20

Lotz 10/ | 0360 | Maajai Anadesmam | Mango- 8
13 | 109 G155 | Hanjai Anadecnarn Marge - 4
L34 132 0480 | Hanjal Anadeanam | Mange -

1. | 123  0Q.15.0 | Manjal Anadeanarm Mange - 7
160 1M |44 | Hanjal Anadesrarm | Margoe -7 |
17 1 15 (4154 Najal Anadesnan Mango - 7

18, = 146 (0133 | MWanjaiAnadeeram | Mango-7
| 1% | iyr {0155 Nanjzi Anadeenam Mango - 7
0. | 12/8 155 | Wemjzi Anadeenam | Mange - 7
2. | 129 6155 Man{al Anadeenam Marico — 7
‘ 22 12/10 | 46,220 | Nanfai Anedeenam Mapoe - 11
23 | i1l QS Hanjal Anadeenam Mango - Z
| 2 12/12  10.02.0 | Hanjal Anadeenam Mango - 2
25, | 12713 Q0LS Manjal Anadeenam | Manpog-3 |
| 6. | 12/14 | 0.035 | Nanjai Ahagoenam Mango — 4
27, | 1415 0220  Manjal Anadeenam Mangp - 11
LI | 1418 0045 Hanjai Anadeenam | Mapgn -4
LM 1217 0.07.0 Hanjai Anadesnam Mango -7
30 | 131|035 | Henja Anademam | Mangp- 31 !
3. 0 133 | 0.79.F5 | Hanjai Anadeeram | Mango - 7% |
32 133 (04035 | Nanjel Anadesnam Manoo—4 |
L3 | 134 | 0.150 | Nanjal Anadesnam Mangn — 14
-2 35 | D055  Nanjak Anadegnam = Mango =5
35 | 136 | 0.045 i _MNanjal Anadeenam | Mango -4
36 137 0050 ' MWanial Anadeenam | Mangp - 5§
|37 13/8 (0050 | MNanjal Anadeemam | Mango -5
|; 3. | 139 4045 % - NanfEl Anadeenam Mango - 4
3. | 15 1370 | PunjplAnadeensm | Vacant

J. KUMARA, W W, LAS,

Shale Inahyatcing: Prowciion Cesposabicss of Tasdbnudy Limiied .

4k, Raskasdtd Ladahunippihy Rowd,
Egmore. Chamnal000 008,

S PafP8E 34 70
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), 181 | 2790 Punja Anadeenam | Percolabion pond
_ ' L well

41. L L0 . | Punja Anadesnam Vacank

43, g 1390 Kalkaarikuthu Well -1 |

43. 34 3.82.0 Kallaanithu Vacank

44, 40 3.15.5 Kallaankthi Wacant

45, 41 e85 Kallaankukhi b g

48, : A2 3.93.5 Ealksaniauthu Wacant

47, L 3.446.5 Kalkeankwuthu Vacank

i 11 290 Kaliaankat Vocant

4 15 1.0%.0 Kalkeankuthy Vacant

56 46 $.78.0 - _Kallankuthu Vacant

5L __, 47 4.28.0 ; Kallaankythu Vacant

52, 48 4190 Kallsarikuthu Vacant |

53, 40 JAIAE Kallsankuthu_ Wacant

E4 Sefd | LA48D Fallaankuthy Eucaiphus

trem & 2
Lonorete muse.
[ Total | 79.72.5

dj  Thes@Eibocy Al-Motices have been pubiished in Manalwr and Soorepomnd

VRlges on 15,8, 2009 and 18.4.2(10 respestivaly and no objectons have baeen
eoafved,

£} The skitements of Village Administrative OFTeer £ Publle of the Manallur and

Soorapoand bava been obtained.

f) Thea fillerd in questionnaire in Form T te VIT with recomimandation of the Dishrict

Revanue CHfiger, Tiravaliur thareen have been enclosed.

91 The resobition.of the cancerned Village Panchiayat have been obtained,

N} The District Revenue. Offica, Thiruenlwr has inspected the scit lands on

[T e

5.4, 10 and 16.5.14 srd. reparbedd Ehe followlng ground resaibas in sut lands.

. I [and measuring an exterd of 4,24.0 Hectara in 5.1, 22371 around 65
famibes belongs to Trular (Viliyar) community have been Bving for the
past 25 years and resetiement and rehabfitation of this famiies are

+ difCLL process.,

. A percolation pord is sibaated in 5.No.207,

. In SKHo.27004 aad 270/5, a Hinda Mayaram and Chricttan Burial
groofd  are situated and being ulized by public. Further an

i+ e e TREEBARNTEIT, bE way of conerate buikding is also exist in 5. Ne.270/1

: - L

1. KUMARAGURLBAFAN, LA.E.,

150, Mkl mmw:rum
PafBEBRd 70 . Eere. Crensaroo i



- Adinist of propesed Poramboke lands, patts iands measuring an extent
of 0.18.0 Hedtare in 5.Mo.226/2, 0.81.5 Hertare in S.Mo.235/1, 1.60.0

Hectare in 5.M0.235/2 and an extent of 0.93.0 Hetara in 5. Mo 2321
elst.

. A black Top read (Thar road) bisects the proposed land. This road bas
been utillzed by the public of Madarpakkam to spproach Sanapathur
Village. Theugh, it |5 not a plan marked detail, on ground realty, it i
under the usage of public,

. There are various kinds of trees, such &s Mango, Coconut, Goowva,
- Heem, Falm trees, et stanfing In the suit [md, for which the tree
value &5 been worksd ot a5 P5.19,19,253/)-

. Apart from this, e olher Strctures, Places of worshlp, moruments arc
ekl N HTALT line passing through the suit kand.

2. As regargs the fxatlon of land cost, the District Revenue Officer, Tirpvalur bas
collected the sale statisties frorm the concemed Sub-Registrac's Office for tha parisd from
0L.07.20173 to 31.07. 2014, During this pariod, 50 sales bave talen plage and all the saks
v been digtarded for various reasons, creept the sake in Sl.MNa, 19, where in, an extent
of 0.92 ame in SN0 262130 was sold I Rs. 784,000/~ vide Ducument No 678520 1

Dated  26.12.2013. Acconfingly, the vae of 100 acre of land works out Lo
F5.8,00,000f- per axre,

. 3. The revised Gulde Une Veloe a5 on [1.04.2012 has also been ragistered as
Fy.5,00,000/- per acre. Basad on this, the tentathve land cost for the propesed Tand is
worked out as follows:

Valua of 1.00 acre of land =5, B, 0d,0087-
¥alue of L.00 Hectare of land =Rs.  19,77.000/-
Walue of 293.72.0 Heetare of land =Rs. 53,06,84,440/-

1% Notonal increase for 2013 =Rz. 650,356,657/

EERL LT mEEaa——

=Rz, b454,28, 097

IE%_Hnﬁnnalkm‘fas:Em 2014 =fs. 74086532
Totad s, 72.32,07.629/-

Tree value =Rs.  19,19,253/-
Total =R 72,51,26,882-

4. FRnally, the Distrsct Pavinue Officer; Tinwallur has recommended the proposal
for allenation of fand ta an extent of 213.99.5 Hectare of Governrent Poramboks lands

4. KUMARAQURUBARAN, LA5,,
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Hi 5,0 -![.Hur.l r.'ﬁ. of Maie g 'r']"n:lgn -G, o | =Rl o) ?9 -.?.f. 5 [ = [ L] uf GD‘l,I'H[‘H"ﬂEH[
Poramboke lands in 5.M0.1 etc, of Soorapoond Yillage, Gummidipoondi Taduk, Thuvaliur
Distrack, in Favowr of SIPCOT on collection of Double the land cost and other charges with
nfmal mpa:hnd congiifions as lald down yndar RS0 2478), for the purposs of foemation

L. The Addtional Chisf Secretary and Comrmissioner of Lamnd Administration has
dated that among the [ands Fentifed for allenation, an éutent of 4.24.0 Hectare of land
I 5. Ha.223F1 has besn excluded from the alienabion, for the resson that a Yilikear
{Imilar) colomy axste on IS fand ‘with 55 families and the land |3 alse sttuated at the
edge of the projedt aren, Similary, an extant of 0.91.0 Hedave of land in 5.Mo. 274727
has alsa been excluded from the abenation, as'it forms a residentlat avea and is situaked
at the cormer of the project area. It is seen from te combined sketch, a Kuttai (Chintala
Gunta) mezsimng an edent of 4.85.0 Hectare in 5.M0.275 15 also spen at ose erd of the
project site and have been proposed for alienation, This part of the land may also be
axdluded ac | | & water oorse amd is essential bo maintain the ground water lavel,
Further, fhere are paifa fands also spread over the project area, for which, the
reqiisitloning agancy has got an “in prindple” onder to go;in for acqusidon,

1

6. The Additional Chief Sserelary and Corvmissioner of Land Administratian has
further ctabed that, in this case, the Distrct Revene Officer, Tiruvadur hac
recommended for allenation, oncbllecton of Divubde tha Tand cost. But, as par tha Guida
Lnes Iszoad i Government Letter (Mg} Med77 Revente Department, dated.23.8.07,
Single Markst Value 5 baing fiied ard collacked fram e SIPCOT far the Gowvernment
larwds slieratad to pplement bwar project, Henoe, single market value has bzen adopbed
for fixing the lared cost for the proposed lands and e Additlonal  Chief Secretary |
Commissicner of Land  Administration has stated that criginally, the SIPCOT hes sought
for alienation of 219.14.5 hactale of Government Poramboke [ands I $.No.203/1 et of
Manalhwr Village and 79.72.5 hectare of Govermment Poramboke lands n Soorapoond
village, SLrnmidipoond: Taluk, Tinvvallur District for formation of Spectal Econome Zone |/
[ndustrial Park.

7. Among the lorids identibed for alination, the: lands stuated In the foltswing
Rﬂﬁmﬂmbﬁs hinve been 5uugested ko be ewduded from afenation for the reason
noted theredn:-

S Me. | S ClacclAcxton Extent (in hactares) | Reason Por exclsion

1. 231 | Kalankuthy 4240 “Villryar Colony and Pathrsy
[ ‘to-Sanaputhur Village
2 2FH2T | Unassessed Waste| 0.91.0 Residerti=! area assignment
of Hoarse: site
3 273 Kutcal 4.85.0 Water Course
e 1a _nf-._,...u'ﬁqﬂl"“ 10.00.0

——
]

-
- - (L
e

J. KUMARAGYRU M, LA.5.,

[
 Sue Inhritn Poamolion Corpersiion of Tz 7 Uimilell
1A, Rutunnnl wa_
PafBgea g e Chennalan



G M

o

9. Accxdingly, the Adddional  Chef Fecratary)  Comimissioner of Land
Adminisration has forwarded the proposal to the Govermment for allznation of land to an
exkent of 205 34,5 hectare ac against the oidinal estent of 219,14.5 hadzre in Manalur

- Village and an extent of 79,72.5 hecars of land in Soorapoondi Village In favour of

SIPCGT, i

9. The District ‘Collector, Truwvadur has Inspected the knds in guestion and
recommended to exciule the lands in S.N&233/1; 224/27 and 273, Further, he has also
opted to retain the fande in which pathway beading to Sanaputhur Wilage for the reason
that the rectrickon of Public on this rosd may cause Inconverience I public and alss
wtated that relocation of meyanam ard cemaAay s nol. advizable as people are using
these places and may cause inconvenlence and afsg Hversely affect their sentiment
feafing. Hence, he has supoested o exdude tha following Survay Mumbers, the total
aren of 15.79.0 hectare of land from the orlgifial extent of 719.14.5 hectare.

S0, | SMNo | Classification | Extent (in Presant Use
=Tl | lﬁ-ﬂﬁEl '
L 203f5 | Dryy Assessad Wasta | 0.11.0 Sanaputhur’ Vikage Rosd |
2 2041 | Dry Acsessed Waste | 0.19.0 to Agriculture land Road
= 2071 | 'Kalanqubw 0.28.5 I
4. | 203/3| Dry Assesserl Waste | (.33.0 J]
L5 | 20%2  Keflanquehy | 0.325
L 6. | 210/2| Kallanquthy 0175
L=y 213/2 | KeRanguthy 6.23.5
B. 216/2 | Kallanouthu 0.37.0 Sanapthur I
8. | 217/2 Kalanauth {.18.0 Vikage to Gummidipoand
10, 2182 | ¥alangubh 0220 | link Tar Road
1L | 207/2 Kallanawthu | 0310 |
12, 233/2 | Kallanguthu 0.22.5 |
13, I 234/2 | Kalanguthu 0.28.0
14, 2372 | Kalignouthe | 0.08.5
15| 270/ Kalanouthy 0.67.5 |
| 16. | 27428 Ur Assesced Waste | 0.96.5 Mannalur to Pannar Rood |
| A% 370/ Kallamguthu - 410 Hirdu mayanam T
18 | 270¢5| Kallsnagtho 0310 Chrlstian Cemetry |
| 18. | ZF427 Uin assesced 0910 Fesidential Area {part) |
1 Waste _|
| 20. ' 2231 Kallanguth 4.24.0 Villyar  Colony  and
| sanaputhur ¥illage Road
T 273 | Kuttai 4550 Kuittai —=3
:_TDH _ raemea ) HRTOD | !

il

;.' KUMARAGURUBARAN, 145,
mmnmnmm
A, Rokman! Lakshnipa :
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[, LA FHAOD L e ey i Cimiunnsarare oA Larl Adiminesiraton
s otated that, the reasons brought out by the Distrcd Collector, Tina@llur for
metaming the abave lands are worth . consideration as the oround reality and because
of Public Incomenlence o e cused, the exsting roed might bt vatalned and also
tha maysnam a5 well, Further, the farmation of road by separate subdivislon on the
ahewe lands will net affect the poject. Hence, the Additional Chief Secretaryf
Commissioner of band Administration has recommended the progosat o Government
a5 Formulated by the District Coflector, Thrualur for lssuing nacessary orders in favour
of SIPCOT Tor the formation of Spedsl Econaes Zene [ Tndustrial Park.

11. The Government, after careful exarningtion; have declded to acczpt the
propasal of Dietrict Revenue Offices, Tirwwallut as recominended by the Additional
(hief Secretary [ Commissioner of Land Adminfstrathin -and atoordingly order
to gilenate the land o an 2xtent ofj203.35.5 Hactare (219.14.5-15.79.0) out of total
avkert of 219.14.5 Hectre in S.N0.20301, ete, of Manallur Willage and an extent of
76.72.5 Hectare of land in SHe.1, sie, of Soorapoondi Valage, Gummidipoondi Taluk,
Torwwalur Districk in -Fawour of ‘State Indusiries Pramotion Corpération of Tamil Nadu
for the formation of multipwrpose Spedal Economic Zone | Indusinal Park on
enflection of Siegle Markat Valie or-Gukde Line Yahse whichever is Maher as the land
cost prevailing oh the date of afienation aiter adjusting B amount of Re.70 crores
pald by State Industdes Fromotion Corporation of Tami Hadu with usual terms and
conditiones a5 laid down under RSO 24 a5 anpexed to this arder with the following
speckal conditions.

(i)  Stona charges, sub diviskon charges and ree value of fie.8,83,882.00 should
ke collect=d o the requisidoring body.

(iy  The requisitigning body should abide by all the condiivons imposed by e
SGovernment. :

(i) The land should be uzed only for the pompose for which it is alienated.

{1 The requistaning body should redum the land or ﬁar‘l: thereof bo the Revenus
Department IF K s no longes nequired. '

Spacial Conditlons;

a)  The %in prindple ordes” lssued For this oot on 23.05.2008 raquirac major
revision. Administrakive Sanction has 0 be lssued by the Industrle: Act for the
patia lands which have o be scquked. The. District Collector has to
co-prinate this exerelgg #ith the requisitioring bady.

Y TR -
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b  The Distict Collecior, Tewwailar shalt lssue bha Ineyiability Certificate at the
il of land acquisition of patta fands.

12. The Additional Chief Secretary / Commissioner of Land Adminéstretion
ang the District Colkector, Tiruvallur  District are raquested o take further action ac
per the orders iwswed In paragraph 11 above and the Distdct Caliector,  Tluallur
Dustrick ks also instruched 10 make nacessany changes in the Revenue Reconds within
d manth.

(BY OADER OF THE GOVERNGR)

_ ATULY A MISPRA
PRINCIFAL SECRETART TO GOVERMMENT
To

The Additional Chiel Secretary fCommissioner of
Land Adminlstration,, Chepa, Chennzi-5,
The DIstrict Codlector, Tieuvallur Distrlct.
L Aate Ingustries Promotion Corporation of Tamil Nadu (SIPCOT)
13-4, Fulenani Lakshmipakiy Road,
Eamue, Chennai - 600 008,
Lopy to

The Industrles Departmant, Secratariat, Chonnal-9,
The E& F Department, Secretarlat, Chenngi-0,
The Rural Development and Panchayal Raj Ceparimeant, Secretanat, Chenna-9,
The Finance [Revenue and Disaster Fanagement} Department,
Secretariat, Chennal-4,
Thex Special Peraonal Asskstant o Homble Minkizr
(Revenua andg Disaster. Management), Setratarit, Chennai-a,
Tiw Spedal Personal Assistant top Hon'e Chief Mirnlster, Secretariat, Chepnaid.
The Special Personal Assistant to Honbhe Geputy Chiel’ Minister,
Secretariat, Chennaid,
The Special Personal Assistant to Hon'ble Minkter (Tredeztries),
Secrelmriat, Chennakg
The Special Persanal Azcrtant ko Hon'ble Minlger, (Forest), Secratariat, Chennai-o,
The Special Personal Assktant bo Hon'ble Mindster;
{(MAR RD, [mpn, Spl, Prog.) Secretaniat, Chennai-g,
The Frivate Sacretary o Frincipal Secretary o Goverrment,
{Revenus and Disastet Management Department), Sacretariat, Chiennal-9,

Sock file /Spare Copy.
#fForwarded by Ordery) P;},ij

PafP88 33 70



is

ATEKYPES.
Lpnditions jdid Jowm URges R0 L310)

{11 Condibon for the geant of Stata 1and:-

{1} The land shall ke used by the State Industies Promotion Corpacation of
Tamil Madu for the focemation of Multipurpose Spacial Botiomic Zahe / Tndustrial
Park and foT no ather parpass.

{2} The Government may resuma e Jand wholly or in part with any buidings
there an fn the event of the infringament of any of the candions of the grant. 1n the
svent of such resurmption, no compensation shall be payeble for any improvements
that may have Leen éffected or other works that may hawve been cxecuted on the
land by the grantee andithe grantee shall not be entited o the repayment of any
amount that may have r:ee.n paid o the Governnent for the grant. IF theme are
bulkdings on the 1and thelGovemmeant may diret the grantes o remove them.

The land, if uHHuﬁd for commerdal purposes, whan the grant I5 made feee of
land vale, the benefidary dhall be liable to pay the market value of the land efther

tekalty of for the portion cmva'ta:lhtﬂmn'mmial purpeses as decided by tha
Cienrrment. '

(31 The Gavernmant may rsume the jand wholly or bnper, with any buildings
tharean if in tha opinlon of the Govemment the land |5 requirad Fof a public purposa
or for conducking mining ‘'operabons. [n the et of such resumpdion o in the event
of the scoulsition: of the fond for any reason, the compensation payabia for the [and
and trees, shall in no-case excead the amount pabd for them by e grantos ar thoir
vale at the tinee of resumption or acquisidon whichever may be less,

{d] In the event of resumpon uder conditicn (3}, if there are Dulidngs an
the fand the Gowvernmient shall pay mmpensation for them In accordance with the
privisons of condiions {F)h.

{53 In the every of the resumption of the land under condition £33 or n the
event of the acgulsition-of the land for any reason the compensation payable for
buildings or other improvements shall [n na case exesed tha amount:paid for them
by the grantee 3t the tme of grant or their value 3t the time or rasumptlon o
acquisitioh whichever mey b less todether with B inttlal cost o e value at Be
time of resumpbion or acquisiton, whichever may be less of any buildmgs ereded or
oiher improvements effected on the land by granlee in acoordancs with the barms of
tha grankt. The amount of amy grank made by the Government towands the cosl of
the tuikdings or other mprovements shall ba deducted from the compensation
pavadle under this condition,

sop ) pAAssGAlEARALNL A 3

J. KLtAA URISARAM, |LAS,
jeng Bhereclonr

* e Indtii o= Promeliad (o poration of Tomdrad Lissed
© Ak, Bukomads L s hmipathy Road.
Egmom, Gheixinakado 004,
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(8) I the event of the grankes refusing to refove the busllchings, when =o
direcizd under condion {2), the Government mMay remaoyd them and realire the ot
af the remorval by the sale of the materials.

{8) The Government reserve ko thersaves the fght to ) sandalwood trees
2wl their bronches and roots which axist at the time of grant as well as those which
hieay groww subsequently on the Jand and the Government shall be at lbarty bo ot or
dly out any such wees or their roots and wanches and remove them from the land
and dispose of them at thelr pleasure. The grantas shall not ba entitied o ot o
remave them ar ceuze them b be o remaved without parfntesion of th collacter of
H-E dls'h‘jttr

(%) The grartee shall take all reasongble meawires o the satisfaction of the
Collectar of the distizt for the protection of the sandalwood baes from theft or
damaga and for the careful protection of the Imniature trees growieg on the and,

{10} The grantee shall teke steps m see that the marks made by the officers
of tiwy Government on the sandalwood trees are preserved and are not tampeared
with : |

(£1) T the event of the infringement of, or fallre 1o observe, any of the
conditions (£ 10 (10, the arantee shall pay to the Government such compengation
35 [ debermined by the Collector of the district for any loes or dymage caused by
such [nbringstnent o failure on his part, The Govetnmant shall also be at ety to
resume the land and re-enter on it and the whole tand shail thereuwpon vest
absclutely iy the Government. In that cese the grantee shall nok be entited to any
compensabion vhatoear,

Note:- When lands are placed at the disposal of 4 Prarson, an institntlon or a
local bady in the disticts nobed Below, the comditians {8} 12 (11} above relating to
the reservation of sandabwood trees shaukd be sconed our:-

Changalpatiu, Tharjavar, Chennal

When the lands are placed at the disposal of the instinution on payment of e
Cost oF the [and, the said cost should be paid within 2 peftod of 30 day=s fram the

M_

Je AASE,,
SE o " Bt buduplning Promolion Corpivalig of Tomiarly Limilgdl

oo Ao il ity B,
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date of sz of OgRrs, _II'I cases of Mallurg, compedasd niges ol e pavallng rates
will have 1o be paid by the benaficlary, il the cost of the 2nd is fully paid.

2.0 Mg, Mo, 3410, Revanoe, dated 7.9,19%56
B.F.M3.Ng. 1316, dated 210.9.1956
H.0.Ms ND. 3648, Revenin, dated 2671957
B.P.Ms Ho.2009, dated 2.5.1957

These conditzns: are not ntanded to be exhavstive amd it 15 open b Che
authority compatent to sapction such grants to mpota sych additional conditions as
it may think At The copditions need not be very stringent when land = grarted on
payment of value, Where the dispozel of land is ordered free of charge te locat
todles for publc purposes, an addiElonal condition shouk] be inserbed reserving the
righi o the Governimenl. to collect the value of the land i the event of the local
bodies desiving a substahitial incore Fom 1L Wieenaver 1 is proposed to place land at
the disposal of a school; the question whether the 13nd is.n 3 localty accessible o
members of al ompunifies shoukl Be eanived. One of the ondiisns of grant
should be. that the school shall be. open to members of ak eommunities. [ the caze
of grants of land for school plavgrounds and other purposas where (he eractlon of
sy expensive buildings weuld be inconsistent to the object of the grant, the lurther
comdithan shisuhd e irrrp'Fﬁacl thet the grant shall be Rable to forfedture without sy
tompensation i buildings are emcted on the land without the previons samnction of
the State Gewernment or othef competent autharity. In all cases a condibon should
be imposed prohitidng! the. construction withdut the prevous permicsion of the
collecter of buildkgs othar than those be be spacified and prowiding that mo
compensation shall be peyable in the event of resumption or acquisiton o any
builkding erected without: such permidssion, I e condton bk consldered insuliaibe
any particuler Ese, e.9. whera the extent s petty and there b a buildipg already on
the site, the reasons’ for omilting the condilion should be fully explained. In order
that thess Condbons, which showdd be set o in FUli M ewsery Case, ey be duly
erforced a register of 2R land granted should be malntined n every villegs and
Taluk offlee in the horm prescribed in the village and Takk.accounts.

{12} In cazes whaere the bnd granted is move than 50 cents in xtent, the
grarde: shafl: plant aiv !maintain et lasst 5 cuiteble trees fer acra within cme vear
from the date of grent. -

faovt Memo No.608121/60-28, Revenue, dated 12.5.1963,
B.F.M3.No. 1833, dated 30.9.1963.

{1} Langls acauirsd at the cost of tha-granteet [n the case of land acquined at

the cost of private mstitutions or _sssocations under the provision of the Land
Acauisition Act, For echacational or Gl prblc purposes and placed 3t the disposal of

.:nt.ﬁﬂl‘ HELAT A S AREEI> ] M_.f
. aig Jr Kumwgu HA". I-A-EH
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the Mstubons o assoaations, e following conditions shoud be imposed @ the
Place of conditlons; {1) to (7} In the previous sub-paragraph -

(1) The land shall be used for .. and for ng gther purpose.

{2) The Gowernment may resure the land wholly or i part, with any buidings
theregn, if, in thelr opinfon, the lnd = required for a public parpose or For
conducting minng operationg. [n the event af =uch resumpdion, the compensation
Payable for the land and trees shall be the amount paidifor them by the grantee at
the time of the acquisifon, mcluding the- 30 percent solatiom, or the vdle 21| the
tife of resumption together with 30 percent thereof, whichever may be lesc. IF thare
are bulldings on the Lnd, the Gevemment shall pay ompansation for them In
avtordance with provision of condlbion (3). i

(3] In the ewvent of the resumption of the land under conditen {4 the
Lompengstion payable for the bulkdings and other improvements shall be tha amount
Fakd Fur them by the grantes at the Hme of the Acquisibon induding the 30 pareent
sofatium or thek valua at the time of resurption by the Govamment togother with
X pertent theresf, whichever may be less, togather with the initial cost of the vake
at the time of resumption, whichever may be lecs, nl“arlnr duildings evected and
ather bnprovement effectad on the land by the granter Ir! ACCOrdance with tha terms
of the grant plue 15 papcent of such cost o value,

{4] In the event of the infringesnent of any of the coaditons of the alieratinn,
or in the evant of the voluntery relingquishement of dwe land by the grantes, the
Government may resume the land I It b reguired far & public purpose or F the
Gmvarament eonsidered the land should be returned to the ongingl twrer. Tf the
Goveimment decide not to exerclse it power &nd inform the grantes accordingly, the
lalter may cispose of the land in any manner he lkes, subjéct to his refaying bo the
Govemmeant the amoont of any grant made by them towards the cost of the @nds
and of the buildings o ather imprevaments. Tn the. evant of the resumption of the
land under this condibion, the compensation payable to the grantee shall be the value
of the tand .at the bme of acquistion (less We 30 percent awarded for compbsary
aquiskion} or ils value at the time of resumption whichevar may be kess, gether
wih the vajue of buildngs and other mprovements, at the tme of resumptian. IF
there are boildings on tha land, which thiy Govermment o et requice- Lhe granies
shall remnowve tham at his cost. In the cvent of the grantee refusing Lo rervwwe the
buiikinge, the Covernment mey remove them end realize tha cost of tha renmavadie
by the sale of the materials,

e ‘!,‘5}"111'3 eyt of any grank made by the Government tawards the cost of the
Biid OF e bllidings or other Improvements shall be deducted from the
compensation payable under conditans {2), {3} and (4).

bl

] T M, LAS.,
Stale indwoiring. Pramalien W Tamicasda ¢ indkod
104, Rckrand Likighripatiry Fowd,

Egmary, Clhunns 500 (0,
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Note:- The Foliowing should be added at he end of the order of phecng et the
disposal of Iand atove the sighature of the officer exenuling the grani:-

" In withess whereof, I, (name and designakion) acting for and on behall of
and by ordes and direction of the Governer of Temil Nadu have heysunto set my
harsd thiS .o 08 O e :

1
B.P_Press 124, dabed 14.11.1541
G.0.Mz. 3410, Raverye, dated 791956
B.P. Mz Moy 1316, dated 20.9.1955

Before ordering-resumption of the land, the concemed autherlty shall give o
reasonable epporturilty to the beneficlary and hear him, IF necessary, Howaver, in the

case of emergency, the Tand may be rsumaed by the competert autherity spediicely
reenrding the reasons-thére for,

_ ATULYA MISRA
PRINCEPAL SECRETARY TO GOVERNMENT

ftvue copy!} @m :-3“ l S?J
N T
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’ Annexure-4ct:19
&
g LAND DELIVERY RECEIPT
’ _
" 1. G.0.Ms. Mo, 288, Revenue and Di r Managemsnt Department, Lan
Digpgzal Wing. LD 5{2] Section, dated. 63.08,2019
- REF : =
. Dlutrict r, Thiruvallur | Ho. 14 018/A2, Dated
e 15,02.2019 & 10.06,2018
.'. District: Thiruvallur Taluk : Gemmdipoandi
- Yitlage : Wanallut
;, | II Nat axtant
o S Mo | Survey No. Hfo, To Classification Remarke
I SIPCOT .
& Tz 1.450(Puniai anadeenam
ﬁ’ 2 z04m 3.750|Punjai anadeenam
i 3 20712 3.440 Kallankulm:
b ; 4 208 3.385|Kalankthy
¥ 5 2081 2765 Haﬂankulhp
] : T 0.745 | Kaliankuthu 3
e 7 2 0.200(KaRankuthu
_ 8 ot 3.475| Kalaniasthe
& L T 4,540 KaRankutr
‘m W e 0290 Kallankuihu
; ' 11 2123 7 BB0| Kalankith
- 12 213 3.01 5 |Kallarkuthu
. | 13 214 2515 [Kekankutiu
? 14 215 3.375 | Kallankuthu
A 15 21641 1.585| Kakankedhu
18] #zian ~ G710 |Kallankutiu
7] 2t 0,280 | Kalankiinu

, 18] s 3 555 Kallankythu

'I_ ] . 18 T 3.235 Ralankthu

! 20 21873 _ {340 | Kallankuthiu { g

L 3.695| Kallankuthu ) it gﬁ/'Lr‘quij
- . . ) E
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; Het axiwmi
: CSL NG | Servey Na, Hra. Ta Classiicailon Remaricy
4 ; SIPCOT
!_ : 22 22019 3, 760( Kallankythy
; ' ; 23 22374 0.550] Kaltankirho
4 : 2 224 4. 095 Kaltankuthu
] J. 25 2251 3.735 Kallankuthy
i % zzen 3 785 Kallankuth
e 2,825 Kallgnkarthy
i_ -'-!E-II 2273 Q.B70| Kallankirther
J* P 229 4.040 [ Kalankuthu
:& E T 4.050 | Kallankutin
: : 2 230 4.015 | Kalankuthu
S TR =T 4,045 Kaltankutig
& t :3! 232 27390 KaNankuthy
T 2341 2145 Kakarkthy
'--‘.: . T4 2.085 Kallankuthy
4 ;,_;' 2343 1,580 Kalkankytha
X7 23543 2. 190  Kalkankuthe
| = 730 4745 | Kallankutha
: TR TR 0085 Kallanfuthy
; m: 23713 3.825 Kallankuthy
IL m*; brie 4. 045 KaNankuthy
:IE E a3 3% 4.065 | Kalarkidhy
A 240 3.280 |KaNankuthy 7
4 | Ty 241 4.050|Kallankuthy
j B ad 4045 | Kalarkuiiy
i‘ ' 5 4'5' 243 4010 Kallankulm.
e 47 244 4.185 Kallankuihy
;_ mi 248 - 2.815 | Kadlarkuthy
| 45! 248 1. 760 | Kadlankuthg

|
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TOTAL 201.750 .
Cl &rﬁ
M hﬁlgﬂﬁi‘ﬁg ER
e AR SIPCOT INDL. COMPLEX
© Lt i u-;iﬂ . * GUMMIDIPCONDS
- Gl - - <onD

Jo I{LIMAR.AGU UEARRKH, LAS.,

2 wihd,
E

PafP88#9 70



Dittrict: Thiyuvaiiur

Vikage : Soorapnandi

Survey No,

{Handed over

Clessification

Raemarks -

4.535 Kallankithy

3-213 [Katankmthy

— e

T ——

===,

A.5335 Falankyiiy

4.180 (Kalanishy

2930 |Kakankytho

4.270 | Kaltarkthn

0.075

Marija amnadaangm

0,1ﬁ|

Mar)ai annadeenam

0155

Nanjai annageanam

0148

t"“"fai MNademnam

Q2es

|Nanfai snnadecnan

160

Nanfai annadeanam

155

Y

Manfaf nadeeniam

D.1&n

Nanjaf entadeenam

0150

Hanjsi annadeenam

0. 149

Naniai annadeenegm

T} Iﬁﬂl,'f'mnj"-ﬂl' arnadeenam

0155 Marjal annadeenam

0.155 Manfaj amadesnan

Q155 Manjai arvtadestiam

(168 | Nanfai arnadesnam

0220 Nanii annadsenam

0.045 | Namjj annadesnar

0.020Nanjai anhiszendam

0.015 | Nanjai anfadeenam

0-035|Narjai annadesrgm
——
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- NG, [ Sevey no. ::::;;; LIRSS adicry Remainy
27 12115 0. 220\ Narjai annaedesnam
. 26 12M6 0.045|Nanjai annadeenam
r 20 Fai 0.070|Nanji annadeanam
e 30 134 0.15Nanjai annzdeanam
Eﬁ 31 1372 | 0.785 [Nanjai annadaenan;
L 32 1313 0.035 Manjai annageenan,
:L 33 e 01350/ Nanjai annadesnam
{e _ 34 135 0.053 | Manjat annadeenam |
; % 135 0.045|Nanjai annadeenam
36 1377 0050 Naryal annadeanan
a7 13/8 0.058|Manjzi annadeenarm
35 13D 0.245 Nanjal anradeensam
25 15 3.790(Punfal annadesnam
4 | teA 2. 780 [ Punjai annadeenam
| # K] 1540 Punlsi annadeenam
HE “ a3z 3.540 (Kallankuthy |
E A3 | 30 3820 | Kalankuthy
* 44 41 3158 | Kallankuthy
E s | 41 +65% Kallankuthy
=6 | ] 3.985 | Kallankuthuy
47 43 5.455| Kallank uthy
as 24 4.280| KaNankuthy
;' 49 45 3090 Kallankuthu
50 a8 2. 760 Hallarkyuthy
a1 a7 4,280 | Malankuitg
L 48 4.1%0 E’allankuﬂm
£3 43 22085 Kallankuthy
. Fota) 78.245
/%%:a!‘?
HANDED OV ﬁﬁxﬁu
@;%%ﬁ
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Annexure -5a Line of activities Proposed for SIPCOT Manallur Industrial Park

Industry sector Type of industry | Pallution | Schedule as per EIA | Category as per | Area details
potential Motification and its | CPCB
o — amendments
EC Calegory Chemical | Synthetic acrylic | W12, Group 5(f) Read 10 % of plotted
- MNon Pharma polymars and resing A1G, HW1, area — 47.95
__HWw4 - Acres (18.41 Ha)
| Synthetic resins and | W12, Group 5i(f) Red
water proofing A1G, HW1,
| compounds HN4 Kol
Non EC category- E | Electromic and electrical W11, ATF Nil Red 47.72% of
Vehicle and its | pars manufacturing | Group, HW1, plotted area -
! components industries Hi4 227.51 Acres
manufacturing | Electronic and elecirical | Complete dry Mil White {82.11 Ha)
industrias parts assembling process
| industrias
Mon EC category- | Tyre, tube and rubber | W12, Group Mil Red 4228 % of
Chemical components AZF1, HWA, plotted area -
HW4 201.27 Acres
Synthetic  detergents | W12, Group NIl Orange {81.49 Ha)
and socaps (excluding A1G
formulation) having
wasie waler generafion
{ 1MILD - .- v S— -
Faints and wvarnishes Group A1G, Mil Qrange
(mixing & blending) W12, HW1,
Hw4
I Printing ink | W12 Group il Crange
manufacturing A1G, HW1,
. m— b — — M — mq ........
Spray painting, paint Group A1G, il Crange
, - baking, paint shipping HW1 Hwd | = __
Mon EC category- | Aulomobile | ATC; W 1; HW3 Mil Fed
Automobile & | manufacturing & HW4é |
Stabe Industr PM s Gt
SES FrmmetSs, ;u_‘h-ﬂ“r iy Limbnd
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Water Pollutl

a) W11 - Waste-waier which s polluted and the poliutants are -

= not easily biodegradable ( very high strength waste waters having BOD = 5000 mgd §, or

= laxic: ar

| No. Industry sector [ Type of Industry Pollution Schedule as per EIA | Category as per | Area details |
| potential Notification and its CPCB
. . | amendments
|11 accessornes Automobile parts | A1C; W11, HW3 NIl Red
_ Manufacturing | manufactuing | & HW4 —
12 Mon EC  calegory- | Foundry units <5 MT/Hr A2F1, W15 il Crange
Engineering &
13 FaRicRgn Steel and steel products | AZF1. W15 | Mil Orange
| using fumaces
| 14 Fabrication Industries — il Mil ~ White
dry process
15 NonEC calegory- | Fibre glass production | AZF1, FWA. NIl Red
- Glass and Ceramics | and processing Hw\4
16 Manufacturing of glass Group AZF1, Il Crange
(except Lead giass) HW1, Hw4 —
17 Glass ceramics. earthen | Group AZF2, il Crange
potter and file Wiz
== | manufacturing ~
18 | Non EC category- | Reprocessing of waste | Group AZF2. H] Crange
| | Piastics Manufacturing | plastics - Wiz
19 Folythene and plastic Group A1F, Mil Green
processed products W17,
manufacturing  (virgin
| |H - __| products) . ] .
Source: As per CPCB classification of industries dated February 29, 2016
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)

c)

= both toxic and not easily biodegradable. (Presence of criteria water pollutants having prescribed standard limits up-to 10 mg/ or
having BOD > 5000 mgtl).

W12 - Non-toxic high strength polluted waste-water having BOD in the range of 1000-5000 mgA and the pollutants are biodegradable
(Presence of criteria water pollutants having prescribed standard limits from 11 mgi to 250 mg/l and having BOD strength in the range
of 1000-5000 mg).

W15 - Waste-water generated from the physical unit operations / processes and which |s polluted due to presence of TDS (total
dissolved solids) of inorganic nature and of natural origin like fresh-water RO rejects, boller blow-downs, brine solubion rejects etc.
(Presance of criteria water pollutants having prescribed standard limits more than 250 mao/l.

Air Poll

aj
b}
c)
dj
&)
f

g)

A1A - Presance of criteria air poliutants having prescribed standard limils up - to 2 rr'pg.'Hm:'
A18 - Prasance of criteria air pollutants having prescribed standard from 3 to10 mg/Nm”
A1C = Presence of critena alr podlutants having prescribed standard from 11 to 50 mg..'h.lm"
A1D - Presence of critena air poliutants having prescribed standard from 51 to 250 mg/Nm®
A1E - Presence of criteria air pollutants having prescribed standard from 251 mg;'l"-.lrn" & above.
ATF = Generalion of fugitive emissions of Pariculate Matters which are

« Mot generated as a result of combustion of any kind of fossil-fuel.

« Generated due to handling / processing of materals without involving the use of any kind of chemicals.

» Which can be easily contained /controlled with simple conventional methods
A1G - Generation of Odours which are:

« Generated due to application of binding gums / cemens /adhesives fenamels

= Which can be easily contained /contralled with simple conventional methods

T
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S

-

) AZF1 = All such industnes in which the daily consumption of coalfuel is mare than 24 MTiday and the particular
(Particulate/gasecus/process) emissions from which can be contralied only with high level equipment’s / technaology like ESPs, Bag
House Filters, High Efficiancy chemical wet scrubbers etc,

) A2F2 — Al such indusiries in which the daily consumption of coalfuel is from 12 MT/day to 24 MT/day and the particular
{Particulate/gaseous/process) emissions from which can be controlled with suitable proven technaology.

Hazardous waste

a) HW1 -Land disposable HW which requires special care & traatment for stabilization befare disposal

B} HWZ = Incinerable HW

] HW3 —Land disposable HW which doesn't require treatment & stabilization before disposal, High volume low effect wastes such as fly-
ash, phosphogypsum, red-mud, slags from pyre-metaliurgical operations. mine lallings and ore beneficiation rejects)

d) HW4 - Recyclable HW, which are easily recyclabla with proven tachnologies

"
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Annexure -5c

Zonation Map Eui:rurlmp:n“ﬁ on Google map
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Annexure-6a

MINUTES OF THE PUBLIC HEARING CONDUCTED ON 03.07.201% FOR_ THE
"“MANALLUR INDUSTRIAL PARK" PROPOSED TO BE DEVELOPED IN 286.065
HECTARE IN MANALLUR & SOORAPOCNDI VILLAGES, GUMMIDIPOONDI TALUK,
TIRUVALLUR DISTRICT BY M/S, STATE INDUSTRIES PROMOTION CORPORATION
OF TAMILNADU LTD [(SIPCOT]

Name of the Project ; ‘Manallur Industnal Park” proposed to be developed
by Mis. State Induslries Promotion Corporation of
Taminadu Lid (SIPCOT) in 286065 hectare in
Manallur & Soorapoondi Villages, Gummidipoondi
taluk, Tiruvallur district for member Industries falling
under the category of {i] synthetic organic chemical
under category 5(f) and (ii} Integrated Pain Industry
under category S(h).

Venue : Mis K.W.C Mahal (A/C) Sathiyavedu Road, (MNear
Swan Koil) Madarpakkam, Gummidipoondi, Taluk,
Tiruvallur Distnct

Date & Time - 3" July, 2019, 11.00 AM.

Present , 1. Tmt . Mageswan Ravikumar LA.S
District Collectar, Thiruvallur Distnict. Tamilnadu
v Er. P.Ravichandiran ME.,

District Environmeantal Engineer,
TNFPC Board, Gummidipoondi.

The list of project proponent and the public altended the public heanng is enclosed
as annexune-|,

The District Environmental FEpgineer Tamilnadu  Pollution Control  Board,
Gummidipoondi. Thiruvallur District has welcomed the District Collector, officials and the
public for the Public Hearing. He said thal the Mfs. Siate Industries Promotion
Corporation of Tamilnadu Ltd (SIPCOT) has proposed to be develop the "Manallur
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Industrial Park” in 286.065 hectare in Manallur & Scorapoondi Villages, Gummidipeondi
taluk, Tiruvallur district for member Industries falling under the category of (i) synthetic
arganic chemical under calegory 5(f) and (i} Integrated Pain Industry under categary S(h)
for which Environmental Clearance is required from the Ministry of Environment, forest
and Climate Change (MoEF &CC), Government of India (Gol), under EIA Notification
2006. Accordingly the Public Hearing is aranged. He also added that. the public notice
inferming the Public Heanng was was published in two news paper namely “The Indian
Express(Tamilnadu)” & “Dhinamani {Chennai)” through DIPR, Govi of TamilNadu and
also through local body in the nearby Villages,

Or.Nehru Kumar, Project Consultant,
Centre for Environment, Health & Safety, Annamalai University.

On behalf of Mis, Stale Industries Promolion Corporation of Tamilnadu Ltd, the
consultant has presented in detall aboul the activity of the proposed Manallur Industnal
Park of the SIPCCT including the details about the type of industnes to be located
source of water, quantity of waler requirement. details of solid waste o be generated,
details of waste water 1o be generaied and its mode of cenveyance, treatment & disposal

and delails about the source of emission and the air pollufion control measures

proposed.

Following the presentalion, the public were invited to express their views, concerns
and questions, if any by clearly indicating their name and the village, to which hefshe
belongs to. The views, concerns and queries of the public followed by the clarification

from the project proponent are delailed balow
Thiru Ravi. Soorapundi

It is informed thal no forest land 1s available in the vicinity of the proposed site but
forest land is available. Whether the Manallur Industral Park was starled or vel to be
started by the SIPCOT. The industries such as M/s. ARS Power & Kevin Sieel located in
the vicinity have made bore well for a depth up fo 1000 feet. But in the proposed site it s
reported that the bore well by the individual unit 1s relused. How the water will come in
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the Matherpakkam area. VWhat is the necessity of the SIPCOT in this area, it should be
established based on the public's need. Already one SIPCOT s existing n the
Gummidipoondi then what is the necessity of the one more SIPCOT in this area. It is
informed that the biomedical waste will be dumped below the ground but it will be
released during raining days and it will affect the health and livelihood of the nearhy
public. Hence we no need the Manallur Industrial Park

Dr.Nehru Kumar, Project Consultant:
Wiews dre recorded and il will be 2enl 1o MoEF&CC, Gol, New Delhi

Mrs. Vettriselvi, Manallur.

My residence is locatad adjacent to this SIPCOT, Development of SIPCOT in the
healthy & wealthy village is not acceplable. Large area of agricultural land is available in
the vicinity of the proposed sile. Agriculture will be affected due to the Industres. Already
Gummidipoondi SIPCOT |5 available wilthin a distance of 30 KM. for that red alert has
been given. The proposed SIPCOT is located adjacent to their agricultural land and it will
affect the three season harvesting in that area. Air pollution is caused due to heavy lorry
transportation and in the evening after 5 PM and night hours the transport gets affected
due 1o this smoke 1t s informed that employment opportunity will be available due to the
development of SIPCOT, but opportunities are given anly 1o the ather state people. Due
to industnal development ground water is over exploted and also gels contaminated and
affects the children’s health. Hence we no need the Manallur Industrial Park.

Dr.Nehru Kumar, Project Consultant:
Views are recorded and it will be sent to MoEF&CC, Gol, Mew Dalhi
Thiru Gunasekar, Mannallur

The industries which are not affecting the surrounding Ernvironment can be
acceptable. but the surmounding envirenments already get poliuted dus 1o the operation
of the existing industries. Cue o heavy air pollution, white washed wall gets blackened
within a week. Due to air pollution, public gets affected by the disease like cancer,

typhaid ete. |t is informed that employment apportunity will be available due to the
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development of SIPCOT, but anly security & scavengers past only given to the few local
pecple, There s no possibility of developing Non Pelluting Industnes in this Manallur

SIPCOT, hence we no need the Manallur Industrial Park in our area.
Dr.Nehru Kumar, Project Consultant:

Views are recorded and il will be sent to MoEF&CT, Gol, New Delhi,
Thiru Prem, Pathirivedu

It reportad that the animals and forest will not be affected but there is no protection
to the human, Also the industries proposed n this area will be Chemical Industries only
and Il will alfect the Environment. The Greal Thiruvalluvar said that there is no world
without water, but we are suffering due to cantamination of water, Hence we no necd
the Manallur Industrial Park.

Dr.Nehru Kumar, Project Consultant:
Views are recorded and it will be sent to MoEFACC. Gol, New Delhi.
Thiru Chittibabu, Pathirivedu

There ig no adeguate announcement well in advance regarding the “Manallur
Industrial Park” proposed to be developed by SIPCOT and the conduchion of public
hearing in this regard. Mo awareness has been given to the public in this regard. It was
reported that Public Notice was given in the Daily news Fapers, but necessary iocal
annauncement by way of "Dom. Dom”, in the public hearing meeating without hearing tha
public views, 1118 reported that SIPCOT s being developed. The conduction of public
hearing meeting is nol known 1o many of the people in the surroundings. Alter ¥ Pm
wision of root gets affected due to Air Pollution. Agriculture gets affected. The duty of the
Government is to protect the public, instead of that the government affect the livelihood
of the people in the name of industnal development. Hence we no need the Manallur
Industrial Park.
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Or.Mehru Kumar, Project Consultant:

Public MNotice was given in the Daily news Papers and npecessary local
annguncement made through Auto with loud speaker system Views are recorded and it
will be sent 1o MoEF&CC, Gol, Mew Delhi

108.Thiru E.Sambath Mannallur

There s no adequate announcement well in advance regarding the “Manallur
Industrial Park™ proposed to be developed by SIPCOT and the conduction of pubdic
hearng, womean has nol able to padicipated in the public heanng programme. It 15 not
correéct to discuss about the developmen! of SIPOCT withoul having adequate foiet
facilities and without solving the discrepancy in the 100 day employment scheme.

The District Environmental Engineer has intervenad and reguesied lo speak only
about this praject.

There Is no action taken on the resclution passed in the Village 3aba regarding
pollution due lo M Kevin Slesl [l is a rice bowl and setting up the SIPCOT by
sacrificing the Agriculture is not acceptable one. There is lot of Palm & cashew tree and
18 proposed to sating up the SIPCOT by destroying the above trees. There are 5000
nos of cattle are available in this area and there will nol be sufficient land for grazzing,
There is no solution for water problems bul this public hearing is being conducled for
establishing new SIPCOT. Agriculture gets affected due to industrialization. The desilting
work has not been done in the two |akes |located within the proposed site. Due to heavy
harvesting of paddy the village s named as Mannallur. There is no adeguate land
alletment for burial ground & disposal of Municipal Salid VWaste instead of that all the
Porombok land are allotted for this proposal Instead of developing the SIPCOT
importance may be given to Agriculture. Already enough numbears of SIPCOT are

avilable in this area therae is no need of that Manallur Industrial Park.
Dr.Nebru Kumar, Project Consultant;

Yiews are recorded and it will be sent to MoEF&CC, Gol, New Delhi.
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Thiru Nalan, Madarapakkam

The Gavt has to provide all the basic amenities for the living things. This proposal
will not affect the mankind. There is lot of SIPCOT are available in this area  and what
are the development was made for the development of this people?. Most of the families
were shifted from this area. since there is no basic amenilies and lransport available
even this 2019, Already we are suffered by lot, from existing SIPCOT and don't push us
to death trench by developing this SIPCOT. Hence we no need the Manallur Industrial
Park.

Dr.Nehru Kumar, Project Consultant;

Wiews are recorded and it will be sent to MoEF&CC, Gol, New Delhl,

Thiru &.Saravanan, Mannallur

Most of the peopla are not aware of this public hearing. It should be informed
through Village Panchayal, Adverlisement through news papers will not reach  Its s
proposed o develop SIPCOT in an extent of 286 Ha. but there is no way lo development
of Agnculture. Desilting of Lakes will improve the agriculiure .Due to the operation of M/s
Chitrakoot Industries; the public in Gummidipoond| area gets more affected. Similarly il
will happen in this area also. Due to heavy industrialization lot of dieses are happening
and public suffered lot. In the event of closing moslt of the industries in the
Gummidipeondi SIPCOT there is no need of this proposed SIPCOT

Dr.Nehru Kumar, Project Consultant:
Views are recorded and it will be sent to MoEF&CC, Gol, New Dalhi
Thiru Jagankumar, Mannallur

As per EIA Notfication 2006, this "Manaliur Industrial Park” is calegorized as
category "A” type. The category “A” lype is dangerous & poisonous. It is proposed to
develop Syntactic Orgamic Chemical Industries in this area . The waste generated
cannot be recycled. There are more nos of SIPCOT, SIDCO & CRZ prone area . \Waler
and food material are supplied by this area to Tirovallur District. Tanjore is a rice bowl of
Tamil Nadu like that Manallur is the rice bowl of Tiruvallur District. There is no welfare of
tha nearby public in this project. The cost invested in the project can be utilized for public
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for better development of agrculture and thereby increasing the groundwater table . This
project cost may be spent on development of green bell in thal project area. Hence we
nao need the Manallur Industrial Park

Dr.Nehru Kumar, Project Consultant:
Views are recarded and it will be sent to MeEFACC, Gal, New Delhi

Thiru Vadivel, Mannallur.

It is reported thatl the details of industries to be located within the proposed site not
able 1o be fumished right now, but the air pollution is reported as 52 %. It is also reported
that value is within the standard prescribed by the Govl, After industrializations whether
the above 52 % can be increased or nol. What is the assurance for that? It is informed
that empioyment opportunity will be available due o the development of SIPCOT, but
opponunities are given only o the other state people. More than 5000 people have
registered In the employment exchange office. If the propeosed land is given to the public,
we will develop the agnculture and give employment to more people and develop our
lvelihcod, Hence we no need the Manallur Industrial Park.

Dr.Nehru Kumar, Project Consultant:
Views are recorded and it will be sent to MoEF&CC, Gol, New Delhi

Thiru Sukumar, Mannallur,

Agrculture is the backbone of the Country. Development of agriculture is the
development of nation, The proposed area is the catchment area for the Boothen Lake [t
the Industrial park is developed, how the water will comes ta this lake. It is reported thal
the approval has been obtained from MeEF &CC in 2015, but there is ne adaquate
announcement well in advance regarding the *Manallur Industrial Park” proposed to be
developed by SIPCOT and the conduction of public hearing. Already three lakes and one
waler harvesting pond is located wilhin the proposed sile and green bell also developed
In some area Bul it is reported thal no water bodies within the proposed site. How the
waler will came to this area. Hence we no need the Manallur Industrial Park.
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Dr.Nehru Kumar, Project Consultant:

Wiews are recorded and it will be sent to MoEF&CC, Gol, New Delhi
Thiru Karthik, Nagarajkandigai

It is reported in the assembly that 12 places were highly polluted. Gummidipoondi is
one among that. In the Gummidipoondi area lot of emission after &6 PM and heavy
paliution. lkcan be lolerated by the adult and cant by children Since the over
exploitation of ground watler, by lhe indusiies there is a possibiliies of sea waler
instruction. Hence we are strongly objecting this proposal, which will affect the
public livelihood.

Or.Nehru Kumar, Project Consultant:
Views are recorded and it will be semt to MoEF&CC | Gol, New Dalhi
Thiru Anandharaj, New Gummidipoondi

Already air gets polluted in the Gummidipoondi area dug lo the operation of
Industries such as KTV Oil, Churahoot steel. Due to arr pollution Physical exercise such
as walking, running resull in casually, Groundwater gets polluted. 12 people death
happened due to this ar pollution. Many people get affected by the disease like vomiting,
faint elc. Pollution happened more than 3-4 times the slandard prescribed by the Gowt
Hence we no need the Manallur Industrial Park which will affect the public

livelihood.
Dr.Mehru Kumar, Project Consultant:

Views are recorded and it will be sent lo MoEF&CE., Gol. New Dealhi
Thiru Srinivasan, Mannallur

There is no way lo burial ground, due to the development of SIPCOT what kind of
devalopment can be happened to the public. What is the assurance for that?

Dr.Mehru Kumar, Project Consultant:

WViews are recorded and it will be sent to MoEF&CC, Gol, New Delhi
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The public hearing meeting was concuded with intimation that the audio & video of
the views, concerns and queries of the public followed by the clarification from the project
proponent were recorded and i will be sent to the Ministry of Envirenment, forest and

Clhmate Change (MoEF &CC), Governmenl of India (Gol).

Furlher, details of person participated in the public hearing along with writlen
submission and compact disc contaiming audio & video recarding with photographs of the

public hearing are enclosed herawill,

;);Fﬂﬁ :
District Enviranmental Engineer, Distri¢t Collector,
TNPC Board, Gummidipoandi. Thiruvallur District
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Annexurs -6b

Issues Raised in Public Hearing and Reply with commitment
Fublic Consultation:
The proposad project falls under Schedule 7(c), category A, as per EIA Notification 2006 and its amendments. As per the ToR extension issued
vide F No. 21-58/2015-18 111 (Pt.) dated 13" November 2018, Public Hearing was conducted for the project on 03/07/2019 at K.V.C Mahal,

Sathyavedu Road (Mear Sivan Koil), Madarpakkam, Gummidipoondi Taluk, Thiruvallur District, under the chairman ship of Tmt. Mageswan
Ravikumar |.A.5 -District Collector, Thiruvallur district, assisted by District Environmantal Enginesr ~Er. P Ravichandran M.E.

Public Hearing Proceedings s enclosed as Annexure —6a. The query raised during Public Hearing and the reply along with commitment are
given in table below.

Table 1 Issues raised during Public Hearing and reply

' S5,No | Issue Raised | Issue Reply by SIPCOT Commitment on fund
by allocation
i [ Thin. Ravi | It Is Informed that no forest land |s | There is no forest land within the indusinal =
Soorapoondi available in the vicinily of proposed sile, | Park area. The nearest forest is Nemalur
but forest land is avadlable. RF which & 1.13 Em towards WSW. A

detail of Reserve Forests within the - study
| area with distance and direclion from projact
| site boundary iz given in Table 2-1 of EIA

| document,

st L. i
Whather Manallur Industrial Park s | The Indusinial Park is yel to start.
staried or yel 1o be stared by SIPCOT.

I

o
J. KEUMAR MARAM. ILA.S.,

Managing Direciar
Siste Indisiries Promebioa Carporadion of Tamilnady LimBed

18-4, Rukmani Lakshmipainy Hosa,
Pa&’@%‘ §870 Egmote, Chennai-600 (08




[8.No |issue Raised
by

- Issue

The industries such as M/s ARS Power
and Kevin Sleel located in the vicinity,
have made bore well far a depth up to
1000 fi. But in the proposed site it is
| reported that the bore well by individual
| unit is refused, How the water will come
in Matherpakkam area

Mo borewell will be parmitted in the

Reply by SIPCOT

proposed Industrial Park. The same will be
stipulated as a condition in the Allotment

Drder and Lease Deed.

The fresh waler and TTRO water will be
sourced from CMWSSE.

Commitment an fund
allocation

What is the necessity of SIPCOT in this
area, it should be established based on
public’'s need? Already one SIPCOT is
existing In Gummidipoandi, then what is

the necassity for one more SIPCOT In
| this area?

Considering the demand for industrial space |
near ChennailAndhra Border, the sile Is |
selected. The entire exient of land in
Gummidipoondi  Indusirial Complex has
already been allotled to the industries and in

| Thervoykandigal Industrial Park only few

plots are vacant,

It is infarmed that the Bio medica
wastes will be dumped, below ground,
but it will be rel@ased during rainy days
and it will affect the heatth and
Ivelihood of nearby Public

Hence we dont nesd the Manallur

Indusinal park.
-

—

Mo biomedical waste will be generated from
proposed project.

J KUMARAM
Mankging Dirkctor

——

URUBRRAN, 1LAS.,

Btabe industries Promobon Cope-ation ¢ Tamsinado Limied
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| S.No | Issue Raised
! i
i 2 Mrs Vettrisahs

| Marallur

_|_ e

i My residence is located adjacent 1o this
SIPCOT. Development of SIPCOT In
healthy and wealthy village is not
acceptable. Large area of agricultural
land iz avallable in the viclnity of the
proposed sie. Agricullure will be
affected due to the indusiries. Already
Gummidipeondl SIPCCT I avallable
within a distance of 30 Km, for that red
alert is given. The propesed SIPCOT is
adjacent to their agricultural land and i
will affect the three season harvesting
in that area

oy transporiation and in the ewvening
afier 5 PM and night hours, the
franspori gets affected due fo this
smoke,

I is Informed that
opparumity will be available due to the
development of SIPCOT, bt

opporiunities are given only to the other
| stata paople

Pafd88f470

Air pollution is caused due fo heavy

Reply by SIPCOT

EC Category viz Non-Phamma 5(f)
Categories and the bakance 90% will be
Men-EC Category industries viz, Automobile
and iis auxiiary indusiries, E-\Vehicle, etc.,

Every member indusiry will have the
required APC measures and the Ambient air
quality as per the Statutory siandands will be
maintained.

The project has been reworked as 10% of I

Commitment on fund
allocation

SIPCOT will provide proper paved roads
within the Indusirial park 10 prevent dust
emissions. The individeal industries will
adapi o low Sulphur diesel vehiclas 5o thal
air pollufion due 1o transporation is
| minimised

employment | The Industnal Park will provide direct

employment to 5000 people as per tha TH
Govemment guidelines.

Employment will be provided as per the
skilis, preference will be given o locals.

As pant of CER Activity,
Skill development cenine
will be established for
providing training related
o E-Vehicle/ auto

1 pm
J. HUMAH’lg?J‘;./:‘LAHAN. AS.,
Managing Directer

Stale Industnes Pramalion Corporafinn of Tamd=ady Limlbed

18-A, Rukmani Lakshmipathy Hoad,
Egmore, Chennai-oa0 008




S.No |Issue Raised lssue Reply by SIPCOT Commitment on fund

by allocation

| | components  repaining ete
io local people at cost of
Rz 25 lakhs

Dus to the indusinal developmert, |No borewell will be permitted in the | As a part of CER adivily,
ground water is over exploited and gets | proposed Industrial Park. The same will be | Health camps wil be
contaminated and affecte children's | stipulated as a condition In the Alotment | conducted once o six
heallh. Hence we dom’t need Manallur | Order and Leasa Dead months by SIPCOT at
Indusiral park. Manallur and Soorapoondi
vilages 1o  ensure the
heath condion of local
pecple. The cost for the
same will be around Rs.15

Lakhs.
3 Thina. The indusines which are not affecting | The project has been reworked as 10% of
Gunasekar - | the surrcunding environmeni can be | EC Category wviz. Non-Pharma  5(f) |
ianaliur acceptable bt  the surmounding | Categores and the balapce 90% wil ba
environmeant already geis polluied due | Non-EC Category indusines viz. Aulomobie
to oparation of existing industries and its auxiliary industres, E-Veahicle, atc.,

L

d. HUMAHAMAM, LAS.
Managing Direclon

Stale Induibres Promofion Caiporatizn o Tamingdu Lnded
10-A, Rukmen! Lakshmipathy Road,
Egmaore, Chennai-800 LB,
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Issue

Due to heavy air pollution, whitewashed
walls get blackened within a weak.
Dua to air poliution, the public gets

affected by diseases like cancer,
Typhoid etc.
It is informed that employment |

opporiunity will be available due to tha |

development of SIPCOT, bt securly
and Scavengers posi iz only given to
local people.

Reply by SIPCOT

SIPCOT will ensure and meniar that all the
industrias proposed within this Indusiral
Park have their APC measures and ZLD
Concapt along with proper storage area for
Hazardous wastes

" Commitment an fund

allocation
As a part of CER adlivity,
Health camps will be |
conducted once N Six
months by SIPCOT 8t
Manallur and Soorapoondi
vilages 1o ensure the
heafh condition of local
people. The cost for the
game will be around R5.15
Lakhs

The industial Park will provide direct
amploymeant ta 5000 paople as per the TN
Govemment guidaelines.

As per the skill requiremenis of the job, local

| people will be considerad and preferred.

As part of CER Adivity, |
Skill development cenire
will be established for
providing training related
L] E-Vehicla/ auto
components repainng, etc
to local people at cost of
Fs.25 lakhs .

There |s no possibilty of developing |

non polluting industries in this Manaliur
SIPCOT. Hence we don'l nesd the
Manallur Industrial Park In our area,

SIPCOT will ansure and monior that all the
industries proposad within this Indusiral
Park have their APC measures and ZLD
i-oncept along with proper storage area for
Hazardous wasies.

Paf2@€uf470
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RUB

prr "

RAN, LAS.,

Managing Direcior

Blate Indusiries Promotinn Corparston ¢! Tamingdu Limibed
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S.Mo | Issue Raised
‘ by

5

Thin, Prem -
Pathirivedu

Reply by SIPCOT

| it is informed that animals and forests

will not be affected but ther 15 no

protection o the Human.

| Also the indusines proposed in this
‘area will be chemical industies only
and it will affect the environment

The project has been reworked as 10% of |
EC Category wviz. MNon-Pharma 5(f)

| Categories and the balance 30% will be

Non-EC Category industries viz. Automaobile
and its auxiliary Industries, E-Vehicle, ete.,

Commitment on fund
allecation

The great Thiruvalluvar said “There is
no world without water” but we are

| suffering due to contamination of water,

Henca wa don't

Industral Park,

rnead Manallur

Thizra will not ba ground water extraction for
the project. Entire Water requirement for the
proposed IP will be met from CAMWSS8 and
recycling of treated wastewater, Indiv/idual
industries will be mandated for Zero lgwid
discharge <concept to reduce tha
consumption of fresh water and maxmise
recycling of treated sewage! effiuent as
applicable,

| Thiru. Chittibabu
| - Pathirivedu

There s no adequate announcament
wall in advance regarding the Manallur
Industrial park propased 1o be
developad by SIPCOT and the
conducting of Public Hearing in this
regard. Mo awareness was given to the
Public in this regard, It was reported
that Public notice was given in the news

papers, but necessary local

TNPCB has given Advertisement in English
(Indian Express) and Tamil {Thina Mani)
newspapers on 01.06.2015. Aparl from this,
anncuncement regarding Public hearing
was made through loud spaaker system Dy
auto,

J; ﬁumﬁnem

S, LAS.,

Maraging Direclar
Slube Induntries Promatian Corporr== of Tar ingdu Limiled
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| S.No |Issue Raised | Issue Reply by SIPCOT ~ Commitment on fund
by allecation
announcement in the way of “Dom ]
Dam,
In the public meeting. without hearing
the public views, it is reported that
SIPCOT s being developed.
The conduction of Public Hearing
maeeting is not known to many of the '
peopie in the surroundings. I
. After 7 PM. vision of route gets afiecied | In the proposed Indusiral Park, 1n:|h.|i|:h.|al; As a part of CER activity, |
dise to air pollution. Agriculture gets | indusiries will be mandated lo provide all Health camps will be
affected. The duty of the Government is | pollution control measures as  per | conduclted once in  Six
to protect the public, instead, the | CPCB/TNPCE norms to minimise the effect | months by SIPCOT at
Govemment affects the livelihood of the | of the project on the nearby agricuttural land | Manaliur and Soorapoondi
people, In the name of industdal | and communities. Apart from this 243.437 | villages to ensure the
development. Acres (35.20% of area) of land is proposed | heath condition of local
Hence we donl need, Manallur | for green belt development which will act as | people. The cost for the
Imdustrial Park. buffer. same will be around Rs. 15
Lakhs.
B Thiru. There i no adequate announcement | TNPCE has given Adverlisement in English
E.Sambath- well in advance regarding the "Manalur | (Indian Express) and Tamil (Thina Mani)
Mannafiur Industnial Park”, proposed to be | newspapers on 01.06.2018. Apart from this,
daveloped by SIPCOT and conducting | announcement regarding Public hearing
of Public Hearnng. Women were not | was made through loud speaker system by
able to participate in the Public Hearing | auls.
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Managing Direclor
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Ne |Issue Raised

" S.No

by

lssue

Reply by SIPCOT

= =+ . - -

Programme

It Is not correct to discuss about the

development of SIPCOT, without
having adequate Toiet faciites and
without solving the discrepancy in the
100 day employment programme.

Commitment on fund
allocation

SIPCOT will provide 5 no. of toilets each at | As a parl of CER aclivity, |

Manallur and Socorapoondi., Further, Skl |
development Centra will alse be provided |

far training local people related o E -
Vehicle! auto components repairing, etc,

10 no. of common toilels |

will be constructed. 5 Nos
at Manabur Village and 5

MNes at  Soorapoond
village. Total cost recurmred
towards construction,
operatian and
maintenanca of 10
common toilets will be Rs.
23 Lakhs.

Further, Skill development
centre will be established
for providing  training
reiated to evehice/ auto
components repairng etc
to local people at cost of
Fs.25 lakhs |

J. KUMARA

o

RUBARAN, LLA.S,,

Mansging Dirsciar A .
Siate Industries Prometion Gorporatmn of Temiinadu Limfied
18-A. Rukmanl Lakshmipathy Road,
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S.No

Issue Raised

| by

Issue

resolution passed in the village Saba
dua to M's Kavin Stesl. It is rice bowl
and setting up SIPCCT by sacrificing
the agricutture is not acceptable one.

Reply by SIPCOT

In the proposed Industrial Park, individual
industries will be mandaled to provide all
pollution control measures as per CPCE/
TNPCB norms to minimise the effect of the
project on the nearby agricuttural land and
communities. Apart from this 243 437 Acres
{35.20% of area) of land is proposed for
green bell development which wil acl as
buffer

There is lot of Palm and Cashew trées
and it is proposed fo sef up the SIPCOT
by destroying the above trees. There
are 5000 number of cattle available in
the area and thare will not be sufficient
land for grazing.

Paf298of@ 70
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Commitment on fund

Total number of trees at site is 2153 nos.
The trees are as follows:

Mango lree - 1284, Guava tres — B9,
Sapota tree — 24, Coconut tree — 471
Eucalyptus — 38, Amla - 95, Cashew - 16
Banyan trea — 2 Papaya tree — 19, Neem
traa — 50, Paim tree = 1, Teak — 48 and
MNaga - &

The ireas availabke aklong the periphery of
site and OSR area will be retained to the
FmasEmurm extent,

As per the proposed green belt abouwt 1.1
lakhs ftrees will be developed in the
proposed green belt by SIPCOT and the

allotted industrias.

J. KUMARAG

|
HUBA;AN. LA.S..
Managing Direcior

State Indistrias Piomotion Comperation of Taminady Linnisd

19-A, Rukmani Lakshmipathy Road,
Egmore, Chennai-E00 008




Issue Raised
by

| There is no solution for water probiems

and the Public hearng is being
conducted for establishing new
SIPCOT. Agriculture gats affecied due
1o industrialization,

Reply by SIPCOT

There will not be any ground water

abstraction for the project Entire Water

requirement will be met from CMWSSE and
recycling of treated wastewater,

Desilting has not been done in the two
iakes located within the proposed site,

village is named Manallur,

Due to heavy harvesting of Paddy, the |

Commitment on fund |
allocation

As a part of CER Adiivity,
75 KELD of water will be
providad for Manafiur
villages by SIPCCT along
with 75 KLD water slorage
tank also Sewerage
systemn will be provided.
Cost towards the same will
be around Rs.50 Lakhs

Desilting will be undertaken by SIPCOT in
the two nearby lakes.

"A% 3 par of GER acivity |

desiting will be undertaken
in the nearby 2 lakes. The
Cost for same will be
around Rs.15 lakhs.

‘There is no adequate land alloiment far
‘Burial Ground” and disposal of

| Municipal Solid waste. Instead of that

all the Poremboke land is allotted for
this proposal. Instead of developing
SIPCOT, importance may be given to
agriculture.

AS par the Thiruvallur Collector Letter dated
10.06.2019, the bural ground Is excluded
frem the proposed Industrial Park area and
SIPCOT will provide and maintain access
road for the burial ground,

Manafging Diracior _
State bndusiries Pramation Corpoiy' oo ol amitnaduy Limibed

19-A MRukmani Lakshmipathy Foad,
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S.No

' Issue Raised
by

 Issue

Already enough number of SIPCOTs
are available In this area. There Is no
nead of Manallur Industrial park,

"~ Reply by SIPCOT

Nearby SIPCOT Industrial Complex/ Park
are Gummidipoondi and Thervoykandigal.
Almost entire exient of the land in
Gummidipoondl  Industrial Complex has
already been allotted to indusiries. Furiher,
only few plots are available in
Thervoykandigal Industrial Park.
Consldaring the demand for Industrial space
near ChennailAndhra Border, the site is
sefected.

 Commitment on fund
allocation

| Thiru, Malan -

Madarapakkam

The Govarmnmant has to provide all the
basic amenities for living things. This
proposal will not affect mankind. There
are lot of SIPCOT avaidabie in the area
and whal are the developmenis made

for this peopla?

it was mentioned to the Paricipant that
such [ssues will be addressed with the
guidance of district administration fo the
exient possible.

SIPCOT will provide basic amenities to
nearby villages such as waler supply,
sanitation, heatth care, etc. under CER.

SIPCOT will earmark
Rs.3.75 CIores for
undertaking the following
CER Activities in Manallur,
Scorapoondi,
Ramachandrapuram,
| Madharapakkam,
Sathyavedu,
villagas:
= Construction of |
toliets
= Providing water
supply and
SeWerage system
= Conducting Health

Irukulam

J. KUMARAG
Mang

RUBARAN. LA.S.,
ing Lhireclor
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S.Ne

Issue Raised
by

Reply by SIPCOT

Commitment on fund

allocation
Desiting of Iwo
nearty lakes

FC with & pnnier
and scanner to the |
Eavemment
&chools

Drinking water
dispensers for the
Govemment
schools.

Class oom
furniture for the
Govemmeant
schools,

Sports equipments
far the Govemment
schools.

Solar lighting
facilities for the
Govemment
schools,

Providing Madical |
equipments far |
primary health
centre,

Providing trolleys to

Paf@8ofd70

1 HUMAH.n/.lLITQUELHAH. 1.AS.,

Managing Directar

State Indusiries Promotion Cotparation ¢f Tarinadu Limited
1§-A, Rukmani Lakshmipa'hy Hoad,
Egmaors, Channai-F00 008,



S.No

Issue Raised
by

this area,

| amenities and fransport available even | guidance of districl administrafion to the

in 2018

Most of the families were shifted from | | was mentioned to the Participant that

Issue e Reply by SIPCOT Commitment on fund

since there is no basic | such issuas will be addressed with the

extent possible
Due ta development of this Industnial Park,
transporation facilitiss and basic amenities
- will improve in the nearby vicinity,

Managing Direcior

allocation

Local Panchayat
for transport of
Municipal Solid
Waste

Solid Waste
Disposal Bins
Construction of
Rainwater
Harvesting Pits
Avenue Plantation
Solar lighting
faciitias

Sclentific
Suppor/Awareness
to farmers

Skill  development

for youth

St == 3

J. HUM#HﬂjBRUBJMM. LAS.,

Siatn Industress Promalion Corpocatian of Tamilnady Limibed
18-A, Rukmani Lakshmipalhy Road,
Pa&@ﬁ@' (§Q70 Egmore, Chenng-500 DLL




Commitment on fund
allecation

Adverlisement through news papars will
net reach

‘SNo | Issue Raised Issue Reply by SIPCOT
by
- |Already we are sufferng a lot from | To minimise the impact due to praposed 1P,
@xisting SIPCOT and don't push us to | proper Air Pollution Control Measures, Zero
death trench by developing this | Liquid Discharge Concepl,  waste
SIPCOT, We dont need Manallur | minimisation measures will be mandated to |
Industrial Park, individual industries to minimise the effect of
poliution due 1o proposed project. Apan
fram this 3520% of green belt area is
| praposed as buffer.
B Thiru Most of the people are not aware of this | TNPCB has given Advertisement in Engiish
Saravanan Public Hearing, It should be informed | (Indian Express) and Tamil {Thina Mani}
Manaliur through village Panchayat, | newspapers on 01.08.2019, Apari from this, |

announcemant regarding Public hearing :
was made through loud speaker system by
auto.

exent of 286 Ha, but there is no way

of [akes will improve agrculture,

for development of agricutture. Desilting |

The present proposal is for industnal
development and the member was told that
GoTN also execule exclusive projects for
agncultural projects with grants.

As a parl of CER aciivity
desilting will be underaken
in the nearby 2 lakes Cost
for Desilting will be around
Rs.15 lakhs.

J. KUMARAQURUBARAN, 1LA.S..

kian

ing Direciar

Stale Indastriey Premobon Comperation of Taminady Limitnd
19-A, Rukman! Lakshm nathy Aaad

Pafe8Est 70

Egmora, Chennai-B00 00a,




Due to operation of Mis.Chitrakoot

Industries, the public in Gummidipoondi
area gets more affected. Similary it will
happen in this arsa also.

Due to heavy industrialisation, lots of
diseases occur gnd public suffer a lot.

~ Reply by SIFCOT

Proper Air Pollution Control Measures, Zero
Liqued Discharge Concept, wasle
minimisation meaasuras will be mandated 1o
individual industries to minimisa the effect of
poliuton due to proposed project. Apar
from this 3520% of green bell area s
proposed as buffer. Henca the impact due
io the proposal will be mindmal.

Commitment on fund
allocation

In the event of closing most of the
Industries In Gummidipoond| SIPCOT,
there is no need for this proposed
SIPCOT.

| S.No | Issun Raised
' by
q Thiru,
Jagankumar
Manehur

Mearby SIPCOT Industrial Complex/ Park
are Gummidipoondi and Thervoykandigai,
Almast enfire extent of the land in
Gummidipoondi  Industrial Complex has
already been alictted to industries. Furher,
only few  plols are available In
Thernvaykandigai Industrial Park.
Considenng the demand for indusirial space
near ChennailAndhra Border, the sie is
selected.

As per EIA Motification 2006, this
*Manaliur Industrial park is categorised
as Category A. The Category A type Is
dangerous and poisonous. K is
proposed o develop Synthetic Organic
Chemicals in the area. The wasle
generated cannol ba recycled,

The project has been reworked as 10% of
EC Category wiz. Non-Pharma 5
Categories and the balance 0% will be
Mon-eC Calegory industries viz. Automobile
and 15 auxiliary industries, E-Vehicle, etc,,

Proper Air Pollution Control Measures, Zero

o

PafP8E 4 70
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J. KUMARAGURLUBA AM, LAS.,

H-Il'llg’lnn Chrggior

Egmore,

State Indusiries Promation Camaralicn of Taminady Limiisd
19-4, Rukman! L aksnmi - ¥ Huad,

Channai-600 004,



5. Mo

Issue Raised
by

Reply by SIPCOT

Liquid  Discharge  Concept, wasta
minimisation measures will be mandated to
individual industries o minimise the effect of
poliuticn due o proposad project. Apart
from this 3520% of green beft area is
proposed as buffer. Hazardous wasle
generated for individual indusiries will be
properly stored and disposed &8s per
Hazardous and other wastes (Management

handiing and Transboundary movement)
amendment rules 2016.

Commitment on fund
allocation

There are more numbar of SIPCOT,
SIDCO & CRZ prone area.

Mearby SIPCOT Industrial Complex! Park
are Gummidipoondi and Thervoykandigai,
Almost entire extent of the land in
Gummidipoondl  Indusirial Complex has
already been allotted to Industries. Further,
only few plots are available in
Thersoykandigal Indusirial Park.
Consldenring the demand for industrial space
near Chennaliandhra Border, the site Is
selected.

J. KUMARA

L~

UBARAN, LAS.,

Managing Direkior
Slmtn [robusbiey Promebes Corporation of Teamirgdu Limiled
18-A, Rukmanl Lakshmipaihy Hoad,

P88 #3370

Egmora, ChennakBDD 0048,




S.MNao

10

Issue Rafsaed
i

Water and food matenal are supplied
by this area to Thiruvallur District.
Tanjore is the rica bow! of Tamil Nadu,
like that Manellur is the nce bowl of
Thiruvallur Disirict.

There is no welfare for the nearby
public due to the project.

The cost utilised in the project can be
utilised for better development of
agriculture and thereby increasing the
ground waler table This project cos
may be spent on the development of
green belt in that project area. Hence
wa donl nesad to Manallur Indusirial
park.

' Reply by SIPCOT

There will be an opporunty for job at
differant cadres and work force uwpon
astablishment of this Industrial Park.

This project will have positive impact on the
soclo economic status of the surrounding
human envircnment and increased inflow 1o
the Tamil Nadu Government

Proposed Industrial Park will help in
revenue generation for the State as well as
o the Country,

Commitment an fund
allocation

| SIPCOT will provide 10 no,

of comman foiets (5 in
Manaliur Village and 5 in

Socrmpoondi  village), 75
KL water supply to
Manallur village, Healih

camps at Manallur and
Soorapoondl  Villages as
par of CER activilies.

Thiru, Vadivel -
Manelur

It is repored thal the delails of
industries %o be located within the
proposed site is not able to furnish right
now, but the air poliution is reported as
52%, 1t is also reported that the value is
within the standard prescribed by the
| ovemmeant.

| After industrialization, whether the 52%
| can be mereasad or not, Whal Is the
I assurance for that?

Paf8e 4 70

SIPCOT will ensure ard monitor that all the
industries proposed within this Industrnal
Park have their APC measures and ZLD
Concept along with proper storage area for
Hazardous wastas,

w

J. KUMARAGURUBARAN, 1LAS,,
Managing Dirdelar
Hate indusiries Pramotion Corporation of Tamilnady Limited

18-A, Rukmani Laksbm ioaily Moan,

Egmore, Channas 00 H0k




SNo | Issue Raised Issue Reply by SIPCOT Commitment on fund |
|y . _ allocation
It is informed that employment | The Industrial Park will provide direct | As part of CER Activity,

11

Thimn. Sukumar -
Marallur

opportunities will be available due to
the development of SIPCOT, but
| opportunities are given only to other
stale people. More than 5000 people
| have registered |n the employment
| exchange office.

| If the proposed [and is given to Public,
we will develop agriculture and give
employment fo more people and
develop our liveihood. Hence we dont
need Manallur Industnial Park.

employment to 5000 people as per the TN
Govemment guidelinas,

As per tha skill requirements of the job local
peaple will be considered and preferred.,

II

Skill development centre
will be esiablished for
providing training related
fo E wehicled auln
components repairng etc
to local people at cost of
Rs.25 lakhs

‘Agriculture is the backbonea of qur
country, Developmeni of agriculture is
the development of nation. Tha
proposed area is cafchment area for
the Bootheri lake If the Industrial Park
is developed, how water will come to
this lake?

The paﬁj-&pam was lold that no water
source |n the project area will be sourced lnrl
water requirement of the proposed IP, |
The existing drainage system will not be
disturbed due to the proposed Industrial
Park by dewelopment of appropriate storm
water managemeant system.

It is reported thal, the approval has
been obtained from MoEF&CC in 2015,
bui there is no adequate announcemant
weall in advance regarding the “Manallur

There
bodies adjacent to the
project site. As a part of
CER activity, the lakes will
be desited and will be
used for storage of
rainwater during monsoon

Terms of Reference was oblained for this
project in 2015. Public Hearng s conductad
as a pan of the condilions in Terms of
Reference issued by MOEF&CC.

are two waler

Industrial Park®™ propesed fo ba
deveioped by SIPCOT and the
condition of Public Hearing.
L~
J. KUMARA RAN, 1LAS
Sl ndeat Managing Dirdctor :
i usinies Pramolisn Coeporaliag of Tamilnady Limied
PaE%(ﬁa?o 18-4, Rukmanl Llhlhln-;:...;.-.:,- Hn.dl

Egmore, Chennai-600 gna




Issue

Already 3 lakes and one rain water

harvesting pond is located within the
proposed site and green bell also
developed in some area. Bul it is given
bodies within  the
proposad site. How the water will comes

Hence we don't need the KManalur

i 15 reporied in the assembly Thal 12 | SIPCOT will ensure and morior That ail he

S.No |Issue Raised |
by
that no water
io this area,
Industrial Area,
“Thiru. Karthik -
MNagarajkandigai | places  were

highly polluied,
Gummidipoondi = one amang them. In
Gummidipeondi area ot of emissions
after & PM and heavy poliution. It can
be toleraled by adult, but not by
children.

Reply by SIPCOT

Water bodies are excluded from the project
site and the revised layoul is enclosed as
Annexure -5b. As per the revised layoul
there is no water body within the site. The
water body near the site will nol be affected
| and 15 m green bell is proposed along the
penphary of the praject site.

Commitment on fund
allocation

industries proposed within this Industnal
Park have their APC measures and ZLD
Concept along with proper storage area for
| Harardous wastes.

As a pan of CER activity,
Health camps will be
conducled once in six
months by SIPCOT at
Manallur and Soarapoondi
vilages fto ensure the
health condition of local
pecple, The cost for the
same will be around Rs 15
Lakhs.

Since the ground water s over
exploitad by the indusisies, thers is a
possibility of sea water intruston, Hence
we are sirongly objecting the proposal,
which will affect the public livelihood.

PafP88#a 70

Mo ground water abstraction will be allowed
for the project. Entire water requiremant will
be met from CMWSSE and recycling of
irealed wastewaler

AL

J. KUMAR

URUBARAN, LLAS,,

Managing Director
State Indusiriss Promotion Cotparation of Tamilnady Limited

18-, Rukmani Lakahm
Egmore, Chennai-600 008,

aths Road




S.No |Issue Raised Issue "~ Reply by SIPCOT | Commitment on fund
_hyr l allocation
| 13 Thiru, Already air gets poliuted in the | SIPCOT will ensure and monitor that all the | As a part of CER activity,
Anandharaj — | Gummidipoondi area due to operation | industries proposed within this Industral | Health camps will be
Meaw of industries such as KTV Qi | Park have their APC measures and ZLD | conducted once in  six
Gommidipoond| | Chitrakoot Steel. Due to air poliution, | Concept along with proper storage area for | months by SIPCOT at
physical exercises such as walking, | Hazardous wasles. Manallur and Soorapoondi
result in casuahy. villagas 15 ansura the
health condiion of local
people. The cost for the
same will be amound Rs.15
Lakhs.
Ground waier gets polluted. 12 people | Mo ground water abstraction will be allowad
died dug to this poliution. Many people | for the project. Entire water requirement will
are affected by vomiting, faint efc. | be met from CMWSSE and recycling of
Pallution level is 3-4 times more than | treated wastewater,
Government's, prescribed limit,
Hanca we don't nesd the Manallur
Industrial Park, which will affect the
public ivelinood.
14 Thiru, There is no way to the bunal ground, | SIPCOT will provide and maintain roads for
Srinivasan = | due 1o the development of SIPCOT. burial ground. The layoul i3 revised
Manaliur accordingly.
el
J. HUMARAQMRAN. l.A.5.,
Managing Direcior
. Slade Indmiries Prometon Corparalice ot Temnady Limiied
o8P 70 " oo Channa 300 058
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S.No | Issue Raised Issue Reply by SIPCOT | Commitment on fund |
by | allocation

What kind of developmeni can happen | The proposed project  will  provide  SIPCOT  will  earmark |
to the public? What is the assurance far | employment o around 5000 people during | Rs.3.75 crores for
that? oparation phasa, including local peopla also | underaking the foflowing
based on the qualficaton and skill | CER Activities in Manallur,
requirements. Thiz will lead to development | Soorapoondi,

of housing., transporialion and other | Ramachandrapuram,

infrastructure llke Hotels, Educational | Madharapakkam,

facilities will develop In the sumounding | Sathyavedu, Irukulam
areas. villages:

As a part of compliance to the conditions in + Construction of
EC. the cost spent towards CER aclivities foilets

will be submitted to MoEF&CC Regional « Providing water
Office supply and

Sewerage sysiem
«  Conducting Health

camps
= Desliting of iwo
nearby lakes

e PC with a prnter
and scannar to tha
Govammeant
schools,

« [rinking waler
dispensers for tha

‘ Eovermmeant

schools,

] i, i

J. KUMARA, RUBARAN, I.A.5
. . qu_lgirm Director il
Indusliries Promation Cerporalian of Taminedi: Limiaq

PafP8E#8 70 1A, RukmBR Lakah it , 4 ogg,

Egmore, Chennai-sug 008,




S.MNo

lssue Raised
by

Reply by SIFCOT

Commitment on fund

allocation

» Class raom
fumiture for the
Govemment
schools,

« Sports equipments
for the Govermment

schools,

¥ Solar lighting
facilitiss  for the
Govemment
schools,

» Providing Medical
equipments for
primary health
centre.

»  Providing trolieys (o
Local  Panchayat
for transporl of
Municipal Salid
Waste

«  Solid Waste
Disposal Bins

v Consiruction of
Rainwaier
Harvesling Pits

s« Avenue Plantation

P28 70

L
4. KUMAR URUBRRAN, LA.S.,
Managing Direcior

Stade Industrind Promation Corporaficn of Taminady Limited
189-A, Rukmani Llhhrn_IElf'uth:.- Aoad,

Frmaen Mhgpe



SNo |Issue Raised | Issue [ Reply by SIPCOT " Commitment on fund
by allocation

I + Solar lighting
| facilities
#  Scientific
Support/Awareness
to farmers
s Skill development |
for yauth

Note:
As seen above, SIPCOT is allocating INR 3.75 Crores for the above mentioned CER activities.

L
wA
J. KEUMARAGUYRUBARAN, ILA.B.,
Managing Directér

Sigte Indusiries Promotinn Corporatinn of Taminsdu Limited
18-4, Rukmani Lakshmipathy Road,
Egmore, Chennal-603 0048
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Annexure- Ta Manallur IP water requirement calculation

s| Tatal Fresh ":‘:";:r Recycled Sewange Effluent Troatment
N é Description Water Water TTRO Water Generatio | generation ATFD Method
(KLD}) {KLDY) {KLD) {KLD) n [KLDO) {KLDY)
Domestic water |
1 Domestic 150 150 - | - 135 STP
Flushing 75 - - | 75 75 . s5TP
2 Green Belt 3450 - 2315 135 - - 2
Process
10% EC Calegory
- | industries <94 s 4?3: . e — - o 204 —
0% Mon-EC Calegory x ETP
rceiites 1500 275 280 E45 1050
Utilities 429 - L] 208 = g3.8 ETP
Ta Manallur village p 5 )
5 | water supply (CER) ?i ?f gs skl
Total (KLD) 8627 4339 3388 275 3472 294
Total (MLD) 8.63 | 0.8 4.34 3.39 0.275 3.47 D.284
Note:

1. *Sewaqe of 65 KLD will be trealed in separate STF and treated sewage will be used for avenue plantation in Manallur Village.
2. TTRO water will be fitered and disinfected and used by individual industries

3. Loss (1.43 MLD)

Concept:

1. Domestic water
a Water requirememnt as per National Building Code, for industries water requirement is 45 Vday (30 Vday for domestic and 15 liday

for flushing)
4. HUM#H#%UHUEQ?AH. LA.S.,

Kan -
-.“lti Iﬂduﬁl_rﬁ p'l"l:ﬂ'ﬂ-l]'uﬂn I:I':'ﬂl'.'r-_-.l a7 & Terdeadu le

19-A, Rukmani Lakshmigaihy Rosd,
Egmore, Chennal-600 D08
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b, D0% of domestic waler is taken as sewage and 100 % of fushing waler is taken as sewage
£. Domestic water requirement is calculated for S000 manpower,
2. Grean Belt

4. Water requirernent for green bell = 35 KLDVhectare

b. Total Ares of green bell - 243.437 acres (98,56 hectare)

6. Out of which Water from TTRO will be use for green bell in OSR area and road side and along periphery of the site.
d. Reoycled water from individual industries will be used for Green belt in individual industries

3. Process

8. Process waler for 10% EC calegory (11 nos. of industry) is taken for Non-Pharma synthetic orgamic compounds industry
average norms. Quantity of efluent generaled is taken for Non-Pharma synthetic organic compounds industry is 80% of process
water requirement.

b. Process water for 90% of Non-EC Category industry (428.78 acres) is calculated as 3.5 KLD/acre. 70% of process water
reguirernent = taken as effluent.
4, Utilities

8. Utilties water is laken for industry average noms. Quantity of efluent generated is taken for iNdusiry average norms,

Summary

1. Talal water requirement
2.  Fresh water requirement
3 Water from TTRO
4

Recyclad water

853 MLD

0.8 MLD (SIPCOT has approval from CMWSSB for 1,3 MLD)
4.34 KLD (SIPCOT has approval from TTRO for 5 MLD)

3,28 MLD

J. nuummiﬁ‘aw LAS.
Managing Director

State Industries Promobion Corparatin of Taminady Limited
18-A, Rukmanl Lekshmipaing Raad,
Egmore, Chennak-E00 008
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Annexure-7b

WATER BALANCE DRAWING Blue N - Fresh\V\bter
o — Red N - Bfluent
0 er
acaleruit Green I - Treated
ap0+4339+3388= BA27 KLD Crange BN - Losses
; . Megenta s - V\ater
. e
Fresh Water Requirement | Water From TTRO
200 KLD 4329 KLD
| T
I
845 KLD
ahsun I 4ZRD HNEKD FOHLD | 3
ETT: 151m:|i — N R | zmWD] | |B
A i TEELD |18 l _ |
& ._._...‘I'II % ¥ g 20 o! ¥ o
g | Manallur | = Diomestic . | ' Process water e | Process water e
E |-} | i | . | | g
L Villsge |~ | Requirement | F:',‘;‘:]“E | 'i:‘:;ff:; Sl 10%ECCategory | B | 90 NON EC Category| Bl ;Izﬂ;ﬁfu
75 KLD 150 KLD - *ﬂ ' | Industry 2948 KLD Industry 1500 KLD 5
= il T = )
L W 13510 s a0 1 | BT i gl = gl g
I ! 00 = g o0 w g SO0 = 1w gl =
' ' Teg-ismmeg | o 260 KD | SET | L WO KLD BAND g e
5T |
| —r— I MTZHLD
EHD o u]:|:1mn-;| '—L
Y o=t | | ETE
o= Mgl *
5TP
Treated water MrzlD
will be tsed lor avenue P = i | ¥ 3.11"&_!4.[!
plantation in manallur village %‘1‘&"’ MEE -
. T e
5 KL
¥
IS = T g | ..I.TFM
NOTES: Tme | CLIENT:
1. Mt To Scala SIPCOT INDUSTRIAL PARK,
2 For Planning P Crly WWATER BALANCE DRAANG MAMSLLLR
4. KU M.ﬁuﬁﬂ- RUBARMBN, |.A.S.,
I1l tIJI
u il [ . 1

‘A6 vo_;hrrr IBEINY Himd,
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Annexure-8

Ground water table near project site

Ground water table was identified at four locations near the project site using pewometer on
14/02/2020. The datails are given in table below

Well No | Location Latitude Longitude Ground
i i depth
i Kundelimedu 1 13°2719.71°N BO® 122 49°E Am
[2 | Manellore | 13"2723.01°N B0°T152E |3Sm
3 | Sanapoothur | 13°27'49.55'N BO*Z1Z1TE__ |4m
4, | Soorapoondi | 13°26'4547'N BO°24243°E  |22m

Photographs of ground water level monitoring

Based on the ground water table, the map was prepared for the project site and tha same is
given below.

L
o, HUMAH1GUHL.I ARAN, ILALS.,
Minaging Direcior
State Indusiries Promotion Corparalicr <! Tamdasdu Limied
18-A, Rukman| Lakshmipathy Road,
Egmore, Channal-600 008
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Water table map
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The water abbe at site vanes from 2.5 m {0 4.2 m below ground level.

L
J. KUMARABURUBARAN, LA.S,,
Managing Cifec!om

| Staie Induslries Promation Carperatinn o Tamelnadu Limiled
18-A, Rukmani Lakshmipathy Raad,
Egmaors, Chennai-g00 008,

PafP88H2 70
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Annexure-9

State Industries Promotion Corporation of Tamil Nadu Limited

ia Govemmant of Tamil Nadu Underdaking)

Regd. Office ; 19-A, Rukmanl Lakshmipathy Koad, Post Box No. 723, Egmore, CThennal - GO0 008,
Phone : 28554TAT, Fax : 044-28573978. Website | wew.sipcotin

Projects/EIA/Manallur/2020 Date: 21.05.20240

The Member Secretary IA 111

Ministry of Environment Forests and Climate Change
Indira Paryavaran Bhavan,

Vayu Wing, 3™ Floor, Aliganj,

Jor Bagh Road,

New Deihi - 110003

Sir,
Sub: Letter regarding allotment of industries in the proposed Manallur
Industrial Park, Gummidipoond! Taluk, Thiruvallur District, Tamil
Nadu.

Ref. 1 Proposal No. TA/TN/NCPR/27117/2015 [F.No.21-59/2015-
1A.111]

2 Minutes of 230" meeting of Expert Appraisal Committee for
Projects related to Infrastructure Development, Industrial
estate/ parks/ complexss/areas, Export Processing Zones,
Speclal Economic Zones, Biotech Parks, Leather Complexes
and National Highways projects held on 28 - 29 January,
2020- Agenda No.3.1

-
With reference to the above subject, we wish to confirm that only 10% of the
plotted area (19.41 Ha), will be allotted to Non Pharma industries in 5(f) -ie
Synthetic Acrylic polymers and resins, water proofing compounds, synthetic
adhesives etc and rest of the 30% of plotted area {173.60 Ha), will be allotted to
non EC category industries such as E wvehicde and its components
manufacturing, Automobile and accessories manufacturing, Engineering and
fabrication, plastics manufacturing etc., falling under Red, Orange, Green and

White category industries.
This letter is submitted for your kind parusal and records.

Yours faithfully,

L~

Managjng Dirgctor.

P88 #8 70
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Annexure-2

A Quality Council of India

=val National Accreditation Board for
Fducation & Training

CERTIFICATE OF ACCREDITATION

Hubert Enviro Care Systams (P) Ltd.
A-21, 1l{ Phase, Behind Lions Club School, ThiruWika Industrial Estate,
Guindy, Chennai — 500032

Accredited a5 Category - & arganization under the QCI-NABET Schems for Acereditation of ElA
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To 16 April 2020

Hubert Enviro Care Systems
18, 92nd Street, 18th Avenue,
Ashok Nagar, Chennai — 600083

Sub.: Extension of Validity of Accreditation between 15th March and 30th April 2020
till 30th June, 2020 - regarding

Dear Sir/Madam

In view of the outbreak of Corona Virus (COVID-19) and subsequent lockdown
declared for its control vide order dated 24th March 2020, issued by Ministry of Home Affairs,
Govt. of India, NABET hereby extends the Validity of your Accreditation till 30th June 2020.

As soon as, NABET office opens/resumes its operation necessary action regarding issuance of
certificate/extension of validity letters / other may be initiated, therefore, ACO to ensure
their complete application with NABET, if applicable.

Meanwhile, you may enclose this with your EIA reports along with the certificate/validity
letter. The EAC/SEIAA/SEAC/Other are hereby requested to consider the same as a valid
document for the preparation of EIA/EMP report.

With best regards.
Sd/-

(A KJha)
Sr. Director, NABET

Institute of Town Planners India, 6t Floor, 4-A, Ring Road, I.P Estate, New Delhi-1 10 002, India
Tel. #4+911-23323416,417,18, 419, 420, 421,423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org
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QCI/NABET/ENV/ACO/20/1365 June 30, 2020
To

Hubert Enviro Care Systems
18, 92nd Street, 18th Avenue,
Ashok Nagar, Chennai — 600083

Sub.: Extension of Validity of Accreditation till Sept 29, 2020 - regarding

Dear Sir/Madam

In view of the outbreak of Corona Virus (COVID-19) and subsequent lockdown
declared for its control vide order dated 24th March 2020, issued by Ministry of Home Affairs,
Govt. of India, NABET hereby extends the Validity of your Accreditation till Sept 29, 2020.

As soon as, NABET office opens/resumes its operation necessary action regarding issuance of
certificate/extension of validity letters / other may be initiated, therefore, ACO to ensure
their complete application with NABET, if applicable.

Meanwhile, you may enclose this with your EIA reports along with the certificate/validity
letter. The EAC/SEIAA/SEAC/Other are hereby requested to consider the same as a valid
document for the preparation of EIA/EMP report.

With best regards.
Sd/-

(AKJha)
Sr. Director, NABET

Institute of Town Planners India, 6 Floor, 4-A, Ring Road, I.P Estate, New Delhi-1 10 002, India
Tel. « +911-233234 16,417, 18, 419, 420, 421,423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org
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Annexure -3

Letter regarding Change of Consultant —Acknowledgement from MoEF&CC
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4. KUMARAG UiUE.hH N, LAS,
Managing Direclar
Slabe Indusiries Promotion Corparalion of Tamilsadu Limiled
16-A, Rukmani Lakshmipathy Road,
Egmore, Chennal-800 008
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J. KUMARAGURUBARAN, |.A.5..
Managing Direclor

State Indusdries Prematice Corporalion of Tamilnady Limiled

19-A. Rukmani Lakshmipathy Road,
Egmore. Chennai-B00 008,

Paf28962 4 70



- _ / Annexure-6

[ :

b

\‘-._.-l"-l l'."]- I.

|L;'
Land Alienation - Tiruvallur District - Gummud Village -
5.MNa.203/1, etc, - An extent of 203.35.5 hectare nt of 219.14.5
hectare and Scorapoondl Village - S.No.l, etc, - An extent of 79.72.5 Hectare -
Alienation in favour of State Industries Prometion Corporation of Tamil Nadu for the
fomation of Multipurpose Speclal Economic Zone / Industrial Park - Orders - 1ssued,
hY ; Read:-

! o "« 1, From the District Revenue Officer, Tiruvaliur letter No. 14888/
b i, 2008/82, dated 28,12.2010, 26.10.2011 and 7.11.2014,
2, From the Additional Chief Secretary / Commissioner of Land
Administration Letter No.B3/17048/09, dated 26.9.2014 and 16.12.2014.

In the letter second read above, the Additional Chief Secretary and
Commissioner of Land Administration has stated that, the District Revenue Officer,
Tiruvallur has reported as follows:-

a) In G.0O (Ms) No.264, Revenue (LD7) Department dated 23,05, 2008, the
Government have issued orders for in principle allotment of 500 acres
of Covernpient Poramboke lands In Manallur and Scorapoand! Villages
of Gummidipoondi Taluk, Thirnallur District for the purpose of
formation of multipurpose SEZ and Industrial Park and also 25 acres for
the purpose of Housing Developing Schemes.

b} Un behalfl of the requisitioning agency the Principal Secretary [ Chief
Managing Director / State Industries Promotion Corporation of Tamil
Nadu has given an application In the specific format, an undertaking to

abide by the conditions to be imposed and consent to pay the land
cost,

€} The land proposed for alienation and its classification are as detailed

below,
HM."'L-"‘#
J4. KUMARAGURUBARAN, LA.S.,
Managlng Dire

Stats Industries Promotion Corporation of Tamiinady Limiied
18-A, Rukmani Lakshmipathy Rosd,
Epmore, Chennai-600 008
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4. nuumGLHuB AN
Man Diractor

Manallur Village :
Sl. | S.No. | Extentin | Classification Remarks I
No hectares | |
1. 203/1 1.45.0 | Punjai Anadeenam Vacant
2. | 203/3 | 0.33.0_ | Punjai Anadeenam Black Top Road
: 203/5 | 0.11.0 | Punjai Anadeenam Mud Road
d, 204/1 | 0.19.0 Punjai Anadeenam Mud Road
20472 3.75.0 Punjai Anadeenam \acant
4. | 20971 | 0285 | Kallsankuthu Mud Road
20012 3.44.0 Kallaankuthu Percolation pond
=% 208 3.38.5 Kallaankuthu ~ Vacant =
6. | 209/1 | 2765 Kallaankuthu  Vacant !
204,72 0.32.5 Kallaankuthu Black Top Road
| 283 | 0745 Kallaankuthy |  Vacant |
7. | 210/t | 0.20.0 Kallaankuthu Vacant -
210/2 0.17.5 Kallaankusthu Black Top Road |
210/3 | 3BL0 Kallaankuthu Vacant i
8 | 211 | 4540 | Kallaankuthu Vacant
9. | 2121 | 029.0 Kallaankuthu |  Vacamt |
21272 0.23.5 Kallaankuthu Black Top Road I
21273 | 2.88.0 Kallaankuthu Vacant |
0. | 23 | 3016 Kallaankuthu | Mango — 228, Gowva - 1,
TE-ﬂk i 1]
Sappotta - 5, Ucaliptus -
38, Mango |
saplings — 192,
coconut = 24, weli, oll
Engina
11. 214 2.81.5 Kallaankuthu Mango
3 saplings = 210
12 215 3.37.5 Kallaankuthu Naga tree - 5, Banana,
Coconut —92, [
Teak - 48 '

« LAB,;

Siska Indusiriex Promolion Corporsiion of Tarbnadu Liniled
Paf@862#4 70

19-A, Rukmani Lakshmipathy Road,
Egmore, Chennai-600 004



13. 216/1 1.98.5 Kallaarkuthy Vacant
I 2i6/2 | 0370 | Kallaankuthy Black Top Road
' 216/3 0.72.0 Kallaankuthu | Mango Tree - 34, Amia — 37, |
Coconut - 5, Small Concrete
bullding with bore well
14. 21711 0.28.0 Kallaankuthu Vacant
|
2172 0.180 | Kallaankuthu Black Top Road
217/3 3555 |  Kallaankuthu | = Vacant
15. 218/1 | 3.245 | Kallaankuthu | Vacant
2182 0.22.0 | Kallaankuthy | Black Top Road
. | =
218/3 0.34.0 ; Kaltaankuthu Vacant
16, _| 219/1 l 3.69.5 Kallaankuthu | Vacant
| ] : e =
17. 22011 3.76.0 Kallaankuthu | Vacant |
18 | 2231 | 4240 Kallaankuthu | Villiyar colony & Pathway to
. i ' sanaputhur village
| 22374 0.69.0 Kallaankuthu Vacank
| 25, | 224 4.09.5 Kallaankuthu Govt-Kalam, Mango |
20. | 225f1 3.73.5 Kallaankuthu Vacant
21, 226/1 3.78.5 Kallaankuthu Vacant
22, 22771 2.82.5 Kallaankuthu | Vacant
_ 22772 0.31.0 Kallaankuthu Black Top Road
i 227/3 0.87.0 Kallaankuthu Vacant
2% | oA 4,040 Kallaankuthu Vacant ol
24, 229 4.05.0 Kallaankuthu Vacam
25, 230 4.01.5 Kallaankuthu Vacant
| 2 | a9 4.04.5 Kallaankuthu Vacant
|23, 232 2.39.0 Kallaankuthu Vacant |
| 28 | 2331 2.14.5 Kallaankuthu Vacant
29, 233/2 0.22.5 Kallaankuthu Black Top Road
30, 23411 2.08.5 Kallaankuthu Vacant
[’ | 23472 | 0380 Kallaankuthu Black Top Road
L1 343 1.58.0 Kallaankuthu Vacant
| 3L 2353 2.22.0 Kallzankuthu Mango — 22, Neam - 21,
. Coconut-3, Cashew - 16,
L Kattuva-2, Building—2 |

G‘..,..-'"".
J. KUMARAGURUBARAN, 1A 5.,

<abe Industriss Prometion of Taminacks Limied
18-A, Rukmani Lakshmipathy Road,
Egmora, Chanral-800 008
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i _31._‘_' 236 4.145 Kallaankuthu Vacant =
| 33 | 2471 0.06.5 Kallaankuthy Vacant {
‘ | 23712 0.095 = Kallaankuthy ! Black Top Road |
2373 3925 | Kallaankuthy | Vacant |
3, 238 4.04.5 Kallaankuthu Nagai - 1, Gowva - 16,
| | I Coconut-107,
a ' . | Borewell = 1 N
35, 239 4.06,5 Kallaankuthu | Coconut - 31, |
,  Gowva - 72,
' ! Mango saplings — 459, |
L 4 AmR-58 |
L 360 | 240 3.28.0 Kallaankuthy | Vacant |
34 | 4 4.05.0 Kallaankuthy Vacant
38 292 4.04.5 Kallaankutha Vacant
| 38, | 7a3 4,010 Kallaankuthu Vacant |
| 40, | 2a4 4.18.5 Kallaankuthu Vacant |
| L. { 245 2,81.5 Kallaankuthu Banyan — 2, Neem - 25, |
| Fungan -19, palm - 1, |
Cooonut — 41,
Mango = 29, |
|2 T i | Sappata - 19
42, 248 1.76.0 Kallaankuthu Mange, Eucaliptus |
43, 2499 4.04.0 Kallaankithu Mango, Teak and
Wy Borewell |
4, | 250 3.77.0 _Kallaankutho Vacant
45 | s 3360 | Kallaankuthu Vacant
6. 253 4.06.5 |  Kallaankuthu Vacant
|47, 27041 13.69.0 Kallzankuth Vacant [
| 27074 0.41.0 Kallaankuthu Hindu Mayanam |
i 270/5 0.31.0 Kallaankuthu Chrstian Mayanam
L e 270/6 0.67.5 Kallaankuthu Black Top Road |
|2 1.18.5 Kallaankuthu Vacant .
270/8 1.19.0 Kallaankuthu Vacant .'
48, 273 4.85.0 Mottei | | Vacamt ]
' 274/1 24.58.5 | Unassessed waste Vacant =tt|
274727 0.51.0 Unassessed waste | House site assignment
drg |
i | 274/28 0.96.5 Unassessed waste |  Black Top Road |
10.47.0 Unassascad waste Yacant
| Total | 219.14.5 |
1] gergd El
gonmmy ssrdiuterl T8

J. KEUMARA
Managing

Direcior

lndusiries Promotion Comporatica of Tamilnadu Limited

18-A, Rukmanl Lekshmipaihy Rosd,
Pa&@%m ge Egmore, Chennai-600 008.



Soorapoondi Village ;
Sl, No. | Extentin Classification Remarks
No. | __hectares o f .
I 1 [4535 | Kallaankuthu |  Vacant |
2. 2 32Lr 3215 |  FKallaankuthu ! Vacant |
- 3 3538 Kallaankuthu ? Vacant
4, 4 4.18.0 Kallaankuthu Ma
i_ 5. | =8 2.93.0 Kallagnkuthu Mag
| & | &R 4RO Kadhanhuthu Mango |
T 0 91 0.07.5 Nﬂ_ﬁrﬂdeermn Mango - 5
i 8 | 93 ‘0180 Nanjai Anadeenam Mango - 9
{ 5, 9/5 [0.155 hanjal Anadeenam Mango - 7
10, 5/6 | 0. 14.5 Nanjal Anadeenam Mango -7
1 | 9 1093 Nanjai Anadeenam Mango - 20
e 10/4 0.16.0 Nanjal Anadeenam Mango-B
= 10/2 | 0.15.5 Nanjai Anadeenam _Mango - 7
4 | 142 10360 Nanjai Anadeenam | Mango-8
15. 143 16350 Nanjai Anadeenam Mango - 7
| 16 12/4 | 0.14.0 _Nanjai Anadeenam Mango - 7
| 1A 12/5 16450 Nanjai Anadeenam Mango - 7
| 18 | 16 [0.155 Nanjal Anadeenam Mango - 7
19, 17 18355 Nanjai Anadeenam Mango - 7
20, 12/8 | 0.155 Nanjai Anadeenam Mango - 7
| 2L 1279 |10.155 Nanfal Anadeenam Mango = 7
22, 12/i0 | 0. llﬂ Manjal Anadesnam Mango - 11
23, 12/11 | 0.04.5 __Nanjal Anadeenam Mango - 2
24, 12/12 | 0.02.0 Nanjal Anadeenam Mango-2
23; | 12113 10015 Nanjal Anadeenam Mango-2
26, | 12/14 |0.03.5 | _Manjai Anadeenam Mango — 4
27. 12415 [ 0.22.0 Manjai Anadeenam | Mango-11
28. 12/16 | 0.04.5 Nanjai Anadeenam Mango — 4
25, 12/17 | 0.07.0 Manjai Anadeenam Mango-7 |
30, 1311 10315 . Nanjai Anadeenam Mango - 31 |
31, 132 | 0.79.5 . Nanjai Anadeenam Mango — 79
32, 13 jo0es | Nanjal Anadeenam Mango - 4
|~ 13/4 | 0.150 | MNanjal Anadeenam Mango — 14
{34 13/5 10055 MNanjai Anadeenam Mangao —
I35 | 13/6 0045 Nanjal Anadeenam Mango - 4
36. 13/7' | 00S.0 Manjai Anadeenam Mango - 5
37, 13/8 | 0.05.0 Nanjal Anadeenam Manga -5
38 13/9 1 0.045 | Nanjai Anadeenam Mango — 4
2 | 1S 3.79.0 __ Punjai Anadeenam Vacant |
et

J. KUMARAGLIRUB

State industrig Promotion Corporation of Tamilnacu Limited
18-A, Rukmanl Lakshmipathy Road,
Egmore, Chennai-600 008,

PafR88, ¥4 70
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| 40, 16/1 | 2.79.0 | Punjai Anadeenam | Percolation pond |
| and weil “
| 41 37/1 | 1540 . Punjai Anadeenam Vacant
42, 38 [3040 | Kallaankuthy Well-1 |
43, 39 380 | Kallaankuthu ~_Vacant
44. 40 3155 Kallaankuthu |  Vacant
|45 | #1 | 3635 | Kallaankuthu Vacant
| 46, 42 3.98.5 Kallaankuthu Vacant |
| an, 23 |3465 |  Kallaankuthu Vacant |
48. a4 4.29.0 Kallaankuthu _Vacant
4% | % 3.09.0 Kallaankuthu Vacant
0. | 46 [2780 | Kalsskuthu_ | Vacent
51. 47 1 4.28.0 _Kallaankuthu Vacant
52 [ 48 [4190 | Kallaankuthu | Vacant
53, 49 | 2.78.5 Kallaankuthy Vacant
4. | 56/2 | 1480 Kallaankuthy Eucaliptus |
| | tree 8. 2
-5 -8 . Cancrate house, |
Total | 79.72.5 t |

d]  The statutory Al-Notices have been published in Manallur and Soorapoondi

Villages on 15.8.2009 and 18.4.2010 respectively and no objections have been
rECEVa,

g)  The statements of Village Administrative Officer [ Public of the Manaliur and
Soorapoondi have been obtalined.

f The filled in questionnaire in Form I to VII with recommendation of the District
Revenie Officer, Tiruvallur thereon have been enclosed,

g}  The resolution of the concerned Village Panchayat have been obtained.

hy  The District Revenue Officer, Thiruvaller has inspected the suit lands en
5.2.10 and 16.8.14 and reported the following ground realities in suit lands.

. In land measuring an extent of 4.24.0 Hectare in 5.N0,223/1 around 65
families belongs to Irular (Villlyar) community have been living for the
past 25 years and resettlement and rehabilitation of this families are
difficult process.

. A percolation pond is situated in 5.No.207.

* In S5.No.270/4 and 270/5, a Hindu Mayanam and Christian Burial
ground are situated and belng utifized by public. Further an
,.Wmﬁhym?ﬂfmmte buliding Is also exist In 5.MNo.270/1.

.--.|'--.| ,':‘ DEnisld
T lE R ) natnmmS satlietsy wheld 1-—"!
g ol nnsgH AT J. KUMARAGURYUBARAN, L.AS.,
3 Wi Man qeng |retor £
State Industries Prometion Corporation of Tamilnadu Lim:=d

Road,
Paf2868 98 70 1**;“,.,,."“‘"‘%“&.



. Admist of proposed Poramboke lands, patta lands measuring an extent
of 0.18.0 Hectare in 5.Mo.226/2, 0.81.5 Hactare in 5.N0.235/1, 1.60.0

Hectare in 5.No0.235/2 and an extent of 0.93.0 Hectare in 5.No.233/3
exjst.

- A black Top road (Thar road) bisects the proposed land. This road has
been utilized by the public of Madarpakkam to approach Sanaputhur
Village. Though, It Is not a plan marked detail, on ground reality, it is
under the usags of public.

. There are various kinds of trees, such as Mango, Coconut, Gouva,
Meem, Palm trees, etc standing in the suit land, for which the tree
value has been worked out as Rs.19,19,253/-

. Apart from this, no other Structures, Places of worship, monuments are
exists. No HT/LT line passing through the suit land.

2. Asregards the fixation of land cost, the District Revenue Officer, Tiruvallur has
coliected the sale statistics from the concerned Sub-Registrar's Office for the period from
01.07.2013 to 31.07.2014. During this period, 50 sales have taken place and all the sales
have been discarded for various reasons, except the sale in 51N, 19, where in, an extenl
of 0.98 acre |n S.No.262/3C was sold to Rs.7,84,000/- vide Document No.G785/2011

Dated 26.12.2013. Accondingly, the value of 1.00 acre of land works out to
Rs.8,00,000/- per acre.

3. The revised Guide Line Value as on 01.04.2012 has also been registered as
Rs.8,00,000/- per acre. Based on this, the tentative land cost for the proposed land s
worked out as follows:

Value of 1.00 acre of land =Rs, 8,00,000/-
Value of 1.00 Hectare of land =Rs, 19,77.000/-
Value of 293.72.0 Hectare of land =Rs, 58,06,84,440/-

12% Notional increase for 2013 =Rs5. 6,50,36657/-

=Rs. 64,57,21,097/-

12% Notional Increase for 2014 =Rs, 7.74,86,532/-
Tatal =Rs. 72,32,07.629/-
Trea valus =Rs. 19,19,253/-

Total =Rs, 72,51,26,882/-

4. Finally, the District Revenue Officer, Tiruvallur has recommended the proposal
for alienation of land to an extent of 213.99.5 Hectare of Government Poramboke lands

benl_—~

J. KUMARAGQURUBARAN, 145,
Managing Dire

Stabe Industries Prometion of Tamirady Linied
18-A, Rukmani Lakshmipathy Road,

Egmore, Chennal-800 008,

s i Pafe@819970



in 5.M0.203/1 etc., of Mannallur Village and an extent of 79.72.5 Hectare of Government
Poramboke lands in 5.No.1 etc., of Soorapoondi Village, Gummidipoondi  Taluk, Tiruvallur
District, in favour of SIPCOT on callection of Double the land cost and other charges with

usual terms and conditions as lald down under RSO 24(6), for the purpase of formation
of SEZ/IT Park.

5 The Additional Chief Secretary and Commissloner of Land Administration has
stated that among the lands identified for allenation, an extent of 4.24.0 Hectare of land
i 5.MNo.223/1 has been excluded from the alienation, for the reason that a Villiyar
(Irufar) colony exists on this land with 65 families and the land is also situated at the
edge of the project area, Simllarly, an extent of 0.91.0 Hectare of land in S.No.274/27
has also been excluded from the alienation, as it forms a residential area and is situated
at the corner of the project area. It is seen from the combined sketch, a Kuttai [Chintala
Gunta) measuring an extent of 4.85.0 Hectare in 5.N0.273 is also seen at one end of the
praject site and have been proposed for alienation. This part of the land may also ba
excluded as it 5 a water course and is essential to maintaln the ground water level,
Further, there are patta lands also spread over the project area, for which, the
requisitioning agency has got an "in principle” order 1o go in for acquisition.

6. The Additional Chief Secretary and Commissioner of Land Administration has
further ctated that, in this case, the District Revenue Officer, Tiruvallur has
recommended for alienation, on collection of Double the land cost, But, as per the Guida
Lnes fssued in Government Letter (Ms) No.477 Revenue Department, dated.23.8.07,
Single Market Value i1s being fixed and collected from the SIPCOT for the Government
lands alienated to implement their project. Hence, single market value has been adopted
for fixing the land cost for the proposed lands and the Additional Chief Secretary f
Commissioner of Land Administration has stated that originally, the SIPCOT has sought
for allenation of 219.14.5 hectare of Government Poramboke lands in S.Mp,.203/1 ate of
Manallur Village and 79.72.5 hectare of Government Poramboke lands in Soorzpoondi
Village, Gummidipoondi Taluk, Tinsvallur District for formation of Special Economic Zone /
Industrial Park.

7. Among the lands identified for alienation, the lands situated in the following

Survey Numbers have been suggested to be exduded from alienation for the reason
noted therein:-

! Sl.Ma. | 5.No. Classification Extent (in hectares) | Reason for exclusion |
1. 223/1 | Kalankuthu 4.24.0 Villiyar Colony and Pathway
| to Sanaputhur Village
2. 274/27 | Unassessed Waste | 0.91.0 Residential area assignment
of House sita
3. 273 Kutkai 4 850 Water Course
Total | 10.00.0

prahd
YR e
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' J. KUMARAGUYRUBRRAN, 1.4 5,
Maraging Diractor
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8. Accordingly, the Additional Chigf Secretary/ Commissioner of Land
Administration has forwarded the proposal to the Government for alienation of land to an
extent of 209.14.5 hectare as against the original extent of 219.14.5 hectare in Manatlur

Village and an extent of 79.72.5 hectare of land in Soorapeondi Village in favour of
sIPCOT,

9. The District Collector, Tiruvallur has inspécted the lands in guestion and
recommended to exclude the lands in S\No.223/1; 27427 and 273. Further, he has alsg
apted to retain the lands in which pathway leading to Sanaputhur Village for the reason
that the restriction of Public on this road may cause inconvenience to public and also
stated that relocation of mayanam and cemetery is not advisable as peaple are using
these places and may cause inconvenience and also adversely affect their sentimental
fecling. Hence, he has suggested to exclude the following Survey Numbers, the total
area of 135.79.0 hectare of land from the original extent of 219.14.5 hectare,

S5l.No. | S.No Classification | Extent (in Presaent Use
hecatre) L )
i 2035 | Dry Assessed Waste | 0.11.0 Sanaputhur Village Ropad
2 2041 | Dry Assessed Waste |0.19.0 Lo Agriculture land Road
3 207/1 | Kallanguthu 0.285
4 203/3 | Dry Assessed Waste |0.33.0 |
5 2092 | Kallanguthu 0.32.5
6. 210/2 | Kallanguthu 0.17.5
7. 21272 | Kallanguthu 0.23.5
- o B 216/2 | Kallanguthu 0.37.0 Sanaputhur
g, 217/2 | Kallanguthu 0.18.0 | Village to Gummidipoaond
10 218/2 | Kallanguthu 0.22.0 link Tar Road
11 427/2 | Kallanguthu 0.31.0
12, 233/2 | Kallanguthu 0.22.5
| 13.]  234/2] Kallanguthu 0.38.0
| 14, 237/2 | Kallanguthu 0.05.5
15 270/6 | Kallanguthu 0.67.5
|__16. | 274/28 Un Assessed Waste | 0.96.5 Mannalur to Pannar Road
| 1% 270/4 | Kallanguthu 0.41.0 Hindu mayanam |
18. | 270/5 | Kallanguthu 0.31.0 Christian Cemetry |
19 | 274/27 Un assessed 0.91.0 Residential Area (part)
Waste
20, 223/1 | Kallanguthu 4.24.0 Villryar Colony and
Sanaputhur Village Road
| 2% 273 | Kuttal 4.85.0 Kuttai
Total vt | $5:79,0 =
o~
sx;:l “”Wﬂfﬁu RUBARAN, |,
18-, Rukman| mep.:z Roud, —
E Chennai-600 ooa,
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10. The Additional Chiel Secretary and Commissioner of Land Administration
has stated that, the reasons brought out by the District Collector, Tiruvallur for
retaining the above lands are worth censideration as the ground reality and because
of Public Incorvenience to be caused, the existing road might be retained and zlso
the mayanam as well. Further, the formation of road by separate subdivision cn the
above lands will not affect the project. Hence, the Additional Chief Secretary/
Commissioner of Land Administration has recommended the proposal to Government
as formulated by the District Collector, Tiruallur for ssuing necessary orders in favour
of SIPCOT for the fermation of Special Ecancmic Zone / Industrial Park.

11. The Government, after careful examination, have decided lo accepl the
proposal of District Revenue Officer, Tiruvallur as recommended by the Additional
Chinf Secretary / Commissioner of Land Administration and accordingly order
to alienate the land to an extent of 203.35.5 Hectare (219.14.5-15.79.0) out of total
exdent of 219.14.5 Hectare In 5.N0.203/1, etc. of Manallur Village and an extent of
79.72.5 Hectare of land in 5.No.1, etc. of Soorapoondi Village, Gummidipoandi Taluk,
Tiruvallur District in favour of State Industries Promotion Corporation of Tamil Nadu
for the formation of multipurpose Special Economic Zone [ Industrial Park on
collection of Single Market Value or Guide Line Value whichaver 15 higher as the land
cost prevailing on the date of alienation after adjusting the amount of Rs.70 crores
paid by State Industries Promotion Corporation of Tamil Madu with usual terms and
conditions as laid down under RSO 24 as annexed to this order with the following
special conditions.

Condilions:

(Il Stone charges, sub divisicn charges and tree value of Rs.B,83,882.00 should
be coliected from the requisitioning body.

() The regquisitioning body should abide by all the conditions Imposed by the
Gavernment.

{Iiijy The land shauld be used only for the purpose for which it is alienated.

{W] The requisitioning body should return the land or part thereof to the Revenue
Department if it is no longer required.

Special Conditions;

a)  The “in principle order” issued for this project on 23.05.2008 requires major
revision. Administrative Sanction has to be issued by the Industries Act for the
patta lands which have to be acquired. The District Cellector has to
co-ordinate this exercise with the reguisitioning body.

B LA i s J. HUMA_D_-‘.'__.;..i EF-":"J—'!-In'-H. L.AS,
Makaging Direclor I
Stato Indabriez ©ioe Conporation of Tamilnadu Limdied
TR, - kman Lakshmipathy Road,

Paf29e k4 70 Egmore, Chennai-500 008,
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b}  The District Collector, Tiruvallur shall issue the Inevitability Certificate at the
time of land acquisition of patta lands.

12. The Additional Chief Secretary / Commissioner of Land Administration
and the District Collector, Tiruvaliur Distriet are requested to take further action as
per the orders issued in paragraph 11 above and the District Collector, Tiruvallur

District is also instructed to make necessary changes In the Revenue Records within
a month.

{BY ORDER OF THE GOVERNOR)

ATULYA MISRA

FRINCIFAL SECRETARY TO GOVERNMENT
To

The Additional Chief Secretary /Commissioner of
Land Administration, Chepauk, Chennal-5,
The District Collector, Tiruvallur District.
Industries Promotion Corporation of Tamil Nadu (SIPCOT)
19-A, Rukmarni Lakshmipathy Road,
Egmore, Chennai - 600 00B.
Copy to
The Industries Department, Secretariat, Chennai-9.
The E& F Department, Secretariat, Chennai-9.
The Rural Development and Panchayat Raj Department, Secretariat, Chennai-o,
The Finance (Revenue and Disaster Management) Department,
Secretariat, Chennai-9,
The Special Personal Assistant to Hon'ble Minister
(Revenue and Disaster Management), Secretariat, Chennal-9.
The Special Personal Assistant to Hon'ble Chief Minister, Secretariat, Chennai-9,
The Specla| Personal Assistant to Hon'ble Deputy Chief Minister,
Secretariat, Channai-9.
The Spedial Personal Assistant to Hon'ble Minister (Industries),
Secretariat, Chennai-9.
The Special Personal Assistant to Hon'ble Minister, (Forest), Secretariat, Chennai-9,
The Special Personal Assistant to Hon'ble Minister,
(MA & RD , Impn. Spi. Prog.) Secretariat, Chennal-9.
The Private Sacretary to Principal Secretary o Government,
(Revenue and Disaster Management Department), Secretariat, Chennai-9,
Stock file /Spare Capy.,

//Forwarded by Order// (" )/- f; r! —~J!
J Section Officer *
P

yl—
J. KUMARAGLURUBA « LALS,,
’ State Industries Prometion Corporation of Tamdinadks Linited

£ 18-A, Rukmani Lakshmipathy Road,
Jin A Egmare, Chennal-800 008,
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A Annexure

i wn
(I} Condition for the grant of State land:-

(1) The land shall be used by the State Industries Promotion Corporation of
Tamil Madu for the formation of Multipurpose Special Economic Zone [/ Industrial
Park and for no other purpose.

(2) The Government may resume the land wholly or in part with any buildings
there on in the event of the infringament of any of the conditions of the grant. In the

evenl of such resumption, no compensation shall be payable for any improvements
that may have boen effected or other works that may have been executed on the

land by the grantee and the grantee shall not be entitled to the repayment of any
amount that may have been paid to the Government for the gramt. If there are
buildings on the land the Government may direct the grantee to remove them.

The land, if utilized for commercial purposes, when the grant is made free of
land value, the beneficiary ¢hall be liable to pay the market value of the land either
totally or for the portion converted Into commerclal purposes as dedded by the
Government.

[(3) The Government may resume the land wholly or in part, with any buildings
thereon iF in the opinion of the Government the land is required for a public purpose
or for conducting mining operations. In the event of such resumption or in the event
of the acquisition of the land for any reason, the compensation payable for the land
and trees, shall in no case exceed the amount pald for them by the grantoe or their
value at the time of resumption or acquisition whichever may be less,

{4) In the event of resumption under condition (3), IF there are bulldings an

the land the Government shall pay compensation for them in accordance with the
provisions of conditions (5).

(5) In the event of the resumption of the land under condition (3) or in the
event of the acquisition of the land for any reason the compéensation payable for
buildings or other Improvements shall in no case exceed the amount pald for them
by the grantee at the time of grant or their value at the time or resumption or
acquisition whichever may be less together with the initial cost or the value at the
time of resumption or acquisition, whichever may be less of any buildings erected or
ather improvements effected on the land by grantee in accordance with the terms of
the grant. The amount of any grant made by the Government towards the cost of
the buildings or other improvements shall be deducted from the compensation
payable under this condition,

HARABURUSARAMIUA L
plaai pripanull
wemima I agegonad toiomeyd asuninal e J. KUMARABUR UB A RAN, |LAS.,

| T mrizde ] inEm i -5 P it QgL iar
"No O .E ’-‘ 7 N-':-F: 4 St indus!iics Promolion Cooorater of Tamilnady Limiled
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{6) In the event of the grantee refusing to remave the bulldings, when sa
directed under condition (2); the Gevernment may remove them and realize the cost
of the removal by the sale of the materials,

{7} In the event of the voluntary relinquishment of the land by the grantee, no
cempensation shall be payable for any improvements that may have been effected or
for warks that may have been executed on the land by the grantee but the grantes
shall be entitied to the repayment of any amount that may have been paid to the
Government, for the grant or the value of the land at the timae of relinguishrment,
whichever may be less,

(8) The Government reserve to themselves the right to all sandaiwood trees
and their branches and roots which exist at the time of grant as well as those which
may grow subsequently on the [and and the Government shall be at liberty to cut or
dig cut any such trees or their roots and branches and remove them from the land
and dispose of them at their pleasure. The grantee shall not be entitled to cut ar

remave them or cause them to be or removed without permission of the collector of
the district.

{9) The grantee shall take all reasonable measures to the satisfaction of the
Collector of the district for the protection of the sandabwood trees from theft or
damage and for the careful protection of the immature trees growing on the tand,

(10) The grantee shall take steps to see that the marks made by the officers
of the Government on the sandalwood trees are preserved and are not tampered
with,

(11) In the event of the infringement of, or failure to observe, any of the
conditions (8) to {10}, the grantee shall pay to the Govermment such compensation
a5 it determined by the Cobector of the district for any loss or damage caused by
such infringement or failure on his part. The Govermnment shall ako be at liberty to
resume the land and re-enter on it and the whole land shall thersupon vest
absolutely in the Government, In that case the grantee shall not be entitled to any

compensation whatever,

Note:- When lands are placed at the disposal of a person, an institution or a
lacal body in the districts noted below, the conditicns (8) to (11) above relating to
the reservation of sandalwood trees should be scored out:-

Chengalpattu, Thanjavur, Chennal

When the lands are placed at the disposal of the institution on payment of the
cost of the land, the sald cost should be paid within a period of 30 days from the

W~

J. KUMARA UBARAN, LA.S,,

(1]
JE Haln Indasirias Promolion Covparabion of Tamilnady Limiled
[ 4 ¢ 18-A, Rukmani Lakshmipathy Roosd,
) Agan Egmare, Channai-500 008
- ul mEemipn
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date of issue of orders. In cases of failure, compound interest at the prevailing rates
will have to be paid by the beneficlary, till the cost of the land is fully paid,

G.0.M5. Mo, 3410, Revenue, dated 7.9.1956
B.P.Ms.M0.1316, dated 20.9,1956
(5.00.Ms.No.3546, Revenue, dated 26.7.1957
B.P.Ms.No. 1009, dated 2.8.1957

These conditions are not intended to be exhaustive and it 5 open to the
authority competent to sanction such grants to iImpose such additional conditions as
it may think fit. The conditions need not be very stringent when land is grantad on
payment of value. Where the disposal of land 5 ordered free of charge to local
bodies for public purposes, an additional condition should be inserted ressrving the
right to the Government to collect the value of the land in the event of the local
bodies deriving a substantial income from it. Whenever it is proposed to place land at
the disposal of a school, the question whether the land is in a locality accessible to
members of all communities should be examined. One of the conditions of grant
should ba that the schoal shall be open to members of all communities, In the cass
of grants of land for school playgrounds and other purposes where the erection of
any expensive buildings would be Inconsistent to the object of the grant, the further
conditlan should be imposed that the grant shall be liable to forfeiture without any
compensation if buildings are erected on the land without the previous sanction of
the State Government or other competent authority. In all cases a condition should
be imposed prohibiting the construction without the previous permission of the
collector or bulldings other than those to be specified and providing that no
compensation shall be payable in the event of resumption or acquisition or any
building erected without such permission. If the condition is conslderad unsuitabie in
any particular caze, e.g, where the extent is petty and there Is a building already on
the site, the reasons for omitting the condition should be fully explained. In arder
that these conditions, which should be set out in full In every case, may be duly
enforced a register of all land granted should be maintained in every village and
Taluk office in the form prescribed in the village and Taluk accounts.

(12} In cases where the land granted is more than 50 cents in extent, the
grantee shall plant and maintain at least 5 suitable trees per acre within ane year
from the date of grant.

Govt.Memo No.608121/60-28, Revenue, dated 13.8.1963,
B.P.Ms.No. 1833, dated 30.9.1963.

(H) Lands acquired at the cost of the grantee:- In the case of land acquired at
the ccst of private instituticns or associations under the provision of the Land

Acguisition Act, for educational or other public purposes and placed at the dieposal of

HARASUAUDARAMU: rh_,/
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the Institutions or associations, the following conditions should be Imposed in the
place of conddtions; (1) to (7) in the previous sub-paragraph;-

(1) The land shail be used for ... ... and for no other purpose,

(2) The Government may resume the land whelly or in part, with any buildings
thereon, if, in their opinion, the land is required for a public purpase or for
conducting mining operations. In the event of such resumption, the compensation
payable for the land and trees shall be the amount paid for them by the giantee at
the time of the acquisition, including the 30 percent solatium, or the value all the
time of resumpticn tagether with 30 percent thereof, whichever may be less. If there
are buildings on the land, the Government shall pay compensation for tham in
accordance with provision of condition (3).

(3} In the event of the resumption of the land under condition {2) the
compensation payable for the buildings and other improvements shall be the amaunt
paid for them by the grantee at the time of the acquisition including the 30 percent
sclatium or thelr value at the time of resumption by the Government together with
30 percent thereof, whichever may be less, together with the Initial cost of the valye
at the time of resumption, whichever may be less, of any buildings erected and
other improvement effected on the land by the grantee in accordance with the terms
of the grant plus 15 percent of such cost or value.

(4] In the event of the infringement of any of the conditions of the alienation,
ar in the event of the voluntary relinquishment of the land by the grantee, the
Government may resume the land if it is required for a public purpose or if the
Government considered the land should be returned to the original owner, If the
Government decide not to exercise its power and Inform the grantee accordingly, the
latter may dispose of the land in any manner he likes, subject to his repaying to the
Government the amount of any grant made by them towards the cost of the lands
and of the buildings or cther improvements. In the event of the resumption of the
and under this condition, the compensation payable lo the grantee shall be the value
of the land at the time of acquisition (less the 30 percent awarded for compulsory
acquisition) or its value at the time of resumption whichever may be less, together
with the value of buildings and other improvements, at the time of resumption, If
there are buildings on the land, which the Government da not require the grantee
shall remove them at his cost. In the event of the grantee refusing to remove the
buildings, the Government may remove them and realize the cost of the removable
by the sale of Lhe materials.

~{5) The amount of any grant made by the Government towards the cost of the
lend of the buildings or other improvements shall be deducted from the
compensation payable under conditions (2), (3) and [4).

18-, Rukmanl Lakshmipathy Road,
Egmore, Chennal-600 008,
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Note:- The following should be added at the end aof the order of placing at the
disposal of land above the signature of the officer executing the grant:-

" In witness whereof, 1, (name and designation) acting for and on behatf of
and by order and direction of the Governor of Tamil Nadu have hereunto set my
hand this ......... day of ..

B.P.Press 124, dated 14.11.1941
G.0.Ms, 3410, Revenue, dated 7.9.1956
B.P.Ms.No, 1316, dated 20.9.1956

Before ordering resumption of the fand, the concerned authority shall give a
reasonable opportunity to the beneficiary and hear him, If necessary. However, in the

case of emergency, the land may be resumed by the competent authority speafically
recording the reasons thera for.,

ATULYA MISRA
PRINCIPAL SECRETARY TO GOVERNMENT
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4. KUMARAGURUBARAN, |.A.S.,
Managing Director
State Indusiries Promalion Cerporation of Tamilnady Limited
18-A, Rukmani Lakshmipaihy Road,
Egmaore, Chennai-G00 008
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Annexure 8

LAND DELIVERY RECEIPT

1, G,0.Ms, No. 285, Revenue and Disaster Management Department. Land

()

sal Wing, LD 5{2) Secti , 03.08.2018%
REF :
2. The District Collector, Thi lur letter No. 14888/2018/ ad.
19.02.2019 & 10.06.2019
‘District: Thiruvallur Taluk : Gummdipoondi
'.‘h."iHa-_gu : Manallur
. Met extent
| 8L No. | Survey No. Hio. To Classification Remarks
SIPCOT
1 2031 1.450|Punjai anadeenam
2 204/2 3.750|Punjai anadeanam
3 20712 3.440| Kallankuthu
4 208 3.385|Kallankuthu
5 20911 2 765(Kallankuthu
gl 2003 0.745| Kallankuthu
7 210M 0.200|Kallankuthu
8 2103 3.475|Kallankuthu
9 211 4 5401 Kallankuthu
10 2121 0.290|Kallankuthu
l 11 21213 2 B0 |Kallankuthu
12 213 3.015|Kallankutihu
| 13 214 2 B15|Kallankuthu
|
: 14 215 3,375 Kallankuthu
| 15 218611 1.985|Kallankuthu
16 216/3 0. 710 Kallankuthu
7 247 3,280 Kalankiiha
18 21713 3.555|Kallankuthu
18 2181 3.245 Kallankuthu
20 218/3 0340 Kallankuthu
!1.1 'Ilr'.lul.. |‘m] o
21 B85 | Kallankuth
2181 368 | a u 5. KUMARAG RUBARAN, 1A.84
ansg!
Statn Induskries Promotion Carporation of Temvinadu Limied
Pafg® k4470 18-A, Rukmani Lakstripathy Road.
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Pa29:14370

i Net extent
5l. Ne, Survey No, Hio. To Classification Remarks

| SiPCOT

[ 22 2201 3.760|Kallankuthy

) 23 22314 0.690 | Kallankuthy

N 24 224 4.095|Kallankuthu

. 25 22511 3.735|Kallankuthy

b 26 22611 3.785|Kallankuthu

’ [ 27 2271 2.825|Kallankuthy

. Eﬁi 22713 0.870|Kallankuthy

. 23 228 4.040|Kallankuthy

' 30 229 4.050(Kalankithu

. 3 230 4.015|Kallankuthy

) 2 Fah 4.045 Kallankuthy

. 3 232 2.380(Kallankuthy

o = 23319 2,145]Kallankuthy

E' :=.=I 2341 2.085|Kallankuthy

-’ 3E) 23473 1.580 | Kallankuthy

. 37 2353 2,180 Kallankuthu

. as 236 4,145 Kallankuthy

, 3% 23T 0.065|Kallankuthu

&l 23713 3,525 |Kallankuthy

: 2 238 4.045(Kallankuthy

. iz 239 4.065 | Kaliankuthy

j“ a::i’ 240 3.280|Kallankuthu

5 2 41 4.050|Kallankuthu

-=5| 242 4.045|Kallankuthy

: 4z 243 4.010|Kallankuthy

i 47 244 4.185|Kallankuthyu
| 45 245 2.815)Kaltankuthy

: S 248 1.760 Kallankuthy l l|-..--4"'r T

B,

» ;;1 e e Tiniaadu L0l

18-A. Rukmani Lakshmipathy Rosd,

Egmore, Chennal-600 DDB.



P Net extent
E Sl No. | Survey No. H/o. To Classification Remarks
| SIPCOT
| 50 249 4,040 Kallankuthu
i 51 250 3.770|Kallankuthu
[ 52 252 3.360|Kallankuthu
' 53 253 4 085|Kallankuthu
; 54 2701 13.685|Kallankuthu
| 25 270/8 1.170|Kallankuthu
| 56 27411 24 585|Unassessed waste
! 57 274/29 10.470|Unassessed waste
| TOTAL 201.750

&ﬂﬁ

ngﬂ’gvy vy ﬂs. 'ﬁfﬂé

e DAR SIPCOT INDL. COMPLEX.
pral 0 T amri » i GUMMIDIPOONDI

! .|"_'-_-'I'--' —1 . -__,DNDl "‘
I GJ! i

J. KUMARAGU L.IBAFE N, LAS.,
Managing Dire
State Industriss Pramation ﬂTﬂMLHr:I

18-A, Rukmani Lakshmipathy Road,
Egmaore, Channal-800 008
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REF :

District: Thiruvallyr

Taluk : Gummidpoondi

Village : Scorapoond;

Extent in
Sl.Ne. | Survey No, hectares Classification Remarks
(Handed over
1 1 4 535 [Kallankuthy
2 2 3.215|Kallankuthy
'l 3 3 3.535|Kallankuthy
4 4 4.180|Kafankuthy
5 § 2,930 |Kaltankythy
G 6/2 4.270|Kallankuthu
7 8/ 0.075[Narjai annadeenam
8 83 0.180{ Nanjaj g&nnadeenam
9 95 0.155Nanjaj annadeanam
10 86 0.145 |Nanja annadeenam
11 a1 0.225|Nanjai annadesnam =
12 1004 0.180|Nanjai annadeenam
13 1009 0.155|Nanjal annadesnam
14 1212 0.180|Nanjai annadeenam
15 1243 0.150|Nanjai annadesnam
16 1244 0.140{Nanjaj annadeenam ‘}
17 1278 0.150|Nanjai annadeenan, 1
18 12/6 0.155[Nanjai annadeenam
19 1217 0.155|Naryjai annadeenam
20 12/8 0.155|Nanjai annadesenam
21 ¢ 129 0.155|Nanjai annadeanam
22 12110 0.220 Nanjai annadeenam
23 12111 0.045 Nanjai annadeenam
24 12112 U.020Nanjai annadesnam |
25 1213 0.015 MNanjai annadeanam A Mw
[ 26 12114 0.035|Nanjai annadeenam J.|KUMARABURUBARA

 LAS,

Gtnte Indu 3 Prometion Corparation of Tamlinadu Li

Pab@g8s k4270

Egmore, Chennai-600 008

19-A, Aukman| Lakshmipathy Road,




Sl. No. | Survey No, m::: Classification - Remarks
| : 27 12115 0.220|Nanjai annadeenam
L, 28 12118 0.045|Nanjai annadeenam
29 1217 0.070[Nanjai annadeenam
! 30 1971 0.375|Nanjai annadeenam
) 31 132 0.785Nanjal annadeenam
i 32 13/3 0.035Nanjai annadeenam
[ 33 13/4 0.150|Nenjai annadesnam
i 34 1355 0.055|Nanjai annadeenam
I I 38 1378 0.045|Nanjsi annadeenam
f 3 ET 0.050Nanjai annadeanam
i [ 37 1378 0.050|Nanjal annadeanam
3 139 0.045|Nanjal annadesnam
B T3 3.780|Punjal annadesnam
| 40 | . 181 2.790|Punjai annadeenam
a1 371 1.540 Punjai annadeenam
B 38 3,940 Kallankuthy
[~ 43 | 35 3.820(Kallankuthy =
= 40 3.156 | Kallankusthy
= a1 3.655|Kallankuthg
6 a2 3,885 Kallankuthy
a7 43 3,465 |Kallankuthy
S |- 4.280|Kallankuthy
45 45 3.090|Kallankuthy
(50 48 2.780|Kallankuthy
[ & 47 4.280(Kallankuthu
52 48 4.190|Kallankuthy
| 53 49 2.285|Kallankuthy
ik Total 78.245
@_ __egtonig
HANDED —YAKEN
CQ‘_;%IE fsrsmu'r ENGINEER
ZOMAL DEPUTY TAHSILDAT Pc'éﬁr iH!l'.nlll._ EDMF:LEH
GUMMIDIPOOHD g / L—

Corparation of Tamiinadu Linited

Slals indusinas
skshmipa d,
Pag’@%JﬁgQ?O‘“éw:%mnlhmﬁ:"




Annexure-9

TENTATIVE LAYOUT FOR PROPOSED SIPCOT INDUSTRIAL PARK

IN MANALLUR and SOORAPOONDI VILLAGES,GUMMIDIPOONDI Tk.,TIRUVALLUR Dt..

209.69

203/1,204/2,207/2,208,209/1,3, 210/1,3, 211,212/1,3, 213,214,215,216/1,3,
217/1,3, 218/1,3, 219/1,220/1,223/4,224,225/1,226/1,227/1,3, 228,229.230,231,
232,233/1,234/1,3, 235/3,236,237/1,3, 238,239,240,241,242,243,244,245,248,

260.00

ooooo

1,2,3,4,5,6/2, 9/1,3,5,6,11. 10/4,9, 12/2 to 17,13/1 to 9, | Bt

..............

«««««

oooooo
ooooo

PLOT AREA S.Nos. IN MANALLUR VILLAGE
PLOT NO.| REIN PLOT NO.| REIN PLOT NO.| REIN
CRE. CRE. CRE.
1 4.13 45 4.00 89 3.00
2 4.49 46 3.00 90 1.91
3 4.49 47 3.00 91 2.19
4 4.49 48 3.00 92 3.00 249,250,252,253,274/1,29, AND 270/1.8.
5 4.49 49 3.06 93 3.00
6 5.00 50 2.11 94 5.44 S.Nos. IN SOORAPOONDI VILLAGE:-
7 4.52 51 2.10 95 2.52
8 5.00 52 1.85 96 4.00
9 6.00 o3 2.00 97 4.00 15,16/1,37/1,38,39.,40,41,42,43,44,45,46,47,48 AND 49
10 2.00 54 2.00 98 4.00
11 2.00 55 2.00 99 5.00
12 2.00 56 2.00 100 5.00
13 2.00 57 2.00 101 5.00
14 2.00 58 2.00 102 4.06
15 2.00 59 2.00 103 4.79
16 2.00 60 2.00 104 5.00
17 2.00 61 2.00 105 5.00
18 2.63 62 2.63 106 5.00
19 3.00 63 2.82 107 5.00
20 3.00 64 2.00 108 3.00
21 3.00 65 2.00 109 3.00
22 3.00 66 2.00 110 5.00
23 3.00 67 1.79 111 2.43
24 3.00 68 1.79 112 8.17
25 3.00 69 3.21 113 11.38 [l
26 2.00 70 4.13 114 35 | S YR
27 2.00 71 3.61 115 8.43 O
28 3.67 72 1.79 116 7.49 ROLASSNS~
29 3.85 73 1.79 117 7.49
30 3.85 74 1.19 118 7.69
31 3.67 75 2.21 119 8.90
32 2.00 76 3.00 120 13.10
33 2.00 77 2.84 C1 11.26
34 3.17 78 3.90 C2 6.67
35 2.25 79 2.90 C3 1.80
36 2.21 80 3.00 C4 7.22
37 0.98 81 3.00 C5 3.00
38 8.80 82 3.00 C6 3.00
39 5.00 83 3.00 C7 300 | o
40 5.00 84 2.67 cs8 3.00 §
41 5.00 85 2.21 C9 3.00 S
42 5.00 86 3.00 C10 3.00
43 4.00 87 3.00 C11 3.00
44 4.00 88 3.00 TOTAL | 476.73 250
TO I‘]AD}IARP
AKKAM

PLOT AREA =476.73 Acres
(25% GREEN BELT 119.18 Ac INCLUDED)

68.93%

COMMON AMENITIES =13.840 Acres| 02.00%

COMMERCIAL ACTIVITIES = 13.840Acres| 02.00%

SOLID WASTE MANAGEMENT =24.060 Acres| 03.48%

ROAD LENGTH:-

ROAD R STORM WATER DRAIN = 38.860 Acres| 05.63% INDUSTRIAL PARK GREEN BELT %%’Si”

_ 30 M ROAD 2188.20.M OSR.AREAITO 12 69.160

OSR.AREA1TO 12 = 69.160 Acres| 10.00% 24 MROAD L1 25% GREEN BELT IN PLOT AREA 119.180

GREEN BELT 3m ALONG ROAD SIDE 15.940

GREEN BELT 3m ALONG ROAD SIDE = 15.940 Acres| 02.30% 18 M ROAD 7024.44.M GREEN BELT ALONG PERIPHERY OF SITE 39.157
12 M ROAD 383.61.M TOTAL IN ACRES 243437

GREEN BELT ALONG PERIPHERY OF SITE =39.157 Acres| 05.66%

10 M ROAD 227.66.M

TOTAL AREA =691.587Acre

S

35.20% of Developable Area

€6’ TLT

««««««««««

««««««

oooooo
««««««

......

oooooo
oooooooo
««««««««

««««««

««««««««

141.09

««««««

COMMERCIAL
O.SR. CM-1 13.84
PLOT NO. AREA IN TOTAL | 13.84
ACRES. SOLID WASTE
O.SR1 6.35 SW1 4.63
0.S.R2 0.89 SW2 8.03
0.S.R3 3.90 SW3 357
O.S.R4 1.71 SW4 8.00
0O.S.R5 13.56 TOTAL 24.23
O.S.R6 2.85
0.S.R7 8.43 AMENITIES
O.S.R8 6.91 AM-1 4.16
0O.S.R9 4.42 AM-2 1.84
O.S.R10  4.04 AM-3 2.37
O.SR11 858 AM-4 2.00
O.SR12 752 AM-5 3.47
TOTAL  69.16 TOTAL | 13.84

ooooo

ooooo

O.S.R.LAND

PROPOSED LAYOUT ROAD

COMMON AMENITIES

COMMERCIAL ACTIVITIES

GREEN BELT ALONG THE ROAD

SOLID WASTE MANAGEMENT

EXCLUDED FROM PROJECT SITE

SIPCOT

\

\

/SURVEYED BY:

VRELIABLE CONSULTANTSS
GIS, LANDMAPPING

REGD.OFF.: PLOT NO.105/4, 5th STREET, LAKSHMI NAGAR,
MADIPAKKAM , CHENNAI-600 091

MOBILE: 9840070050,9840579526.
EMAIL : reliableconsultantss@yahoo.co.in

asprabagar@gmail.com
\ WEB : www.reliableconsultantss.com

~

/
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Annexure-10

VE
CHENNAI METROPOLITAN WATER SUPPLY F?:TEH
AND SEWERAGE BOARD N
——
MANAGING DIRECTOR
Lr No.CMWSSB/CE(ORMIISTP(NI4STTRO - KOD3XSIPCOT-MANALLUR, Date: 30.01.2020
To,
The Managing Director,
SIPCOT,
Mo.19 - A, Rukmani Lakshmipathy Road,
Egmore,

Chennai — 600 008.
Sir.

Sub:  CMWSS Board - C.E.(O&M) Il - 5.E(WWT&R) - "Design, Build and Operate
for 15 years (DBO) a 45 MLD capacity Tertiary Treaiment Reverse Osmosis
(TTRO) Kodungaiyur expandable to 60 MLD  including supply, laying and
maintenance of D.|. Tranemission mains for conveyance of Product water 1o
industries located in Manali - Minjur and Manali = Ennore corridor — Request
received fram SIPCOT to supply 20MLD TTRO water to SIPCOT industrial
park at Manallur from Kedungaiyur TTRO plant - Confirmation on supply to
SIPCOT industrial park at Manallur from Kodungaiyur TTRO plant — Reg.

Raf 1) SIPCOT Lr.No.CDMWater Supply/MNL/2013, Dated :27.12.2019
21 SIPCOT Lr.No.CDMWater Supply/MNLIZ018, Dated :29,01.2020

Ea

The Managing Director, SIPCOT, has requested to extend the supply of 20MLD TTRO
water frem TTRO plant at Kodungalyur to the proposed SIPCOT industrial park at Manallur
and other parks in the vicinity and also to furnish lefter of confirmation for the supply of TTRO
Water in order to obtain Environmental clearance for the proposed industrial complex at
Manallur, vide reference 1* and 2" cited respectively.

Your requirement of 20MLD of TTRO water has already been factored in the
astimation and we heraby convey our acceptance to supply 20 MLD of Tertiary Treated water
ta SIPCOT indutries including SMLD for the proposed SIPCOT industrial park at Manallur and
15 MLD for other parks in the vicinity from the expandable 60MLD TTRO plant at Kodunagiyur
on completion of entire works in all respects.

e

e B
'_'Ir MAMNAGING Dﬁmh 3

)

No.1, Pumping StaticR&Ged83%f#@7 (et Chennai - 600 002,
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Annexure-11

CHENNAI METROPOLITAN WATER SUPPLY AND SEWERAGE BOARD
No.1, Pumping Station Road, Chintadripet, Chennai - 600 002.

g ¥ MANAGING DIRECTOR

Lr No. CMWSSB/O&M IMTEAT/ROIVSIPCOT 1/2020, Di. 20.05.2020

Tao

The Managing Director
SIPCOTHD.19=A,
Rukmani Lakshmipathy Road,

Fost Box No. 7223
Egmare,
Chennai-600 308
Sir,

Sub: CMWSSE - O&M Il - WTET- RO Il - Establishment of Industrial
park at Manallur - Obtaining environmental clearance — Supply
of 1.3 MLD fresh water to the proposed Industrial park — No
objection to ubilze the water supplied to Thervoykandigai
SIPCOT issued - Reg.

Ref: LrMNo. Projects/EIAFresh water supply/ Manallur/2020 dated
12.05.2020

LR

In the reference cited above, it is informed that it has been proposed to establish an
Industrial park at Manallur, SIPCOT and is in the process of obtaining Envircnmental
clearance from MoEF & CC, Govt. of India, New Delhi for the proposed Manallur Industrial
Park. In the first phase, an extent of 279.995 Hectares is to be developed and the water
reguirement is 6.3 MLD out of which 5 MLD is proposed from TTRO water and 1.3 MLD of
fresh water is required.

In this regard, it is informed that CMWSSB has developed infrastructure to supply 14
MLD of raw water from Redhills Lake to SIPCOT Industrial Park at Thervoykandigai as
deposit work, SIPCOT may develop infrastructure to convey the required quantity of 1.3
MLD of water from Thervoykandigai pump house to Manallur SIPCOT from the overall

allocation of 14 MLD to Thervoykandigai SIPCOT.
A\ﬁ\“ﬁ
Managmg Director.

Pab@9f k4970 Scanned with CamScanner
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Annexure 12

District level Base maps and Theematic Maps Superimposing site

Base Maps and Thematic Maps for the District

Base maps for the district showing physical features such as Topo map, land use, drainage
and geomorphology were prepared and given in Figures 1,2 , 3 and 4 respectively.
Thematic maps with reference to Environmental Sensitivity (Figure 5), Monuments (Figure
6), water bodies (Figure 7) and water table (Figure 8) were prepared. Apart from this
Ambient Air Quality Index maps were prepared for PM 15, PM 55, SO, and NO, and the map
are enclosed in this report (from Figures 9 to 12).

As per the map PM;, range at site is 72.2 to 75.0 ug/m®.

PM 2.5 from 31.0 to 31.7 ug/m®

S02 from 10.9 to 11.8 ug/m®

NOx from 21.9 to 24.0 pyg/m®

Page 130 or 1/0




Topo Map ||

Legend

[ Progect Site

[ 1 1¥m Radus Boundary

[ 5em Radus Boundary

[ 10%m Radius Boundany

— TH-AP State Boundary
Toposhest Mo's: 57 G014, 15, 602, 3

Map No: EIA MIP - 002
Client: SIPCOT, Chennai

Source - SOl Toposheets, |
Scale - 1:50000, Year - 2011

Figure 1 Topomap showing the project site, distance between Inter state Boundary and Pulicat Lake Wildlife Sanctuary
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Figure 2 Land use Map of the District showing the project site
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Figure 3 Drainage map of the district showing the project site
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Figure 4 Geomorphology map of the district showing the project site
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Figure 7 Waterbodies within the study area of 10km radius
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LIST OF INDUSTRIES

TENTATIVE LAYOUT FOR PROPOSED SIPCOT INDUSTRIAL PARK
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Annexure-14

MINUTES OF THE PUBLIC HEARING CONDUCTED OM 03.07.2019 FOR THE
“MANALLUR INDUSTRIAL PARK” PROPOSED TQ BE DEVELOPED IN 286.065
HECTARE IN MANALLUR & SOORAPOONDI VILLAGES, GUMMIDIPOONDI TALUK,
TIRUVALLUR DISTRICT BY M/S. STATE INDUSTRIES PROMOTION CORPORATICN
OF TAMILNADU LTD (SIPCOT)

MName of the Project “Manallur Industnal Park” proposed to be developed
by M/s. State Industries Prometion Corporation of
Tamilnadu Lid (SIPCOT) in 2BB.065 hectare in
Manallur & Scorapoondi Villages, Gummidipoond
taluk, Tiruvallur district for member Industries falling
under the category of (i) synthetic organic chemical
under category 5(f) and (i} Integrated Pain Industry
under category S(h).

Venue Mis K.V.C Mahal (A/C), Sathiyavedu Road, (Mear
Swan Koil) Madarpakkam., Gummidipoond), Taluk,
Tiruvallur District

Date & Time 3 July, 2019 11.00 AM

Present : 1 Tmt . Mageswari Ravikumar LA.S
hstnct Collector, Thiruvallur Distnct, Tamiinadu
2, Er. P.Ravichandiran ME.,
Distnct Environmental Engineer,
THNPC Board, Gummidipoondi.
The list of project proponent and the public attended the pubhc heanng is enclosed

3% annexure-|

The District Environmental Fngineer  Tamilnadu  Pollution  Control  Board,
Gummidipoondi, Thiruvallur District has welcomed the District Collector. officials and the
public for the Public Hearing. He said that the M/s. State Industries Promaotion
Corporation of Tamilnadu Ltd (SIPCOT) has proposed to be develop the *Manallur
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Industrial Park” in 286.065 hectare in Manallur & Scorapoondi Villages, Gummidipeondi
taluk, Tiruvallur district for member Industries falling under the calegory of (i} synthetic
organic chemical under categery 5(f) and (i) Integrated Pain Industry under category 5(h)
for which Environmental Clearance is required from the Ministry of Environment, forest
and Climate Change (MoEF &CC), Governmenl of India (Gol), under EIA MNolification
2008 Accordingly the Public Hearing is aranged. He also added that, the public notice
infarming the Publc Heanng was was published in two news paper namely “The Indian
Express{Tamilinadu)® & "Dhinamani (Chennai)’ through DIPR, Gowl of TamilNadu and
also through local bady in the nearby Villages.

Dr.Mehru Kumar, Project Consultant,

Centre for Environment, Health & Safety, Annamalai University.

On behall of M's, State Industries Promotion Corporation of Tamilnadu Lid. the
consultant has presented in detail about the activity of the proposed Manallur Industnal
FPark of the SIPCOT inclueding the details about the type of industnes to be located,
source of water, quantity of waler requirement, details of solid waste to be generated,
details of wasle waler o be generaled and Its mode of conveyance, treatment & disposal
and details aboul the source of emission and the air pollufion control measures

proposed.

Following the presentation, the public were invited to express their views, concerns
and guestions. if any by clearly indicating their name and the wilage, to which he/she
belengs to. The views, concerns and queries of the public followed by the clanfication
fram the project proponen! are detailed below,

Thiru Ravi. Soorapundi

It is informed thal no forest land is available in the vicinity of the proposed site but
forest land 15 available. Whether the Manallur Industrial Park was started or vet to be
started by the SIPCOT. The industries such as M/s. ARS Power & Kevin Stesl located in
the vicinity have made bore well for a depth up to 1000 feet. Bul in the proposed site it is
reported that the bore well by the individual unil 15 refused, How the water will come in

Pafi288, 13370



the Matherpakkam area. Whal is the necessity of the SIPCOT in this area, it should be
established based on the public's need. Already one SIPCOT s existing in the
Gummidipoandi then what is the necessity of the one more SIFCOT in this area It is
informed that the biomedical waste will be dumped below the ground but it will be
released during raining days and it will affect the health and livelihood of the nearby

public. Hence we no need the Manallur Industrial Park

Dr.Nehru Kumar, Project Consultant:
Views are recorded and il will be senl (o MoEF&CC. Gol, New Delhi

Mrs. Vettriselvi, Manaliur.

My residence is located adjacent to this SIPCOT, Development of SIPCOT in the
healthy & wealthy village s not acceptable. Large area of agricultural land 15 available in
the vicinity of the proposed site. Agriculture will be affected due to the Industries. Already
Gummidipoondi SIPCOT j= available within a distance of 30 KM. for that red alert has
been given. The proposed SIPCOT is located adjacent lo their agricultural land and it will
affect the three season harvesting in that area. Air pollution is caused due to heavy lorry
lransportation and in the evening after 5 PM and night hours the transpert gets affected
due to this smoke. It is informed that employment opportunity will be available due to the
development of SIPCOT, bul opportunities are given only lo the other stale people Due
to industnal development around water 15 over exploited and also gets contaminated and
affects the children’s health. Hence we no need the Manallur Industrial Park.

Dr.Nehru Kumar, Project Consultant:
Views are recorded and it will-be sent 1o MoEFECC, Gal, Naw Delhi
Thiru Gunasekar, Mannallur

The industries which are not affecting the surrounding Environment can be
acceptable. but the surmounding environments already get polluted due 1o the operation
of the exisling industries. Due to heavy air pollution, white washed wall gets blackened
within a week Due to air pollution, public gets affected by the disease like cancer,

typhoid ete. It is informed that employment opportunity will be available due to the
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davelopment of SIPCOT, but only security & scavengers poast only given to the few local
pecple, There is no possibility of developing Non Polluting Industries in this Manallur

SIPCOT. hence we no need the Manallur Industrial Park in our area,
Dr.Mehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&CC, Gol, New Delhi,
Thiru Prem, Pathirivedu

It reportad that the animals and forest will not be affected but there is no protection
to the human, Also the industries proposed in this area will be Chemical Industries only
and il will affect the Environment. The Great Thiruvalluvar said that there is no world
without water, but we are suffenng due to contamination of water. Hence we no need

the Manallur Industrial Park.
Dr.Nehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&CC, Gol, New Delhi
Thiru Chittibabu, Pathirivedu

Thare is no adequate announcement well in advance regarding the “Manallur
Industrial Park” proposed to be developed by SIPCOT and the conduction of public
hearing in this regard. No awareness has been given to the public in this regard. It was
reported that Public Nolice was given in the Daily news Papers, bul necessary local
announcement by way of "Dom. Dam”, in the public hearing meeting without hearing the
public views, 1t is reported that SIPCOT is being developed. The conduction of public
hearing meeting is not known to many of the people in the surroundings. After 7 Pm
vision of root gets affected due to Air Pollution. Agriculture gets affected. The duty of the
Governmenl! is o protect the public, instead of that the government affect the livelihood
of the people in the name of industnal development. Hence we no need the Manallur
Industrial Park.
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Dr.Nehru Kumar, Project Consultant:

Public MNotice was given in the Daily news Papers and necessary local
announcement made through Auto with loud speaker system. Views are recorded and it
will be senl o MoEF&ECC, Gol, New Delhi

108.Thiru E.Sambath Mannallur

Thare 15 no adegquate announcement well in advance regarding the "Manallur
Industrial Park" proposed to be developed by SIPCOT and the conduction of public
hearing, woman has not able o panticipated in the public heanng programme. 1 15 not
correct [0 discuss about the development of SIPOCT without having adequate toiet
facilities and withoul solving the discrepancy in the 100 day employment scheme.

The District Environmental Engineer has intervened and reguested to speak only

about this project.

lhere is no action taken on the resolution passed in the Village Saba regarding
pollution due 1o Mis Kevin Sleel, Il is a rice bowl and setting up the SIPCOT by
sacrificing the Agriculture is not acceptable one. There is lot of Palm & cashew tree and
it 15 proposed fo seting up the SIPCOT by destroying the above tregs. There are 5000
nos of cattle are available in this area and there will not be sufficient land for grazzing
There is no solution for water problems but this public hearing is being conducted for
establishing new SIFCOT. Agriculture gets affected due to industrialization. The desilting
work has not been done in the two lakes located within the proposed site, Due to heawvy
harvesting of paddy the village is named as Mannallur. There 15 no adequate land
allotment for burial ground & disposal of Municipal Solid VWaste instead of that all the
Forombok land are allotted for this proposal. Instead of devéloping the SIPCOT
imporance may be given to Agricullure, Already enough numbers of SIPCOT are
avitable in this area there is no need of thal Manallur Industrial Park.

Dr.Nehru Kumar, Project Consultant:

Yiews are recorded and it will be sent 1o MoEF&CC, Gol. New Delhi.
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Thiru Nalan, Madarapakkam

I'he Govt has to provide all the basic amenifies for the living things. This proposal
will not affect the mankind. There is lot of SIPCOT are avallable in this area and what
are the development was made for the development of this peopla? Most of the families
were shifted from this area. since there is no basic amenilies and transport availahle
even this 2019, Already we are suffered by lot, from existing SIPCOT and don't push us
1o death trench by developing this SIPCOT. Hence we no need the Manallur Industrial
Park.

Dr.Nehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&C T, Gol, Mew Delhi.

Thiru A.Saravanan, Mannallur

Most of the people are not aware of this public hearing. It should be informed
through Village Panchayal. Advertisement through news papers will nol reach  lis is
proposed to develop SIPCOT in an extent of 286 Ha. but there is no way 1o developmeni
of Agnculture. Desilting of Lakes will improve the agriculture .Due to the cperation of M/s
Chitrakoot Industnes: the public in Gummidipoondi area gets more affected. Similarly i
will happen in this area also. Due to heavy industnalization lot of dieses are happening
and public suffered lot. In the event of closing most of the industries in the
Gummidipgondi SIPCOT there iz no need of this proposed SIPCOT

Dr.Nehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&ECT, Gol, Now [Dalhi

Thiru Jagankumar Mannallur

As per EIA Notification 2006, this “Manallur Industnal Park” 15 calegorized as
calegory "A° lype. The calegory “A° type is dangerous & poisonous. It is proposed to
develop Syntactic Organic Chemical Industries in this area . The waste generated
cannot be recycled. There ara more nos of SIPCOT, SIDCO & CRZ prone area . \Waler
and food matarial are supplied by this area to Tiruvallur District. Tanjore is a rice bowl of
Tamil Nadu ke that Manallur is the rice bowl of Tiruvallur Districl. There is no welfare of
the nearby public in this project. The cost invested in the project can be utilized for public
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for better development of agriculture and thereby increasing the groundwater table  This
project cost may be spant on development of green belt in that project area. Hence we
no need the Manallur Industrial Park

Dr.Mehru Kumar, Project Consultant:
Views are recorded and i will be =sont to MoEF&CC, Gal, Mew Dalhi
Thiru Vadivel, Mannallur.

It iz reported that the details of industries to be located within the proposed site not
able to be fumished right now, bul the air pollution s reponted as 52 %, Il is also reported
that value is within the standard prescrbed by the Gowt. ARer industrializations whether
the above 52 % can be increased or nol. What is the assurance for that? It is informed
that employmen! opportunity will be available due to the development of SIPCOT, bul
opportunities are given only to the other state people. More than 5000 people have
registered in the employment exchange office. if the proposed land is given (o the publc,
we will develop the agriculture and give employment to more peaple and develop our
livelihced, Hence we no need the Manallur Industrial Park.

Dr.Nehru Kumar, Project Consultant:

Wiews are recorded and it will be sent to MoEF&CC, Gol, New Delhi

Thiru Sukumar, Mannallur.

Agriculture 18 the backbone of the Country. Development of agnculture is the
development of nation. The proposed area is the catchment area for the Boothen Lake |f
the Industrial park is developed, how the water will comes 1o this lake. |1 is reported that
the approval has been obtained from MoEF &CC in 2015, but there 15 no adeguate
announcement well in advance regarding the “Manallur Industrial Park” proposed to be
developed by SIPCOT and the conduction of public hearing. Already three lakes and one
waler harvesting pond is located within the proposed sile and green bell also developed
in some ared. But it is reported that no water bodies within the proposed site. How the

water will come to thiz area, Hence we no need the Manallur Industrial Park.

Pa298 13870



Dr.Nehru Kumar, Project Consultant:
Views are recorded and it will be sent to MeEF&LC, Gol, Mew Delhi,
Thiru Karthik, Nagarajkandigai

It is reported in the assembly that 12 places were highly polluted. Gummidipoendi is
one among thal In the Gummidipoondi area ot of emission after & FM and heawy
poliution. lkcan be tolerated by the adull and canl by children,  Since the over
exploitation of ground water, by the indusiries there is a possihiliies of sea water

instruction Hence we are strongly objecting this proposal, which will affect the

public livelihood.
Dr.Mehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&CT, Gol, New Delhi
Thiru Anandharaj, New Gummidipoondi

Already air gels polluted in the Gummidipoondi area due to the operation of
Industiies such as KTV Oil, Chirahoot steel Due to arr pollufion Physical exercise such
as walking, running resull in casualty, Groundwater gets polluted. 12 people death
happened due to this air pollution. Many people get affected by the disease like vomiting,
faint etc. Pollution happened more than 3-4 times the standard prescribed by the Govt.
Hence we no need the Manallur Industrial Park which will affect the public

livelihood.
Dr.Nehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&CC, Gol, New Delhi.
Thiru Srinivasan, Mannallur

There is no way 1o burial ground, due to the development of SIPCOT what kind of

devalopment can ba happanad to the public. What is the assurance for that?

Dr.Nehru Kumar, Project Consultant:

Views are recorded and it will be sent to MoEF&CC, Gol, New Delhi.

Pa298313970



The public hearing meating was concluded with intimation that the audio & video of
the views, concerns and queries of the public followed by the clarification from the project
propenent were recorded and it will be sent to the Ministry of Environment, forest and
Climate Change (MoEF &CC), Government of India (Gal).

Further, details ol person participated in the public hearing along with written
submission and compact disc containing audio & video recording with photegraphs of the

public hearing are enclosed herawilly,

ol
District Environmental Engineer, Distri¢t Collector,
TNPC Board, Gummidipoondi. Thiruvallur District

Pai296214470
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Annexure -15
Disaster Management Plan

Accident can occur in every industry inspite of efforts to prevent them. Frequently
they give rise to suffering and damage, the extent of which is, in part, determined by
the potential for loss, surrounding the event. Some of the industries coming up in the
Industrial Park have high potential for loss and there have been cases, where loss,
measured in both human and monetary terms, has been severe. It is equally true to
say that there have been other cases where, because of effective action taken at the
time, the full potential loss has been largely avoided. Effective action, in these cases,
has been possible due to the existence of pre-planned and practiced procedures for
handling major emergencies utilizing the combined resources of the industry concern

and outside services.

Section 41-B(4) of the Factories Act, 1948 requires that every occupier of a
Hazardous and Non-hazardous factory shall draw up and onsite emergency plan
and detailed disaster control measures for the factory and make known to the
workers and the general public in the vicinity, the safety measures required to be

taken in the event of an emergency.

1.1 Disaster Management Plan

The individual Industries will have their own disaster management plan. However the

generic DMP is been given below:

Despite of all efforts made accidents do occur which need immediate attention. The
risks involved in this project have been identified and their mitigation measures
have been proposed. But when serious accidents occur, negligence could result in

loss of life. Accordingly following plan of disaster management has been evolved.

Major activities
Broadly Disaster Management Plan mainly include
e Pre- Emergency Preparedness,
¢ Emergency actions and
¢ Post Emergency activities
These activities are aimed at facing any emergency so that at the required

time there is no disaster and everything is handled in a very effective manner.




a) Pre-emergency preparedness

The activities falling in this category are carried out in a normal situation without
any reference to any particular accident/ hazard. They are of a precautionary
nature. These normally included:
0 Internal safety
Non-destructive testing
Fire fighting system testing
Mock drills
Training
Productive equipment
Communication
Emergency lights
Emergency control Room
Assembly points
Liaison with state authorities

Hospital activities

O O O 0O 0O o o o o o o o

Outside shelters

b) Emergency actions

During emergency, the staff at various levels is expected to work in coordinated
manner with pre-assigned duties to meet the emergency situation and bring
normally with the help of the resources available within and outside the
premises. Availability and correct use of different means of communication and
control is very important during emergency time. Duties of various persons shall

be defined properly.

Post Emergency Procedures

After the emergency is over investigations are required to be made to establish
the reasons for emergency and preventative measures needed for future
happenings. These activities include:

a) Collection of records

b) Conducting enquiries

¢) Making insurance claims, if any,

d) Preparation of enquiry report and suggestion

e) Implementation of enquiry report and recommendations

f) Rehabilitation of affected persons.




1.1.2

Emergency Plan

This includes following actions

a.

Site layout

Site plan of the Industrial park along with individual industries plan will be kept
at a conveniently approachable place. The plan will show the storage site of
the various materials along with the details of the surrounding areas. This
gives a layout of the Buildings and other facilities like roads, open and work

areas etc.

. Emergency control centre

The Control Centre will be established within the premises which will be
marked on the site plan. It will be the focal point from where all operations to
handle the emergency will be directed and coordinated. It will have internal
and external telephone communications along with list of essential telephone

numbers and list of key persons and their addresses.

. Assembly point

Assembly area will be earmarked for the people to get together in case of
emergency which will be away from material storage. A list of all the
employees will be available at this site so that their roll call could be taken

and missing person, if any, could be located.

. Emergency alarm system

An audible emergency alarm system will be installed in the premises. It will be
operated from at least 4 different points spread over the entire area and
clearly marked as “Emergency Area Switch”. The system will be tested
regularly. The alarm will signify to the persons & staff that the emergency has
occurred and emergency services should be put in operation. The Public
Address System will also be activated and specific instructions for

eventualities will be passed on to the staff.

. Service & control

a) Emergency Services-This includes Fire fighting, First Aid and rescue
teams. Alternative source of power supply for operating fire pumps and

communication with local bodies and fire brigade etc. Will be given.

Control Centre-The control centre could be either in Security room or

Fire Station and will have:




Adequate number of Internal and external telephones.

Layout Plan of the colony buildings showing:
0 Sources of safety equipment.
Fire hydrant system and alternate supply source
Stock of other fire fighting materials
Assembly points & first aid centres.

Surrounding habitation within %2 km distance.

Additional work plans which may illustrated during emergency
0 Areas vulnerable / endangered
0 Deployment of emergency vehicles and personnel
o0 Areas where particular problems arise e.g. fractured
pipe-line.
0 Areas to be evacuated.
Normal roll of employees.
List of key persons and their addresses with telephone
numbers.
Notepads, pencils, etc to record messages received and
instructions to be passed on through runners.
A tape recorder on which the incident and actions, being taken
and progress could be recorded.
vii.  Roll call
1.1.3 Key Personnel and their duties
Following persons will be designated for emergency situation
i. Site Controller
ii. Incident Controller
iii. Personnel/ Administrative Managers
iv. Communication Officers
V. Telephone operators
vi. Engineer incharge and Electrician
vii. Fire pump attendants
viii. First Aid
Their duties are given as under:-

1) Site controller

General Manager or his nominated deputy will retain overall responsibility for

the premises and its personnel. As soon as he is informed of the emergency,




he shall proceed to the control room and meet the communication officer. His
duties shall be:
a. Assess the magnitude of the situation and decide if people need to be
evacuated from their assembly points.
Exercise direct operational control over areas other than the affected.

Maintain a continuous review of possible development and assess, in

consultation with incident Controller and other key personnel, as to
whether evacuation of persons is required.

Liaise with senior officials of Police, Fire Brigade and Medical and
provide advice on possible effects on areas outside the Industrial Park.
Control rehabilitation of affected areas on discontinuation of
emergency.

Issue authorized statements to news media, and ensures that evidence

is preserved for enquiries to be conducted by statutory authorities.

ii) Incident controller
Manager or Officer of similar rank nominated will act as Incident Controller.
On hearing of an emergency he will rush to the incident point and take overall
charge and report to site controller. On arrival he will assess the scale of
emergency and decide if major emergency exists or is likely and inform the
communication officer accordingly. His duties will be:

a) Direct all operations within the affected area with the priorities for
safety of personnel minimize damage, property and environment
and minimize loss of materials.

Till the arrival of Site Controller, assume the duties of his post and in
particular direct the evacuation of the persons from areas likely to be
adversely affected by the emergency.

Ensure that all key personnel and outside help is called in.

Provide advice and information to the Fire and Security officer and the
local Fire Service as and when they arrive.

Ensure that all non-essential workers/ staff of the areas affected are
evacuated to the appropriate assembly points and the areas are
searched for casualties.

In the event of failure of electric supply and thereby PAS and Internal
telephones, setup communication point and establish contact with

Emergency Control Centre.




Report on  all significant  developments to the communication
officer.

Have regard to the need of preservation of evidence so as to facilitate
any enquiry into the causes and circumstances which caused or

escalated the emergency.

iii) Personnel / Administrative Manager

He will also work as Liaison Officer and will be stationed at the main entrance
(Gate House) during the emergency. Under the direction of the site controller,
he will handle police, press and other enquiries, receive reports from roll-call
leaders from assembly points and pass on the absentee information to the
incident controller. His responsibilities shall include.
a. To ensure that casualties receive adequate attention/ to arrange
additional help, if required and inform relatives.
To control traffic movements into the premises and ensuring that

alternate transport is available when need arises.

iv) Communication officer

On hearing the alarm, he will proceed to Control Centre and maintain
communication with the Incident Controller. He will:-

a) Advise the Site Controller of the situation,
recommending (if necessary) evacuation of persons from
assembly points.

Recruit suitable staff to act as runners between the Incident
Controller and himself if the telephone and other system of
communication fails due to whatsoever reasons.

Maintain prior agreed inventory in the control centre.

Maintain a log of the incident on tape.

In case of prolonged emergency involving risk to outside areas by
wind-blown materials — contact local meteorological office to

receive early notification of changes in weather conditions.

v) Telephone operator

On hearing the emergency alarm, he will immediately contact site controller
and on his advice call the local Fire Brigade or mutual aid scheme members.
In case the PAS, Internal / external telephone system becomes inoperative he
shall inform the Communication Officer through a messenger / runner. In case

fire is detected and the alarm is not in operation, he shall receive information




about location from the person who detected the fire and thereafter
immediately consult the Incident Controller and make announcement on PAS
or telephone telling the staff about location of the incident and to
evacuate to their assembly points. He will continue to operate the switch
board advising the callers that staffs are not available and pass all calls
connected with the incident to the Communication Officer.

vi) Engineer in-charge and electrician

They will report to the scene of the incident and close down the services as

requested by the Incident Controller.

vii)Fire — pump attendants

Two persons identified will work as fire-pump attendants. On hearing the fire
alarm, they will immediately proceed to pump house to ensure that pumps are
operating and stand by to maintain them. At the end of emergency they will

be relieved of their duty by the Fire and Security officers.

viii) First aid teams

The Manager shall keep the roll call lists for the Fire and First-aid team on
duty. Roll call leaders shall check their rolls as members of the services
and report for emergency duty. Names of any unaccounted for absentees
will be informed to the Fire and Security Officer. Members of the First — aid
teams will report to the Incident Controller on hearing of the alarm and

follow his directions.

iX) Fire brigade personnel

The duty Fire — Brigade personnel under the command of the Fire and
Security Officer shall be responsible for fire fighting and rescue. On hearing
the alarm, they shall proceed to the place of incident, if known, otherwise to
the Fire station. The men at Fire station shall find out the location of the
emergency, the equipment and proceed to the site of occurrence. At the site,
all the squad members will respond to the direction given by the Incident

Controller.
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L etter from Wildlife Warden regarding Site Visit

Letter Mo ; 2/1335/2020
Wildlife Warden Office
Wildiife Range

Chennai, Date: 27082020

Subject: NOC for proposed development of Industrial Park at Manallur and Soorapoondi
Villages, Gummidipoondi Taluk, Thiruvaliur District located near Pulicat Bird Sanctuary.

Reference: Mis, State Industries Promotion Corporation of Tamil Nadu Limited, Egmore
Chennal-8, Ref. Mo Projects /EIA NOC/ Manallur 2020 dated 20/05/2020

With reference to the above subject, the NOC application is enclosed. M/s. State Indusiries
Promotion Corporation of Tamil Nadu Limited has regquested for NOC for proposed
development of Industrial Park at Manallur and Scorapoondi Villages, Gummidipoond Taluk,
Thiruvallur District located near Pulicat Bird Sanctuary. In this regard it is requested to
undertake site inspection and submit the details to this office of Wildlife Warden,

Enclosure | As above

C.H.Padma
Wildlife Wardan
Chennai
To
Forest Range Officer
Sanctuary Range
Channai-32

Copy - Mis. Stale Industries Promotion Corporation of Tamil Nadu Limited, No 19-A
Rukmani Lakshmipathy Road, Post Box No 7223 Egmore Chennai-8 (Phone Mo 044 -
2B004TET)

Far inspection of above mentioned land, please contact Forest Range Officer, Sancluary
Range, Phone No 8610491722, [
E_'_I':_"-”':’ TEa e t-AY o ig_.;:.--x TR ML TR 'f_—'.r--.'_-;_'.__l.!:,p.__]

e :
\/\/\_/E{_\Lﬁ_’g-_ 7+ 2020 Supervisor

Vv K SAKTHI KLUMAR, BA. B.L.,
ADWVOCATE & NOTARY PUBLIC
Res: Mew No, 8, Kennur High Road,
Eth Lane, Ayanavaram,
Chennai - 500 023, Enroll No: 13035
PH: 98413 6EEST
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J. KUMARAGURUBARAN, LA.S,,
Managing Director
Stale Industries Promalion Corperatinn of Tamilaady Limited
1“&“%%‘1%.
Egmore, Chennai-600 D08,



	ANNEXURE.pdf
	Manallur Annexure.pdf
	Annex-1 Manallur ADS reply.pdf
	Annex-2 HUBERT NABET Certificate.pdf
	Annex-3 Hubert Extension letter 29.09.2020.pdf
	Annex-4 Change of Consultant letter.pdf
	Annex-5 Manallur GO- 2.985 ha Patta.pdf
	Annex-6 Manallur GO- 283.08 ha Poramboke.pdf
	Annex-7 Manallur Land Collector letter.pdf
	Annex-8 LDR from Tahsildar.pdf
	Annex-9 Manallur Tentative Layout.pdf
	Annex-10 CMWSSB 5MLD TTRO.pdf
	Annex-11 CMWSSB 1.3MLD Fresh water.pdf
	Annex-12 Manallur Zonation Map.pdf
	Annex-13 PH Advertisement.pdf
	Annex-14 PH Minutes.pdf
	Annex-15 DMP.pdf
	1.1 Disaster Management Plan
	1.1.1 Major activities
	1.1.2 Emergency Plan
	1.1.3 Key Personnel and their duties


	Annex-16 Wild Life Report.pdf


